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RAJYA SABHA

Tuesday, the 11th February, 2020/22 Magha, 1941 (Saka)
The House met at eleven of the clock,

MR. CHAIRMAN inthe Chair.

ANNOUNCEMENT BY THE CHAIR

MR. CHAIRMAN: Hon. Members, as agreed by the House, there will be no Zero
Hour, no Question Hour and also no lunch. People who want to have lunch on time;
they can go and have lunch and then come back on time so that they will be available
for the discussion in time and conclude the Business in time. Nobody needs to have
any apprehensions that the House is going to take up any Bill; no Bill only Budget.
And, the Budget reply will be at 4'o clock by the Finance Minister, broadly. So, prepare
yourselves and come prepared; be prepared and then make your own contributions.
Now, Papers to be Laid on the Table.

PAPERSLAID ON THE TABLE
Report and Accounts (2018-19) of CDC, New Delhi and related papers

THE MINISTER OF HEALTH AND FAMILY WELFARE; THE MINISTER OF
SCIENCE AND TECHNOLOGY; AND THE MINISTER OF EARTH SCIENCES
(DR. HARSH VARDHAN): Sir, | lay on the Table, a copy each (in English and Hindi)
of the following papers.—

(@ Thirty-third Annual Report and Accounts of the Consultancy Development
Centre (CDC), New Delhi, for the year 2018-19, together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Centre.

() Statement giving reasons for the delay in laying the papers mentioned at (a)
above.
[Placed in Library. See No. L.T. 1943/17/20]

Reportsand Accounts (2018-19) of various Councils and related papers

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SSDDHA AND HOMOEOPATHY (AYUSH); AND THE
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MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD YESSO
NAIK): Sir, | lay on the Table, a copy each (in English and Hindi) of the following
papers.—

() (@ Annua Report and Accounts of the Central Council for Research in

Homoeopathy (CCRH), New Delhi, for the year 2018-19, together with the
Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Council.

() Statement giving reasons for the delay in laying the papers mentioned at (a)
above.
[Placed in Library. See No. L.T. 1964/17/20]

(i) (@ Annua Report and Accounts of the Central Council of Indian Medicine
(CCIM), New Delhi, for the year 2018-19, together with the Auditor's Report
on the Accounts.

(b) Review by Government on the working of the above Council.

() Statement giving reasons for the delay in laying the papers mentioned at (a)
above.
[Placed in Library. See No. L.T. 1963/17/20]

@iy (@ Annual Report and Accounts of the Central Council for Research in Unani
Medicine (CCRUM), New Delhi, for the year 2018-19, together with the
Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Council.

() Statement giving reasons for the delay in laying the papers mentioned at (a)
above.
[Placed in Library. See No. L.T. 1962/17/20]

Reportsand Accounts (2018-19) of Vrindavan Research I nstitute, Mathura, U.P. and
related papers

AEHhT HATT & ST F3AY; TAT G HAGT & o 73 (st vgare RiE uea):
Teiqy, ¥ frafafad o3l @ ga-ge ufa el qor o=l #) 991 ued W I §-

(@ Annual Report and Accounts of the Vrindavan Research Institute, Mathura,
Uttar Pradesh, for the year 2018-19, together with the Auditor's Report on
the Accounts.
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(b) Review by Government on the working of the above Institute.

() Statement giving reasons for the delay in laying the papers mentioned at (a)
above.

[Placed in Library. See No. L.T. 1969/17/20]
Notifications of the Ministry of Power
Report and Accounts (2018-19) of POSOCO, New Delhi and related papers
MoU between the Gover nment of India and the POSOCO

THE MINISTER OF STATE OF THE MINISTRY OF POWER; THE MINISTER OF

STATE OF THE MINISTRY OF NEW AND RENEWABLE ENERGY; AND THE MINISTER
OF STATE IN THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP
(SHRI RAJKUMAR SINGH): Sir, | lay on the Table:—

A copy each (in English and Hindi) of the following Notifications of the Ministry
of Power, under sub-section (1) of Section 59 of the Energy Conservation Act,
2001, along with Delay Statement:-

(D GSR.13(E), dated the 7th January, 2019, publishing the Energy Conservation
(Inspection) Amendment Rules, 2019.

(2 No.BEE/S&L/LED/52/2018-19, dated the 21st February, 2019, publishing the
Bureau of Energy Efficiency (Particulars and Manner of their Display on
Labels of Self-ballasted LED lamps), Amendment Regulations, 2018.

[Placed in Library. For (1) and (2) See No. L.T. 392/17/19]

A copy each (in English and Hindi) of the following papers, under sub-section
(D(b) of Section 394 of the Companies Act, 2013:—

(@ Annua Report and Accounts of the Power System Operation Corporation
Limited (POSOCO), New Delhi, for the year 2018-19, together with the Auditor's
Report on the Accounts and the comments of the Comptroller and Auditor
General of India thereon.

(b) Review by Government on the working of the above Corporation.

[Placed in Library. See No. L.T. 1877/17/20]
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A copy (in English and Hindi) of the Memorandum of Understanding between the
Government of India (Ministry of Power) and the Power System Operation
Corporation Limited (POSOCO), for the year 2019-20.

[Placed in Library. See No. L.T. 1878/17/20]

Report and Accounts (2018-19) of the Jansankhya Shirata Kosh New Delhi and
related papers

@R iR URAR dweamr e § w9 w3t (sht sifa AR A9 wEey, #
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(@ Annua Report and Accounts of the Jansankhya Sthirata Kosh (National
Population Stabilisation Fund), New Delhi, for the year 2018-19, together
with the Auditor's Report on the Accounts.

(b) Statement giving reasons for the delay in laying the papers mentioned at (a)
above. [Placed in Library. See No. L.T. 1995/17/20]

Notification of the Ministry of Finance
Notification of the Ministry of Corporate Affairs

Report and Accounts of the Nagaland Rural Bank, Kohima, Nagaland and related
papersfor the year ended 31st March, 2019

Annual Satement of Accounts (2018-19) of IRDAI, Hyderabad and related papers

Reportsand Accounts (2018-19) of NIPFP, New Delhi and | EG, Delhi and related
papersand Review of performance of the RRBsfor the year ended 31st March,
2019

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE; AND THE

MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI ANURAG
SINGH THAKUR): Sir, | lay on the Table:—

() A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Economic Affairs), under Section 25 of
the Coinage Act, 2011:—

() GSR.592 (E), dated the 22nd August, 2019, publishing the Coinage
of One Hundred Fifty Rupees Coin to commemorate the occasion of
150th Birth Anniversary of Mahatma Gandhi Rules, 2019.
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(i)

(i)

(@ GSR. 791 (E), dated the 16th October, 2019, publishing the Coinage
(Issue of Commemorative Coin on the occasion of the 550th Prakash
Utsav of Shri Guru Nanak Dev Ji) Amendment Rules, 2019.

(3 GS.R. 829 (E), dated the 8th November, 2019, publishing the Coinage
of Two Hundred and Fifty Rupees to commemorate the occasion of
250th Session of Rajya Sabha Rules, 2019.

[Placed in Library. For (1) to (3) See No. L.T. 2044/17/20]

A copy (in English and Hindi) of the Ministry of Finance (Department of
Economic Affairs) Notification No. GS.R. 912 (E), dated the 12th December,
2019, rescinding with immediate effect, certain rules notified vide Notification
Nos. GS.R. 663 (E), dated the 17th December, 1981; GS.R. 664 (E), dated the
17th December, 1981; GS.R. 666 (E), dated the 17th December, 1981; GS.R.
701 (E), dated the 10th August, 1987; GS.R. 496 (E), dated the 1st May, 1989;
GS.R. 490 (E), dated the 2nd August, 2004; GS.R. 705 (E), dated the
23rd September, 2014; GS.R. 323 (E), dated the 18th March, 2016, under sub-
section (3) of Section 15 of the Government Savings Promotion Act, 1873.

[Placed in Library. See No. L.T. 2057/17/20]

A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Economic Affairs), under Section 3A of
the Government Savings Promotion Act, 1873:-

() GSR. 913(E), dated the 12th December, 2019, rescinding with immediate
effect the Public Provident Fund Scheme, 1968 Notification No. GS.R.
1136 (E), dated the 15th June, 1968.

(2 GSR. 914 (E), dated the 12th December, 2019, publishing the Sukanya
Samriddhi Account Scheme, 2019.

(3 GS.R. 915 (E), dated the 12th December, 2019, publishing the Public
Provident Fund Scheme, 2019.

(4 GSR.916 (E), dated the 12th December, 2019, publishing the Senior
Citizens Savings Scheme, 2019.

(B5) GSR.917 (E), dated the 12th December, 2019, publishing the National
Savings (Monthly Income Account) Scheme, 2019.
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(iv)

6) GS.R. 918 (E), dated the 12th December, 2019, publishing the National
Savings Recurring Deposit Scheme, 2019.

(7) GS.R. 919 (E), dated the 12th December, 2019, publishing the National
Savings Certificates (V111 Issue) Scheme, 2019.

(8 GS.R.920 (E), dated the 12th December, 2019, publishing the Kisan
Vikas Patra Scheme, 2019.

9 GSR. 921 (E), dated the 12th December, 2019, publishing the Post
Office Savings Account Scheme, 2019.

(100 GS.R. 922 (E), dated the 12th December, 2019, publishing the National
Savings Time Deposit Scheme, 2019.

[Placed in Library. For (1) to (10) See No. L.T. 2045/17/20]

A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Financial Services), under sub-
section (4) of Section 23A of the Regional Rural Banks Act, 1976:—

() S.O.4106 (E), dated the 14th November, 2019, notifying the dissolution
of the Madhya Bihar Gramin Bank and Bihar Gramin Bank with effect
from the 1st January, 2019, which ceased to function upon their
amalgamation into asingle Regional Rural Bank called asthe "Dakshin
Bihar Gramin Bank".

(2 S.O.4107 (E), dated the 14th November, 2019, notifying the dissolution
of the Narmada Jhabua Gramin Bank and Central Madhya Pradesh
Gramin Bank with effect from the 1st April, 2019, which ceased to
function upon their amalgamation into a single Regional Rural Bank
called as the "Madhya Pradesh Gramin Bank".

(3 S.O.4108 (E), dated the 14th November, 2019, notifying the dissolution
of the Sarva U.P. Gramin Bank and Prathama Bank with effect from the
1st April, 2019, which ceased to function upon their amalgamation
into asingle Regiona Rural Bank called as the "Prathama U.P. Gramin
Bank".

(4 S.O. 4109 (E), dated the 14th November, 2019, notifying the
amalgamation of the Gramin Bank of Aryavart and Allahabad U.P.
Gramin Bank with effect from the 1st April, 2019, which ceased to
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function upon their amalgamation into a single Regiona Rural Bank
caled as the "Aryavart Bank".

S.0. 4110 (E), dated the 14th November, 2019, notifying the dissolution
of the Pragathi Krishna Gramin Bank and Kaveri Grameena Bank with
effect from the 1st April, 2019, which ceased to function upon their
amalgamation into a single Regional Rural Bank called as the
"Karnataka Gramin Bank".

S.0. 4111 (E), dated the 14th November, 2019, notifying the dissolution
of the Vananchal Gramin Bank and Jharkhand Gramin Bank with effect
from the 1st April, 2019, which ceased to function upon their
amalgamation into a single Regional Rural Bank called as the
"Jharkhand Rajya Gramin Bank".

S.0. 4112 (E), dated the 14th November, 2019, notifying the dissolution
of the Pallavan Grama Bank and Pandyan Grama Bank with effect from
the 1st April, 2019, which ceased to function upon their amalgamation
into a single Regional Rural Bank called as the "Tamil Nadu Grama
Bank".

S.0. 4113 (E), dated the 14th November, 2019, notifying the dissolution
of the Baroda Gujarat Gramin Bank and Dena Gujarat Gramin Bank
with effect from the 1st April, 2019, which ceased to function upon
their amalgamation into a single Regional Rural Bank called as the
"Baroda Gujarat Gramin Bank".

S.0. 4114 (E), dated the 14th November, 2019, notifying the dissolution
of the Punjab Gramin Bank, Mawa Gramin Bank and Sutlej Gramin
Bank with effect from the 1st January, 2019, which ceased to function
upon their amalgamation into a single Regional Rural Bank called as
the "Punjab Gramin Bank".

S.0. 4115 (E), dated the 14th November, 2019, notifying the dissolution
of the Assam Gramin Vikash Bank and Langpi Dehangi Rural Bank
with effect from the 1st April, 2019, which ceased to function upon
their amalgamation into a single Regional Rural Bank called as the
"Assam Gramin Vikash Bank".

[Placed in Library. For (1) to (10) See No. L.T. 2052/17/20]
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(v) A copy each (in English and Hindi) of the following Notifications of the

Ministry of Finance (Department of Revenue), under Section 159 of the

Customs Act, 1962, along with Explanatory Memoranda and Delay
Statement:—

@

@

©)

@

GS.R. 704 (E), dated the 30th September, 2019, publishing the
Transhipment of Cargo to Nepal under Electronic Cargo Tracking
System Regulations, 2019.

GS.R. 754 (E), dated the 1st October, 2019, publishing the Manufacture
and Other Operations in Warehouse (no.2) Regulations, 2019.

GS.R. 755 (E), dated the 1st October, 2019, publishing the Warehouse
(Custody and Handing of Goods) Amendment Regulations, 2019.

GSR. 756 (E), dated the 1st October, 2019, publishing the Warehoused
Goods (Removal) Amendment Regulations, 2019.

[Placed in Library. For (1) to (4) See No. L.T. 2053/17/20]

(vi) A copy each (in English and Hindi) of the following Notifications of the

Ministry of Finance (Department of Revenue), under Section 159 of the

Customs Act, 1962, along with Explanatory Memoranda:-

@

@

©)

@

©

GS.R. 61 (E), dated the 2nd February, 2020, amending Notification No.
GS.R. 785 (E), dated the 30th June, 2017, to insert/omit/substitute
certain entries in the original Notification.

GS.R. 62 (E), dated the 2nd February, 2020, amending Notification No.
GS.R. 798 (E), dated the 30th June, 2017, to insert/omit/substitute
certain entries in the original Notification.

GS.R. 63 (E), dated the 2nd February, 2020, amending Notification No.
GS.R. 476 (E), dated the 6th July, 2019, to substitute certain entries
in the original Notification.

GS.R. 64 (E), dated the 2nd February, 2020, amending Notification No.
GS.R. 577 (E), dated the 13th July, 1994, to insert certain entriesin the
origina Notification.

GS.R. 65 (E), dated the 2nd February, 2020, amending Notification No.
GS.R. 161 (E), dated the 28th February 1999, to omit/substitute/insert
certain entries in the original Notification.
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GS.R. 66 (E), dated the 2nd February, 2020, amending Notification No.
GS.R. 122 (E), dated the 1st March, 2005, to substitute certain entries
in the original Notification.

GS.R. 67 (E), dated the 2nd February, 2020, amending Notification No.
GS.R. 123 (E), dated the 1st March, 2005, to substitute certain entries
in the original Notification.

GS.R. 68 (E), dated the 2nd February, 2020, exempting the goods of
the description specified in the Table therein and falling within the
First Schedule to the Customs Tariff Act, 1975 from the whole of the
Health Cess leviable thereon under clause 139 of the Finance Bill,
2020.

GS.R. 69 (E), dated the 2nd February, 2020, amending Notification No.
GS.R. 114 (E), dated the 2nd February, 2018, to substitute/omit/insert
certain entries in the original Notification.

GS.R. 70 (E), dated the 2nd February, 2020, amending Notification
Nos. GS.R. 498 (E), dated the 22nd July, 2005; GS.R. 583 (E), dated the
11th September, 2007; G.S.R. 423 (E), dated the 1st June, 2011 and
GSR. 499 (E), dated the 1st July, 2011, to substitute certain entries
in the original Notifications.

GS.R. 71 (E), dated the 2nd February, 2020, amending Notification No.
GS.R. 1341 (E), dated the 27th October, 2017, to omit certain entries
in the original Notification.

GS.R. 72 (E), dated the 2nd February, 2020, rescinding notifications
Nos. GS.R. 538 (E), dated the 19th May, 1992; GS.R. 411 (E), dated the
8th June, 1999; GS.R. 582 (E), dated the 10th August, 1999; GS.R.
78 (E), dated the 4th February, 2003; GS.R. 27 (E), dated the 8th
January, 2004; GS.R. 351 (E), dated the 7th June, 2006; GS.R. 119 (E),
dated the 1st March, 2007 and G.S.R. 94 (E), dated the 19th February,
2010.

[Placed in Library. For (1) to (12) See No. L.T. 2053/17/20]

(vii) A copy each (in English and Hindi) of the following Notifications of the

Ministry of Finance (Department of Revenue), under Section 296 of the

Income-Tax Act, 1961, along with Explanatory Memoranda:—
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() GSR. 662 (E), dated the 17th September, 2019, publishing the Income-
Tax (8th Amendment) Rules, 2019.

(@ GSR. 836 (E), dated the 11th November, 2019, publishing the Income
Tax Amendment (13th Amendment) Rules, 2019.

[Placed in Library. For (1) to (2) See No. L.T. 2046/17/20]

(viii) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Revenue), under sub-section (2A) of
Section 76 of the Indian Stamp Act, 1899, along with Explanatory Memoranda—

() GSR.901 (E), dated the 10th December, 2019, publishing the Indian
Stamp (Collection of Stamp- Duty through Stock Exchanges, Clearing
Corporations and Depositories) Rules, 2019.

(2 GSR. 19 (E), dated the 8th January, 2020, publishing the Indian Stamp
(Collection of Stamp-Duty through Stock Exchanges, Clearing
Corporations and Depositories) (Amendment) Rules, 2020.

[Placed in Library. For (1) and (2) See No. L.T. 2048/17/20]

@x) A copy (in English and Hindi) of the Ministry of Finance (Department of
Revenue), Notification No. GS.R. 885 (E), dated the 29th November, 2019,
publishing the Prohibition of Benami Property Transactions (1st Amendment),
Rules, 2019, under Section 69 of the Prohibition of Benami Property
Transactions Act 1988, along with Explanatory Memorandum.

[Placed in Library. See No. L.T. 2047/17/20]

(® A copy (in English and Hindi) of the Ministry of Finance (Department of
Revenue), Notification No. GS.R. 948 (E), dated the 24th December, 2019,
amending Notification No. G.S.R. 1004 (E), dated the 8th October, 2018 to
substitute certain entriesin the original Notification, under Section 24 of the
Union Territory Goods and Services Tax Act, 2017; and Section 166 of the
Central Goods and Services Tax Act, 2017, along with Explanatory
Memorandum.

[Placed in Library. See No. L.T. 2050/17/20]

(%) A copy (in English and Hindi) of the Ministry of Finance (Department of
Revenue) Notification No. F. No. 225/172/2011/ ITA-I1, dated the 2nd January,
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(i)

2020, publishing an order issued by the Central Board of Direct Taxes
condoning the delay in making investment in Rural Electrification Corporation
Bonds for claiming exemption from capital gains, prescribed under
Section 54EC of the Income-Tax Act, 1961 by the petitioner Mrs. J. K.
Sushma, Mother and legal Guardian of Master Tejas, under sub-clause (c)
of sub-section (2) of Section 119 of the said Act, along with Explanatory
Memorandum.

[Placed in Library. See No. L.T. 2116/17/20]

A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Revenue), under sub-section (7) of
Section 9A of the Customs Tariff Act, 1975, along with Explanatory
Memoranda—

() GSR. 73 (E), dated the 2nd February, 2020, publishing the Customs
Tariff (Identification, Assessment and Collection of Anti-dumping Duty
on Dumped Articles and for Determination of Injury) Amendment
Rules, 2020.

(2 GSR. 74 (E), dated the 2nd February, 2020, publishing the Customs
Tariff (Identification, Assessment and Collection of Countervailing
Duty on Subsidised Articles and for Determination of Injury)
Amendment Rules, 2020.

[Placed in Library. For (1) and (2) See No. L.T. 2054/17/20]

(3 GS.R.75(E), dated the 2nd February, 2020, amending Notification No.
GS.R. 717 (E), dated the 30th July, 2018 to substitute certain entries
in the original Notification.

(4 GSR. 76 (E), dated the 2nd February, 2020, Seeking to revoke the
Anti-Dumping Duty on "Purified Terephthalic Acid" including its
variants "Medium Quality Terephthalic Acid" and "Qualified
Terephthalic Acid" falling under tariff item 2917 36 00 of the First
Schedule to the Act, originating in or exported from the People's
Republic of China, Iran, Indonesia, Malaysia, Taiwan, Korea RP and
Thailand, and imported into India; and thereby rescinding Notification
Nos. GS.R. 664 (E), dated the 5th July, 2016 and G.S.R. 524(E), dated
the 24th July, 2019.

[Placed in Library. For (3) and (4) See No. L.T. 2055/17/20]
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A copy (in English and Hindi) of the Ministry of Corporate Affairs, Notification
No. 1-CA(5)/70A/2019, dated the 29th November, 2019, publishing Corrigendum to
Notification No. 1-CA(5)/70/2019, dated the 30th September, 2019.

[Placed in Library. See No. L.T. 2051/17/20]

A copy (in English and Hindi) of the Annual Report and Accounts of the Nagaland
Rural Bank, Kohima, Nagaland, for the year ended 31st March, 2019, together with
the Auditor's Report on the Accounts, under Section 20 of the Regional Rural
BanksAct, 1976.

[Placed in Library. See No. L.T. 2037/17/20]

A copy (in English and Hindi) of the Annual Statement of Accounts of the
Insurance Regulatory and Development Authority of India (IRDAI), Hyderabad,
for the year 2018-19, and the Audit Report thereon, under sub- section (3) of
Section 20 of the Insurance Regulatory and Development Authority Act, 1999.

[Placed in Library. See No. L.T. 2036/17/20]
A copy each (in English and Hindi) of the following papers—

(@ Forty- third Annual Report and Accounts of the National Institute of Public
Finance and Policy (NIPFP), New Delhi, for the year 2018-19, together with
the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 2035/17/20]

(@ Annua Report and Accounts of the Institute of Economic Growth (IEG),
Delhi, for the year 2018-19, together with Auditor's Report on the Accounts.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1791/17/20]

Review of Performance of the Regional Rural Banks (RRBSs), for the year ended
31st March, 2019. [Placed in Library. See No. L.T. 2038/17/20]

Report of the Department-related Parliamentary Sanding
Committee on L abour

SHRI M. SHANMUGAM (Tamil Nadu): Sir, | lay on the Table, a copy (in English

and Hindi) of the Fourth Report of the Department-related Parliamentary Standing
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Committee on Labour on 'The Occupational Safety, Health and Working Conditions
Code, 2019 pertaining to the Ministry of Labour and Employment.

STATEMENT BY MINISTER

Satus of implementation of the Action taken by the Government on the
observations/recommendations contained in the One Hundred and
Sixth, One Hundred and Twelfth Twelfth, One Hundred and

Seventh and one Hundred and Thirteenth of the Department-
related Parliamentary Sanding Committee on
Health and Family Welfare

THE MINISTER OF HEALTH AND FAMILY WELFARE; THE MINISTER OF
SCIENCE AND TECHNOLOGY; AND THE MINISTER OF EARTH SCIENCES
(DR. HARSH VARDHAN): Sir, | lay a statement regarding status of implementation of
the Action taken by the Government on the observations/recommendations contained
in the One Hundred and Sixth and One Hundred and Twelfth Reports of the Department-
related Parliamentary Standing Committee on Health and Family Welfare on Demands
for Grants (2018-19) (Demand No. 42) pertaining to the Department of Health and Family
Welfare and in the One Hundred and Seventh and One Hundred and Thirteenth Reports
of the Committee on Demands for Grants (2018-19) (Demand No. 43) pertaining to the
Department of Health Research.

WRITTEN ANSWERS TO STARRED QUESTIONS
Condition of infrastructure and vacant potsat new AIIMS

191. SHRI VISHAMBHAR PRASAD NISHAD: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to state:

(@ whether it is a fact that the research work undertaken at newly established
All India Institutes of Medical Sciences (AIIMYS) situated at Raipur, Bhopal, Patna,
Rishikesh, Bhubaneswar and Jodhpur is negligible;

(b) the number of posts remaining vacant against the sanctioned posts;

(c) the details of the steps taken to fill the vacant posts in these Institutions;

tOriginal notice of the question was received in Hindi.
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(d) the status of buildings constructed along with other resources in the said
Institutions; and

(e) the details of the shortage of various equipments, AlIMS-wise?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH VARDHAN):
(a) No. A total of 4631 research projects by the six new AIIMS namely AlIMS at Bhopal,
Bhubaneswar, Jodhpur, Patha, Raipur and Rishikesh have been completed or in progress
since the time these AIIMS have become functional. All these AIIMS are having
facilities for state of the art research laboratories catering to both clinical and non-
clinical research needs. Faculty members and students involved in the research activities,
contribute to research work on varied topicsincluding intramural and extramural research
projects. Institute-wise details of research projects in the six AIIMS are given in
Statement (See below).

(b) A total number of 4089 posts consisting of 305 Faculty posts of various
disciplines, 3776 Non-Faculty posts and 8 project cell posts have been created for each
of the six functional AIIMS. Institute-wise details of incumbency position against
sanctioned Faculty and Non-Faculty postsin the six AIIMS are given in Statement (See
below).

Recruitment to various positions is done on need basis keeping in view the range
of additional services and facilities planned to be added in the hospitals. The incumbency
position at various AIIMS is monitored regularly and vacancies are advertised from
time to time depending on their requirement. However, as high standards have to be
maintained in selection, keeping in view the stature of these Institutes of National
Importance, al the advertised positions could not be filled up.

() Following steps have been taken to fill up the vacant postsin these AIIMS:-

(i) Tofacilitate expeditiousfilling up of vacancies, Standing Selection Committee
(SSC) has been constituted for each of the aforesaid six AIIMS.

(i)  The upper age limit for direct recruitment against the posts of Professor and
Additional Professor in the six AIIMS has been raised from 50 years to 58
yea

(i)  Filling up of vacant Faculty posts in the new AIIMS by taking serving
Faculty from Government Medical Colleged/Institutes on deputation basis
has also been allowed.

(iv) Contractua engagement of retired Faculty of Government Medical Colleges/
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Institutes up to 70 years of age has aso been allowed to meet the shortage
of Faculty in the six new AIIMS. Walk-in-interview for engagement of Faculty
on contract basis has also been alowed as a stop gap arrangement.

(v) Overseas Citizen of India (OCI) card holders have been alowed to be
appointed on faculty positions.

(vi)  Visiting Faculty schemein new AlIMS has been formulated to allow national
and international faculty to work in new AIIMS for teaching and academic
purposes.

(vii) Centralized recruitment for Non-faculty (Technical) cadres have been
introduced.

(d) The building constructed for Medical College, Nursing College, Hospital,
Trauma Centre and AYUSH are functional and being utilized for providing healthcare
facilities under various specialities and super specialities departments and providing
medical and paramedical education.

(€ AIIMS have adequate equipment to cater to the needs of patient care as
most of the medical equipment envisaged in the scheme have already been installed
and in use. However, with increasing patient load, innovations and advances in medical
field, latest and updated equipment are also being continually purchased subject to
availability of Specialists and Super Specialists.

Statement

Institute-wise details of incumbency position against sanctioned faculty and
non-faculty in six AIIMS

1. Details of research projects in six new AIIMS

S. AIIMS Research projects of six AlIMs Status of research
No. projects

BExtra Intra Intraa Stu- RG ICMR  PhD Inpro- Com Tota
murd murd murd dent Thesis STS  proj- gress leted

funded non- pro- Proj- ects
funded jects ects
1 2 3 4 5 6 7 8 9 10 n 12?2

1 Bhopa 5 NIl &2 1 20 % 16 345 45 30
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1 2 3 4 5 6 7 8 9 10 n »
2 Bhubaneswar 63 119 240 74 210 57 - 472 21 763
3. Jodhpur 4 151 23 2B 38 % 13 64 254 98
4. Patna 40 - 5™ Yy u - 623 m 734
5 Raipur 3 n 27 O 129 46 NIl 551 1 e
6. Rishikesh B B 21 A 54 46 D X4 80 1214

TotAaL 3009 1622 4631

2. Incumbency position of faculty posts in six new AlIMS

AlIMS Sanctioned posts  Posts filled Posts vacant
Bhopal 305 172 133
Bhubaneswar 305 181 124
Jodhpur 305 176 129
Patna 305 107 198
Raipur 305 143 162
Rishikesh 305 26 Zie)
TotaL 1830 1035 75

3 Incumbency position of non-faculty posts in six new AIIMS

AlIMS Sanctioned posts  Posts filled Posts vacant
Bhopal 3776 1690 2086
Bhubaneswar 3776 1808 1968
Jodhpur 3776 2103 1673
Patna 3776 1529 247
Raipur 3776 2012 1764
Rishikesh 3776 2853 923

ToTAL 22,656 11,995 10,861
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Withdrawal of ¥2000 currency notes from circulation

*92. SHRI A.VIJAYAKUMAR: Will the Minister of FINANCE be pleased to
state:

(@ whether a number of ATMs have no provisions for dispensing 32000
denomination notes;

(b) if so, the reasons therefor;

() whether Government is intending to withdraw 2000 currency notes from
circulation; and

(d) if so, the details thereof?

THE MINISTER OF FINANCE (SHRIMATI NIRMALA SITHARAMAN): (a) and
(b) Reserve Bank of India has apprised that following the introduction of new series
of Bank notes of denomination ¥500 and ¥2000, Reserve Bank of Indiatook initiatives
to recalibrate ATMs across the country and a Task Force with representatives from the
Government of India, banks and other stakeholders was constituted to steer the process.
Expeditious recalibration of all ATMs was done by banks in a planned manner to ensure
adequate availability of new design notes to the public.

(c) and (d) No such proposa is under consideration.
Rise in cases of juvenile diabetes

*93. DR.AMEE YAJINIK: Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state:

(@ whether the number of cases of diabetes including juvenile diabetes is on
the rise in the country;

(b) whether Government has conducted any study/survey in this regard, if so,
the details and the outcome thereof; and

(¢) the action plan drawn by Government for prevention, early detection and
affordable treatment of diabetes including juvenile diabetes along with the funds
alocated and utilised for the purpose during the last three years, State/UT-wise?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH VARDHAN):
(@) to (c) As per International Diabetes Federation, the Total number of diabetes
patients and juvenile diabetes patients in India are as under:—
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Year Total diabetes patients Juvenile diabetes
(20-79 years) patients (0-19 years)

2015 69 million NA

2017 73 million 128500

2019 77 million 171,281

The Government of India with the support from United Nations Children's Fund
(UNICEF) has conducted thefirst ever Comprehensive National Nutrition Survey (CNNS)
during the year 2016 to 2018 in 30 States. As per survey report, the prevalence of
diabetes was low among both children (1.2%) and adolescents (0.7%).

With Ayushman Bharat, India has launched health care services in a holistic
manner to include preventive and promotive health care. A population level initiative
of prevention, control and screening for common NCDs (diabetes, hypertension and
common cancers viz. oral, breast and cervical cancer) has also been rolled out, as a part
of comprehensive primary health care. Under this initiative, frontline health workers
such as Accredited Social Health Activists (ASHA) and Auxiliary Nurse Midwives
(ANM), inter alia, are leveraged to carry out screening as well asto generate awareness
about the risk factors of NCDs including diabetes among the masses. The initiative is
under implementation in over 215 districts across the country. Screening for common
NCDs including diabetes is also an integral part of service delivery under Ayushman
Bharat-Health and Wellness Centres. So far 2,77,66,000 persons have been screened for
diabetes through these centres.

Apart from this, though Public health and hospitals is a state subject, the central
Government supplements efforts of State Governments through technical and financial
supports. In order to combat the major Non Communicable Diseases (NCDs) including
diabetes, Government of Indiaisimplementing National Programme for Prevention and
Control of Cancer, Diabetes, Cardiovascular Diseases and Stroke (NPCDCS) for
interventions upto district level under the National Health Mission (NHM), with focus
on strengthening infrastructure, human resource development, health promotion and
awareness generation, early diagnosis, management and referral to an appropriate level
institution for treatment and follow up of non-communicable diseases including diabetes.
To tackle the challenge of Non Communicable Diseases (NCD) including cancer, 616
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NCD Clinics at District level and 3,827 NCD Clinics at Community Health Centre level
have been set up under NPCDCS. Treatment for diabetes is also available at other
health facilities run by the Central and State Governments.

The treatment in Government Hospitals is either free or highly subsidized for the
poor and needy. Under National Health Mission, essential drugs and diagnostics are
provided free of cost in public health facilities. Under NHM, support is provided to
States/UTs through their Programme Implementation Plans (PIPs) for primary and
secondary health care needs. State/UT-wise details of approval under PIP and Utilization
under NPCDCS during the year 2017-18 to 2019-20 is given in Statement (See below).
Separate data regarding expenditure on treatment of diabetes is not maintained centrally.
Quality generic medicines are being made available at affordable pricesto al, under 'Jan
Aushadhi Scheme' under Department of Pharmaceuticals, in collaboration with the State
Governments. Also, 195 AMRIT (Affordable Medicines and Reliable Implants for
Treatment) stores have been set up in hospitals, where essential life-saving medicines
including for diabetes are being provided at a substantial discount vis-a-vis the Maximum
Retail Price.

Statement

Sate/UT-wise details of approval under PIP and Utilization under NPCDCS
during the years 2017-18 to 2019-20.

® in lakhs)

Sl. No. State 2017-18 2018-19 201920
(upto 30.09.2019)

SPIP Expen- SPIP Expenr SPIP Expenr
Appr-  diture Appr-  diture  Appr- diture

ovals ovals ovals
1 2 3 4 5 6 7 8
A. High Focus States
1 Bihar 53231 7569 102883 30769 74137 5949
2. Chhattisgarh 42723 70214 47901 33103 48634 8159

3. Himachal Pradesh 42007 16069 23628 18462 30400 2480
4. Jammuand Kashmir 59407 28009 46061 28526 57317 2455
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1 2 3 4 5 6 7 8
5 Jharkhand 90178 10935 46533 9698 56978 1872
6. Madhya Pradesh 17805 13604 39906 14253 53077 4410
7. Odisha 36677 22028 248568 30799 66130 14312
8 Rajasthan 93478 74050 60468 55812 198390 73685
9. Uttar Pradesh 399839 225251 505587 422522 501506 1600.90
10. Uttarakhand 12346 25711 64.25 2661 32394 2067

Sus ToTaL 848591 494339 1127959 646506 1118962 2754.79
B. NE States

11. Arunachal Pradesh 65471 27052 52180 98345 32751 56.36

12 Assam 108029 36004 195054 30774 122522 23208
13. Manipur 60004 %446 12602 9314 183%2 7164
14. Meghalaya 091 7708 12332 10198 3020 0%
15. Mizoram 3011 1296 6257 1966 5448 1448
16. Nagaland 25757 4376 21980 17653 19504 1864
17. Skkim 12748 6440 5690 7672 6831 1133
18, Tripura 30740 26406 36079 20637 19113 9504

Sus ToTAL 343651 119620 343074 107560 227581 52058

C. Non-High Focus Sates

19. Andhra Pradesh 58967 127618  30L78 48430 44511 320
20. Goa 6192 24.95 84.70 5913 5810 2305
21. Gujarat 67574 5055 44079 33760 41938 3791
2. Haryana 2403 25173 38751 21852 13409 8959
23. Karnataka 118339 75777 79%.70 54853 53549 158.66
24. Kerda 36546 21106 55210 44341 149470 5226
25. Maharashtra 90259 44303 165124 102333 270578 19815
26. Punjab 185.06 074 21140 10381 18445 2152
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1 2 3 4 5 6 7 8
27. Tamil Nadu 75878 41608 52086 62410 199958 28526
28. Telangana 42700 37541 103584 3004 76064 12284
29. West Bengal 33416 26079 119134 52744 90104 290.78

Sus TortaL 573780 470729 726426 476939 961376 128323

D. Small Sates/UTs

30. Andaman and 7952 2813 84.55 54.21 5200 771
Nicobar Islands
3L Chandigarh 27.19 2819 122 040 280 067
32. Dadra and Nagar Haveli 34.97 28.05 960 3053 4532 929
33. Daman and Diu 1296 574 560 210 584 350
3. Ddhi 13240 903 11748 617 14188 575
35. Lakshadweep 1450 0.00 1380 0.00 348 040
36. Puducherry 1039 1837 4118 746 24.15 493
Sus ToTaL 40553 11751 27943 10087 @ 27547 3226
GRAND ToTAL 18065.75 1096448 2225402 1241093 2335466 4590.86
Note:

1. SPIP means State Programme Implementation Plan.

2. Expenditure includes expenditure against Central Release, State share and unspent balances at
the beginning of the year. It is updated upto 30.09.2019, hence provisional.

3. The above data is provisional.

4. The above data comprises of Non Recurring: Renovation and furnishing, furniture, computers,
office equipment (fax, phone, photocopier etc.), District CCU/ICU and Cancer Care, District NCD
Clinic, NCD Clinic at CHC. Recurring grant: Mobility, Miscellaneous and Contingencies, Information,
Education and Communication and Training, Public Private Partnership (NGO, Civil Society, Pvt.
Sector), Research and Surveillance, Integration with Ayush, Innovation/Rheumatic Heart Diseases/
Rheumatic Fever Intervention.

New schemes of the Ministry

*94. DR. VINAY P. SAHASRABUDDHE: Will the Minister of AYURVEDA, Y OGA
AND NATUROPATHY, UNANI, SSIDDHA AND HOMOEOPATHY be pleased to state:

(@ the new schemesimplemented by the Ministry during the last five years, the
details thereof;
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(b)
©
©)

thereof ?

the schemes implemented previously but have now been modified;
the details of such modifications, scheme-wise; and

the impact of the modifications introduced in these schemes and the details

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SSDDHA AND HOMOEOPATHY (SHRI SHRIPAD YESSO
NAIK): (a8) The two new schemes implemented by the Ministry of AYUSH during the

last five years are as below:-

0

(i)

(b)
0

The Central Government launched National AYUSH Mission (NAM) in the
year 2014-15, which is the flagship Centrally Sponsored Scheme of the
Ministry for implementing through States/lUTs. The basic objective of NAM
is to promote AYUSH systems of medicine through cost effective AYUSH
services for providing AYUSH treatment facility in the hospitals and
dispensaries, strengthening of AYUSH educational systems, facilitate the
enforcement of quality control of Ayurveda, Siddha and Unani and
Homoeopathy (ASU&H) drugs through strengthening of State Government/
Public Sector Undertaking (PSU) Pharmacies and sustainable availability of
raw-materials for ASU&H medicines.

Central Sector Scheme of Pharmacovigilance of ASU&H Drugs has been
implemented since December, 2017 for inculcating the culture of Adverse
Drug Experience (ADE) reporting, documentation and analysis for further
regulatory action. Under this scheme athree tier network has been established
consisting of All India Institute of Ayurveda (AHA), New Delhi as the
National Pharmacovigilance Coordination Centre (NPvCC), 5 Intermediary
Pharmacovigilance Centres (IPvC's) and 63 Peripheral Pharmacovigilance
Centres (PPvC's) al over India Surveillance of misleading advertisements
and reporting of Adverse Drug Events are actively undertaken by the centres
under the program. CMEs, training and awareness programs have been
conducted.

The following schemes implemented previously have now been modified:-

Before launching of National AY USH Mission, Ministry was implementing
four different Centrally Sponsored Schemes viz. Development of AYUSH
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(i)

(i)

©

Hospitals and Dispensaries, Devel opment of AY USH Educational Institutions,
Development of Quality Control of Ayurveda, Siddha, Unani and
Homoeopathy (ASU&H) Drugs and National Mission on Medicina Plants.
In the year 2014-15 all these erstwhile Centrally Sponsored Schemes have
been merged into a single National AYUSH Mission.

The Central Sector Scheme for Promotion of International Co-operation (1C)
in AY USH was last modified on 13.05.2015.

The Central Sector Scheme for assistance to organisations (Government/
Non-Government Non-Profit) engaged in AYUSH Education/Drug
Development and Research/Clinical Research etc. for upgradation to Centres
of Excellence (CoE) was modified in 2016.

I. National AYUSH Mission: - NAM has been launched as an umbrella

scheme subsuming four erstwhile schemes.

1

The National AYUSH Mission inter alia makes provision for the following

activities:-

0]

(i)

(i)
(iv)

V)

(Vi)

(vii)
(viii)

Co-location of AYUSH fecilities at Primary Hedlth Centers (PHCs), Community
Health Centers (CHCs) and Districts Hospitals (DHS).

Upgradation of exclusive State Government AYUSH Hospitals and
Dispensaries.

Setting up of upto 50 bedded integrated AY USH Hospital.

Upgradation of State Government Under-Graduate and Post-Graduate
Educational Institutions.

Setting up of new State Government AY USH Educational Institutions in the
States where it is not available in Government Sector.

Strengthening of State Government/State Government Co-operatives/Public
Sector Undertakings Ayurveda, Siddha, Unani and Homoeopathy (ASU& H)
Pharmacies.

Strengthening of State Drug Testing Laboratories for ASU&H Drugs.

Support for cultivation of Medicinal Plant including processing and post-
harvest management.
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2 Under National AY USH Mission, the following components have been included:—

(i) Public Health outreach activity to focus on increasing awareness about
AYUSH strength in managing community health problems resulting from
nutritional problems, epidemics, vector borne diseases, maternal and child
health etc.

(i)  Adoption of villages for propagating AYUSH way of life and interventions
of health care through AYUSH Gram.

(i) Early prevention of non-communicable diseases and promotion of health
care by way of Behavior Change Communication (BCC) integrated with the
principles and practices of AYUSH systems.

(iv)  School Health Programme through AYUSH by way of addressing the health
needs of school going children through AY USH health and nutrition education
including education on home remedies, practice of Yoga, health screening
and management of common ailments like anemia, worm infestation etc.

3 Under flexipool component following new provisions have been added under
NAM:—

(i) AYUSH Wellness Centres including Yoga and Naturopathy.
(i) Tele-medicine.
(iii)  Sports Medicine through AYUSH.
(iv)  Innovations in AYUSH including Public Private Partnership.
(v) Interest subsidy component for Private AYUSH educational Institutions.
(vi) Reimbursement of testing charges.
(vii) IEC activities.
(viii)  Research and Development in areas related to Medicinal Plants.
(¥) Voluntary certification scheme: Project based.
(® Market Promotion, Market intelligence and buy back interventions.
(%) Crop Insurance for Medicinal Plants.

[I. The following revision of various components of IC scheme was done on
13.05.2015:-

1  Component A (b) of the Scheme, Presentation of AYUSH related scientific research

papers in international conferences, workshops, seminar etc.:—

() Under old scheme, reimbursement was made of 90% of the Total expenditure
maximum upto ¥ 2.00 lakh (whichever isless), incurred on air-travel, boarding
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(i)

and lodging and delegation/ registration fee etc. on submission of an
application along with proof of participation.

Under revised scheme, reimbursement is made of 90% of the Total expenditure,
incurred on air-travel, accommodation and delegation registration fee etc. on
submission of an application along with proof of participation. The financial
assistance depends upon the country to be visited. Maximum of % 2.00 lakh
(or 90% of the Total expenditure, whichever is less) for Asian and African
Countries and upto ¥ 3.00 lakh (or 90% of the Total expenditure, whichever
is less) for Countries of North and South America, Europe and Australia.

Component B (a) of the Scheme, Incentive to AYUSH drug manufacturers,

entrepreneurs, AY USH ingtitutions etc. for participation in international exhibitions,
trade fairs, road shows etc.:—

0]

(i)

Under Old Scheme, Financial assistance was given upto 75% of the
expenditure incurred limited to maximum of ¥ 02.00 lakh (whichever isless)
per industry, on air-travel (economy class), boarding and lodging and product-
display arrangement, including hiring of stalls.

Under revised scheme, the financial assistance is made upto maximum of
75% of the expenditureincurred on air-travel (economy class), accommodation
and product-display arrangement limited to maximum of 02.00 lakh (whichever
is less) per industry for two persons, for Asian and African Countries; and
upto T 4.00 lakh per industry or 75% of the Total expenditure, whichever is
less, for Countries of North and South America, Europe and Australia and
per industry for two persons.

Component B (b) of the Scheme, Market Authorization/ registration of AYUSH

productswith USFDA/ EMEA/ UK-MHRA/ NHPD (Canada)/ TGA, Australial New
Zedland and other international regulatory agencies, etc. abroad:—

0]

(i)

Under Old Scheme, reimbursement was limited to $ 10,000 or sum of 50%)
of the actual amount paid to the regulatory authority for market authorization
plus expenditure incurred for preparation of dossier, etc. for each product;
whichever isless. Thisfinancial assistance was only for market authorization
for either new product or for old product in new country and Total payment
to a company in one financial year was limited to ¥ 50 lakh under this
component

Under new Scheme, the reimbursement is limited to a sum of ¥ 50 lakhs or
75% of the actual Total amount incurred on market authorization for one
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product; whichever is less. This financial assistance is only for market
authorization for either new product or for old product in new country and
Total payment to a company in one financial year is limited to ¥ 50 lakh
under this component.

The objectives and the eligibility criteria of Centre of Excellence Scheme

were modified in 2016 by including the following points.—

Objectives

0
(i)

(i)

Eligibility:

0

(i)

©)

Promote international collaborations in Clinical Research.

Support establishment of advanced research units in reputed AYUSH and
modern organizations having social scientists.

Ensure quality servicesto the Economically Weaker Sections of the population
at concessional rate/free of cost at least for 10 years and record for this will
be maintained.

Allopathic tertiary care hospitals having minimum 250 bed. An Allopathic
expert to be included as a member in Project Appraisal Committee & Project
Sanctioning Committee member.

Applicant for research project should be recognized by SIRO or affiliated
with University.

The impact of the modifications introduced in these schemes are as under:-

[.  Under NAM, the Ministry is supporting the efforts of StatesUTs by providing
financial assistance to them as per proposals received in their State Annual Action
Plans (SAAPs). Ministry has also conducted mid-term evaluation of NAM Scheme
and as per the report of the evaluation major impact of the scheme may be
summarized as below:—

0

(i)

(i)

(iv)

Improvement in AYUSH education through enhanced number of AYUSH
Educational Institutions upgraded

Better access to AYUSH services through increased number of AYUSH
Hospital and Dispensaries coverage, availability of drugs and manpower

Sustained availability of quality raw-materials for AYUSH Systems of
Medicine.

Improved availability of quality ASU&H drugs through increase in the
number of quality Pharmacies and Drug Laboratories and enforcement
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mechanism of ASU&H drugs.

Il.  Revision of the IC Scheme has led to increased utilization of the components of
the scheme by the beneficiaries of the AYUSH sector. The details are enumerated
as under:-

(i) Average industry participation in international exhibitions, trade fairs, road
shows etc. under the IC scheme before year 2015-16 prior to revision of the
scheme was 03 industries per annum. This number, however, increased to
average 21 industries / hospitals per annum after revision of the scheme.

(i) Prior to revision of the scheme, the component of the scheme pertaining to
Market Authorization/ registration of AYUSH products with international
regulatory agencies, etc. abroad remained unutilized. However, after revision
of scheme in the year 2015, five AY USH industries sought financial support
under the scheme for market authorization of their products with international
regulatory agencies. So far, 53 products (Unani and Ayurveda) have been
registered in 08 countries namely Kenya, USA, Russia, Latvia, Canada,
Oman, Tajikistan and Sri Lanka under the IC scheme of the Ministry.

I1l. The major impacts of the modifications introduced under Centres of Excellence
(CoE) scheme are as below:-

(i) Initiated projects in reputed Allopathy organization such as AIIMS, New
Delhi and other research institutions/Universities.

(i) Organisations funded under the Scheme were providing services to the
Economically Weaker Sessions of the population at concessional rates/free
of cost.

Fund allocation for projectsin North Eastern States

*95. SHRI KAMAKHYA PRASAD TASA: Will the Minister of TOURISM be
pleased to state:

(@ whether it is a fact that the Ministry has sanctioned 18 projects covering
al the North Eastern States for ¥1456 crores, if so, the details thereof, State-wise; and

(b) the details of funds released, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a) and (b) Ministry under the Swadesh Darshan and PRASHAD
Schemes have sanctioned 18 projects covering all the North Eastern States for 31456
crore. The details of these projects along with funds released State-wise are given in
Statement.



Statement

Details of projects sanctioned to North Eastern States under

Swvadesh Darshan and PRASHAD schemes

(inX crore)
Sl. No. State Scheme Name of Project Year of Sanction Release
Sanction Amt. Amt.
1 2 3 4 5 6 7
1 Arunachal Pradesh  Swadesh Darshan  Development of North East Circuit: Bhalukpong- 2014-15 977 3981
Bomdila and Tawang
2. Arunachal Pradesh  Swadesh Darshan  Development of North East Circuit: Jirigaon, 2015-16 97.14 .71
Nafra, Seppa, Pappu, Pasa, Pakke Valleys,
Lumdung, Lafang Sohung Lake, Taro Yar, New
Sagalee, Ziro, Yomcha
3. Manipur Swadesh Darshan  Development of North East Circuit: Imphal- 2015-16 7223 6132
Khongjom.
4. Manipur Swadesh Darshan  Development of Spiritual circuit: Shri Govindajee 2016-17 53.80 4304

Temple, Shri Bijoy Govindajee Temple -Shri Gopinath
Temple - Shri Bungshibodon Temple - Shri Kaina
Temple
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7. Nagaand
8. Nagaand

9. Nagaand

10. Mizoram

11. Mizoram

12. Assam

Swadesh Darshan

Swadesh Darshan

Swadesh Darshan

Swadesh Darshan

PRASHAD
Swadesh Darshan

Swadesh Darshan

Swadesh Darshan

Development of North-East Circuit: Rangpo (entry) -
Rorathang-Aritar- Phadamchen-Nathang- S herathang-
Tsongmo- Gangtok-Phodong- Mangan-L achung-
Yumthang-L achen- Thangu-Gurudongmer-Mangan-
Gangtok-TuminLingee-Singtam (exit).

Development of North East Circuit: Linking Lingmoo-
Lingee- Maka-Temi-Bermoik Namchi - Okharey-
Sombaria-Daramdin-Mélli (Exit)

Development of Tribal Circuit: Peren-Kohima- Wokha

Development of Tribal Circuit: Mokokchung-
Tuensang-Mon

Development of Pilgrimage Facilities in Nagaland
Development of North East Circuit: Thenzawl &
South Zote, Districts Serchhip and Reiek.

Development of Eco Circuit: Aizawl Rawpuichhip
Khawhphawp Lengpui - Durtlang -Chatlang-
Sakawrhmuituaitlang - MutheeBeratlawng -
Tuiria Airfield - Hmuifang

Development of Wildlife Circuit: Manas-
Pobitora-Nameri- Kaziranga-Dibru- Saikhowa

2015-16

2016-17

2015-16

2016-17

2018-19
2015-16

2016-17

2015-16

98.05

95.32

97.36

90.67

2526
9491

90.07

95.67

7844

76.25

7789

7809

753
7592

4953

76.54
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4

13

14,

16.

17.

Assam

Assam

Tripura

Tripura

Meghalaya

Meghalaya

Swadesh Darshan

PRASHAD

Swadesh Darshan

Swadesh Darshan

Swadesh Darshan

Swadesh Darshan

Development of Heritage Circuit: Tezpur -

Majuli -Sibsagar

Development of Kamakhya Temple and Pilgrimage
Destination in and around Guwahati

Development of North East Circuit: Agartala -
Sipahijala -Melaghar - Udaipur -Amarpur-
Tirthamukh-Mandirghat-Dumboor- Narikel Kunja-
Gandachara-Ambassa

Development of North East Circuit: Surma Cherra-
Unakoti- Jampui Hills- Gunabati-Bhunaneshwari-
Matabari-Neermahal-Boxanagar- Chotta khola-
Pilak-Avangchaarra

Development of North East Circuit: Umium
(Lake View), U Lum Sohpetbneng-M awdiangdiang-
Orchid Lake Resort

Development of North East circuit West Khasi Hills

(Nongkhlaw- Krem Tirot - Khudoi & Kohmang Falls-

Khri River-Mawthadraishan, Shillong), Jaintia Hills
(Krang Suri Falls- Shyrmang-looksi), Garo Hills
(Nokrek Reserve, Katta Beel, Siju Caves)

2016-17

2015-16

2015-16

2018-19

2016-17

2018-19

98.35

30.71

90959

65.00

013

84.97

4529

2203

7967

000

79.31

000
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L ow growth rate of GDP

*96. SHRI SYED NASIR HUSSAIN: Will the Minister of FINANCE be pleased to
state:

(@ whether it is a fact that the Gross Domestic Product (GDP) at the current
growth rate in our country is estimated to be at 5 per cent which is at all time low in
the past eleven years:

(b) if so, the reasons therefor;

() whether Government has initiated any study to find a solution to this
situation; and

(d) if so, the details thereof?

THE MINISTER OF FINANCE (SHRIMATI NIRMALA SITHARAMAN): (a) to (d)
The First Advance Estimates of National Income released by the National Statistical
Office on 7th January 2020 estimated the growth of real GDP to be at 5.0 per cent in
2019-20.

The moderation in India's growth coincides with a deceleration in growth of global
output, as estimated by International Monetary Fund (IMF), in recent years. IMF has
projected India's GDP growth to pick up to 5.8 per cent in 2020. The Economic Survey
2019-20 has projected a pick-up in India's growth in the range of 6.0 per cent to 6.5 per
cent in 2020-21.

In an attempt to boost investment and growth, the Government has implemented
several major reformsin recent years. The Government has enacted the Insolvency and
Bankruptcy Code (IBC) and recapitalized banks. The other measures taken, inter-alia,
include Goods and Sendees Tax (GST) to simplify the indirect taxation regime, Make-
in-India programme to boost domestic manufacturing capacity, liberalization of Foreign
Direct Investment (FDI) and Jan Dhan-Aadhaar-Mobile (JAM) Trinity towards greater
transparency, efficiency and financial inclusion. Recently, the corporate tax rate has
been cut to 15 per cent for new domestic manufacturing companies, which is amongst
the lowest in the world. In December 2019, the government has announced the 3103
lakh crore National Infrastructure Pipeline which would significantly boost infrastructure
and spur growth impulses in the economy. The Union Budget 2020-21 has also annhounced
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a number of measures to support broad-based and inclusive economic development.
These, inter alia, include rationalization of personal income tax rates to support domestic
demand, a 16-point action plan for holistic development of the agriculture sector and
critical measures to boost infrastructure and rural spending. The ongoing reforms and
the measures announced in the Union Budget 2020-21 are expected to further strengthen
growth.

Development of new tourist spotsin Himalayan region

*97. SHRIMATI AMBIKA SONI: Will the Minister of TOURISM be pleased to
state:

(@ whether Government is aware that almost al the tourist destinations in the
Himalayan region hill States are hitting a saturation point;

(b) if so, the details thereof; and

(c) the steps taken by Government to develop new tourist destinations in order
to ease the load of the existing ones?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (8) and (b) Ministry of Tourism, Government of India has not undertaken
study on saturation of tourist destinations in the Himalayan region hill States. However,
data on Domestic Tourist Visits and Foreign Tourist Visits for 2018 for States/UTs in
the Himalayan region are given below:—

Sl. No. States/UTs 2018
Domestic Tourist Foreign Tourist
Visits Visits

1 2 3 4

1 Arunacha Pradesh 512436 7653

2 Assam 5856282 36846

3 Himachal Pradesh 16093935 356568

4 Jammu and Kashmir 17076315 139520

5. Manipur 176109 6391

6. Meghalaya 1198340 18114
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1 2 3 4

7. Mizoram 76551 %67
8 Nagaland 101588 5010
9. Skkim 1426127 71172
10. Tripura 414388 102861
11 Uttarakhand 35609650 151320
12 West Bengal 85657365 1617105

©

Ministry of Tourism, Government of India under its schemes of Swadesh

Darshan, PRASHAD and Assistance to Central Agencies, provides central financial
assistance to State Governments/Union Territories/Central Agencies for development of

tourism related infrastructure and facilities to provide an enriching tourism experience

to visitors. The projects under the schemes are identified for development in consultation
with State Governments/UT Administration.

Further, various steps have been taken by States’UTs in the Himalayan region for

identifying, developing and promoting new destinations in order to divert the heavy

influx of tourists/pilgrims at existing destinations, some of which are as follows:

Exploring potential of different types of tourism like rural tourism, adventure
tourism etc. by establishing separate dedicated cells.

Launching specific schemes.
Coordinating with various stakeholders for mobilising funds.

Giving wide publicity of new destinations through electronic/print media,
organising festivals etc.

Fundsallocation for New and Renewable Ener gy Generation

*98. DR.ASHOK BAJPAI: Will the Minister of NEW AND RENEWABLE ENERGY
be pleased to state:

@

the amount of funds allocated to various States during the last three years

for development of New and Renewable Energy specially for Solar power generation;

(b)

years; and

the amount of funds actually utilised by the States during the last three
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(c) the capacity being created for generation of Solar power during the last
three years, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJKUMAR SINGH): (a) and (b) Today most of the utility scale grid
connected solar and wind energy projects in the country are being implemented by the
private sector developers selected through transparent and competitive bidding process.

However, the Ministry of New and Renewable Energy (MNRE) has been providing
assistance in the form of Central Financial Assistance (CFA), inter alia, for setting up
of rooftop solar power plants, canal top solar plants, solar parks, decentralized/off-grid
solar systems including home lighting system, solar street lighting, standalone solar
powered agricultural pumps, small hydro power plants, biomass power plants,
transmission infrastructure under Green Energy Corridor programme, biogas plants, etc.

The State /UT wise details of funds released in the form of Central Financial
Assistance (CFA) for implementation of various renewable energy programmes/schemes
including solar power during the last three yearsi.e. from 2016-17 to 2018-19 and current
year till 10th February, 2020 are given in Statement-1 (See below).

() A cumulative solar power capacity of 26.97 GW has been installed during
thelast three yearsi.e. from 2016-17 to 2018-19 and current year till 31st December, 2019
in the country. The State/UT wise details of solar power capacity addition during the

last three years and current year till 31st December 2019 are given in Statement-I1.
Statement-|

Sate/UT-wise and year-wise details of funds released as Central Financial
Assistance during last three years i.e. 2016-17 to 2018-19
and till 10.2.2020

(X in crore)

Sl. No. State/UT 2016-17 2017-18 201819 201920
(till 10.2.2020)

1 2 3 4 5 6

1 Andhra Pradesh 192 496 132.86 2902
2 Arunacha Pradesh 20.08 45.16 5%4 2047
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1 2 3 4 5 6
3 Assam 60.28 24.86 020 2521
4. Bihar 0 0 5.26 0.37
5 Chandigarh 9.69 223 1876 0
6. Chhattisgarh 292 161.96 95.81 267
7. Dadra and Nagar Haveli 0 0.4 0 0
8. Daman and Diu 0 0 0 0
9. Ddhi 166.04 31145 22825 027
10. Goa 0.17 0 0

11 Gujarat 7409 15889 361.08 11827
12. Haryana 1624 216 239 1865
13. Himachal Pradesh 36.39 4230 8413 3048
14. Jammu and Kashmir 4967 1612 8584 20.66
15. Jharkhand 1287 558 099 7.28
16. Karnataka 5242 3954 10093 1648
17. Keda 36.17 2402 2073 271
18. Lakshadweep 046 397 0 0
19. Madhya Pradesh 40.16 442.13 10501 2335
20. Maharashtra 15521 4312 147.38 5288
21. Manipur 1253 6.65 0 16.86
2. Meghalaya 2052 2328 208 347
23. Mizoram 238 2147 7.89 14.36
24. Nagaland 1797 1149 239 1393
25. Odisha 2117 1355 911 1o
26. Puducherry n 031 010 0
27. Punjab 9.19 342 3004 21.24
28. Rajasthan 86.85 10314 64.52 1952

29. Skkim 287 0.18 274 0
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1 2 3 4 5 6
30. Tamil Nadu 169.28 3050 AA 24.44
31l Telangana 20.19 17462 93.96 2817
32. Tripura 1457 273 022 1001
33. Uttar Pradesh 281 3641 3785 5171
34. Uttarakhand 4192 4389 045 285
35, West Bengal 137 6.58 429 1338
36. Andaman and Nicobar Islands 048 303 0 0
37. Central Agency (Including 119092 1874.44 268363 2457.37

Ireda,Seci,Nise, NIWE, NIBE,
NTPC etc.)
Satement-I1

Source-wise and Sate/UT-wise achievements of Solar Power made during the last
three and current year (April, 2016 to 31st Dec., 2019) (in MW)

Sl. No. State/UT 2016-17 2017-18 2018-19 2019-20 Total
(upto 31.12.2019)
1 2 3 4 5 6 7
Andhra Pradesh  1294.26 32824 890.22 47334 2086.06
2 Arunancha 513 0 022 535
Pradesh
3 Assam 1178 067 995 1883 4123
4.  Bihar 10342 3393 0 69 144.25
5 Chhattisgarh 3528 10249 0 0 137.77
6. Goa 071 02 301 0.86 4.78
7. Gujarat 13019 32889 85213 32342 1634.63
8 Haryana 66.01 12345 767 24.75 22188
9. Himacha Pradesh 053 0 2195 9.89 3R37
10. Jammu and Kashmir  0.36 0 1347 447 183

11 Jharkhand 7.08 239 9.28 345 22
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1 2 3 4 5 6 7
12. Karnataka 832.38 391522 115144 117937 712841
13. Kerda 6115 3346 3065 316 12842
14. Madhya Pradesh 8067 44831 534.81 397.33 1461.12
15, Maharashtra 66.61 77756 3%4.36 20838 126841
16. Manipur 003 003 333 114 458
17. Meghaaya 001 001 01 0 012
18 Mizoram 0 01 03 102 142
19. Nagaland 05 05 0 0 1
20. Odisha 125 015 31516 31 33092
21.  Punjab 383.89 104.15 0 4148 53452
22.  Rajasthan 3 51849 894.02 161742 357293
23, Skkim 0 0 0.01 0.06 0.07
24.  Tamil Nadu 630.01 21365 666.65 121314 272345
25.  Telangana 759.13 2004.27 30084 28.66 30929

Tripura 009 0 0 432 441
27.  Uttar Pradesh 19324 357.13 26569 & 90106
28, Uttarakhand 192.35 2479 46.67 874 27255
29. West Bengal 1837 11.06 3863 3346 10152
30. Andaman and 146 0 517 046 709
Nicobar Islands
3L Chandigarh 1052 738 951 228 30.19
32 Dadar and 297 249 0 0 5.46
Nagar Haveli
33, Daman and Diu 6.46 015 386 209 1256
34.  Ddhi 259 178 57.32 29.23 13034
35.  Lakshwadeep 0 0 0 0 0
36. Puducherry 005 008 298 237 548

TotaL 5526 9362.67 6520.23 554085  26967.75
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Injuries and deaths from snakebites

*90. DR. AMAR PATNAIK: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether it isafact that Indiais presently considered a high burden country
in terms of snakebite deaths and injuries/disabilities, if so, the details thereof;

(b) the details of snakebite deaths and injuries/disabilities in the last three
years, State-wise; and

() the measures taken or proposed to be taken by Government to address the
issues related to reporting or non-reporting of the snakebite deaths/injuries in the
country?

-THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH
VARDHAN): (a) and (b) Snake bite is mainly an accidental/occupational hazard in
tropical and subtropical countries, where rural populations are mainly affected. It is a
common occupational hazard mainly in farmers, plantation workers, herders and labourers
leading to significant morbidity and mortality that remains largely unreported. The bites
inflicted are frequently accidental as when snakes are trodden upon or could result due
to sleeping on floor and open style habitation.

As per data available with Central Bureau of Health Intelligence (CBHI), the State/
UT-wise details of cases and deaths reported due to snake bites in the Country during
the last three years are given in Statement (See below). Provisional data under Integrated
Disease Surveillance Programme (IDSP), a Total of 2,20,872 snake-bite cases were
reported during the year 2019. Data of cases and deaths due to snake-bite for the year
2019 are yet to be vetted by the concerned States/UTs.

As reported by CBHI, the number of cases reported during 2016 are 1,78,433; in
2017 are 1,58,650 and in 2018 are 1,64,031. Further, number of deaths reported are 1068
in 2016, 1060 in 2017 and 885 in 2018.

() Ministry of Health and Family Welfare have advised all State/UT Governments
to report ail snake-bite cases under the Integrated Disease Surveillance Programme
(IDSP), include Anti Snake Venom Serum (ASVYS) in the list of essential drugs of the
State/UT and procure these drugs locally for supply to health facilities under National
Health Mission (NHM).
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Further, Indian Council of Medical Research (ICMR) has also constituted a

"National Task Force for Research on Snake Bite in India" with the following national

level multi-centric projects.—

(i) Nationwide Study to estimate incidence, mortality, morbidity and economic
burden due to snakebite in India,

(i) ICMR Nationa Snakebite Project (INSP) on capacity building of health
system on prevention and management of snakebite envenomation including
its complications.

Statement

Sate/UT-wise Cases and Deaths due to Snhakebite during
the years 2016 - 2018

Sl.No.  State/UT 2016 2017 2018 (Provisional)

Cases Deaths Cases Deaths Cases Deaths

1 2 3 4 5 6 7 8
1 Andhra Pradesh 20809 8 2093 & 2594 17
2. Arunachal Pradesh 3 0 37 0 13 1
3 Assam 26 0 810 0 2318 0
4. Bihar 334 n 2348 “ 2924 1
5 Chhattisgarh 3533 60 4,109 157 4,148 B
6. Goa 620 1 1,189 8 1025 1
7. Gujarat 5872 72 6,209 L0 7,064 50
8 Haryana 814 4 4 6 977 7
9. Himachal Pradesh 1587 3 1,465 9 2105 K0
10. Jammu and Kashmir 1357 0 1422 1 1391 1
11. Jharkhand 749 15 788 2 481 2
12. Karnataka 9,730 46 8034 3 7507 K0
13, Kerda 3019 ] 3,608 13 4,189 n
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1 2 3 4 5 6 7 8
14. Madhya Pradesh 5,010 13 5,346 % 2,646 e
15. Maharashtra 29,629 67 16,708 » 18707 iKY
16. Manipur 118 0 150 0 D 1
17. Meghalaya 405 0 222 2 327 0
18. Mizoram 25 0 278 0 38 0
19. Nagaland 106 0 136 0 245 0
20. Odisha 15405 120 15274 147 8,003 B
21. Punjab 1511 8 918 3 1421 4
22, Rajasthan 4,929 K2 6,720 45 5810 K0
23, dkkim 242 2 130 0 g 1
24. Tamil Nadu 16,277 4 13668 3 14,027 D
25. Telangana 13729 % 2975 2 3,306 9
26. Tripura 430 1 mn 1 813 2
27. Uttarakhand 1A 3 128 0 208 2
28. Uttar Pradesh 6,640 18 7448 © 7,623 3
29. West Benga 25481 138 31072 268 36229 203
30. Andaman and 24 0 1% 1 208 5

Nicobar Islands
31 Chandigarh 3,089 K3 124 9 829 14
32. Dadra and Nagar Haveli 609 9 626 7 73 4
33. Daman and Diu 51 0 D 0 130 0
34. Ddhi 200 4 263 2 168 1
35. Lakshadweep 0 0 0 0 0 0
36. Puducherry 2147 5 1695 9 1957 3

.ToTAL 1,78433 1068 1,58,650 1060 1,64,031 835
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Laboratoriesfor testing Corona virus samples

1*100. SHRI REWATI RAMAN SINGH: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(@ whether Government is aware of the fact that the Coronavirus spread in
Chinais likely to affect India;

(b) whether it is also afact that the Ministry has made preparations for testing
of the samples of the virus in the laboratories under the National Institute of Virology
situated in Pune and Indian Council of Medical Research to deal with the situation; and

(¢) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH VARDHAN):
(a) Yes. Government is aware of the outbreak of Novel Coronavirus in China and has

initiated steps to closely monitor the situation in India

(b) and (c) Yes, Government have made elaborate arrangements for testing of
clinical samples for Novel Coronavirus all over India Presently, the following fifteen
laboratories under the Viral Research and Diagnostics Laboratories (VRDL) network of
the Indian Council of Medical Research (ICMR) are testing samples.—

() ICMR - Nationa Institute of Virology, Pune - Apex Lab
(i) Bangalore Medical College & Research Institute, Bengaluru.
(i) NIV Bangalore Field Unit, Bengaluru.
(iv)  All India Institute of Medical Sciences, New Delhi
(v) King Institute of Preventive Medicine and Research, Guindy Chennai
(vi) National Institute of Virology Field Unit, Alappuzha
(vii) National Institute of Cholera and Enteric Diseases, Kolkata
(viii) Sawai Man Singh Medical College, Jaipur
(i¥) Kasturba Hospital for Infectious Diseases, Mumbai

(®) King George Medical University (KGMU), Lucknow

tOriginal notice of the question was received in Hindi.
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(x) Gandhi Medical College, Secunderabad

(xi)  Indira Gandhi Government Medical College (IGGMC), Nagpur
(xiii) BJMedical College, Ahmedabad
(xiv)  Guwahati Medical College, Guwahati

(xv) National Centre for Disease Control (NCDC), New Delhi.

All these laboratories have been equipped with sufficient reagents to undertake
molecular testing of Novel Coronavirus. ICMR is maintaining close communication with
al the laboratories to ensure adherence to appropriate quality of testing, improve
timeliness of reporting and, if required, sample transport to ICMR-NIV, Pune for

reconfirmation.

Objectives of Mental Healthcar e Policy and L egislation

101 SHRI MOTILAL VORA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether the objectives of National Mental Health Policy and the Mental
Health Care Act are to provide accessible, affordable and good quality medical treatment

to the mentally ill persons;

(b) whether as per the National Health Profile report released by the Ministry,
there is not even a single mental hospital available in six States and seven Union

Territories of the country;

(c) if so, the steps being taken by Government to provide medical treatment to
the fifteen crore people who require an immediate medical attention; and

(d) by when the adequate number of mental hospitals would be set up in the

country?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH VARDHAN):
(a) to (d) The objectives of the National Mental Health Policy, inter-alia, include
improving access to and utilization of comprehensive mental health services by persons
with mental health problems, including those belonging to vulnerable groups, reduction
in prevalence and impact of risk factors associated with mental health problems and to

TOriginal notice of the question was received in Hindi.
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provide appropriate interventions. The Mental Healthcare Act, 2017 aims to provide for
mental healthcare and services for persons with mental illness and to protect, promote
and fulfil the rights of such persons during delivery of mental healthcare and services

and for matters connected therewith or incidental thereto.

For providing affordable and accessible mental healthcare facilities, the Government
is implementing the National Mental Health Programme (NMHP) in the country. The
District Mental Health Programme (DMHP) component of the NMHP has been sanctioned
for implementation in 655 districts for which support is provided to States/UTs through
the National Health Mission. Facilities made available under DMHP at the Community
Health Centre(CHC) and Primary Health Centre(PHC) levels, inter-alia, include outpatient
services, assessment, counselling/psycho-social interventions, continuing care and
support to persons with severe mental disorders, drugs, outreach services, ambulance
services etc. In addition to above services there is a provision of 10 bedded in-patient
facility at the District level. The service delivery for mental healthcare through DMHP
is aligned with the provisions of the Mental Healthcare Act, 2017 to provide treatment
in a manner which supports persons with mental illness to live in the community and
with their families. Under the Tertiary care component of NMHP, 25 Centres of Excellence
have been sanctioned to increase the intake of students in PG departments in mental
health specialities as well as to provide tertiary level treatment facilities. In addition,
the Government has also supported 19 Government medical colleges/institutions to
strengthen 47 PG Departments in mental health specialities.

Public health and hospitals is a State subject and setting up of hospitals is
primarily within the domain of State Governments. The Central Government, however,
supplements the efforts of State Governments. As per available information, there are
47 Government run mental health hospitals in the country, including 3 Central mental
health institutions, viz. National Institute of Mental Health and Neuro Sciences,
Bangalore, Central Institute of Psychiatry, Ranchi and Lokopriya Gopinath Bordoloi
Regional Institute of Mental Health, Tezpur, Assam. There are no Government run
mental health hospitalsin 5 Union Territories of Andaman and Nicobar Islands, Dadra
and Nagar Haveli and Daman and Diu, Ladakh, Lakshadweep and Puducherry and in
4 States of Arunachal Pradesh, Manipur, Mizoram and Sikkim. However, Departments
of Psychiatry is available in Medical Colleges/Hospitals in Manipur, Sikkim and
Puducherry. Besides, the Lokopriya Gopinath Bordoloi Regional Institute of Mental
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Health, Tezpur, Assam is also catering to the needs of patients from all North Eastern
States.

With a view to further increase mental healthcare facilities in the country,
Department of Psychiatry has been set up in each of the 6 newly established All India
Institute of Medical Sciences (AIIMS) and similar provision has been made in the
upcoming 15 new AIIMS. Similarly, many other Central as well as State Government
hospitals also have Psychiatry Departments.

Mission Indradhanush 2.0 in Mahar ashtra

*102. DR. VIKAS MAHATME: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ the number of children and pregnant mothers who will be reached and
benefitted by the mass immunisation drive in Maharashtra under the Mission
Indradhanush 2.0;

(b) whether the vaccination for Japanese Encephalitis will also be provided, if
so, the other diseases which are included;

() the number of immunisation sessions being planned by the Maharashtra
Chapter of the National Health Mission; and

(d) the other States which are going to be taken up for the mass immunisation

drive in the future?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH VARDHAN):
(a) As of 6th February, 2020, about 1.41 lakh children and 20 thousand pregnant women
have been reached and benefitted during three rounds of Intensified Mission
Indradhanush 2.0 (IMI 2.0) in Maharashtra as per IMI 2.0 dashboard.

(b) Vaccination for Japanese Encephalitis (JE) is aso being provided in 9 identified
JE endemic districts of Maharashtra under Universal Immunization Programme viz.
Amravati, Bhandara, Beed, Gadchiroli, Gondiya, Latur, Nagpur, Washim and Yavatmal.
The other diseases that are included for vaccination in Maharashtra, are (1) Diphtheria,
(2) Pertussis, (3) Tetanus, (4) Poalio, (5) Measles, (6) Rubella, (7) Tuberculosis, (8)
Hepatitis B (9) Haemophilus Influenza type B (Hib) to protect against Meningitis and
Pneumonia caused by Haemophilus Influenza type B and (10) Rotavirus diarrhea. All
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the above vaccines are part of Universal Immunization Programme (UIP) including IMI
20.

() The State of Maharashtrain the year 2018-19, held 7,61,305 sessions and in
the current year 2019-20 (April 2019 to January 2020) held 5,87,723 sessions for Routine
Immunization as per Health Management Information System (HMIS).

In addition, as of 6th February 2020, under IMI 2.0 about 16,800 sessions were
held as per IMI 2.0 dashboard.

(d) Intensified Mission Indradhanush 2.0 is being carried out in 29 states/UTs
including Maharashtra. Other state/lUTs are Andhra Pradesh, Arunachal Pradesh, Assam,
Bihar, Chhattisgarh, Dadra and Nagar Haveli, Delhi, Gujarat, Haryana, Himachal Pradesh,
Jammu and Kashmir, Jharkhand, Karnataka, Kerala, Madhya Pradesh, Manipur,
Meghaaya, Mizoram, Nagaland, Odisha, Punjab, Rajasthan, Tamil Nadu, Telangana,
Tripura, Uttrakhand, Uttar Pradesh and West Bengal.

Peopletreated under Ayushman Bharat Scheme

*103. SHRI SANJAY RAUT: Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state:

(@ the number of poor people treated under Ayushman Bhamt Scheme since its
inception, in both empanelled public and private hospitals;

(b) whether many patients are facing problems in getting free treatment under
Ayushman Bharat in the hospitals;

(¢) if so, the details thereof and Government's response thereto;

(d) whether, the Indian Medical Association (IMA) has intimated Government
about the rate revision of various packages offered under the Ayushman Bharat Scheme
by the Centre to increase the participation of private hospitals which might not serve
the purpose and they were not satisfied with the revised rates; and

(e) if so, Government's reaction thereto?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH VARDHAN):
(&) to (c) Ayushman Bharat - Pradhan Mantri Jan Arogya Yojana (AB-PMJAY) provides
the secondary and tertiary care hospitalization cover up to T 5 lakh per family per
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annum to around 10.74 crore poor and vulnerable families. As on 06.02.2020, 81,25,887
hospital admissions amounting to ¥ 11,355.62 crore cases have been registered under
AB-PMJAY in aliance with the converged State schemes across 32 StatesUTs. Out of
these, 52% cases of hospitalizations have been registered in the private sector hospitals.

In case an AB-PMJAY beneficiary faces any problem, a well-defined Complaint
and Public Grievance Redressal Mechanism is in place through which complaints/
grievances are registered, acknowledged, escalated for relevant action, monitored and
resolved. Grievances can be registered on the portal, through national call centre
(14555) or PMJAY website, through mail, letter, fax etc. for resolution. Also, athree-tier
grievance redressal structure has been set up to ensure timely redressal of grievances
at District, State and National level. All grievances received through various modes are
sent to the States/UTs for redressal and the redressal of grievances is monitored

regularly.

(d) and (e) After the launch of AB-PMJAY, feedback from various stakeholders
on different aspects of AB-PMJAY including Health Benefit Packages (HBPs) was
received. Accordingly, an exercise to rationalize the benefit packages was undertaken.
Eight specialist committees were set up to provide their inputs and consultation meetings
were conducted with subject experts for rationalization of health benefit package. The
Governing Board of National Health Authority has approved the rationalized HBPs. No
intimation has been received from Indian Medical Association (IMA) after the
rationalization of HBPs. During the process of health benefit package rationalization,
IMA was also invited to each specialist committee meeting during which deliberation
on rates was also done.

Cap on GST evasion

*104. SHRI R. VAITHILINGAM: Will the Minister of FINANCE be pleased to
state:

(@ whether it is a fact that the Goods and Services Tax (GST) collection has
fallen short of the budget estimates till now during the financial year 2019-20, if so, the
reasons therefor;

(b) whether it is also a fact that the number of GST evasion cases have gone
up during the said period; and
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(c) if so, the corrective steps proposed to be taken by Government to minimise
the evasion of GST?

THE MINISTER OF FINANCE (SHRIMATI NIRMALA SITHARAMAN): (8) The
budget estimate for tax revenue collection is set for the full financial year. The GST
gross revenue collection during April to January, 2019-20 is¥ 10,19,178 crore shows a
growth of 4.7% over the GST gross collection of ¥ 9,73,545 crore in the corresponding
period of the previous financial year.

(b) here has been growth in detection of GST evasion in 2019-20 (April-
December), as compared to previous year.

(c) Effortsare being undertaken to curb evasion in GST through various methods
such as—

(i) Application of deep data analytics and Al tools to identify cases of GST
evasion

(i) Targeted anti evasion operations

(i)  Third party data application for detecting non-compliance

(iv) Systematic identification of tax gaps, irregular refunds and fake ITC.
(v) Swift and Coordinated action against tax evaders.

(vi) Appropriate policy measures like Aadhaar based verification of tax payers,
and a centralized system of electronic invoices are being deployed in phased
manner.

Changein medical expenditure patterns

*105. SHRI MD. NADIMUL HAQUE: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ the details of change in out-of-pocket expenditure on healthcare over the
last five years,

(b) the details of change in healthcare insurance coverage of the population
over the last five years; and

(¢) theexpenditure incurred by Government as a percentage of GDP on healthcare
over the last five years?
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THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH VARDHAN):
(@) As per the National Health Accounts estimates, the Out-of-Pocket Expenditure
(OOPE) as a percentage of Current Health Expenditure, during the latest four years for
which data is available is as follows.—

Year OOPE as a per cent of Current
Health Expenditure
2013-14 64.2%
2014-15 62.6%
201516 60.6%
2016-17 58.7%

Out of the Total number of persons seeking healthcare, more than 94% seek
Outpatient care. In Out- patient care, percentage of drugs and diagnostics expenditure
as a proportion of outpatient medical expenditure is more than 70%.

(b) As per Insurance Regulatory and Development Authority of India (IRDAI)
Annual Report 2018-19, the number of persons having health insurance increased from
28.80 crore in 2014-15 to 48.20 crorein 2017-18.

Based on projected population, the percentage change is 23.25% to 37.55% during
the above period.

Ayushman Bharat - Pradhan Mantri Jan Arogya Yojana (PM-JAY) launched by the
Government of India on 23.9.2018, provides health coverage of ¥ 5.00 lakh per family
per year, for secondary and tertiary hospitalization to around 10.74 crore poor and
vulnerable families (approx. 50 crore beneficiaries). Thiswill substantially increase the

percentage of population under health insurance coverage.

It may also be mentioned that, in addition, through the National Health Mission
(NHM), Government of India supplements the efforts of the State/XJT Governments to
provide accessible, affordable and quality healthcare to all those who access public
health facilities, especially in rural areas. NHM support is also provided for provision
of a host of free services related to maternal health, child health, adolescent health,
family planning, universal immunization programme and control of communicable and
non-communicable disease. Further under NHM, Free Drugs and Free Diagnostics
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service initiatives, and PM National Dialysis Programme are being implemented to
provide free essential medicines, diagnostics and dialysis services in public health

facilities, thereby providing healthcare services even without insurance cover.

() As per the Economic Survey 2019-20, General Government (Centre and
States) expenditure on health as a per cent of GDP in India during the last five years

is as follows—

Year General Government expenditure
on health as percentage of GDP

2019-20 (BE) 16%

2018-19 (RE) 15%

2017-18 14%

2016-17 14%

2015-16 13%

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
30-minute yoga break

9%61. SHRIMATI VIJLA SATHYANANTH: Will the Minister of AYURVEDA,
YOGA AND NATUROPATHY, UNANI, SSIDDHA AND HOMOEOPATHY be pleased
to state:

(@ whether it is afact that Government had asked Government institutions and
other corporate bodies to initiate a mandatory 30-minute yoga break for their employees,

if so, the details thereof; and

(b) whether it is aso a fact that the process of developing yoga protocols
began with a core group of renowned yoga practitioners and experts framing them and
if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SSDDHA AND HOMOEOPATHY (AY USH) (SHRI SHRIPAD
YESSO NAIK): (a) The Ministry of AYUSH has not asked Government institutions and
other corporate bodies to initiate a mandatory 30-minute yoga break for their employees.
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However, this Ministry has launched 5-minute Yoga Break (Y-Break) on 13.01.2020
on avoluntary trials basis. It is a 5-minute exercise designed for the workplace to help
professionals to de-stress, refresh and re-focus in the working environment. It consists
of afew light practices that can be done by taking a 5-minute break from work.

(b) The process of developing 5-minute Yoga protocol was done by Yoga
Experts as detailed below:—

(i) Dr. Ishwar V. Basavaraddi, Director, Morarji Desai National Institute of Yoga
(MDNTY).

(i)  Shri S. Shridharan, Leading Yoga Expert and Trustee, Krishnamacharya Yoga
JMandiram.

(i) Dr. Mukund Vinayak Bhole, Consultant in Yoga Therapy and Promoter of
Experiential Yoga, Lokmanya Medical Research Centre.

Yoga villages in the country

962. DR. BANDA PRAKASH: Will the Minister of AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY be pleased to state:

(@ the number of Yoga Villages identified in the country, State-wise; and

(b) the amount of funds released for these Yoga Villages, since the last three
years?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AY USH) (SHRI SHRIPAD
YESSO NAIK): (a) and (b) Ministry of AYUSH presently does not have a scheme of
identifying Yoga villages.

Since Public Health is a State subject, initiating various steps for promotion of
Yoga for healthcare in their respective domains fall under the purview of the respective
State/ UT Governments, and some of them- have identified Yoga villages. However, the
Ministry of AYUSH does not maintain information on such activities of State/lUT

Governments.

AYUSH projectsin Kerala

963. SHRI ELAMARAM KAREEM: Will the Minister of AYURVEDA, YOGA
AND NATUROPATHY, UNANI, SSDDHA AND HOMOEOPATHY be pleased to state:
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(@ whether there is a proposal or request for setting up an Ayurvedic Research
Institute of international standard in Kannur, Kerala;

(b) if so, the details of the steps taken in this regard; and

(¢) the other projects submitted by Kerala Government on Indian systems of
medicine and homoeopathy and details of actions taken by the Centre on those

proposals?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SSDDHA AND HOMOEOPATHY (AYUSH) (SHRI SHRIPAD
YESSO NAIK): (a) and (b) The Government of Keralain 2017 sought financial assistance
of approximately ¥ 150 crores for setting up an International Institute for Research in
Ayurveda in Kannur District, Kerala. However the detailed project report sought from
the Government of Kerala has not been received.

() Ministry of AYUSH isimplementing Centrally Sponsored Scheme of National
AYUSH Mission (NAM) through States/UTs for the promotion and development of
AYUSH in the country including Kerala. Under NAM, as per the proposals received
from the State Government of Kerala through their State Annual Action Plan (SAAP),
Ministry of AYUSH has released an amount of ¥ 7113.722 lacs from year 2014-15 to
2018-19 as per the following details:-

Sl. No. Year Amount
(X in lakhs)

1 2014-15 254.668

2 2015-16 1273778

3 2016-17 891.204

4, 2017-18 2096.234

5. 2018-19 2597.838
TotaL 7113722

Ayurvedic treatment for life style diseases

9%4. DR. VIKAS MAHATME: Will the Minister of AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY be pleased to state:
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(@ the steps taken by Government to use Ayurveda as an effective treatment
of life style diseases as according to ICMR India State-Level Disease Burden Study
report "India: Health of the Nation's States", the estimated proportion of all deaths due
to Non-Communicable Diseases (NCDs) has increased from 37.09 per cent in 1990 to
61.8 per cent in 2016;

(b) whether Government has entered into any agreement with the Council of

Scientific and Industrial Research (CSIR) for this purpose; and

() whether Government has developed any state-of-the-art laboratories with
the help of CSIR and the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SSDDHA AND HOMOEOPATHY (AYUSH) (SHRI SHRIPAD
YESSO NAIK): (8) Thefollowing National Institutes under Ministry of AY USH provides
treatment through its OPD and IPD Patient Care Services, Consultations, Management

and Treatment to many Life Style Diseases and Disorders successfully:-
(i) Nationa Institute of Ayurveda (NIA)-Jaipur.
(i) All India Institute of Ayurveda (AlIlA)-New Delhi.

(i) Institute of Post Graduate Teaching and Research in Ayurveda(IPGTRA)-
Jamnagar.

(iv)  North Eastern Institute of Ayurveda and Homoeopathy(NEIAH)-Shillong.

A Specialty Clinic for Life Style Diseases is also functioning in the Hospital of

NIA-Jaipur and the Institute get patients for consultation, management and treatment.

Central Council for Research in Ayurvedic Sciences, an autonomous organization
under the Ministry, in collaboration with Directorate General of Health Services, Ministry
of Health and Family Welfare hasimplemented and executed a programme viz. Integration
of AY USH(Ayurveda) component with National Programme for Prevention and Control
of Cancer, Diabetes, Cardiovascular Diseases and Stroke(NPCDCS) programme in the
identified Districts of 3 States viz. Rgjasthan, Gujarat and Bihar to cater health care
services and reduce the burden of NCDs by combining the strength of Ayurveda and
Yoga.
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(b) and (c) Ministry of AYUSH has signed a Memorandum of Undertaking (MOU)
with Council of Scientific and Industrial Research (CSIR) for promoting high quality
research and development work including fundamental research in the domain: AY USH
specific tools; linking microbiome, gene expression and multi-ingredient herbal
formulations including their standardization, exploring modern scientific methods for
integration with traditional Indian System of Medicine linking disease signatures etc.

Institute of Post Graduate Teaching and Research in Ayurveda, an autonomous
organization under the Ministry of AYUSH, has also entered into MOU with Institute
of Genomics and Integrative Biology, CSIR for project entitled 'ldentification of Genomic
Correlates of Prakriti in healthy individuals in West Indian population of Gujarat and
the project had been completed.

AYUSH facilitiesin M .P.

1965. DR. SATYANARAYAN JATIYA: Will the Minister of AYURVEDA, YOGA
AND NATUROPATHY, UNANI, SSIDDHA AND HOMOEOPATHY be pleased to state:

(@ the detals of existing facilities under AYUSH in Madhya Pradesh and
proposed expansion of these facilities in the State in the next three years; and

(b) the details of the best institutes for providing facilities of treatment under
different domains of AYUSH in the country?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) (SHRI SHRIPAD
YESSO NAIK): (a) 1496 Ayurveda dispensaries, 213 Homoeopathic dispensaries, 64
Unani dispensaries, 21 Ayurveda hospitals, 02 Homoeopathic hospitals, 09 AYUSH
Educational institutes (07 Ayurveda, 01 Homoeopathy and 01 Unani) and 02 pharmacies
exist in the State of Madhya Pradesh.

Further, public health being a State subject, expansion of AY USH Health facilities
in the State comes under the purview of respective State Government. However; under
Centrally Sponsored Scheme of National AY USH Mission (NAM), Ministry is supporting
the efforts of State/lUT Governments including Madhya Pradesh for expansion of
AYUSH headlth facilities. Accordingly, under NAM as per the proposals received from
State Government of Madhya Pradesh through State Annual Action Plan (SAAP) five

tOriginal notice of the question was received in Hindi.
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upto 50 bedded integrated AYUSH hospitals has been approved at Bhopal, Indore,
Narsinghpur, Chitrakoot and Mandaleshwar respectively. Ministry of AYUSH also
supported for upgradation of 32 AYUSH hospitals, 140 AYUSH dispensaries and 9
AYUSH Educational Institutions in the State of Madhya Pradesh under NAM.

(b) National Institutes has been established in different AYUSH systems which
provide facilities for quality treatment along with teaching and research. The details of
institutes which provide treatment facilities under different domains of AYUSH in the

country are given in Statement.
Statement

Details of National Institutes which provide treatment facilities under different
domains of AYUSH in the country

Sl. No. Name of Institutes

1 Nationa Institute of Ayurveda (NIA), Jaipur, Rajasthan
2 All India Institute of Ayurveda (AHA), New Delhi

3 North Eastern Institute of Ayurveda and Homoeopathy (NEIAH), Shillong,
Meghalaya

4. Ingtitute of Post Graduate Teaching and Research in Ayurveda (IPGT & RA),
Jamnagar, Gujarat

5 Nationa Institute of Homoeopathy (NIH), Kolkata, West Bengal
6. National Institute of Unani Medicine (NIUM), Bangalore, Karnataka
7. National Institute of Siddha (NIS), Chennai, Tamil Nadu

8 Nationa Institute of Naturopathy (NIN), Pune, Maharashtra

Integration of Indian system of medical treatment with
Western medicinal system

966. SHRI SAMBHAJ CHHATRAPATI: Will the Minister of AYURVEDA, YOGA
AND NATUROPATHY, UNANI, SSDDHA AND HOMOEOPATHY be pleased to state:

(@ whether there still remains skepticism with regard to reliability on Indian
medicinal system despite herculean efforts made by Government in recent years,
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(b) if so, the steps which are underway to develop faith in Indian medicinal
system among the people by way of production and marketing of clinically tested
Ayurvedic, Unani, Siddha and Homoeopathy medicines; and

() whether Government has any plan to go in for integration of Indian medicinal
system with Western medicinal system besides diagnostic tests on the basis of condition
of the patients as has been tried in China and if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) (SHRI SHRIPAD
YESSO NAIK): (@) to (c) In order to develop and propagate Ayurvedic, Unani, Siddha
and Homoeopathy medicines the Government has taken following steps.—

* Independent Ministry of AYUSH has been set up.

e Centrally Sponsored Scheme of Quality Control of ASU&H drugs have been
implemented under National AYUSH Mission for giving grants in aid to
Strengthen of State Drug Testing Laboratories, ASU&H Pharmacies
Strengthening of state enforcement mechanism etc.

Under this scheme so fare 27 drug testing laboratories 46 ASU& H pharmacies and
30 State enforcement mechanisms in the States have been supported financially.

e Quality Testing techniques and equipments used for the Analysis of
Ayurveda, Siddha, Unani and Homoeopathy (ASU&H) drugs are the same
as applicable in modern system of medicine.

e Manufacturing of licensed ASU&H drugs is done in accordance with the
Good manufacturing Practices (GMP) as prescribed under Drugs & Cosmetics
Rules.

¢ WHO-GMP and Certificate of Pharmaceutical Product (CoPP) guidelines
have been made applicable to ASU herbal drugs for Quality Certification and
facilitating Export of these drugs.

e Good Clinical Practices (GCP) for conduct of clinical trialsin AYUSH have
been published which are based on GCP guidelines for conventional drugs.

* Registration of Research trials for ASU&H drugs are done under Clinical
Trials Registry -India (CTRI) maintained by Indian Council for Medical
Research (ICMR).
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¢ Research and Development (R&D) interventionsin AYUSH are by and large
done on the basis of integrated protocols and methodologies involving both
AYUSH and modern scientific parameters.

e Collaborative Research involving modern and scientific institutions is also
being promoted.

e Shelf-life or date of expiry of ASU drugs has been notified.

e Central Government has notified insertion of Rule 170 in the Drugs and
Cosmetics Rules, 1945 on 24th December, 2018 specifically for controlling
inappropriate advertisements of Ayurvedic, Siddha and Unani medicines.

e Central Sector Scheme of Pharmacovigilance of ASU&H Drugs has been
implemented since December 2017 for inculcating the culture of ADE reporting,
documentation and analysis for further regulatory action. Under this Scheme
a three tier network has been established consisting of All India Institute
of Ayurveda (AILA), New Delhi as the National Pharmacovigilance
Coordination Centre (NPvCC), 5 Intermediary Pharmacovigilance Centres
(IPvC's) and 63 Peripheral Pharmacovigilance Centres (PPvC's) all over India.

Including yoga in school and college curricula

1967. SHRI REWATI RAMAN SINGH: Will the Minister of AYURVEDA, Y OGA
AND NATUROPATHY, UNANI, SSDDHA AND HOMOEOPATHY be pleased to state:

(@ whether it is a fact that the Ministry has sent a proposal to Ministry of
Human Resource Development regarding inclusion of Yoga in the syllabus for the
academic year 2020-21;

(b) whether it is also a fact that Physical Education (PE) subject would be
included in the syllabus as compulsory subject for school and college students under
this proposal; and

(c) if so, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AY USH) (SHRI SHRIPAD
YESSO NAIK): (a) There is no such proposal sent by the Ministry of AYUSH to
Ministry of Human Resource Development regarding inclusion of Yoga in the syllabus
for the academic year 2020-21.

TOriginal notice of the question was received in Hindi.



Written Answers to [11 February, 2020] Unstarred Questions 57

(b) and (c) National Curriculum Framework (NCF), 2005 recommended Yoga as an
integral part of Health and Physical Education. Health and Physical Education is a
compulsory subject from Class | to Class X and optional from Class X1 to XII. The
National Council of Educational Research and Training (NCERT) has already devel oped
integrated syllabi on Health and Physical Education from Class | to Class X.

Also, the University Grants Commission (UGC) has prepared guidelines for
institutional fitness plan. These guidelines encourage higher educational institutions
to adopt policies and practices towards fitness and well being of students and staff.
The indicative guidelines inter-alia suggest devoting a minimum one hour per day on

fitness activities.

Ayurvedic drug de-addiction centres

968. SHRI SUSHIL KUMAR GUPTA: Will the Minister of AYURVEDA, Y OGA
AND NATUROPATHY, UNANI, SSIDDHA AND HOMOEOPATHY be pleased to state:

(@ whether Government has any proposal to start Government-runAyurvedic

based drug de-addiction centres in various parts of the country;
(b) if so, the details thereof; and
() whether any such centres are aready working and the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) (SHRI SHRIPAD
YESSO NAIK): (@) to (c) At present there is no such proposal. However an Ayurvedic
de-addiction centre (OPD) has been running under Regional Ayurveda Research Ingtitute
for Metabolic Disorders, Bengaluru under CCRAS in collaboration with National Institute
of Mental Health and Neurosciences since 7th January 2018; likewise a de-addiction
unit is functioning in the hospital of National Institute of Ayurveda, Jaipur and in the
North-Eastern Institute of Ayurvedic and Homoeopathy (NEIAH), Shillong.

Reduction of cost of compliance for corporates

969. SHRI SURESH PRABHU: Will the Minister of CORPORATE AFFAIRS be
pleased to state:

(@ the steps taken to reduce cost of compliance for corporates, and
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(b) whether Government is thinking of exempting small companies from rigours

of undue compliance?

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI
ANURAG SINGH THAKUR): (8) The Government in the Ministry of Corporate Affairs
(MCA) administers Companies Act/ Limited Liability Partnership Act. The Ministry has
been taking steps on an ongoing basis by amending the Act and the rules and forms
thereunder, from time to time in the years 2015, 2017 and 2019, to reduce the cost of
compliance and for ease of doing business. MCA has increased the requirement of paid
up capital from rupees 5 crore to rupees 10 crore for appointment of Whole Time
Company Secretary vide Companies (Appointment and Remuneration of Managerial
Personnel) Amendment Rules, 2020, and the registration fee for incorporation of
Companies with authorized capital of up to ¥ 15 lakh has been reduced to Zero by the
Companies (Incorporation) Second Amendment Rules, 2019.

(b) MCA has reduced cost of compliance for small companies which is defined
under section 2(85) of the companies Act, 2013 and also for private companies (Start

Up) from complying with various provision of Companies Act which are as under:—

e A private company which is astartup /small companies are not required to
include cash flow statement with financial statements which-otherwise is a
mandatory.

e A private company which is a startup/small companies, Annual return shall
be signed by the company secretary or where there is no company secretary,
by the director of the company.

e A private company which is a startup/small companies, One board meeting
in each half of a calendar year with gap between two meetings of not less
than 90 days is sufficient to comply with the requirement of section 173(5)
of the Companies Act as against the earlier requirement meeting at least
once in 120 days and hold a minimum of 04 board meetings in a year.

e Small companies are exempted from producing certification form practicing
professionals, under various provisions of the Act, 2013 r.w rule 12 (a) of
the Companies (Registration Offices and Fees) Rules, 2014,

e Small companies can approach Regional Director for corporate mergers,
arrangements etc. instead of National Company Law Tribunal (NCLT),
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e Lesser penalties are applicable for small companies one person companies
for certain contravention under section 446 B of the Companies Act, 2013
and

» Small companies are given certain concessions/rebates on fee payable on
applications (including appeal) made to Central Government under Section
459 (2) of the CompaniesAct, 2013.

Protest against e-commerce majors

970. SHRIMATI WANSUK SYIEM: Will the Minister of CORPORATE AFFAIRS
be pleased to state:

(@ whether the Competition Commission of India (CCl), the consumer watchdog
regulatory mechanism has set in motion an exercise of keeping a close watch on the
phenomenal on-line sale blitz-krieg of mobile phones, terming it as unfair trade practice
hurting the fate of brick-and-mortar retail outlets;

(b) whether coinciding with the hardening stand of CCI, small traders have
intensified the protest against e-commerce majors, mainly Amazon and Walmart-owned
Flipkart; and

() whether CCI had taken cognizance of a complaint earlier by Delhi Vyapar
Sangh and had asked the e-majors to remove deficiencies that give them unfair advantage
as a self-regulatory attempt?

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI
ANURAG SINGH THAKUR): (a) The Competition Commission of India (CCl) conducted
a Market Study on e-commerce in India in 2019. The Study was initiated with a view
to better understand the functioning of e-commerce in India and its implications for
markets and competition. The objective was to identify impediments to competition, if
any, emerging from e-commerce and to ascertain the Commission's enforcement and
advocacy priorities in light of the same. The study covered three broad categories of
e-commerce viz. consumer goods (mobiles, lifestyle, electrical and electronic appliances,
and grocery), accommodation services and food services. A Report titled "Market
Study on E-Commerce in India: Key Findings and Observations" has been released on
8th January, 2020 and is available on CCl's website: https://www.cci.gov.in/sites/default/
files/_whats_newdocument/Mar ket-study-on-e-Commer ce-in-India.pdf.
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(b) The CCl's enforcement and advocacy effortsin e-commerce, like in any other
sector, are undertaken purely from the standpoint of competition and the effects that
business practices are likely to have on competition in the markets, as per provisions
of the Competition Act, 2002.

() Onthebasisof information filed by Delhi Vlyapar Mahasangh (the informant),
CCI has passed an order for a formal investigation u/s 26(1) of the Competition Act,
2002 to determine whether isues such as exclusive agreements, platform neutrality,
deep-discounting and preferential listing by the POs (opposite parties) have any
appreciable adverse effect on competition. The order is available on CCl's website:
https://www.cci.gov.in/sites/defaul t/fil es/40-0f-2019.pdf.

Job lossin MNCg/private entities

971. SHRI RIPUN BORA: Will the Minister of CORPORATE AFFAIRS be pleased
to state:

(@ whether it is a fact that in the last six years period more than one crore
people have lost their jobs from different MNCs and other private entities under the
Ministry of Corporate Affairs;

(b) the number of complaints received by the Ministry during the last six years
period, year-wise and subject-wise;

(c) the action taken or proposed by Government on the complaints; and

(d) the proposa of Government to make 'zero-complaints country, the details
thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI
ANURAG SINGH THAKUR): (@) to (d) The Government in Ministry of Corporate
Affairs has no such information. The Ministry of Labour and Employment has also
informed that there is no such information maintained.

Report on chit fund scam by SFIO

1972. SHRIMATI KANTA KARDAM: Will the Minister of CORPORATE AFFAIRS
be pleased to state:

TOriginal notice of the question was received in Hindi.
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(@ whether the Serious Fraud Investigation Office (SFIO) has handed over its
report on Chit Fund Scam to the Ministry;

(b) if so, the details thereof;

() whether the SFIO has exhorted Government to take retrospective action to

protect life time savings of small investors; and
(d) if so, the steps taken or being taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI
ANURAG SINGH THAKURY): (a) and (b) No report on Chit Fund Scam was sought from
SFIO. However, during the last three years (till 31.01.2020), SFIO has submitted
investigation reportsin 15 cases involving 112 companies, which were allegedly involved
in Multi-Level Marketing (MLM)/ Ponzi scheme activities.

(c) and (d) No such proposal has been forwarded by SFIO to the Ministry

recommending any retrospective action to protect life time savings of small investors.

Details of CSR funds available and utilised by CPSUs

973. SHRI K.K. RAGESH: Will the Minister of CORPORATE AFFAIRS be pleased
to state:

(@ the details of CSR funds available and utilised, with each of CPSUs for the
fiscal year 2018-19;

(b) the priority areas for which the CSR funds assistance have been considered
and utilised;

(¢) the details of utilisation of the CSR funds of CPSUs for the fiscal year
2018-19, State-wise; and

(d) the details of the CSR funds assistance, which have been considered and
utilised through Non-Governmental Organisations for the fiscal year 2018-19 along with
the names of such NGOs and the amount of funds sanctioned?

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI
ANURAG SINGH THAKUR): (a) As per the information provided by Department of
Public Enterprises (DPE), the details of CSR funds allocation and CSR expenditure by
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Central Public Sector Enterprises (CPSES) during the financial year 2018-19 are given
in Statement (See below).

(b) DPE, on the recommendations of Central Public Sector Enterprises (CPSES)
Conclave held in April, 2018, issued guidelines on 10.12.2018 to all administrative
Ministries and CPSEs for adopting a theme based focused approach every year on CSR
expenditure by CPSEs. The guidelines inter-alia provide that 60% of annual CSR
expenditure by CPSEs will be towards a thematic programme and preference may be
given to aspirational districtsidentified by NITI Aayog. For 2018-19 the theme identified
was School Educational and Health Care. For the year 2019-20, the theme is School
Education, Healthcare and Nutrition as per DPE Guidelines issued on 29th May, 2019
to the CPSEs.

(c) and (d) No such data is maintained by the Ministry.
Statement

CSR Expenditure by CPSEs during 2018-19

(R in crores)
Sl. No. Name of CPSE Amount Actuad
allocated CSR Spent
for CSR
(including
carried forward,
if any)
1 2 3 4
1 Air India Express Ltd. 368 057
2 Airports Authority of India 8.71 86.77
3 Andrew Yule and Company Ltd. 019 009
4 Antrix Corporation Ltd. 1928 6.89
5. Artificial Limbs Mfg. Corpn. of India 122 020
6. Balmer Lawrie and Co. Ltd. 515 5.16
7. Balmer Lawrie Investments Ltd. 012 012

8 BEL Optronics Devices Ltd. 031 008
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9 BEML Ltd. 310 310
10. Bharat Coking Coal Ltd. 2916 143
11 Bharat Dynamics Ltd. 2575 16.83
12 Bharat Electronics Ltd. 79.03 36.86
13 Bharat Heavy Electricals Ltd. 3784 16,01
14. Bharat Petroleum Corpn. Ltd. 35019 17794
15 Bharatiya Nabhikiya Vidyut Nigam Ltd. 025 0.16
16.  BhartiyaRail Bijlee Co. Ltd. 035 0.01
17. Braithwaite Burn and Jessop Const. Company Ltd. 092 050
18. Bridge and Roof Co.(India) Ltd. 040 040
19. Broadcast Engg. Consultants India Ltd. 004 0.00
20. Cement Corpn. of India Ltd. 0.76 003
21 Central Coalfields Ltd. 8316 4114
2. Central Electronics Ltd. 051 010
23. Central Mine Planning and Design Institute Ltd. 153 158
24, Central Railside Warehouse Co. Ltd. 043 043
5. Central Warehousing Corpn. 393 403
26. Certification Engineers International Ltd. 066 002
27. Chennai Petroleum Corporation Ltd. 1883 1889
2 Coal India Ltd. 6.50 2733
2. Cochin Shipyard Ltd. 1015 1041
0. Concor Air Ltd. 118 021
3L Container Corporation of India Ltd. 36.83 1339
32 Cotton Corpn. of India Ltd. 038 038
3. Dedicated Fright Corridor Corp. of India Ltd. 239 128
A E.C. G C. Ltd. 700 758
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1 2 3 4
L. Eastern Coalfields Ltd. 24.29 1646
36. Electronics Corpn. of India Ltd. 173 136
37. Engineers India Ltd. 3106 1004
3B FCI Aravali Gypsum and Minerals (India) Ltd. 099 0.70
0. Ferro Scrap Nigam Ltd. 0.65 067
40.  Gail (India) Ltd. 11992 11929
41 Gail GasLtd. 185 173
42. Garden Reach Shipbuilders and Engineers Ltd. 268 268
43 Goa Antibiotics and Pharmaceuticals Ltd. 012 012
44, Goa Shipyard Ltd. 412 432
45, HIL (India) Ltd. 020 020
46. Hindustan Aeronautics Ltd. 76.74 7246
47. Hindustan Copper Ltd. 257 208
48, Hindustan Fluorocarbons Limited 0.00 004
49. Hindustan Petroleum Corpn. Ltd. 15886 15981
50. Hindustan Shipyard Ltd. 0.00 003
5L Hindustan Steelworks Costn. Ltd. 162 162
52. HLL Infra Tech Services Ltd. 028 001
53,  HLL LifecareLtd. 0.00 023
54, Housing and Urban Dev. Corpn. Ltd. 26.96 458
5.  HSCC (India) Ltd. 134 134
56. | T1 Ltd. 0.00 064
57. India Tourism Dev. Corpn. Ltd. 043 044
8. India Trade Promotion Organisation 6.68 4.37
50. Indian Medicines and Pharmaceutical Corpn. Ltd. 0.28 001
60. Indian Oil Corporation Ltd. 490.60 490.60
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1 2 3 4
61 Indian Railway Catering and Tourism Corpn. Ltd. 6.78 6.88
62. Indian Railway Finance Corporation Ltd. 7094 720
63. Indian Renewable Energy Devt.Agency Ltd. 3275 1256
64. Ircon Infrastructure and Services Ltd. 0.18 0.15
65. Ircon International Ltd. 874 874
66. Ircon Pb Tollway Ltd. 013 013
67. IREL (India) Ltd. 0.00 151
68. Kamarajar Port Ltd. 1570 469
69. Kanti Bijlee Utpadan Nigam Ltd. 0.00 509
70. Karnataka Antibiotics and Pharmaceuticals Ltd. 067 063
7L Karnataka Trade Promotion Organisation 037 030
2. KIOCL Ltd. 040 033
73. Konkan Railway Corporation Ltd. 370 239
74, Kumarakruppa Frontier Hotels Ltd. 023 0.00
75. MMTC Ltd. 202 138
76. MSTC Ltd. 200 200
7. Madras Fertilizers Ltd. 000 011
78. Mahanadi Coalfieldls Ltd. 136.36 167.16
79. Mangalore Refinery and Petrochemicals Ltd. 90.63 3L32
80. Mazagon Dock Shipbuilders Ltd. 2025 2347
8L Mecon Ltd. 544 017
82 Mineral Exploration Corpn. Ltd. 330 277
83. Mishra Dhatu Nigam Ltd. 365 393
& MOIL Ltd. 900 930
85. Mumbai Railway Vikas Corporation Ltd. 082 077
86. National Aluminium Company Ltd. 2738 30.35
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1 2 3 4
87. National Backward Classes Finance and Devp.Co. 159 132
88. National Fertilizers Ltd. 1018 229
8. National Film Dev. Corpn. Ltd. 002 0.00
Q. National Handloom Development Corpn. Ltd. 121 106
oL National Highways and Infr. Develp. Corpn. Ltd. 104 0.74
R2. National Minorities Devp. and Finance Corporation 190 088
3. National Projects Construction Corpn. Ltd. 117 055
A, National Safai Karamcharis Finance and Devt. Corpn  0.89 033
%b. National Scheduled Castes Finance and Dev. Corpn. 147 042
%. National Scheduled Tribes Finance and Devp. Corpn. 151 017
97. National Seeds Corpn. Ltd. 222 149
B, National Small Industries Corpn. Ltd. 315 318
Q. National Textile Corpn. Ltd. 0.00 002
100. NBCC (India) Ltd. 951 979
101. NBCC Services Ltd. 020 020
102.  Neyveli Uttar Pradesh Power Ltd. 0.00 191
103. NHDC Ltd. .77 3040
104. NHPC Ltd. 8100 1758
105. NLCIndiaLtd. 4946 4946
106. NLC Tamil Nadu Power Ltd. 178 178
107. NMDC CSR Foundation 0.00 194
108. NMDC Ltd. 200.00 167.24
109.  North Eastern Electric Power Corporation Ltd. 935 5.16
110.  Northern Coalfields Ltd. 7544 7357
111 NTPC Ltd. 23701 28546
112, NTPC Vidyut Vyapar Nigam Ltd. 214 009
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1 2 3 4

113, Nuclear Power Corpn. of India Ltd. 74.86 7646
114. Numaligarh Refinery Ltd. 54.36 $4.85
115,  Oil and Natural Gas Corporation Ltd. 1091.29 614.64
116.  Oil IndiaLtd. 13339 13339
117.  Odisha Mineral Development Company Ltd. 0.36 028
118, Pawan Hans Ltd. 0.60 048
119. PFC Consulting Ltd. 139 133
120. Power Finance Corporation Ltd. 27933 10050
121.  Power Grid Corporation of India Ltd. 31010 19551
122, Power Grid Warora Transmission Ltd. 027 027
123, Power System Operation Corporation Ltd. 136 136
124,  Powergrid Kala Amb Transmission Ltd. 007 007
125, Powergrid Unchahar Transmission Ltd. 005 005
126.  Powergrid Vizag Transmission Ltd. 0.37 0.37
127.  Projects and Development India Ltd. 004 004
128 Rail Vikas Nigam Ltd. 9.37 1148
129.  Railtel Corporation India Ltd. 731 303
130. Railway Energy Management Company Ltd. 055 055
131. Rajasthan Electronics and Instruments Ltd. 033 0.29
132, Rashtriya Chemicals and Fertilizers Ltd. 334 388
133, Rashtriya Ispat Nigam Ltd. 1190 10.30
134. RECLtd. 346.56 10339
135, REC Power Distribution Co. Ltd. 195 082
136. REC Transmission Projects Co. Ltd. 143 028
137. RITESLtd. 101 1023
138.  Sail Refractory Company Ltd. 056 056
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1 2 3 4
139.  Security Printing and Minting Corpn. India Ltd. 1066 390
140.  Shipping Corporation of India Ltd. 8.36 5.66
141, SJVN Ltd. 3485 40.25
142.  Solar Energy Corporation of India 138 113
143, South Eastern Coalfields Ltd. 267.07 8355
144.  Steel Authority of India Ltd. 30.00 3118
145.  Tamil Nadu Trade Promotion Organisation 0.56 056
146.  Telecommunications Consultants (India) Ltd. 116 053
147.  THDC IndiaLtd. 17.35 1752
148.  The Jute Corpn. of India Ltd. 043 024
149.  WAPCOS Ltd. 303 398
150.  Western Coalfields Ltd. 9.65 4.25
TotaL 5686.75 387332

Sandard measuresto map financial transparency

974. SHRI PRASHANTA NANDA: Will the Minister of CORPORATE AFFAIRS
be pleased to state:

(@ whether there are standardised measures to map financial transparency in
terms of tax payment, black money and corruption for each State; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI
ANURAG SINGH THAKUR): (a) and (b) No Sir. The Central Government in the Ministry
of Corporate Affairs (MCA) administers the Companies Act/Limited Liability Partnership
Act and as such there are no measures to map financial transparency in terms of tax
payment, black money and corruption for each State. However, under the provisions
of the Companies Act, companies are required to file financial statement with the
concerned Registrars of Companies (ROCs) along with the Auditors report and other
attachments /annexures. Based on the auditors qualification reported, if any, regarding
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default in tax payment to various authorities, fraud etc., and on the basis of complaints
inquiry/inspection/investigation can be ordered by the MCA to examine and take action
or refer the matter to concerned authorities for necessary action.

Equal human rightsto unorganised sector women workers

975. SHRI PRASHANTA NANDA: Will theMinister of CORPORATE AFFAIRS
be pleased to state:

(@ whether the Sexual Harassment of Women at Workplace (Prevention,
Prohibition and Redressal) Act, 2013 (SHWW Act) protects the women workers in the

unorganised sector;
(b) if so, the details thereof; and

(¢) if not, the measures taken to provide equal human rights to the unorganised

sector workers?

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI
ANURAG SINGH THAKUR): () to (c) Ministry of Women and Child Devel opment vide
their OM dated 07.02.2020 has stated that the Government of India has enacted the
Sexual Harassment of Women at Workplace (Prevention, Prohibition and Redressal)
Act, 2013 (Act) to provide protection against sexual harassment of women at workplace
and for the prevention and redressal of complaints of sexual harassment and for matters
connected therewith or incidental thereto. As per Section 3(1) of the Act, "no woman
shall be subjected to sexual harassment at any workplace" whether working in organised
or unorganised sector. Section 2 (p) of the Act defines the unorganised sector as 'an
enterprise owned by individuals or self-employed workers and engaged in the production
or sale of goods or providing service of any kind whatsoever, and where the enterprise

employs workers, the number of such workers is less than ten'.

Impact of modificationsin schemesimplemented

976. DR. VINAY P. SAHASRABUDDHE: Will the Minister of CORPORATE
AFFAIRS be pleased to state:

(@ the new schemesimplemented by the Ministry during the last five years, the
details thereof;
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(b) the schemes which were implemented previously but have now been modified
and the details of such modifications, scheme-wise; and

() theimpact of modifications introduced in these schemes, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI
ANURAG SINGH THAKURY): (a) to (c) The Central Government in Ministry of Corporate
Affairs (MCA) administers the Companies Act/ Limited Liability Partnership Act. MCA
has introduced: (i) Company Law Settlement Scheme (CLSS) vide General Circular no.
34/2014 dated 12.08.2014 under which companies were permitted to file annual statutory
documents that were due for filling until June 30, 2014. The Scheme was valid up to
October 15, 2014 giving defaulting companies an opportunity to file their delayed filings
until that date by paying fees as prescribed under Companies (Registration Offices and
Fees) Rules, 2014 along with 25% of the regular additional fees payable on the date
of filing, by filing e-form CLSS-2014.

(i) Condonation of Delay Scheme, 2018 (CODS) was introduced by this Ministry
on 29th December, 2017 (vide General Circular No. 16/2017 on the 29th day of December,
2017) as arelief to those companies who had not filed its financial statements or annual
returns for the last three financial years or more which were due for filing till 30.06.2017
as required under the Companies Act 2013 and/or the Companies Act, 1956. This
scheme was valid from 1st January, 2018 to 1st May, 2018. The defaulting companies
were alowed to file the overdue documents (financial statements or annual returns)
which were due for filing till 30.06.2017, in the respective prescribed e-Forms by paying
the statutory filing fee and additional fee payable as per section 403 of the Companies
Act, 2013 read with Companies (Registration Offices and fee) Rules, 2014 for filing these
overdue documents under this scheme.

Excavation in Tamil Nadu

977. SHRIMATI VIJLA SATHYANANTH: Will the Minister of CULTURE be
pleased to state:

(8 whether it is afact that Government is considering to excavate more areas
of Keeladi in the State of Tamil Nadu, if so, the details thereof; and

(b) whether it is also a fact that Government is considering to undertake more
such excavation in the State in the near future, if so, the details thereof?
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THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) Tamil Nadu State Department of Archaeology is undertaking
excavation at Keeladi and other sitesin its cluster viz., Kondagai, Agaram and Manal ur.

(b) Presently, there is no such proposal with ASI.

Renovation project at Patrain Paschim Medinipur in West Bengal

978. SHRI MANASRANJAN BHUNIA: Will the Minister of CULTURE be pleased
to state:

(@ whether the Ministry and Archaeological Survey of India has taken up the
renovation project at Patra in the district of Paschim Medinipur in West Bengal, if so,

the amount of money sanctioned for this project; and

(b) whether Archaeological Survey of India has not paid the price for the land
acquired, if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) Conservation work of protected monuments in the country including
at Patra in the district of Paschim Medinipur in West Bengal is a continuous process
and attended regularly by the Archaeological Survey of India (ASI) as per the requirement
of different sites and availability of resources. The alocation of funds for the current
financial year for conservation of protected monuments at Patra is ¥35.00 lakhs.

(b) The process for land acquisition has been initiated.
Cultural heritage centresin North Eastern States

979. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of CULTURE be
pleased to state:

(@ the number of cultural heritage centres and other places of heritage
importance identified in various States, especialy in North Eastern States as on date;

(b) the measurestaken by the Central and State Governments for their protection

and conservation;

(¢) the funds alocated for this purpose during the last three years and current

years; and
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(d) the steps taken by Government/A S| for promotion of such preserved cultural
heritage sites in the country?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (&) There is no provision under The Ancient Monuments and
Archaeological Sites and Remains Act, 1958 and Rules, 1959 to declare or recognize
cultural heritage centres. However, as per Section 4 of the Ancient Monuments and
Archaeological Sitesand RemainsAct, 1958, ancient monuments or archaeological sites
and remains, as the case may be, which are of historical, archaeologica or artistic
interest, and have been in existence for not less than 100 years, may be declared by
the Central Government as of national importance. At present, 3691 monuments/sites
have been declared as of national importance in the country. A State-wise abstract,
including North Eastern States is given in Statement (See below).

(b) The protection and maintenance of monuments, declared as of national
importance is taken up by Archaeological Survey of India by way of structural repairs,
chemical preservation and environmental development around the monument which is
a regular and ongoing progress and the required work are taken up on need basis as
per the established principles of conservation, subject to availability of resources. In
addition, creating of tourist related amenities (e.g. drinking water, toilet blocks, facilities
for Divyangjan, pathways, cultural notice boards/ signages, vehicle parking, cloak
rooms, etc.) at the centrally protected monuments/ sites are also the regular activity
which the ASI undertakes as per need and availability of resources.

(o) Thefunds alocated for this purpose during last three years and current year
centrally protected monuments in North Eastern States for this purpose:—

Financial year Funds Allocated (Amount in Lacs)
2016-17 344.19
2017-18 48320
2018-19 43800
201920 24265

(d) Archaeologica Survey of India organizes exhibitions and awareness programs
for visitors and students on various occasions like World Heritage Week, World
Museum Day and World Heritage Day and National Days etc. in monuments of national

importance.
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Apart from this, ASI has identified 4 monuments/ sites in North Eastern States
with potential visitor footfall to be 'Adarsh Smarak' where tourist facilities like drinking
water, toilets, ramps, signages, sitting benches, Wi-Fi, souvenir shops, etc. are provided.

Statement

Abstract of Centrally Protected Monuments under the Jurisdiction of
Archaeological Survey of India

Sl. No. State/UT Nos. of Monuments
1 Andhra Pradesh 129
2 Arunachal Pradesh 3
3 Assam %
4. Biher 0
5 Chhattisgarh 47
6. Daman and Diu (U.T.) 12
7. Goa 2
8 Gujarat 203
9 Haryana a
10. Himachal Pradesh 4
11 Jammu and Kashmir (U.T.) %
12 Jharkhand 13
13 Ladakh (U.T.) !
14. Karnataka 506
15. Kerda 2B
16. Madhya Pradesh 22
17. Maharashtra 286
18 Manipur oL
19. Meghalaya 0]
20. Mizoram oL
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1 2 3
2L Nagaland (023
2. N.C.T. Delhi 174
23 Odisha $4)
24, Puducherry (U.T.) o7
5. Punjab 3B
26. Rajasthan 163
21. Skkim (08
28. Telangana (0]
2. Tamil Nadu 413
0. Tripura (0]
3L Uttar Pradesh 745
32 Uttarakhand vivs
33 West Bengal 135

TotaL 3691

Protection of indigenous music and dance for ms of tribals
980. DR. SASMIT PATRA: Will the Minister of CULTURE be pleased to state:

(@ the steps the Ministry has undertaken to protect, preserve and develop
indigenous music and dance forms of tribals in India;

(b) the financial expenditure undertaken in this regard;

() theindigenous tribal music and dance forms which have benefited from the

Government's intervention, if any; and
(d) the plans to undertake these activities in the future?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) To protect, preserve and promote various forms of folk art and
culture and for development of indigenous music and dance forms including that of
tribals in India throughout the country, Ministry of Culture, Government of India has
set up seven Zonal Cultural Centres (ZCCs) with headquarters at Patiala, Nagpur,
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Udaipur, Prayagraj, Kolkata, Dimapur and Thanjavur. These ZCCs aso work with artists
from tribal regions to promote folk including tribal culture during organization of
various cultural activities and programmes.

Ministry of Tribal Affairs (MoTA), Government of Indiain association with Tribal
Cooperative Marketing Development Federation of India (TRIFED) organizes nationa
tribal festivals/carnivals annually at Delhi and other States to showcase the rich cultural
heritage of tribal people across the country through unique forms of folk dances, songs
etc. National Tribal Festivals (Aadi Mahotsavs)/National Tribal Carnivals are being
organized regularly every year at New Delhi from 2015 onwards.

MoTA and TRIFED have also organised such festivals at Ooty, Leh, Shimla,
Vishakhaptnam, Noida, Pune, Indore and Bhubaneswar, Varanasi, Goa, Ranchi, Jaipur,
Lucknow, Bhopal, Puducherry, Prayagraj, Bangalore, Patna, Hyderabad, Ahmedabad. A
Total of T 11.75 crore has been released to TRIFED by MoTA during 2019-20 for this
purpose.

Government has established Tribal Research Institutes (TRIS) under MoTA in 24
States and 2 UTs. Core responsibility of TRIs is to function as a body of knowledge
and research and as a think tank for tribal development and preservation of art and
culture of tribal people. MOTA provides funds to State Governments under the Scheme
'Support to Tribal Research Institute (TRI)' for functioning of TRIs.

(b) The details of funds released by MOTA during the last three years is given

as under:—

Year Amount (in lakh)
2016-17 2100.00
2017-18 8000.00
2018-19 10000.00

The details of funds released to all seven ZCCs by Ministry of Culture under
Tribal Sub Plan (TSP) during the last three years is as under:—

Year Amount (in lakh)
2016-17 14997
2017-18 15574

2018-19 18049
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() A variety of indigenous tribal music and dance forms which have benefitted
from the Ministry of Culture's intervention are given as under:—
() Gaddi Dance, Kinnauri Nati & Laholi Dance (Himachal Pradesh)
(i) Jabro Dance (UT of Ladakh)
(i) Gujjar Bakharwal & Gojri dance/Pahari Dance (UT of Jammu and Kashmir)
(iv) Jaunsari Nrity & Tharu Bhaksa (Uttarakhand)
(v) Ladakhi Gazal Dance (Leh, UT of Ladakh)
(vi) Bazigarnia Ka Gidha (Punjab)
(vii) Mathuri, Lambadi, Dhimsa & Koya (Telangana)
(viii)  Siddi Dance (Karnataka)
(iX) Siddi Dhama (Gujarat)
(®) Thappettagullu (Andhra Pradesh)
() Ghubkudi Tribal Dance & Sambalpuri Dance (Odisha)
(i)  Seraikella Chhau (Jharkhand)
(xiii) Longo and Banjara (Maharashtra)
(xiv) Panthi & Kaksar (Chhattisgarh)
(xv) Dholu Kunitha St Purvantika (Karnataka)
(xvi) Saila Karma (Madhya Pradesh)
(xvii) Mayurbhanj Chhau, Dhemsa, Saora Nritya & Singha Nritya (Odisha)

(xviii)  Singhua Nritya, Rata Nritya, Rinjha Dance, Kiho Dance, Birhor Dance, Data
Nritya, Korawa, Faaguwa & Turi (Jharkhand)

(xix) Tiwa & Rabha Badya Jantra (Assam)

() Rosem, Molsom Songs & Dances (Tripura)
(od) Kalika Patari & Santhal Nritya (West Bengal)
(0di) Rabha Song & Dance (North Bengal)

(odii)  Kuki Dances (Manipur)
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(d) Ministry of Culture through its Zonal Cultural Centres undertake cultural
activities and programmes for development of folk formsincluding tribal culture all over
the country as per their annual programme calendar. Similarly, Ministry of Tribal Affairs
in association with Tribal Cooperative Marketing Development Federation of India and
its Tribal Research Institutes regularly organize Tribal Festivals/Carnivals to showcase
the rich cultural heritage of Tribal people as also provide a think tank for tribal
development and preservation of art and culture of tribal people throughout the country.

Policy on cultural integration
981l DR. AMEE YAJNIK: Will the Minister of CULTURE be pleased to state:

(@ whether Government has made any effective policy on cultural integration
of different cultures being followed by the country for healthy inter-mingling of their
beliefs and rituas;

(b) if so, the reaction of Government and the efforts made so far in this regard;
and

(¢) the future plans of Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) to (c) The objectives of the Ministry of Culture are to preserve,
promote and disseminate all forms of art and culture including integration of different
cultures, through various schemes.

M odernisation of librariesin Karnataka

982. SHRI K. C. RAMAMURTHY: Will the Minister of CULTURE be pleased to
state:

(@ the details of libraries operating in Karnataka under the Ministry;

(b) whether it is a fact that the Ministry is planning to modernize 100 libraries
with an estimated cost of ¥1,200 crores; and

(c) if so, details of libraries that are going to be modernized in Karnataka and

whether any blueprint has been prepared for this purpose, if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (&) Sir, as per Seventh Schedule of the Constitution of India Library
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is a state subject and libraries functions under the administrative control of respective
State/Union Territory authorities. Therefore, Ministry of Culture has no Library in the
State of Karnataka.

(b) and (c) No such proposal is under consideration in this Ministry.

Satyagrah museum in Yavatmal
983. SHRI RAKESH SINHA: Will the Minister of CULTURE be pleased to state:

(@ whether Government is aware of historic Forest Satyagrah against the British
imperialism in 1930 in Maharashtraled by Dr. K. B. Hedgewar, that began from Yavatmal
and got popular response of Indian nationalist and rejuvenated the Civil Disobedience
Movement;

(b) whether Government will develop a Satyagrah Museum at that spot to
resurrect inspiring memory of the Satyagrah; and

() whether Government will develop other such sports of the Satyagrah
including Champaran, Chimur in Maharashtra to enliven the memory of the freedom

movement?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) As reported by the Indian Council of Historical Research (ICHR),
Forest Satyagrah took place in Maharashtra during the Civil Disobedience Movement
against British imperialism in 1930. In this movement 21 martyrs sacrificed their lives.

(b) and (c) No such proposal is under consideration.

Financial assistance under Seva Bhoj Yojana

984. SHRIMATI SHANTA CHHETRI: Will the Minister CULTURE be pleased to
state:

(@ theTotal amount so far reimbursed of CGST and Central Government's Share
of IGST paid by charitable or religious institutions on purchase of specific raw food-
items for serving free food to public or devotees under the Seva Bhoj Yojana Scheme;
and

(b) the details of criteria for financial assistance for the scheme?
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THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (8) The Total amount of CGST and Central Government's share of IGST
reimbursed to charitable/religious organizations so far under the Seva Bhoj Yojana
Schemeis? 2,04,04,832/- (Rupees Two Crores Four lakhs Four thousand Eight Hundred
Thirty Two only).

(b) Thedetailsof criteriafor financial assistance under the scheme of Seva Bhoj
Yojanais as follows:-

(i) A Public Trust or society or body corporate, or organisation or institution
covered under the provisions of section 10 (23BBA) of the Income Tax Act,
1961 (as amended from time to time) or registered under the provisions of
section 12AA of the Income Tax Act, 1961, for charitable/religious purposes,
or a company formed and registered under the provisions of section 8 of
the Companies Act, 2013 or section 25 of the Companies Act, 1956, as the
case may be, for charitable/religious purposes, or a Public Trust registered
as such for charitable/religious purposes under any Law for the time being
in force, or a society registered under the Societies Registration Act, 1860,
for charitable/religious purposes can apply under Seva Bhoj Yojana.

(i) The applicant Public Trust or society or body corporate, or organisation or
institution, as the case may be, must be involved in charitable/religious
activities by way of free and philanthropic distribution of food/prasad/
langar(Community Kitchen)/ bhandara free of cost and without discrimination
through the modus of public, charitable/religious trusts or endowments
including maths, temples, gurudwaras, wakfs, churches, synagogues, agiaries
or other places of public religious worship.

(i) Theinstitutions/organizations should have been distributing free food, langar
and prasad to atleast 5000 persons in a calendar month can apply under the
scheme.

(iv) Financial Assistance under the scheme shall be given only to those
institutions which are not in receipt of any Financial Assistance from the
Central/State Government for the purpose of distributing free food.

(v) The Institution/Organization blacklisted under the provisions of Foreign
Contribution Regulation Act (FCRA) or under the provisions of any Act/
Rules of the Central/State shall not be eligible for financial assistance under
the scheme.
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Quantum of assistance:

Financial Assistance in the form of reimbursement shall be provided where the
institution has already paid CGST and Central Government's share of IGST on al or any
of the raw food items listed below:—

(i) Ghee
(i) Edibleoail
(i)  Sugar/BurralJaggery
(iv) Rice
(v) Atta/Maida/Rava/Flour
(vi) Pulses
Conservation of Shree Jagannath temple, Puri

985. SHRI NARENDRA KUMAR SWAIN: Will the Minister of CULTURE be
pleased to state whether the Ministry considers to take steps through the Archaeol ogical
Survey of India for completion of conservation work of Jagamohana of world famous
Shree Jagannath Temple within scheduled timeline as the Shree Jagannath Temple, Puri
has been a centrally protected monument under ASI since 1975 and it isimportant living

shrine of the country?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): Conservation work of protected monuments including Shree Jagannath
Temple Puri, is a continuous process where essential conservation work is attended
regularly as per the requirements of the different sites and availability of resources. The
important work of strengthening of Jagamohana of the Temple was completed in atime
bound manner. Due to continuous care by the Archaeological Survey of India (ASl),
Shree Jagannath Temple is in a good state of preservation.

Vacanciesin Archaeological Survey of India
986. KUMARI SELJA: Will the Minister of CULTURE be pleased to state:
(@ the details of vacancies in the Archaeological Survey of India, class-wise;

(b) the timeline by which Government plans to fill these vacancies;
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() whether Government has any plan to create more posts in the ASl; and
(d) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) The details of vacancies in Archaeological Survey of India, class-
wise is furnished as under:—

Class Sanctioned Strength Flled Vacant
Group A 233 137 B
Group B (Gaz.) 141 12 19
Group B (Non-Gaz.) 703 44 259
Group C 1197 829 38
Group C-MTS 6152 4444 1708
TotaL 8426 5976 2450

(b) Action for filling up vacancies is taken from time to time as and when they
arise in accordance with the provisions of the recruitment rules, such as, holding
Departmental Promotion Committee meetings and sending requisition to UPSC and SSC
for filling up vacancies falling under recruitment quota. The matter is also pursued with

these agencies for speedy filling up of vacancies.

(c) and (d) There is a proposal with the Government to create posts, the details
of which are yet to be finalised.

Conservation of monumentsin Haryana
987. KUMARI SELJA: Will the Minister of CULTURE be pleased to state:
(@ the details of the monuments where conservation work is being carried out;

(b) the amount of funds being released and utilised for conservation of

monuments for the last three years;

() whether Government maintains any data of employment generated under

conservation works; and
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(d) if so, the details thereof with special reference to Haryana and if not, the
reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) and (b) Archaeological Survey of India (ASI) has 3691 numbers of
protected monuments in the country including 91 numbers in Haryana. The conservation
work on them is attended by the ASI regularly as per the requirements of different sites
and availability of the resources. Due to continuous care by the ASI the protected
monuments in the country including Haryana are in a good state of preservation.

The details of funds released and expenditure incurred for conservation of
monuments in the country including Haryana, during the last three years, are given
below:—

Sl. No. Year Allocation/Expenditure incurred
(Amount X in lakhs)

1 2016-17 30129.37
2 2017-18 41076.79
3. 2018-19 40502.01

(c) and (d) The volume of the conservation work handled involves manpower
requirement in intermittent way. Therefore the scope of employment generation is very
limited for maintaining any data of employment including for Haryana. However, the
essential records of the workers engaged for execution of conservation works are

properly maintained.
Extension of opening hours of monuments

988. SHRI R. VAITHILINGAM: Will the Minister of CULTURE be pleased to
state:

(@ whether it is a fact that Government has decided to keep a number of
monuments of the country open till 9 p.m,;

(b) whether it is also afact that the decision to open the monuments for longer
periods has been taken so that tourists have more time to enjoy the site; and

() whether it is also a fact that extended hours will be considered for other
monuments as well, if so, the details thereof?
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THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) Yes, Sir.

() Yes, Sir.
(©) Yes. However, no monument is shortlisted so far for the purpose.

Implementation of new scheme under the Ministry

989. DR. VINAY P. SAHASRABUDDHE: Will the Minister of CULTURE be
pleased to state:

(@ the new schemes implemented by the Ministry during the last five years, if
so, the details thereof;

(b) the schemes implemented previously but have now been modified and the
details of such modifications, scheme-wise; and

(¢) the impact of modifications introduced in these schemes, if so, the details
thereof?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) The Ministry of Culture implemented two new schemes namely
"Seva Bhoj Yojana"' and "Financial assistance for alied cultural activities'. The details

are as follows.—

(i) "Seva Bhoj Yojana' has been made operational with effect from the
1st August, 2018 for providing financial assistance to charitable/religious
institutions. It is a central sector scheme under which Central Goods and
Services Tax (CGST) and Central Government's share of Integrated Goods
and Services Tax (IGST) paid by charitable/religious institutions like temples,
gurudwara, dharmik ashram, mosques, dargah, church, matth, monastries
etc. on purchase of specific raw food items shall be reimbursed to them as
financial assistance by the Government of India. These institutions claiming
for reimbursement should have been distributing free food in the form of
‘prasad’, 'langar'/bhandara (community kitchen) to at least 5000 persons in
a calendar month for at least past three years.

(i) "Financial assistance for allied cultural activities" was launched on
15th October, 2018. Under this scheme financial assistance is provided for
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creation of assets for enhancing the audio-visual spectacle for allied cultural
activities to give first hand experience of live performances on regular basis

and during festivals in open/closed areas/spaces where large numbers of

tourists/visitors come regularly and during major events/festivals when the
number of visitors swells to lakhs.

(b) As per the available information, the Ministry has not modified any scheme

previously implemented. The schemes, however, have been merged as under:—

Name of the previously
implemented scheme

Merged as

Festival of India Scheme

Scheme for Grant-in-aid to Indo
Foreign Friendship Cultural Societies

Museum Grant Scheme

Scheme for Financial Assistance for
Digitization of Museum Collections

Scheme for Financial Assistance for
Capacity Building and Training of
Museum Professionals

Science Cities Scheme

SPICES Scheme

"Scheme for promotion of International Cultural
Relations" (2017)

"Museum Grant Scheme".(2017)

"Scheme for Promotion of Culture of Science
(SPoCS)" (2017)

(c) The modifications introduced in these schemes have made implementation

easer.

Fundsfor modernisation of Indian Museum in Kolkata

990. SHRI RITABRATA BANERJEE: Will the Minister of CULTURE be pleased

to state:

(@ whether Government plans to allocate extra funds for the modernisation of

Indian Museum Kolkata, the first museum in Asia
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(b) if so, the details thereof; and
(¢) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) Yes Sir.

(b) and (c) After presentation of Union Budget 2020-21 in the Parliament, Detailed
Demand for Grants is being prepared. Final alocations of funds will be known after
Detailed Demand for Grants is approved by the Parliament.

Plansto rename Victoria Memorial

991. SHRI RITABRATA BANERJEE: Will the Minister of CULTURE be pleased
to state:

(@ whether it is a fact that Government is planning to change the name of the
VictoriaMemorial in Kolkata; and

(b) if so, the details thereof and the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) No, Sir. There is no such proposal to change the name of Victoria
Memoria Hall, Kolkata.

(b) Not applicable.

Reformsto strengthen ASI

992. SHRI SAMBHAJ CHHATRAPATI: Will the Minister of CULTURE be pleased
to state:

(@ whether any proposal for restructuring Archaeological Survey of India (ASI)
was under consideration by Government in 2014,

(b) whether the proposa is still pending;

(©) whether it is not a fact that overall efficiency of ASI has gone down
drastically because of inadequate manpower and lack of cadre management; and

(d) theaction proposed to be taken by Government to strengthen and restructure
ASI considering high value attached to culture and tradition of the country?
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THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (a) and (b) Yes, Sir.

(c) and (d) No, Sir. The Central Government has taken the requisite measures to
fulfill the mandate on Archaeological Survey of India, such as, by hiring of manpower
on contract basis wherever required.

Establishment of Indian Institute of Culture

993. SHRI AKHILESH PRASAD SINGH: Will the Minister of CULTURE be pleased
to state:

(@ whether the Ministry is planning to set up an Indian Institute of Culture to
promote native cultura traditions, if so, the details thereof;

(b) whether any public consultation has also been done in this regard; and

(c) the time within which the proposed institution is expected to come into

being?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): () to (c) In pursuance of an announcement in the Union Budget 2020.
Ministry of Culture is planning to establish an Indian Institute of Heritage and
Conservation to impart higher education/research/training in the field of cultural heritage
of country. Establishment of Indian Institute of Heritage and Conservation is at conceptual
stage.

Measuresto fill vacanciesin various organisations

994. SHRIMATI VANDANA CHAVAN: Will the Minister of CULTURE be pleased
to state:

(@ whether Archaeological Survey of India (ASl) is facing a shortage of
manpower against the sanctioned strength and if so, the number of posts lying vacant;

(b) the number of vacant posts in various organizations under the Ministry,

organization-wise; and

() whether any steps have been taken by the Ministry to address the issue of
substantial number of vacancies, if so, the details thereof?
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THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI PRAHALAD
SINGH PATEL): (@) Yes, Sir. As against a Total sanctioned strength of 8426 posts in
Archaeological Survey of India (ASl), 2450 are lying vacant.

(b) 951 posts are vacant in Attached/Subordinate organizations under the
Ministry of Culture.

() Asfar Archaeologica Survey of India[ASI] is concerned, action for filling
up vacancies is taken from time to time as and when they arise in accordance with the
provisions of the recruitment rules, such as, holding Departmental Promotion Committee
meetings and sending requisition to UPSC and SSC for filling up vacancies falling
under recruitment quota. ASI has also been hiring manpower through outsourcing
agencies wherever found necessary.

37th Indian Ocean Scientific Expedition

995. SHRI K. J. ALPHONS: Will the Minister of EARTH SCIENCES be pleased
to state:

(@ whether the 37th Indian Ocean Scientific Expedition to Antarctica has been
successful; and

(b) the major findings of the above expedition?

THE MINISTER OF EARTH SCIENCES (DR. HARSH VARDHAN): (8) Yes Sir. The
37th Annual Indian Scientific expedition to Antarctica launched in the year 2017-18 was
successfully completed.

(b) During the 37th Indian Scientific Expedition to Antarctica, thirty-one scientific
long-term and short-term scientific projects were carried out by sixteen institutes and
universities. Major projects and findings of this expedition are as follows.—

e A joint team of scientists from National Centre for Polar and Ocean Research
(NCPOR) and Norwegian Polar Institute (NPI) conducted various geophysical,
glaciologica and meteorological measurements to understand past and present
ice dynamics and mass balance of Nivlisen ice shelf and adjacent ice rises
under the Indo-Norwegian collaborative project 'Mass Balance, Dynamics,
and Climate of the Central Dronning Maud Land Coast, East Antarctica
(MADICE)'. A 153 m long ice-core from the Leningradkollen ice rise was
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retrieved to examine the past climate and the link to the oceanic processes
in the past millennia.

e Scientistsfrom National Institute of High Security Animal Diseases (NIHSAD)
of Indian Council of Agriculture Research (ICAR) investigated animal
metaviromes by studying the fecal samples of Weddell Seal, Adelie penguin
and South Polar Skuva as well as from ornithogenic soil of Penguin rookery.
Diversity and abundance analysis reveal ed the presence of 416, 584, 550 and
727 different viruses across 41, 57, 55 and 60 different virus familiesin fecal
metavirome of Adelie penguins, Weddle seal, South polar skuva and
ornithogenic soil, respectively.

e Botanical Survey of India (BSI) collected over 155 algal samples for
psychrophilic Litholic Algal Community analysis and physico-chemical
parameters, diversity and species composition in relation to their habitat
were studied.

» A Scientific team of Wildlife Institute of India (WIL) established >250 nest
plots for long term monitoring of wildlife and its habitats in Antarctica. The
team carried out nest monitoring using motion sensing camera along with
genetic monitoring of snow petrels using mitochondrial DNA sequencing.

e Bathymetric charting of the Prydz Bay area was done by National
Hydrographic Office (NHO) and the Chart 901 for Quilty Bay and Thala
Fjord (Off Bharati Station in Larsemann Hills) is published.

« Nationa Geophysical Research Institute (NGRI) established a seismological
observatory at Bharati to monitor seismicity and to investigate crustal
structure and ice quakes.

¢ National Remote Sensing Centre (NRSC) of Indian Space Research
Organisation (ISRO) successfully installed and commissioned an additional
antenna for augmentation of Data Reception System (DRS) and Data
Communication System (DCS).

Risein frequency of natural disasters

99%6. SHRI MD. NADIMUL HAQUE: Will the Minister of EARTH SCIENCES be
pleased to state:

(@ whether there has been an unexpected increase in natural disasters like
cyclones and floods over the last three years, if so, details thereof; and
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(b) the steps that has been taken by the Ministry to make its forecasting
systems more accurate in wake of increasing climate disasters, details thereof?

THE MINISTER OF EARTH SCIENCES (DR. HARSH VARDHAN): (8) Yes Sir. The
country has witnessed increase in extreme weather events like extremely heavy rainfals
leading to floods, severe heat waves, cyclones etc. in the recent past.

In the changing climate scenario, central and northern India and Western Himalayas
have become more prone to extreme rainfall events, whereas north, northwest and
neighbouring central India are prone to expansion of semi arid regions. Indian monsoon
also shows a natural variability in seasonal rainfall with epochal variations.

Even though it cannot be termed as a direct cause, events like heavy rainfall in
various parts of the country have a possible linkage with global warming, since climate
model simulation brings out intensification of extreme precipitation in various parts of
the world due to global warming. Also several scientific studies bring out the possible
linkage of Climate Change with the sudden occurrence of rainfall extreme, temperature
extreme etc.

Regarding tropical Cyclones, based on the statistics during 1891-2017, on an
average 5 cyclones develop over North Indian Ocean (NIO) in ayear with 4 developing
over Bay of Bengal (BoB) and 1 over Arabian Sea (AS). The study shows increase in
frequency of severe cyclones over Arabian Sea in recent years. During 2017, only 3
systems formed, 2 over the BoB and one over the AS. During 2018, there were 7
cyclones over NIO, with 4 over BoB and 3 over AS. During the year 2019, 8 cyclonic
storms formed over Indian Seas; 5 over Arabian Sea and 3 over Bay of Bengal. The
occurrence of 5 cyclones over Arabian Sea in 2019 against the normal of 1 per year
equals the previous record of 1902 for the highest annual cyclone frequency over
Arabian Sea. Also 2019 witnessed development of more intense cyclones over Arabian
Sea

(b) IndiaMeteorological Department (IMD) is dedicated for monitoring, detection
and forecasting of weather and climate including early warning for severe weather
events such as cyclones, heavy rainfall etc. The weather forecasting and early warning
systems in the country are comparable to most of the developed countries in the world
in terms of accuracy, lead time and associated impact. IMD continuously expands its
infrastructure for meteorological observations, data exchange, monitoring and analysis,
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forecasting and warning services using contemporary technology. IMD uses a suite of
quality observations from satellites, radars and conventional & automatic weather
stations for monitoring of cyclones and prediction of weather. It includes INSAT 3D,
3DR and SCATSAT satellites, Doppler Weather Radars (DWRs) aong the coast and
coastal automated weather stations (AWS), automatic rain gauges (ARGs), meteorological
buoys and ships. The High Performance Computing (HPC) system have been recently
upgraded with 6.8 petaflops so as to support the ongoing efforts on modelling.
Operational implementation of improved suite of prediction models has enhanced the
westher forecasting capability through assimilation of all available global satellite radiance
& Radar data for the generation of forecast products at 12 km grid globally and 3 km
grid over India/regional/mega city domains.

Heavy rainfall events lead to floods over different river basins of the country.
River basin floods are dealt by the Central Water Commission (CWC), Ministry of Water
Resources. In order to meet specific requirements of flood forecasting, which is provided
by CWC, IMD operates Flood Meteorological Offices (FMQs) at thirteen locationsviz.,
Agra, Ahmedabad, Asansol, Bhubaneshwar, Guwahati, Hyderabad, Jalpaiguri, L ucknow,
New Delhi, Patna, Srinagar, Bengaluru and Chennai. Apart from this, IMD also supports
Damodar Valley Corporation (DVC) by providing Quantitative Precipitation Forecast
(QPF) for Damodar river basin areas for their flood forecasting activities. CWC is
working in close association with IMD and State Governments for timely flood forecast
whenever the river water level rises above warning level. FMOs operated by IMD
provide meteorological support to the CWC for issuing flood warnings well in advance
in respect of the 43 rivers of India covering 146 river basins. CWC issues flood
forecasts 6 hrs. to 30 hrs. in advance for 176 stations using QPF received from FMOs

and in-situ hydrometeorological data.

During recent years, IMD has consistently given accurate prediction for cyclones
like Phailin (2013), HudHud (2014), Vardha (2016), Mekunu (2018), Sagar (2018), Titli
(2018), Luban (2018), Fani (2019), Hikaa (2019) and Bulbul (2019) thereby helping
disaster managers to minimize the loss of livesto less than 100 due to tropical cyclones.

IMD has one of the best forecasting systems for predicting tropical cyclones
using high resolution advanced mathematical models (including global, regiona and
cyclone specific models) crossing both west and east coast of India and associated
adverse weather over India. IMD utilizes an array of various models including global,
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regional and cyclone specific models for forecasting Cyclone track, intensity and
associated adverse wesather like heavy rainfall, gale wind and storm surge. To improve
the numerical modelling capability for forecasting cyclones, in addition to in-house
efforts, collaborative efforts with various Academic and R&D Institutes have been
taken up to improve early warning services.

Coastal erosion in Kerala

997. SHRI M.P. VEERENDRA KUMAR: Will the Minister of EARTH SCIENCES
be pleased to state:

(@ whether Government is aware that according to an official study, India has
witnessed 34 per cent coastal erosion which has led to the contamination of ground
water, loss of livelihood and other related damages;

(b) if so, the details thereof including the damages in Kerala;, and

() whether Government has taken any measures to prevent coastal erosion and
protecting the coastal ecosystem in Keraa, if so, the details thereof?

THE MINISTER OF EARTH SCIENCES (DR. HARSH VARDHAN): (a) Yes Sir.
According to study conducted by National Centre for Coastal Research (NCCR), about
33% of mainland coast of India is experiencing erosion with varying magnitude.

(b) Ministry of Earth Sciences (MoES) through National Centre for Coastal
Research (NCCR) has monitored the shoreline changes along the entire Indian Coast
covering nine Coastal states and two Union Territories for the period of 1990-2016
using Remote Sensing techniques to check the status of coastal erosion, its extent and
nature of erosion. NCCR has analysed the data which provided information about
shoreline changes in terms of erosion and accretion. The 593 km long coastline of
Kerala covering 9 coastal districts from Kasaragod in the north to Thiruvananthapuram
in the south has been analyzed. The 9 data sets (1990, 2000, 2006, 2008, 2012, 2013, 2014,
2015 and 2016) were used in the analysis to estimate the cumulative erosion during
1990-2016. The study revealed that about 45% of the Kerala coast is under varying
degrees of erosion. Erosion was very prominent in Kozhikode (63%), Alappuzha (57%),
Malappuram (49%) and Ernakulam (47%) districts.

(©) YesSir. MoES through National Institute of Ocean Technology (NI1OT) and
National Centre for Coastal Research (NCCR) has extended technical support in design
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of anti-sea erosion measures to Kerala State Coastal Area Development Corporation
Limited (KSCADC) at locations like Poonthura, Valiyathura, Shangumughamand as well
as to the Irrigation Department, Government of Kerala at other locations.

Automatic weather stations

998. SHRI A.K. SELVARAJ: Will the Minister of EARTH SCIENCES be pleased
to state:

(@ whether it is a fact that Government is considering to establish Automatic
Weather Stations (AWS) across the country to improve forecast accuracy significantly,
if so, the details thereof; and

(b) whether it is also afact that many State Governments have demanded more
AWS in the aftermath of floods in their States, if so, the details thereof?

THE MINISTER OF EARTH SCIENCES (DR. HARSH VARDHAN): (a) Yes Sir.
Government proposes to set up more Automatic Weather Stations (AWSs) and Automatic
Raingauges (ARGS) across the country, as per given below:-

1 300 AWSs & ARGs for North East India.
2 100 AWSsfor Kerala
3. 200 AWSs for replacement of existing obsolete AWSs across the country.

4. 530 AWS for District Agricultural Meteorological Units (DAMUSs) for real
time monitoring of all Agro & Weather Parameters.

5 AWS network across Himalaya region for continuous monitoring of
Himalayan weather.

6. 200 AWSs at Kendriya Vidyalayas across the country.

7. Dense network of AWS in each mgjor city to improve urban meteorological
services.

(b) Yes Sir. Government of Kerala has demanded 100 Nos. of AWSs in the
aftermath of floods in the State, out of which 15 are aready under installation.

Al based weather forecast models

99. DR.AMAR PATNAIK: Will the Minister of EARTH SCIENCES be pleased
to state:
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(@ whether Government has implemented the use of Al based technologies in
the weather forecast prediction models of India Meteorological Department (IMD);

(b) if so, the details thereof and if not, the reasons therefor; and

() whether it is afact that the prediction models utilised are presently able to
explain dramatic weather disruption in medium and long term forecasts at the local
level?

THE MINISTER OF EARTH SCIENCES (DR. HARSH VARDHAN): (a) No Sir.

(b) Theresearch on the potential feasibility of Artificial Intelligence (Al) based
technologies for weather forecasting isin nascent stage all over the world. The outcomes
may help to integrate the Al approach with existing numerical weather prediction
models and other simulation models to make the weather forecast operationally. Ministry
of Earth Sciences (MoES) has now initiated the efforts towards the application of Al
based technologies in weather prediction models. Research proposals for projects in
Artificial Intelligence are being solicited by the Ministry.

(¢) Currently, India Meteorologica Department (IMD) generates forecasts by
using different sets of state-of-the-art Numerical Weather Prediction (NWP) models for
different spatial and temporal scales. Details of the same are as follows:

Using both regional and global NWP models, IMD generates forecasts at
Block/District levels up to 5 days to predict the extreme weather events.

e Using the high resolution Global NWP models IMD also generates district
level five-days forecasts for five meteorologica parameters (Rainfall, maximum
temperature, minimum temperature, humidity and cloud cover) with daily
update.

e IMD has specific models for prediction of intensity, track and storm surge
associated with cyclones.

e IMD runs ocean-atmosphere coupled models to generate meteorological
Subdivision/State levels extended range forecasts for next four weeks with
weekly updates. The forecast of active and break phase of monsoon, high
temperature, low temperature etc. are well predicted up to two weeks, by this
model.
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e |IMD aso runs ocean-atmosphere coupled models for generating seasonal
forecasts of rainfall and temperature for subsequent seasons for four
homogeneous regions of India with monthly updates.

NABARD schemes for farmers

1000. SHRI VIJAY PAL SINGH TOMAR: Will the Minister of FINANCE be pleased
to state:

(@ whether the National Bank for Agriculture and Rural Development (NABARD)
is implementing any new schemes/programmes for the welfare of farmers in the

country;
(b) if so, the details thereof for the last two years, State-wise;

() thenumber of farmers benefitted along with the ToraL funds allocated under
such programmes/schemes during the said period, State-wise; and

(d) the steps taken by NABARD to provide assistance to farmers especially
those in weaker and low income farmers in the country?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) to (d) National Bank for Agriculture and Rural Development
(NABARD) isimplementing various programmes for the welfare of farmers which, inter-

alia, include:

1 Self Help Group-Bank Linkage Programme (SHG-BLP): - SHG-BLP isthe
savings led and community based microfinance programme where the groups
of poor get linked to banks, directly for savings and loans. NABARD has
been supporting various partner agencies with grant assistance to promote
and credit link SHGs to banks with the objective of increasing the stock of
good quality SHGs. Details of funds provided by Banks under SHG-BLP in
different States during 2017-18 and 2018-19 are given in the Statement-I to
this reply (See below).

2 Joint Liability Groups (JLGS) - JLGs are meant for augmenting flow of credit
to tenant/landless farmers, extending collateral free loans to them and building
mutual trust and confidence between banks and JLG members. Details of
funds provided by Banks under JLGs in different States during 2017-18 and
2018-19 are given in the Statement-11 to this reply (See below).



Written Answers to [11 February, 2020] Unstarred Questions g5

3. Micro Enterprise Development Programme (MEDP) and Livelihood and
Enterprise Development Programme (LEDP) — With aview to create livelihood
options for the SHGs, NABARD has been promoting MEDPs and LEDPs for
skill training of SHG members. Details of number of programmes conducted
and participants covered during last 2 years are given in the Statement-I11
to this reply (See below).

4. Watershed Development Programme (WDP)- Under WDPNABARD fecilitates
water availability through water harvesting, plantation and soil conservation.
State-wise details for loans sanctioned/funds or grants disbursed under
WDP during last 2 years are given in the Statement-IV to this reply (See
below).

5. Tribal Development Programme (TDP) - Under TDP NABARD works for
promotion of livelihood in tribal areas. State-wise details for |oans sanctioned/
funds or grants disbursed under TDF are provided in the Statement-V.

Statement-|

Bank Loans disbursed under SHG-BLP during the year 2017-18 and 2018-19

(Amount in ¥ lakh)

Sl. No. Region/State 2017-18 2018-19

No. of Loans No. of Loans
SHGs Disbursed SHGs Dishursed
Amount Amount

1 2 3 4 5 6
1 Chhattisgarh 21686 23080.59 32227 3206757
2 Madhya Pradesh 25987 17984.38 27563 2305555
3 Uttarakhand 4415 2586.83 5353 297959
4. Uttar Pradesh 17207 1220175 19992  14096.64
Sus-ToTaL 69295 5594355 8135 72199.35

5. Andaman and Nicobar Islands 309 66840 360 84246
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1 2 3 4 5 6
6. Bihar 226645 234361.35 227976  305582.23
7. Jharkhand 35466 33877.27 33137  27609.68
8 Odisha 111411 151669.61 150062 167467.92
9 West Bengal 346613 488373.28 497831 695576.79
Sus ToTAL 720444 908949.91 909375 1197079.08
10. Arunacha Pradesh 119 11830 4 35.00
11. Assam 31029 3093494 19895 2324296
12. Manipur 430 366.97 1038 88587
13 Meghalaya 387 28134 232 14051
14. Mizoram 53 1005.93 912 131887
15. Nagaland 27 139747 263 41555
16. Skkim 712 652.86 766 81411
17. Tripura 1020 96392 3%40 214834
Sus ToTAL 35017 3572173 27086 2900121
18 Chandigarh 2 11.79 i) 6827
19, Haryana 4748 3709.68 5897 5812.66
20. Himachal Pradesh 3528 5016.97 5008 764069
21 Jammu and Kashmir %76 10535.49 1937 3205.02
22. New Delhi 129 202.82 133 16375
23. Punjab 3536 1967.91 278 1864.63
24. Rajasthan 30162 32593.96 40535 4381858
Sus ToTAL 51800 54038.62 55922  62663.60
25. Andhra Pradesh 314466 1065195.06 387763 1536457.27
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1 2 3 4 5 6
26. Karnataka 399295 819680.29 478490 844587.46
27. Keraa 90768 272855.33 98799  340094.36
28. Lakshadweep 0 0.00 0 0.00
29. Puducherry 2467 792723 2330 7821.05
30. Tamil Nadu 164029 53606343 170186 601711.94
31 Telangana 284578 807112.76 336640 955583.70
SuB ToTaL 1255603 3508834.10 1474208 4286255.78
32. Daman and Diu 0 0.00 0 0.00
33. Dadra and Nagar Haveli &0 24.08 &0 229
34 Goa 692 1684.08 678 2039.83
35. Gujarat 16178 1523863 18340 1839410
36. Maharashtra 112043 138152.91 127596 164100.59
SuB ToTaL 128973 155099.70 146674  184563.86
GRAND ToTAL 2261132 4718587.61 2698400 5831762.88

Source: NABARD
Statement-I |

Details of funds provided by Banks under Joint Liability Groups
in different Sates
(Amount in )

Sl. No. Name of the No. of Loan No. of Loan
Regional Office L Gs Disbursed JLGs Disbursed
promoted during promoted  during
during 2017-18 during 2018-19
2017-18 201819
1 2 3 4 5 6

1 Chhattisgarh 24184 3145190 20084 4490049
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1 2 3 4 5 6
2 Madhya Pradesh 52266 6995852 69848  149264.30
3 Uttarakhand 4930 6068.85 823 1167460
4. Uttar Pradesh 33406 66878.66 51917 120467.83
Sus ToTAL 114786 174357.93 160272  326307.22
5 Andaman and 1 5015 20 36.30

Nicobar Islands

6. Bihar 99069 137751.25 156079 254311.92
7. Jharkhand 20035 2743800 20660 4492911
8 Odisha 73774 89907.95 213998 44851547
9 West Bengal 178344 99289.82 220798 190949.24

Sus ToTAL 371763 354437.17 617555 938742.04
10. Arunacha Pradesh 6 1641 0 000
11. Assam 26372 40530.56 50006  64069.21
12. Manipur 1074 538.67 912 126087
13. Meghalaya 136 250.36 190 314.98
14. Mizoram 14 38795 12 317.09
15. Nagaland 272 72494 3B 2333
16. Skkim 717 824.41 993 1297.37
17. Tripura 22403 987441 25757 2338395

Sus ToTAL 51334 53147.71 78013  90666.80
18. Chandigarh 0 0.00 0 0.00
19. Haryana 13005 19595.66 25301 3961083

20. Himachal Pradesh 710 1066.72 1178 123447
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1 2 3 4 5 6
21. Jammu and Kashmir 4364 4741.46 1262 134338
22. New Dedlhi 835 202804 1305 1911.35
23, Punjab 19734 3125892 37872 62921.09
24. Rgjasthan 40330 57576.42 65334 11170451
SuB ToTaL 79078 116267.22 132272 218725.63
25. Andhra Pradesh 14072 35002.24 13807 3681066
26. Karnataka 100392 157087.52 127678  250054.56
27. Kerda 37817 82065.62 91634 24222715
28. Lakshadweep (UT) 0 0.00 0 0.00
29. Puducherry 406 801.62 577 767.25
30. Tamil Nadu 130473 239341.07 227148  677530.9
31 Telangana 10410 23068.18 8410 995751
SuB ToTaL 302569 537366.25 469254 1217348.12
32. Daman and Diu (UT) 2 268 1 191
33. Dadra and Nagar 0 0.00 0 0.00
Haveli (UT)
34. Goa 2213 372685 2607 482982
35. Gujarat 32613 48679.97 39765 6937115
36. Maharashtra 65041 107528.77 103917  228694.70
Sus ToTaL 99869 159938.27 146290 302897.58
GRAND ToTAL 1019399 1305514.55 1603656 3094687.39

Source: NABARD



Statement-111

MEDP and LEDP - Number of Programmes conducted and participants covered

(Amount in )

Sl. No. State MEDP LEDP
2017-18 2018-19 2017-18 2018-19

No. of No.of Am- No. of No.of Am- No. of No.of Am- No. of  No. of Ant

Progr-  Partici- ount Progr- Partici- ount Progr- Partici- ount Progr-  Patici-  ount

anmes pants Ree anmes pants Rde ammes pants Ree anmes pants Rde

ased ased ased ased

2 3 4 5 6 7 8 9 10 1 12 13 14

Andaman and Nicobar 24 745 967 A 1118 1399 3 0 756 0 0 0.00
Islands

Andhra Pradesh 109 4980 2781 131 250 68(4 20 2250 843 2% 2250 100.26

Arunachal Pradesh 2 50] 100 2 & 0920 0 0 0.00 0 0 0.00

Assam 19 570 6.09 5¢] 80 1520 2 D 6.63 3 D 164

Bihar 12 360 568 8 0 248 2 0 1598 3 450 17338

Chhattisgarh 6 180 171 15 D 399 8 150 1019 0 0 0.00

[VHAVS VAC VY] 0} SJBVSUY USHIAM 00T

suonsend) peJJteisun
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1 2 3 4 5 6 7 8 9 10 n iV 13 14
22, Odisha 107 3210 3A4r 97 1410 4318 3 170 267 2 780 8991
23.  Punjab % 768 1300 10 540 9.00 2 0 8.08 1 D0 498
24. Rajasthan 9 20 339 0 0 0.00 5 0 0.00 0 0 0.00
25, Skkim 2 &0 0.90 0 0 0.00 0 0 3531 1 0 6.75
26. Tamil Nadu 116 3441 3136 68 1980 2876 19 7 427 9 1110 4178
27.  Telangana 2 2160 2073 57 210 2025 2 0 0.00 7 D A4
28.  Tripura 0 0 0.00 0 0 0.00 1 0 355 1 150 204
29. Uttar Pradesh 5¢) 1735 2663 2 840 1337 15 408 137 7 340 4286
30. Uttarakhand 12 410 579 n 420 299 4 180 1351 2 30 9.80
3L West Bengdl 3 620 899 126 2520 7268 n 120 4736 7 420 3’15

TotaL 84 27872 315 80 19471 39709 324 9716  461.79 201 12285 AL

Source: NABARD.
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Sate-wise details of NABARD watershed projects

(Amounts in ¥ lakh)

State Total Households Amount
No. of covered
projects 2017-18 201819
1 2 3 4 5
Andhra Pradesh 328 126400 851.16 114550
Arunanchal Pradesh 2 800 0.76 261
Assam 3 1200 267 093
Bihar 10 54800 24621 20105
Chhattisgarh B 35600 58379 46542
Gujarat i 30800 67058 466.03
Haryana 2 800 12977 10384
Himachal Pradesh 2 6800 14948 93.06
Jammu and Kashmir 4 1600 4924 4466
Jharkhand ] 30800 36247 256.16
Karnataka 327 113600 780.88 1,04559
Kerda 201 80400 37662 18150
Madhya Pradesh 0 13600 38107 34164
Maharashtra ar7 182800 96320 104222
Manipur 4 1600 - 562
Meghalaya 4 1600 0.38 150
Mizoram 2400 358 593
Nagaland 13 5200 225 2492
Odisha 179 67600 937.21 1210.17
Rajasthan 97 35200 72314 798.95
Skkim 2 800 025 393
Tamil Nadu 244 84000 91386 98648
Telangana 485 178300 930.88 104292
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1 2 3 4 5
Tripura 2 800 002 295
Uttar Pradesh 105 18000 357.79 367.27
Uttarakhand 14 4800 14329 4712
West Bengal Yy 20800 14455 18981
TotaL 3034 1101600 9,704.07 10,097.75

Source: NABARD.
Satement-V

Sate-wise details of loans sanctioned/funds or grants disbursed under Tribal
Development Programme

(X inlakh)

Sl. No. Name of the State Grant sanctioned under TDF

2017-18 2018-19

1 2 3 4

1 Andaman and Nicobar Islands 0.00 0
2 Andhra Pradesh 0.00 586.72
3 Arunacha Pradesh 0.00 0
4 Assam 39244 514.99
5. Bihar 49398 59381
6. Chhattisgarh 534,03 27494
7. Gujarat 18396 22863
8 Himachal Pradesh 0.00 35345
9 Jammu and Kashmir 29840 13149
10.  Jharkhand 269.81 596.96
1. Karnataka 49949 0
12 Keda 24784 46009
13 Madhya Pradesh 43587 52811
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1 2 3 4
14. Maharashtra 46341 0
15 Manipur 0.00 249.85
16. Meghaaya 131.09 24897
17.  Mizoram 20824 296.23
18.  Nagaland 119.60 11991
19.  Odisha 1019.77 536.95
20. Rajasthan 769.72 0
21 Skkim 13500 0
2. Tamil Nadu 535.69 516.78
23.  Telangana 27535 0
24.  Tripura 14757 0
25, Uttar Pradesh 51320 52093

Uttarakhand 0.00 126.04
27.  West Bengal 136331 859.92
TotaL 9037.76 TAAT7

Source: NABARD.

NPAsin nationalised commercial banks

1001. SHRI MANAS RANJAN BHUNIA: Will the Minister of FINANCE be pleased
to state:

(@ whether nationalised commercial banks have been facing acute problems of
NPAS;

(b) if s0, the amount of NPAs of the nationalised commercia banks in the years
2016-17, 2017-18, 2018-19 and 2019-2020 upto January, 2020; and

(c) the steps being taken by Government to address this problem?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) to (c) As per Reserve Bank of India (RBI) data on global
operations, aggregate gross advances of nationalised banks increased from ¥ 11,33,137
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crore as on 31.3.2008 to ¥ 34,03,717 crore as on 31.3.2014. As per RBI inputs, the primary
reasons for the spurt in stressed assets have been observed to be, inter alia, aggressive
lending practices, wilful default/loan frauds/corruption in some cases, and economic
slowdown. Asset Quality Review (AQR) initiated in 2015 for clean and fully provisioned
bank balance-sheets revealed high incidence of non-performing assets (NPAS). As a
result of AQR initiated in 2015 and subsequent transparent recognition by banks,
stressed accounts were reclassified as NPAs and expected losses on stressed loans,
not provided for earlier under flexibility given to restructured loans, were provided for.
Further, al such schemes for restructuring stressed loans were withdrawn. Primarily as
a result of transparent recognition of stressed assets as NPAs, gross NPAs of
nationalised banks, as per RBI data on global operations, rose from ¥ 1,92,809 crore as
on 31.3.2015, to ¥ 4,62,169 crore as on 31.3.2017, to ¥ 6,16,586 crore as on 31.3.2018,
and as a result of Government's strategy of recognition, resolution, recapitalisation and
reforms, have since declined to ¥ 5,66,791 crore as on 31.3.2019 and further declined
to ¥ 5,65,660 crore as on 30.9.2019. With regard to NPAs of nationalised banks as on
January, 2020, RBI has informed that data on the same are not available.

Government has implemented a comprehensive strategy, consisting of recognition
of NPAs transparently, resolution and recovery of value from stressed accounts,
recapitalisation of nationalised banks, and reforms in nationalised banks and the wider
financial ecosystem for a responsible and clean system. Comprehensive steps have
been taken under the Government strategy to reduce NPAs of nationalised banks,
including, inter alia, the following:—

(i) Change in credit culture has been effected, with the Insolvency and
Bankruptcy Code (IBC) fundamentally changing the creditor-borrower
relationship, taking away control of the defaulting company from promoters/
owners and debarring wilful defaulters from the resolution process and
debarring them from raising funds from the market.

(i)  The Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 has been amended to make it more effective,
with provision for three months' imprisonment in case the borrower does not
provide asset details, and for the lender to get possession of mortgaged
property within 30 days.

(i)  Suits for recovery of dues are also filed by banks before Debts Recovery
Tribunals (DRTS). Six new DRTs have been established to expedite recovery.
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(iv)

V)

Over thelast five financia years including the current financial year till date,
nationalised banks have been recapitalised to the extent of ¥ 3.18 lakh crore,
with infusion of ¥ 2.78 lakh crore by the Government and mobilisation of
over T 0.40 lakh crore by nationalised banks themselves, enabling nationalised
banks to pursue timely resolution of NPAs.

Key reforms have been instituted in nationalised banks as part of the Public
Sector Banks Reforms Agenda, including the following:—

1

Board-approved loan policies of nationalised banks now mandate
tying up necessary clearances/approvals and linkages before
disbursement, scrutiny of group balance-sheet and ring-fencing of
cash flows, non-fund and tail risk appraisal in project financing.

Use of third-party data sources for comprehensive due diligence
across data sources has been ingtituted, thus mitigating risk on account
of misrepresentation and fraud.

Monitoring has been strictly segregated from sanctioning roles in
high-value loans, and specialised monitoring agencies combining
financial and domain knowledge have been deployed for effective
monitoring of loans above ¥ 250 crore.

To ensure timely and better realisation in one-time settlements (OTSs),
online end-to-end OTS platforms have been set up.

Enabled by the above steps, as per RBI data on global operations, the NPAs of
nationalised banks, after reaching a peak of ¥ 6,16,586 crore as on 31.3.2018, declined
to ¥ 5,65,660 crore as on 30.9.2019. Further, nationalised banks have effected recovery
of ¥ 2,47,241 crore over the last four financial years and the second quarter of the

current financial year, including record recovery of T 86,014 crore during the financial
year 2018-19.

L oans extended to women under MUDRA

11002. MS. SAROJ PANDEY: Will the Minister of FINANCE be pleased to

state:

@

the number of women who have been extended loans under "Pradhan

Mantri Mudra Yojana' till date, the details thereof, State-wise; and

tOriginal notice of the question was received in Hindi.
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(b) if so, the Total amount of loans that have been disbursed to women across
the country and the names of the professions for which these have been disbursed?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKURY): (a) to (b) Ason 31.01.2020, over 15 crore loans have been disbursed
to women borrowers, since inception of the scheme, amounting to ¥ 4.78 lakh crore
under Pradhan Mantri Mudra Yojana (PMMY). State-wise details are given in Statement
(See below).

Under PMMY, loans are extended to eligible borrowers for manufacturing,
processing, trading, services and activities allied to agriculture, which help in creating
income generating activities and employment. However, profession wise details are not
maintained centrally.

Satement

Sate/UT-wise details of number of loan accounts disbursed to women borrowers
under PMMY as on 31.01.2020, since inception of the
Scheme on 08.04.2015

(Amount in crore)

Sl. No. State No of A/Cs Disbursed Amt.
1 2 3 4
1 Andaman and Nicobar Islands 6,209 94.80
2 Andhra Pradesh 911,061 8117.19
3 Arunacha Pradesh 3108 6519
4 Assam 3,937,730 14,092.94
5. Bihar 15,907,522 44,.879.70
6. Chandigarh 32817 211.29
7. Chhattisgarh 2,931,745 8,072.00
8 Dadra and Nagar Haveli 7,700 4166
9 Daman and Diu A0 1028
10 Ddhi 1,387,743 5416.00
1 Goa 85,130 51345
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1 2 3 4
12 Gujarat 4,200,265 15,089.51
13. Haryana 2,824,351 9,205.95
14. Himachal Pradesh 180,397 121327
15 Jammu and Kashmir 104,107 164615
16. Jharkhand 4,357,407 11,72394
17. Karnataka 16,169,488 4771404
18. Kerda 5,404,999 17,034.01
19. Lakshadweep 780 5.07
2. Madhya Pradesh 10,207,355 28)562.52
21 Maharashtra 14,469,135 42,076.62
2. Manipur 84,946 38316
23. Meghalaya 69,073 354.15
24, Mizoram 26,698 252.17
. Nagaland 36,133 22910
Odisha 12,396,132 30,323.00
21. Puducherry 513,319 207008
28. Punjab 2,375,467 790527
2. Rajasthan 5,697,856 17,296.08
0. Skkim 31,265 17048
3L Tamil Nadu 19,042,556 58,227.47
K72 Telangana 1,651,780 7,681.44
k. Tripura 978491 350911
A Uttar Pradesh 12,384,212 34,912.02
5. Uttarakhand 954,528 3334.26
3. West Bengal 18176571 55,232.19
TotaL 157,549,016 477,665.56

Source: Data reported by Member Lending Institution (MLIs) on Mudra Portal.
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Fraudulent GST Refunds

1003. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of FINANCE be
pleased to state:

(@ whether Government has conducted any inquiry against dubious exporters

who have tried to claim fraudulent GST refunds;
(b) if so, the details thereof and if not, the reasons therefor;

() whether digital process for issue of IGST refunds has been misused to claim

fraudulent refunds;
(d) if so, the details thereof;

(& whether Government proposes to introduce any verification mechanism

before sanction of refunds; and
(f) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) Yes, Sir. The details of the fraudulent Refund claims by
exporters, as detected by the CGST authorities during the period 01.07.2017 to 31.01.2020

are as follows:

Total No. Entities Amount Involved Recovery (X Crores) No. of Persons
against whom in GST Refunds Arrested
GST Refund Detected (X Crores)
Fraud
Detected
634 1912.33 23897 3

(c) and (d) No, Sir.

(e) and (f) Yes, Sir. The Government has taken measures to use data analytics to

identify risky taxpayers and verify them before sanction of refunds.

Economic sowdown in the country

1004. DR. AMEE YAJINIK: Will the Minister of FINANCE be pleased to state:
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(@ whether Government has analysed the reasons for economic slowdown in
the country, if so, the details thereof;

(b) whether Government has conducted any study regarding the impact of
implementation of foreign trade agreements and economic slowdown, if so, the details
thereof;

() whether Government has initiated any action to overcome the present crisis
developed due to economic slowdown, if so, the details thereof; and

(d) whether Government proposes to change the policy so as to overcome the
economic slowdown, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) As per the National Statistical Office (NSO), Gross Domestic
Product (GDP) growth on average was 7.4 per cent in 2014-19. As per the first revised
estimates of annual national income 2018-19 released by NSO, the growth of real GDP
is estimated at 7.0 per cent and 6.1 per cent in 2017-18 and 2018-19 respectively. The
first advance estimates of national income has estimated the growth of real GDP to be
5.0 per cent in 2019-20.

As per the International Monetary Fund (IMF) estimates, India continues to be
among the fastest growing economies in the world and its GDP is estimated to grow
at 5.8 per cent in 2020-21 and at 6.5 per cent in 2021-22. The deceleration in the growth
rate of GDP coincides with a deceleration in growth of global output from 3.6 per cent
in 2018 to 2.9 per cent in 2019 as estimated in the World Economic Outlook (WEO)
update January 2020 published by IMF. Government has been taking several measures
to address moderate levels of fixed investment rate in the economy, plateauing of
private consumption rate and a modest export performance, with a view to increasing
the GDP growth of the country.

(b) Government publishes an Economic Survey of the country on an annual
basis analyzing various aspects of the economy including trade agreements and state
of the economy. Government has also been engaging with various stakeholders to
understand their concerns and taking appropriate measures for the economy.

(c) and (d) Government has implemented several major reformsin recent years to
bolster investment and growth. Some of the recent reforms include Insolvency and
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Bankruptcy Code (IBC) to strengthen the financial system, Goods and Services Tax
(GST) to simplify the indirect taxation regime, Make-in-India programme to boost domestic
manufacturing capacity, liberalization of Foreign Direct Investment (FDI) and Jan Dhan-
Aadhaar-Mobile (JAM) Trinity towards greater transparency, efficiency and financial
inclusion. Recently, the corporate tax rate has been cut to 15 per cent for new domestic
manufacturing companies, which is amongst the lowest in the world. In December 2019,
the government has announced the ¥103 lakh crore Nationa Infrastructure Pipeline
which would significantly boost infrastructure and spur growth impulses in the economy.
Union Budget 2020-21 has also announced a number of measures to support broad-
based and inclusive economic development. These, inter alia, include rationalization
of personal income tax rates to support domestic demand, a 16-point action plan for
holistic development of the agriculture sector and critical measures to boost infrastructure
and rural spending.

Refinancing of NBFCs and private operators by NABARD

1005. SHRI ELAMARAM KAREEM: Will the Minister of FINANCE be pleased to
state:

(& whendid NABARD started refinancing to NBFCs and private operators, the
details of refinance given to NBFCs from the beginning, year-wise and institution-wise;

(b) thedetailsof NPAsof NABARD for thelast five years, year-wise, productwise
and institution-wise;

(c) the details of defaulters and of reschedulement facility, if any, extended to
them;

(d) the details of itemised and productwise investments of NABARD; and

() the amount of investment of NABARD Employees Pension Fund, yearwise,

company-wise and product-wise?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (&) to (€) NABARD extends refinance to institutions like Commercial
Banks, Small Finance Banks, Regional Rural Banks (RRBs), State Cooperative Banks
(SICBs), State Cooperative Agriculture and Rural Development Banks (SCARDBS),
Primary Urban Cooperative Banks (PUCBSs), NBFCs, NBFC Micro Finance Institutions
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(MFIs) and Subsidiaries of NABARD only. NBFCs were included as a class of eligible
institutions for grant of refinance under section 25(1)(a) of NABARD Act, 1981. The
Policy circular for financing NBFCs was issued on 27 April 2007. However, refinance
was extended to this class of institutions from 2014-15. Details of refinance extended

to NBFCS/NBFC MFIs as reported by NABARD are given in Statement-I (See below).

The details of Non Performing Assets (NPAs) of NABARD for the last 02 years,
as reported by NABARD, is given in Statement-I1 (See below).

NABARD has informed that they had 5 rescheduled loan accounts amounting to
¥ 17.47 crore, viz Waterlife Ltd. (X 13.85. crore), Ants Craft (0.38 crore), Manav Gramin
Vikas (% 0.37 crore), Shri Kukudeshwar Adivasi Hirda Utapdak Samiti (¥ 1.22 crore)
under Umbrella Programme for Natural Resource management (UPNRM) and Nanjanad
INDCO Tea (R 1.65 crore) under Producers Organization Development Fund (PODF)
loans, as on 31.03.2019.

As reported by NABARD, the details of itemized and product-wise investments
of NABARD are given in Statement-111 (See below).

As reported by NABARD, the amount of investment of NABARD in Employees
Pension Fund as on 31.03.2019 are as under:—

Particulars NABARD Pension Fund Trust
Balance (Ason 31.03.2019)
(X in crore)

Investment A/C-Corporate Bonds 1630.77
Investment A/C- Fixed Deposits 29648
Investment A/C -Equity Mutual Fund 2434
Investment A/C-Government Security 219563
Investment A/C- Short Term Deposits STD 100.00

TotaL 4412
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Satement-|

Refinance extended by NABARD to NBFCs/NBFC MFI
during last five years

(in ¥ crore)
SlI. No. Name of NBFC 2014-15 2015-16 2016-172017-18 2018-19
1. Shriram Transport Finance Co. Ltd. 0 500 300 700 1144
3. Reliance Commercial Finance Ltd. 0 0 300 500 750
4. Avanse Financial Services Limited 0 0 0 0 150
5. Indiabulls Commercial Credit Limited 0 0 0 0 2015
6. Indiabulls Consumer Finance Limited 0 0 0 0 864
7. Indostar Capital Finance Limited 0 0 0 0 101
8. Mahindra and Mahindra Financial Services Limited O 0 0 0 1000
9. ECL Finance Limited 0 0 0 0 0
10. Fullerton India Credit Company Limited 0 0 0 0 0
11. SREI Equipment Finance Ltd. 0 0 500 650 1062.5
12. Magma Fincorp Limited 0 0 0 0 0
13. Manappuram Finance Limited 0 0 0 0 770
14. Shriram City Union Finance Limited 0 0 0 0 0
15. Chaitanya India Fin Credit Pvt. Ltd. 100 10 0 0 0
16. Credit Access Gramin Limited 0 200 475 100 900
17. Samasta Microfinance Limited 0 0 0 0 0
18. Satin Creditcare Network Ltd. 0 150 495 250 750
19. S. V. Creditline Pvt. Ltd. 0 0 0 30 0
20. Annapurna Financial Services Ltd. 0 60 40 50 80
21. Asirwad Microfinance Ltd. 200 50 170 100 176
22. Madura Microfinance Ltd. 0 45 115 40 145
23. Fusion Micro Finance Pvt. Ltd. 0 12.33 100 40 150
24. Sonata Microfinance Ltd. 0 80 50 0 0
25. Margdarshak Financial Services Pvt. Ltd. 0 0 10 0 0
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Sl. No. Name of NBFC 2014-15 2015-162016-17 2017-18 2018-19
26. Arohan Financial Services Ltd. 0 0 100 100 200
27. Village Financial Services Pvt. Ltd. 0 0 10 34 69
28. Muthoot Microfin Limited 0 0 0 0 750
29. Midland Microfin Limited 0 0 0 0 53
30. Namra Finance Limited 0 0 0 0 35
31. Grama Vidiyl Micro finance Ltd 0 100 0 0 0
32. BSS Microfinance Ltd. 0 0 25 0 0

ToTAL 300 1207.33 2690 2594 11164.5

Source: NABARD.
Statement-I |

NPAs of NABARD during last 2 years

(X in crore)
Sl.No. Particulars Outstanding Gross % of  Outstanding Gross % of
Total NPAs Gross Total NPAs Gross
Advances NPAs to Advances NPAs to
Total TotaL
Advances advances
in that in that
sector sector
2018-19 2017-18
1 2 3 4 5 6 7 8
l. Agricultural sector 432144.41 132.51 0.03 354831.81 145.07 0.04
including allied
agricultural activities
1. Central Government 0.00 0.00 0.00 0.00 0.00 0.00
2. Central PSUs 61.71 0.00 0.008 4.11 0.00 0.00
3. State Governments 141379.65 0.00 0.00 121866.60 0.00 0.00
4. State PSUs 7375.94 0.00 0.00 7869.90 0.00 0.00
5. Scheduled
Commercial Banks 586665.66 0.00 0.00 54840.60 0.00 0.00

6. Regional Rural Banks 46888.92 0.00 0.00 45569.54 0.00 0.00
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1 2 3 4 5 6 7 8
7. Cooperative Banks  76915.34 0.00 0.00 71360.02 0.00 0.00
8. Private Sector

(excluding Banks) 72069.30 132.51 0.18 32776.01 145.07 0.44
9. Others-SCARDBSg/ 28787.88 0.00 0.00 20465.04 0.00 0.00
LDB/NBFC-MFI/
ADFC
I Others 271.20 35.55 13.11 243.78 19.38 100.00
1. Construction Sector 35.49 35.49 100.00 19.02 19.02 100.00
2. Staff Loans 235.71 0.06 0.03 224.76 0.36 0.16
TotaL (I + 11) 432415.60 168.06 0.04 355075.59 164.59 0.05

Source: NABARD.

Satement-111

Details of itemized and product-wise investment of NABARD

(R in thousands)

Sl. No. Particulars As on As on
31.03.2019 31.03.2018

1 2 3 4

1. Government Securities

(a) Securities of Central Government and
State Government 15501,07,52  13029,00,98
[Face Value ¥ 14922,56,40,000 (312481,14,10,000)]
[Market Value ¥15350,09,35,860.40
(312674,43,46,439)]

(b) Treasury Bills 664,35,21  2560,16,63
[Face Value ¥713,71,70,000 (32715,43,40,000)]
(Market value 664,35,21,402.10 (32560,16,62,705)]

2. Other Approved Securities 0 0

3. Equity Shares in:

(a) Agricultural Finance Corporation Ltd. 1,00,00 1,00,00
[1,000 (1,000) —Equity shares of ¥10,000 each]
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1 2 3 4
(b) Small Industries Development Bank of India 966,27,55 966,27,55
[5,31,92,203 (1,60,00,000) — Equity share of ¥ 10 each]
(c) Agriculture Insurance Company of India Ltd. 60,00,00 60,00,00
[6,00,00,000(6,00,00,000) —Equity shares of 310 each]
(d) Multi Commodity Exchange of India Ltd. 30,22 30,22
[3,77,758(10,70,096) — Equity shares of 310 each]
(e) National Commodity and Derivatives Exchange Ltd. 16,87,50 16,87,50
[56,25,000 (56,25,000) — Equity shares of ¥ 10 each]
(f) Universal Commodity Exchange Ltd. [UCX] @ 16,00,00 16,00,00
[1,60,00,000 (1,60,00,000) Shares of %10 each]
(g) CSC e-Governance Services India Ltd. Equity 9,74,60 9,74,60
[55,000 (55,000) Shares of 31000 each]
(h) Agriculture Skill Council of India 40 40
[4,000 (4,000) Shares of ¥ 10 each]
(i) National E-Governance Services India Itd. [Equity] 1,50,00 1,50,00
[15,00,000 (15,00,000) Shares of ¥ 10 each]
(i) National e-Repository Ltd. 10,53,00 10,53,00
[105,30,000 (0) Shares of ¥ 10 each]
(k) Other Equity Investments 48,44,67 54,28,96
[Market Value ¥ 82,44,91,556 (X 76,35,07,111]
4. Debentures and Bonds
(i) Specia Dev. Debentures of SCARDBs 1738,61,48 2592,77,98
(Refer Note B-21 of Schedule 18)
(ii) Non Convertible Debentures 3145,97,13 2426,54,78
5. Shareholding in Subsidiaries and Joint Venture
(a) Shareholding in Subsidiaries
(i) NABARD Financial Services Ltd. Karnataka 102,00,63 102,00,63
[10,20,06,300 (10,20,06,300] —
Equity Shares of ¥ 10 each]
(i) NABSMRUDDHI (formerly known as Agri — 59,81,80 26,38,91

Business Finance [Andhra Pradesh] Ltd.
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[5,26,44,000 (2,63,22,000) —
Equity Shares of ¥ 10 each]

(iii) NAB KISAN (formerly known as Agriculture
Development Finance [TN] Ltd.) 85,02,66 46,75,16
[71,66,67,000 (46,66,67,000) —
Equity Shares of ¥ 10 each]

(iv) NABARD Consultancy Services Pvt. Ltd. 5,00,00 5,00,00
[50,00,000 (50,00,000) -
Equity Shares of ¥ 10 each]

(v) NABVENTURES Ltd. 5,00,00 0
[50,00,000 (0) - Equity Shares of ¥ 10 each]

(b) Joint Venture

6. Others
(a) Mutual Fund 7586,71,84 0
(b) Commercial Paper 552,55,40 3423,54,30

[Face Value ¥ 600,00,00,000 (3 3650,00,00,000)]

(c) Certificate of Deposit 8615,49,36 5206,20,83
[Face Value ¥ 8950,00,00,000 (X 5525,00,00,000)]

(d) Venture Capital Funds/AlFs 192,07,40 180,74,61

(e) Investment Earmarked towards EOL
[Refer note B-26,1,3 of Schedule 18] 225,90,70 249,76,14

ToraL 39610,29,07  30985,43,18

@ all the above investments are made in India

Source: NABARD.
Raising maximum ceiling of deposit in Senior Citizen Savings Scheme
1006. SHRI RIPUN BORA: Will the Minister of FINANCE be please to state:

(@ whether Government proposes to raise the maximum ceiling of deposit in
Senior Citizen Savings Scheme from present 15 lakh to 50 lakh;

(b) if so, the details thereof;

(¢) if not, the reasons therefor; and
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(d) the reasons for lowering the interest rates in all post-office schemes?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) No Sir. As of now, there is no such proposal.

() Keeping in view the structure and purpose of Small Savings Schemes,
deposit ceiling of %15 lakh under the Senior Citizen Savings Scheme is considered
adequate for Senior Citizens.

(d) The interest rate on Small Savings Schemes are decided in view of the
recommendations of Shyamala Gopinath Committee to align the rate of interest with G-
Sec rates of similar maturity. However, interest rates of small savings schemes have not
been lowered from the second quarter of FY 2019-20 i.e. since 01.07.2019.

Pension grant to Puducherry

1007. SHRI N. GOKULAKRISHNAN: Will the Minister of FINANCE be pleased to
state:

(@ since how long the budgetary support is extended to Delhi Administration
for meeting the expenditure of pension for the Government employees;

(b) the details thereof for the last five years;

(¢) since both Puducherry and Delhi are UTs with legislature, why Government
is discriminating by denying pension grants to the Government of Puducherry; and

(d) whether Government will come forward to extend the same at least from the
ensuing financial year 2020-217?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) Budgetary support continues to be extended to Delhi
Administration for meeting the expenditure of pension for the Government employees
even after the enactment of The Government of National Capital Territory of Delhi Act,
1991.

(b) The details of budgetary support provided for 'Pensionary charges of
Government of National capital Territory (NCT Delhi)' for the years from which datais
available is given in Statement (See below).
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(c) and (d) The Central Government provides Central Assistance to Union Territory
of Puducherry for meeting gap in resources and financing the schemes of Government
of Puducherry. Under this head, an alocation of 31,698 crore has been made in BE
2020-21, which reflects an increase of 10.3 per cent increase over RE 2019-20

Satement

Budgetary support on account of Pensionary charges of
Government of NCT Delhi

(X in crore)
2016-17 2017-18 201819 2019-20 (RE) 2020-21 (BE)
322095 296223 2319:87 251235 2502.35

GST Appellate Tribunal Benches

1008. SHRI K. C. RAMAMURTHY: Will the Minister of FINANCE be pleased to
state:

(@ whether itisafact that Section 109 of the CGST Act mandates Government
to set up bench of GST Appellate Tribunal in each State;

(b) the names of states where Benches have not been set up and the reasons
for delay in setting up of benches and by when benches are going to be set up; and

(c) the status of setting up of Appellate Tribunal Bench in Karnataka?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKURY: (a) Yes Sir.

(b) Vide Notifications dated 21.08.2019 and 29.11.2019, the Central Government
notified creation of State and Area Benches of GST AT for various States/Union
Territories from which proposals were received. The Notifications dated 21.08.2019 and
29.11 2019 are given in Statement-1 and Statement-I1 respectively (See below).

() Vide Notifications dated 21.08.2019 and dated 29.11.2019, the Centra
Government notified creation of State and Area Benches of GSTAT for various States
including the state of Karnataka.
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S.0. 3009(E).—In exercise of the powers conferred by the sub section 6 of section
109 of the Central Goods and Services Tax Act, 2017, the Central Government, on the
recommendation of the Goods and Services Tax Council, hereby notifies the creation
of the State Benches of the Goods and Services Tax Appellate Tribunal (GSTAT) as per
the details contained in the table 1 below and Area Benches as per the details contained
in table 2 below, with effect from the date of publication of this notification in the
Gazette of India (Extraordinary):—

Table-1
Sl. No. Name of State/Union Territory Location
1 Andhra Pradesh Vijayawada
2 Bihar Patna
3 Chhattisgarh Raipur
4. Delhi New Delhi
5 Goa Pangji
6. Gujarat Ahmedabad
7. Haryana Hisar
8 Himachal Pradesh Shimla
9. Jharkhand Ranchi
10. Karnataka Bengaluru
11 Kerda Thiruvananthapuram
12 Maharashtra Mumbai
13 Odisha Cuttack
14. Puduchcrry Poundicherry
15. Punjab Chandigarh
16. Tamil Nadu Chennai
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Sl. No. Name of State/Union Territory

Location

Telangana

Tripura
Uttarakhand

West Bengal
Assam

Arunachal Pradesh
Manipur

Nagaland

Skkim

UTs (Without L egislature)

26.

27.

Andaman and Nicobar Islands

Dadra and Nagar Haveli

Daman and Diu

L akshadweep

Chandigarh

Hyderabad
Agartala
Dehradun
Kolkata

Common State Bench of
GSTAT at Guwahati, Assam

State Bench of West Bengal
(Kolkata.)

State Bench of Maharashtra
(Mumbai)

State Bench of Maharashtra
(Mumbai)

State Bench of Kerala
(Erhakulum)

State Bench of Punjab
(Chandigarh)

Table 2

S, No. Name of State

Location

1

Andhra Pradesh

Gujarat

Maharashtra

West Bengal

One Area Bench each at
Vishakhapatnam and Tirupati

OneArea Bench each at Surat
and Rajkot

One Area Bench each at Pune
and Nagpur

Two Area Benches at Kolkata

[F. No. A.50050/150/2018-Ad.IC(CESTAT)]

Ritvik Pandey, Jt. Secy.
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Statement-I |

The Gazette of India: Extraordinary [Part 11—Sec. 3(ii)]
Ministry of Finance
(Department of Revenue)
Notification
New Delhi, the 29th November, 2019

S.0. 4332(E).—In exercise of the powers conferred by the sub-section 6 of section
109 of the Central Goods and Services Tax Act, 2017, the Central Government, on the
recommendation of the Goods and Services Tax Council, hereby notifies the creation
of the State Benches of the Goods and Services Tax Appellate Tribunal (GSTAT) as per
the details contained in the Table 1 below and Area Benches as per the details
contained in table 2 below, with effect from the date of publication of this notification
in the Gazette of India (Extraordinary):

Table-1
Sl. No. Name of State/Union Territory Location
Mizoram Aizawl
2 Rajasthan Jaipur
Table-2
Sl. No. Name of State Location
Karnataka Two Area Benches at Bengaluru
2 Rajasthan One Area Bench at Jodhpur

[No. 3/2019/F. No. A.50050/150/2018-Ad.1C(CESTAT)]
Ritvik Pandey, Jt. Secy.
New loans life cycle management system

1009. SHRI A. MOHAMMEDJAN: Will the Minister of FINANCE be pleased to
state:

(@ whether it isafact that the Reserve Bank of India (RBI) is considering new
loan life cycle management system;

(b) if so, the details thereof;
() whether it isalso afact that the said loan life cycle management system will

help the banks to achieve cost savings, cut the turnaround time for decisions on all
types of loan proposals, and
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(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (@) to (d) The Reserve Bank of India (RBI) has informed that credit
related issues are mostly deregulated. RBI has further informed that banks are required
to take decisions based on Board-approved policies and broad regulatory guidelines,
and to have documents of investment policy, loan policy, loan recovery policy etc.
prepared and duly vetted by their Boards of Directors.

Operation of CSSthrough Treasury System in Odisha

1010. SHRI NARENDRA KUMAR SWAIN: Will the Minister of FINANCE be
pleased to state whether Union Government considers to allow the State Government
of Odisha for operation of Centrally Sponsored Schemes directly through the Treasury
System instead of opening separate scheme based bank accounts?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): Yes Sir. Ministry of Finance allocates budgetary outlays on various
Centrally Sponsored Schemes (CSS) to various Ministries/Departments through the
Expenditure Budget. Ministries/Departments in turn allocate the same among the States/
UTs. In case of the CSSs, the funds flow from the Consolidated Fund of India to the
Consolidated Fund of the State (State Treasuries). To establish an efficient funds flow
system, the funds of CSSs are released to the States through the Public Financial
Management System (PFMS).

Some States are aready operating Centrally Sponsored Schemes through Treasury/
IFMS (Integrated Financial Management System) software of their respective State. The
implementation of EAT (Expenditure, Advance and Transfer) modulein PFMSis aimed
to monitor the utilization of funds in the bank accounts of the Centrally Sponsored
Schemes Implementing Agencies till the last beneficiary.

Wage revision for PSBs employees
1011. SHRI DEREK O' BRIEN: Will the Minister of FINANCE be pleased to state:

(8 whether it is a fact that wage revision for Public Sector Banks (PSBs)
employees has been pending since November, 2017,

(b) the number of bank employees who are affected by this delay in wage
revision; and

(o) what action which Ministry is taking to facilitate the resolution of the
deadlock between the bank management and public sector bank employee unions?
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) to (c) Wages in PSBs are settled every five years through
bipartite settlement between the Indian Banks' Association (which negotiates on behalf
of bank managements on their specific mandate) and unions/associations of bank
employees. PSBs had been requested by the Government to expedite steps for wage
revision. Indian Banks Association has informed that for wage revision in respect of
8.47 lakh PSB employees due since 1.11.2017, negotiations are under process and that,
in the interim, one month's ad hoc salary has been paid to PSB employees in October,
2019.

Relief to courier companies on rule 138E for GST E-Way Bill
1012. SHRI DEREK O' BRIEN: Will the Minister of FINANCE be pleased to state:

(@ whether Government is aware of the B2B transactions being affected by GST
Rule 138E which bars an entity that hasn't filed returns for two straight months to
generate an e-way hill, if so, the details thereof;

(b) whether Government plans to take steps to provide relief to the courier
companies facing problems due to this provision; and

(¢) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): () Vide notification No. 74/2018 - Central Tax dated 31.12.2018, rule
138E has been inserted to Central Goods and Services Tax Rules, 2017. This provision
restricts filing PART A of FORM GST EWB-01 in case of non-furnishing of returns for
two consecutive tax periods by ataxpayer. It is areasonable; restriction which has been
imposed in order to curb fraudulent practices under GST and encourage timely filing
of returns.

(b) and (c) No Sir. There is no such proposal at this stage.
Revision of GST structure

1013. SHRI DHARMAPURI SRINIVAS: Will the Minister of FINANCE be pleased
to state:

(@ whether Government is planning to revise the GST structure on mobiles,
footwear, fertilizers etc., as GST on finished products is lower than the GST levied on
raw material;

(b) if so, the details thereof; and

() whether it isafact that Government is planning to introduce two tier system
in GST implementation, if so, the details thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (8) to (c) Changesin GST rate structure are done on recommendations
made by the GST Council. At present, the GST Council has not made any recommendation
to revise the GST rate structure.

Regulation of irregularitiesin GST claims

1014. SHRI DHARMAPURI SRINIVAS: Will the Minister of FINANCE be pleased
to state:

(@ whether Government has taken a decision to regulate the false claims and
other irregularities in the GST;

(b) if so, the details thereof; and

(c) thedetails of the submissions made by the authorities of State Governments
in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) Yes Sir. To identify cases of fraudulent claims under GST,
the Government has taken measures to apply stringent risk parameters-based checks
driven by rigorous data analytics and Artificial Intelligence (Al) tools based on which
certain taxpayers are taken up for further verification. Moreover, a standard operating
procedure has been prescribed for exporters vide Circular No. 131/1/2020-GST dated
23.01.2020 to mitigate the risk of wrongful refund claims of IGST (Integrated Goods and
Services Tax).

To curb cases of wrongful claims of input tax credit, sub-rule (4) of rule 36 has
been inserted to Central Goods arid Services Tax Rules, 2017 vide notification No. 49/
2019 - Central Tax dated 09.10.2019. Vide notification No. 75/2019 - Central Tax dated
26.12.2019, rule 86A has been inserted to CGST Rules, 2017 which empowers tax officer,
not below the rank of Assistant Commissioner, to block input tax credit available in the
electronic credit ledger of a taxpayer if he has reasons to believe that such credit is
ineligible or has been availed fraudulently.

(c) Based on the valuable feedback and suggestions received from multiple
stakeholders including State Governments, the GST Council makes recommendations
and necessary action is taken by the Government.

High power committeeto revamp banking sector
1015. SHRI C. M. RAMESH: Will the Minister of FINANCE be pleased to state:

(8 whether Government proposes to constitute a high power committee to
revamp the banking sector in the country to enable them to serve the customers better
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and to plug the loopholes noticed in that sector in recent past, if so, the details thereof
and if not, the reasons therefor; and

(b) when Government last constituted any such committee to reform Public
Sector Banks, service conditions of bank employees, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) With regard to high power committee to revamp banking
and reform of Public Sector Banks (PSBs), it is stated that Government convened PSB
Manthan for high-level deliberations among whole-time directors and senior executives
of PSBs in November 2017. Based on the recommendations made in PSB Manthan, a
PSB Reforms Agenda was referred by the Government to PSBs for appropriate action
as per approval of respective PSB Board. The Reforms Agenda has been pursued
through a unique EASE (Enhanced Access and Service Excellence) Reforms Index,
which has enabled objective and benchmarked progress on all key areas in PSBs —
Vviz. customer responsiveness, prudential lending, risk management, technology-driven
banking, governance and outcome-centric HR. The reforms have enabled reduction in
the gross non-performing assets of PSBs, from ¥ 8.96 lakh crore in March 2018 to
T 7.27 lakh crore in September 2019, 12 out of 18 PSBs reporting profit in the first half
of the current financial year, and the highest provision coverage ratio in 7% years.

With regard to committee to reform employee service conditions, it is stated that
Government had conveyed to PSBs recommendations of the Khandelwal Committee,
accepted/referred by it, requesting the banks to draw up Board-approved HR plans in
respect of the same. Accordingly, PSBs have taken action in respect of the accepted
recommendations as per their respective Board-approved HR plans. Key recommendations
implemented by PSBs include, inter-alia, constitution of an HR Committee of the
Board, upgrade of HR training colleges, and carrying out an annual manpower planning

exercise.

Public credit registry

1016. SHRI MAHESH PODDAR: Will the Minister of FINANCE be pleased to
state:

(@ whether the Reserve Bank of India (RBI) is building a Public Credit Registry;

(b) the budget allocation for building Public Credit Registry;
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() who will have access to the Public Credit Registry;

(d) whether the RBI has moved for alaw to give legal status for Public Credit
Registry; and

() the number of data points, variables that is being collected from individuals
to built Public Credit Registry and how the consent from individuals is being obtained?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (&) to (e) RBI hasinformed that it had set up aHigh Level Task Force
on Public Credit Registry (PCR) for India, which recommended that RBI should set up
PCR with a view to address information asymmetry, foster access to credit, and
strengthen credit culture in the economy, and that it has set up an Implementation Task
Force on next steps regarding setting up PCR. RBI has further informed that it has
allocated a budget of ¥ 41.36 crore in the current financial year for PCR.

Government is not in receipt of any legislative proposal moved by RBI in this
regard.

L egislative amendment for inclusion in IT Act

1017. SHRI B. K. HARIPRASAD: Will the Minister of FINANCE be pleased to
state:

(8 whether any action has been taken relating to the formalities for legislative
amendment on the issue sent by the Karnataka Government regarding inclusion of State
Building and Other Construction Workers Welfare Board under Section 10 (29A) of the
Income-Tax Act, 1961; and

(b) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) Karnataka Government had requested for legislative
amendment for exemption of payment of Income-tax in case of Karnataka State Building
and Other Construction Workers' Welfare Board.

Finance Bill, 2020 has. inter alia, proposed to amend the Income-tax Act 1961 (the
Act) so as to provide that trusts or institutions registered under section 12AA or 12A
of the Act for claiming exemption under section 11 and section 12 of the Act, shall also
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be eligible to be notified under clause (46) of section 10 of the Act for the purposes
of grant of exemption in respect of specified income even though the registration under
section 12AA or section 12A of the Act is in force.

The registration of such trusts or institution, however, shall become inoperative
on being notified under clause (46) of section 10 of the Act and it shall have to make
an application to make the same operative. However, once the registration is made
operative, thereafter it would not be entitled to exemption under clause (46) of section
10 of the Act.

Release of Performance Grantsfor Karnataka

1018. SHRI B. K. HARIPRASAD: Will the Minister of FINANCE be pleased to
state:

(@ whether the release of Performance Grants for the year 2018-19 to Karnataka
State is pending with the Union Finance Ministry for both the Urban Local Bodies
(ULB) and the Rural Local Bodies as per the Commission Guidelines and the State
Government has submitted the claims to Ministry recommending for the release of

Performance Grants; and

(b) if so, the reasons for delays and the steps taken or will be taken in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKURY: (a) Yes Sir.

(b) Owing to modifications and re-modifications in the performance evaluation
criteria by the Administrative Ministries and budgetary constraints at stage Budget
Estimates 2019-20, Performance Grants for the year 2018-19 could not be released to any
State including Karnataka. Performance Grants for both the Urban Local Bodies and the
Rural Local Bodies will be released to Karnataka within the award period subject to
availability of budget at stage Revised Estimates 2019-20.

NPAsof LIC

1019. SHRI RAVI PRAKASH VERMA: Will the Minister of FINANCE be pleased
to state:
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(@ whether Life Insurance Corporation (LIC) has reported NPAs of T 30,000/-
crore as on 30th September, 2019;

(b) if so, the details thereof and the reasons therefor;
(¢) the details of NPAs of LIC as on 31st December, 2019; and
(d) the details of NPAs of LIC as on 31st March, 20147

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) to (d) Asreported by Life Insurance Corporation of India (LIC),
its net Non-performing Assets (NPAS) stood at ¥ 1283.62 cr. (0.43% of its Total lending)
on 30.09.19 and % 3012.47 cr. (1.06% % of its Total lending) on 31.03.14 with Power,
Housing and Telecom sectors contributing to majority of NPAs. The audited net
Non-performing Assets (NPAS) figures for quarter ending December, 2019 are awaited.

Measures to check big bank fraud cases

1020. SHRI RAVI PRAKASH VERMA: Will the Minister of FINANCE be pleased
to state:

(@ whether banking frauds of ¥3,592 crore, biggest after Nirav Modi's fraud
case, have been reported recently in 14 public sector banks;

(b) if so, the details thereof;

(c) thedetails of action taken against fraudster companies and bank officials as
on date along with the details of their names; and

(d) the reasons for rise in fraud cases?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) to (c) Bank of India (Bol) hasinformed that as the lead bank in
a consortium of 14 banks it lodged a First Information Report with the Central Bureau
of Investigation against M/s Frost International Limited and others on 19.1.2020 for
fraud in respect of loan account involving an amount of ¥ 3,592.48 crore, that Look Out
Circular was issued against 11 persons including borrower/directors/guarantors in the
said account, and that staff accountability process was initiated in respect of 16 bank
officials.
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(d) Government, in 2015, issued "Framework for timely detection, reporting,
investigation etc. relating to large value bank frauds' to Public Sector Banks (PSBSs)
for checking of frauds in non-performing assets (NPAS) accounts exceeding ¥ 50 crore
and instituting wide-ranging structural and procedural reforms through the framework
and other steps to check fraudulent banking practices. Systematic and comprehensive
checking, including of legacy stock of NPAs of PSBs, for frauds under the framework
has been taken note of by RBI in its Financial Stability Report of December 2019, in
which RBI has observed that this has helped unearth frauds perpetrated over a number
of years. This is reflected in the increased amount involved in frauds reported by
scheduled commercial banks and select financial institutions, from ¥ 23,934 crorein the
financial year (FY) 2016-17 to ¥ 41,167 crorein FY2017-18, ¥ 71,543 crorein FY 2018-19,
and % 1,43,068 crore in the first three quarters of FY 2019-20. While improved detection
and reporting have increased the reported amount involved in recent years, the
comprehensive steps taken to check bank frauds have resulted in the amount involved
by year of occurrence of fraud declining sharply from % 41,272 crore in FY2016-17 to
T 5,244 crore in the first three quarters of FY2019-20.

The steps taken to check fraudulent banking practices include, inter-alia, the
following:—

(i) Anonline searchable database of frauds reported by banks, in the form of Central
Fraud Registry, has been set up to enable timely identification, control and mitigation
of fraud risk and carrying out due diligence during the credit sanction process.

(i) Governments framework for large value frauds in PSBs mandates—

1 examination beinitiated for wilful default immediately upon reporting fraud
to RBI;

2 report on the borrower be sought from the Central Economic Intelligence
Bureau in case an account turns NPA.

(i) Fugitive Economic Offenders Act, 2018 has been enacted to provide for attachment
of property of afugitive economic offender, confiscation of such offender's property
and disentitlement of the offender from defending any civil claim.

(iv) PSBs have been advised to:—

1 obtain certified copy of the passport of the promoters/directors and other
authorised signatories of companies availing loan facilities of more than
% 50 crore;
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2 decide on publishing photographs of wilful defaulters, in terms of the
instructions of RBI and as per their Board-approved policy; and

3 strictly ensure rotational transfer of officials/employees.

(v) Heads of PSBs have been empowered to issue requests for issue of Look-Out
Circula

(vi) For enforcement of auditing standards and ensuring the quality of audits, has
been established the National Financial Reporting Authority as an independent
regulator.

Revision of lending norms of cooper ative banks
1021. SHRI T. G. VENKATESH: Will the Minister of FINANCE be pleased to state:

(@ whether Government has taken a decision to revise the lending norms for
cooperative banks in the country to curtail the incidents of scamsin cooperative banks,
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) As per the extant statutory provisions, the management
related aspects of cooperative banks are regulated by the Registrars of Cooperative
Societies (Central Registrar in case of multi-state urban cooperative banks) as per the
respective Cooperative Societies Acts, whereas the banking related functions are
regulated by the Reserve Bank of India (RBI) as per the provisions of the Banking
Regulation Act, 1949 (as applicable to co-operative societies).

RBI has intimated that review of lending norms for Primary (Urban) Cooperative
Banks (UCBs) is carried out by RBI to, inter-alia, regulate their credit exposure to
particular sector to cater to its finance needs and, more importantly, to mitigate the risks
associated with the exposure to the concerned sectors. Lending norms per se have a
limited role in preventing scams which mainly take place due to imperfections in the
governance and internal control of the UCBs.

With a view to addressing the deficiencies in governance structure of UCBs, RBI
has mandated that Board of Directors of UCBSs, particularly those having deposits of
¥ 100 crore and above, should constitute Board of Management (in addition to the
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Board of Directors), which will assist the Board in carrying out banking related activities
in a more professional manner and help improve corporate governance in UCBS.

Non working of RuPay debit cards
1022. SHRI T.G. VENKATESH: Will the Minister of FINANCE be pleased to state:

(@ whether Government is aware that RuPay debit cards being issued by the
banks are not working for payment in Bharatkosh;

(b) if so, the details thereof and reasons therefor; and

() whether any corrective actions have been taken in this regard, if so, the
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) RuPay debit Card having been enabled on Bharatkosh, no
stakeholder has reported the non working of RuPay debit cards for payments in
Bharatkosh.

(b) and (c) Not applicable in view of reply to (a) above.
Revenue collected from tobacco businessin M adhya Pradesh

11023, SHRI AJAY PRATAP SINGH: Will the Minister of FINANCE be pleased
to state:

(@ the percentage of the tax being levied under the Goods and Services Tax
(GST) on pan, bidi, cigarettes, tobacco and gutka etc., in our country;

(b) the details of the registration of wholesale and retail businessmen and
manufactures of the said industry, in various States of the country, State-wise; and

(¢) the detals of the revenue collected from the said industry in Madhya
Pradesh, during the last three years and the current financial year, district-wise?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) Betel leaves and tobacco leaves attract GST rate of Nil and 5%
respectively. Bidis attract GST at the rate of 28%. Pan Masala and tobacco products
like Cigarettes, Gutkha etc. attract GST rate of 28%. The rate of GST compensation cess

tOriginal notice of the question was received in Hindi.
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varies from 60% on pan masala, 11% -160% on tobacco, and 5% + ¥2076 per thousand
to 36% + 34170 per thousand on cigarettes.

(b) The registration of taxpayers is done on the basis PAN/ADHAR number of
businesses and not on the exclusive basis of industry type.

() Theinformation is being compiled.
Sepsto improve country's economy

11024. SHRI LAL SINH VADODIA: Will the Minister of FINANCE be pleased to
state:

(@ whether it is a fact that Government is proposing to take any step in the
direction of improving the country's economy;

(b) if so, whether Government has taken any action in this regard yet; and
(¢) if so, the actions taken and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (@) to (c) Government has implemented several major structural
reforms in recent years to bolster investment and growth. Some of the recent reforms
include Insolvency and Bankruptcy Code (IBC) to strengthen the financial system,
Goods and Services Tax (GST) to simplify the indirect taxation regime, Make-in-India
programme to boost domestic manufacturing capacity, liberalization of Foreign Direct
Investment (FDI) and Jan Dhan-Aadhaar-Mobile (JAM) Trinity towards greater
transparency, efficiency and financial inclusion. Recently, the corporate tax rate has
been cut to 15 per cent for new domestic manufacturing companies, which is amongst
the lowest in the world. In December 2019, the government has announced the 3103
lakh crore Nationa Infrastructure Pipeline which would significantly boost infrastructure
and spur growth impulses in the economy. Union Budget 2020-21 has also announced
a number of measures to support broad-based and inclusive economic development.
These, inter-alia, include rationalization of personal income tax rates to support domestic
demand, a 16-point action plan for holistic development of the agriculture sector and
critical measures to boost infrastructure and rural spending.

TOriginal notice of the question was received in Hindi.
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Turtle Smuggling

11025. SHRI LAL SINH VADODIA: Will the Minister of FINANCE be pleased to
state:

(@ whether it is afact that the cases of turtle/tortoise smuggling have come to
light in different parts of the country;

(b) if so, whether Government has so far taken any steps in this regard; and
(¢) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (@) Yes Sir. The details of the cases of smuggling of tortoise are as
under:-

Year 2017-18 2018-19

No. of Cases 6 18

(b) and (c) Indiais asignatory to Convention on International Trade in Endangered
Species (CITES) which isaworldwide prohibitive mechanism. Accordingly, Custom field
formations and I ntelligence agencies take appropriate action under Customs Act, 1962and
allied Acts such as Wild Life Protection Act, 1972 to prevent such smuggling.

Recovery of black money from foreign countries

T 1026. DR. KIRODI LAL MEENA: Will the Minister of FINANCE be pleased to
state:

(@ whether the amount deposited by Indiansin the Swiss Banks has decreased;
(b) if so, the details thereof and if not, the reasons therefor; and

(¢) the details of the recovery of black money hidden in the foreign countries
during the last three years, year-wise and country-wise?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (@) and (b) No such data is maintained with the Government.

() The Income Tax Department has taken continuous and concerted actions
under the Bleek Money (Undisclosed Foreign Income and Assets) and Imposition of

tOriginal notice of the question was received in Hindi.
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Tax Act, 2015 since this Act came into force from 1st July, 2015. As a result, as on
31.12.2019, notices have been issued in 422 cases under thisAct, involving undisclosed
foreign assets and income of over ¥ 12,600 crores.

The details of action taken by the Income Tax Department on some of the
significant categories of foreign assets/ income cases, are as under:—

() On account of deposits made in unreported foreign bank accountsin HSBC
cases, so far, undisclosed income of more than ¥ 8460 crores have been
brought to tax and penalty of more than ¥ 1290 crores levied. About 204
prosecution complaints have been filed.

(i) Sustained investigations conducted in the cases revealed by International
Consortium of Investigative Journalists (ICIJ) have led to detection of more
than ¥ 11,010 crore of credits in the undisclosed foreign accounts so far.
About 99 prosecution complaints have been filed.

(iii)  In the Panama Paper Leaks investigations, undisclosed foreign investments
amounting to over ¥ 1550 crores have been detected. About 38 prosecution
complaints have been filed.

Relaxation to cooper ative credit institutions under Income Tax Act

11027. SHRI RAM NARAIN DUDI: Will the Minister of FINANCE be pleased to
state:

(@ whether inclusion of agricultural business of weak cooperative credit
institutions under the Income Tax Act has resulted in the financial loss to these
institutions, if so, the details thereof, State-wise; and

(b) whether Government intends to provide relaxation to cooperative institutions
under the provisions of Section 80(P) of the Income Tax Act, if so, by when and if not,
the reasons, thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) No such entity as ‘weak co-operative credit society' has been
defined in Income-tax Act, 1961 (the Act). However, co-operative societies such as
"primary agricultural credit society" and "primary co-operative agricultural and rural
development bank™ can avail tax benefit under section 80P(2)(a) of the Act, by way of
deduction from their Total income.

TOriginal notice of the question was received in Hindi.
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(b) There is no proposal to further exempt cooperative institutions under the
provisions of section 80(P) of the Act, as the existing provisions of section 80P of the
Act aready provide for deduction to various cooperative institutions (other than
cooperative banks).

Zerorate of GST on Khadi clothes

11028. SHRI RAM NARAIN DUDI: Will the Minister of FINANCE be pleased to
state:

(@ whether itisafact that 'Khadi' fabric is exempted from Goods and Services
Tax (GST), if so, when the GST notification was issued for the same; and

(b) whether Government proposes to levy zero rate of GST on Khadi and
clothes made from Khadi yarn, if so, by when and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (&) and (b) Khadi fabrics sold through Khadi and Village Industries
Commission (KVIC) and KVIC certified institutions/outlets are exempt from GST.

The GST rate on all commodities are prescribed on the basis of the
recommendations of the GST Council. The request for exempting Khadi clothes from
GST has been examined by the GST Council. However, Council did not recommend any
change in GST rate on khadi clothes.

Disinvestment of companies
1029. SHRI A.K. SELVARAJ: Will the Minister of FINANCE be pleased to state:

(@ whether it isafact that Government has budgeted to garner ¥ 1.05 lakh crore
from disinvestment during the current fiscal;

(b) if so, the details thereof;

() whether it isalso afact that disinvestment in some companies are at certain
stage and going strong; and

(d) if so, the details thereof;

tOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) Yes Sir. The budget estimate (BE) of disinvestment
receiptsin 2019-20 is¥ 1,05,000 crore. However, the revised estimate (RE) has been kept
at T 65,000 crore during the year.

(c) and (d) The Government follows a policy of disinvestment through minority
stake sale and strategic Disinvestment. The minority stake sale is carried out on an
ongoing basis in selected companies through various SEBI approved instruments. The
Government has in principle’ approved strategic disinvestment in 34 cases since 2016,
out of which strategic disinvestment in 5 cases has been completed. Other transactions
are being carried out as per the approved procedure for strategic disinvestment, and

are at various stages of completion.
Subscribersin Atal Pension Yojana

1030. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of FINANCE be
pleased to state:

(@ whether the number of subscribers in Atal Pension Yojana has increased
during the last three years;

(b) if so, the details thereof and if not, the reasons therefor;

() whether Government has State-wise details regarding subscribers of Atal

Pension Yojana; and
(d) if so, the details in respect of subscribers in Rajasthan?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (8) and (b) Yes, Sir. As per Pension Fund Regulatory and Development
Authority (PFRDA) the number of subscribers in Atal Pension Yojana (APY) has
increased during the last three years from 4,883,829 subscribers in FY 2016-17 to
15,418,285 subscribersin FY 2018-19.

(c) and (d) As informed by PFRDA, the State-wise details of subscribers under
APY are available. The number of subscribers enrolled under APY in the State of
Rajasthan as on 27th January, 2020, is 9,47,104.
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Impact of economic slowdown on plan resour ces

1031. SHRI P BHATTACHARYA: Will the Minister of FINANCE be pleased to
state:

(@ whether it is a fact that economic slowdown has hit plan resources;
(b) if so, the details thereof; and
(¢) the action Government has taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) to (c¢) The impact of economic slowdown on plan resources
cannot be estimated as the Plan and Non-Plan distinction in budgeting classification

has been done away with.
Widening budget deficit

1032. SHRI SYED NASIR HUSSAIN: Will the Minister of FINANCE be pleased to
state:

(@ whether it is a fact that by current estimates, India's budget deficit could
widen to 3.8 per cent of GDP in the current fiscal year, breaching the current target of

3.3 per cent set by Government;
(b) if so, the reasons therefor; and

() whether Government has proposed measures in order to provide a remedy

in the current situation?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) Yes. The widening is on account of structural reforms
in the economy with unanticipated fiscal implications, including very significant tax

reforms for boosting investments.

() Budget Deficit is anticipated to be remedied in BE 2020-21 by Total Non
Debt receipts of the Government growing by 16.3 per cent over RE 2019-20 compared
to the growth rate of 12.7 per cent for Total expenditure.
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Shortfall in GST compensation cess

1033. SHRI SYED NASIR HUSSAIN: Will the Minister of FINANCE be pleased to
state:

(8 whether itisafact that Government is staring at a shortfall of ¥63,250 crore
in GST compensation cess for financial year 2019-20 as the revenues have slowed down

in an economic slump;
(b) if so, the details thereof; and

() whether Government has proposed measures in order to provide a remedy

to this current situation?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKURY): (@) to (c) As per provisionsin Section 7 of the GST (Compensation
to States) Act, 2017 compensation payable to a State shall be provisionally calculated
and released at the end of every two months' period, and shall be finally calculated for
every financial year after the receipt of fina revenue figures as audited by the Comptroller
and Auditor General of India, for 5 years. For providing such compensation to the
States, compensation cess is being levied on certain luxury and demerit goods as per
provisionsin Section 8 of the GST (Compensation to States) Act, 2017, and compensation
cess is being credited into a non-lapsable Fund known as Goods and Services Tax
Compensation Fund which forms part of the Public Account of India. Accordingly,
details, of GST compensation cess collected and GST compensation released to the
States so far are as follows:-

GST Compensation Cess 2017-18 2018-19 2019-20
Target 61331 90000 109343
Net Collection 62612 95081 70534*
GST compensation released 48785.35 81141.14 81043#

* Provisional (for April - December, 2019)
# For April - September, 2019

It is further submitted that GST compensation cess collection has shown upward
trend since October, 2019. The details are given below:-
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(X in crore)

Month Gross GST Compensation Cess
October, 19 7,607
November, 19 7,727
December, 19 8331
January, 2020 8,637

It is pertinent to mention that only GST Council is vested with the authority to
increase or decrease the rate of GST Compensation Cess and bringing or exempting any
goods within the purview of GST Compensation Cess.

Disposal of banking fraud complaints

11034. SHRI OM PRAKASH MATHUR: Will the Minister of FINANCE be pleased
to state:

(@ the details of the provisions to prevent frauds in the banking sector;
(b) the number of banking frauds occurred in the last financial year; and
(c) the steps taken for the disposal of the complaints related to it?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) Reserve Bank of India (RBI) has issued Master Directions on
Frauds — Classification and Reporting which requires banks to report frauds beyond
a threshold amount to law enforcement agencies, monitor and follow-up on cases
through a special committee, place information before the bank's Audit Committees of
the Boards on quarterly basis, and review frauds annually. The directions cover, inter-
alia, preventive measures, fraud detection systems, systemic lacunae, remedial action,
monitoring of progress of investigation and recovery, and staff accountability. Steps
taken to prevent fraudulent banking practices include, inter-alia, the following:—

(D An online searchable database of frauds reported by banks, in the form of
a Central Fraud Registry, has been set up to enable timely identification,
control and mitigation of fraud risk and carry out due diligence during the
credit sanction process.

tOriginal notice of the question was received in Hindi.
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Government has issued a framework for large-value frauds in PSBs mandating
that:—

() examination beinitiated for wilful default immediately upon reporting
fraud to RBI; and

(i)  report on the borrower be sought from the Central Economic Intelligence
Bureau in case an account turns into non-performing asset.

Fugitive Economic Offenders Act, 2018 has been enacted to provide for
attachment of property of a fugitive economic offender, confiscate such
offender's property, and disentitle of the offender from defending any civil
clam.

PSBs have been advised to:—

(i) obtain certified copy of the passport of the promoters/directors and
other authorised signatories of companies availing of 1oan facilities of
more than ¥ 50 crore;

(i)  decide on publishing photographs of wilful defaulters, in terms of the
instructions of RBI and as per their Board-approved policy; and

(iii) strictly ensure rotational transfer of officialsyemployees.

Heads of PSBs have been empowered to issue requests for issue of Look-
Out Circulars.

For enforcement of auditing standards and ensuring the quality of audits,
National Financial Reporting Authority has been established as an
independent regulator.

Bank accounts of 3.38 lakh inoperative companies have been frozen.

Government, in 2015, issued "Framework for timely detection, reporting,

investigation etc. relating to large value bank frauds' to Public Sector Banks (PSBs)
for checking of frauds in non-performing asset (NPA) accounts exceeding ¥ 50 crore,
and instituting wide-ranging structural and procedural reforms through the framework
and other steps to check fraudulent banking practices. Systematic and comprehensive
checking, including of legacy stock of NPAs of PSBs, for frauds under the framework

has been taken note of by RBI in its Financial Stability Report of December 2019, in

which RBI has observed that this has helped unearth frauds perpetrated over a number

of years. As per RBI data for frauds reported by scheduled commercial banks and select
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financial institutions, where the amount involved was 1 lakh and above, 4,269 incidents
of fraud involving amount of ¥ 22,018 crore occurred during FY 2018-19.

(©) RBI has informed that it has introduced the Banking Ombudsman Scheme
which covers, inter-alia, non-adherence to RBI's instruction on (a) ATM/debit card and
pre-paid card operations by bank or their subsidiaries, involving debit in account
without use of the card or details of the card, and use of stolen/cloned cards, and (b)
mobile/electronic banking service by banks, involving unauthorised electronic payments
or fund transfer. Complaints made to the banking ombudsman in this regard are disposed
of by the ombudsman through mutual settlement or by awarding compensation up to
¥ 20 lakh for any loss suffered by the complainant, and up to % 1 lakh for the loss of
time, expenses incurred etc.

Financial irregularitiesin PM C Bank
1035. SHRI ANIL DESALI: Will the Minister of FINANCE be pleased to state:

(@ whether it is afact that bank customers have to suffer financial loss due to
mis-management over the financial activities of Punjab and Maharshtra Cooperative
(PMC) Bank;

(b) the responsibility of the RBI who is Financial Regulator of the country in
the matter;

(©) whether the RBI miserably failed in discharging its responsibility; and

(d) the steps taken to stop such siphoning of public money by the management
of such banks?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (@) to (d) In terms of instructions issued vide Master Circular-
Exposure Norms and Statutory / Other Restrictions - UCBs dated July 1, 2015, all Urban
Co-operative Banks have been advised by Reserve bank of India (RBI) to ensure that
exposure to an individual borrower does not exceed 15% of capital funds, and exposure
to a group of borrowers does not exceed 40 per cent of capital funds.

However, while reporting the exposures to RBI, the Punjab and Maharashtra
Cooperative (PMC) Bank had falsified the regulatory returns deliberately withholding
information pertaining to the particular firm i.e. HDIL so as to show compliance with
the regulatory provisions of exposure norms.
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RBI has reported that during the inspection, PMC bank admitted to having a
ToraL exposure of I 6226.01 crore (inclusive of interest accrued in the related accounts)
as on March 31, 2019 of the HDIL group, out of which only ¥ 439.58 crore was
disclosed to RBI and remaining ¥ 5786.43 crore remained undisclosed.

RBI has further stated that as this was a case of failure of management at the
Board level, it was considered necessary to supersede the Board of Directors of the
bank. Accordingly, RBI, in exercise of the powers conferred under sub-Section (1) and
(2) of Section 36AAA read with Section 56 of the Banking Regulation Act, 1949,
superseded the Board of Directors of the bank on September 23, 2019 and appointed
an Administrator in its place for a period of six months. An Advisory Committee
comprising of three experienced professionals has also been appointed to assist the
Administrator in discharge of his duties in terms of Section 36AAA(5)(a) read with
Section 56 of the Banking Regulation Act, 1949.

In addition to the above RBI has taken the following measures to protect the

interest of the depositorsi—

e After reviewing the bank's liquidity position, its ability to pay its depositors
and with a view to mitigating the hardship of the bank's depositors, RBI has
been progressively enhancing the limit for withdrawals which is presently
at "50,000 effective from November 5, 2019. With the latest relaxation, about
78% of the depositors of the bank will be able to withdraw their entire
account balance. The withdrawal ceiling is being monitored vis-a-vis the
bank's evolving depositor and liquidity profile and further action as deemed
fit may be taken in the best interest of depositors of the bank.

e The depositors can also make withdrawals on hardship grounds (medical
expenses and non-medical expenses like educational expenses of self or
children, marriage expenses of self, other relatives and for livelihood) for an
amount upto T | lakh (with a sub-ceiling of ¥ 50,000 for withdrawal on all
non-medical grounds). The power to sanction such hardship withdrawals
has been delegated to the Administrator of the bank for speedier resolution
of such cases.

e With a view to providing a greater measure of protection to depositors in
banks the Deposit Insurance and Credit Guarantee Corporation, a wholly
owned subsidiary of the Reserve Bank of India, has raised the limit of
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insurance cover for depositors in insured banks from the present level of
¥ 1lakhto X 5lakh per depositor with effect from February 4, 2020 with the
approval of Government of India

RBI has further informed that the following policy initiatives have been taken for
strengthening the Urban Cooperative Banks (UCB) sector:—

0]

(i)

(i)

(iv)

V)

(Vi)

All-inclusive Directions are imposed under section 35A read with section 56
of the BR Act, 1949 in public interest to prevent the affairs of any banking
company being conducted in a manner detrimental to the interests of the
depositors or in amanner prejudicia to the interests of the banking company.

These Directions, inter alia, restrict payment of deposits beyond athreshold
limit to prevent the possibility of preferential payment of deposits and
prevent reckless lending in the interregnum etc. The banks are also required
to take prior approval of RBI before making any payments/expenditures that
have not been alowed under these Directions, thus protecting the pool of
deposits of the depositors from wasteful expenditures.

At the same time, the UCBs are advised to take measures for revival such
as recovery of NPAs, augmentation of capital or merger with a strong UCB.
In case the revival measures do not work within a reasonable time, license
of such bank is cancelled.

Guidelines have been issued on constitution of Board of Management in
UCBs having deposits of ¥ 100 crore and above to improve corporate
governance and professionalism in UCBs.

As per the guidelines on reporting of large credits by UCBs having asset
size of ¥ 500 crore and above to Central Repository of Information on Large
Credits (CRILC) - All large credits (% 5 crore and above) will be reported by
UCBs having Total assets of ¥ 500 crore and above to RBI. Banks will also
recognise early stress in loan accounts by classifying them as special
mention accounts so that necessary corrective and preventive action can be
initiated on time. Thiswill enable RBI to carry out off-site supervisions more
effectively.

Revised supervisory action framework for UCBs has also been issued for
timely improvement in the financial position of weak but viable UCBs and
early resolution of non-viable UCBs.
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Expanding data basein insurance sector by IRDAI
1036. SHRI JOSE K. MANI: Will the Minister of FINANCE be pleased to state:

(@ whether the Indian health insurance sector serves over 472 million people,
raking in 44,873 crore as premium on health insurance policies during the year
2019-20;

(b) whether there are too many health cover products in the market which is
confusing and even shortchanging the insured customer and whether the sector
regulator IRDAI plans to grade hospitals to standardise services available in a particular
hospital; and

(c) whether IRDAI proposes to update and expand its data base registry of 33,000
hospitals and medical day-care centres in the health insurers and Third Party
Administrators network?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (&) Insurance Regulatory and Development Authority of India
(IRDALI) has informed that the number of lives covered by Indian health insurance
sector during 2018-19 is 47.2 crore. The gross premium collected under health insurance
business (excluding personal accident and travel insurance) during 2018-19 was
% 44,873 crores.

(b) IRDAI has informed that as on 31st December 2019, about 500 health
insurance products were available in the market. However, IRDAI has issued guidelines
vide ref. No. IRDAI/HLT/REG/CIR/001/2020 dated 1.1.2020 to prescribe a standard
individual health insurance product named Arogya Sanjeevani Policy to be offered by
all general and health insurance companies mandatorily w.e.f. 01.04.2020. The insurance
industry follows their own methods to assess the quality of healthcare in various

aspects for fixing appropriate rates for various services availed from the health providers.

() IRDAI has informed that a unique database of hospitals in the health
insurance space is maintained by Insurance Information Bureau(l1B) on its portal is
named ROHINI (Registry of Hospitals and in the Network of Hospitals). Updating and
expanding of this database with information about new hospitals is an ongoing process.
As at 31.12.2019, approximately 15000 network hospitals are registered in this portal
maintained by I1B. Further, the licenses of 25 TPAs are in force as at 31.12.2019.
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Capitalisation of NABARD

1037. SHRI PARTAP SINGH BAJWA: Will the Minister of FINANCE be pleased
to state:

(@ whether the Ministry has details regarding the capitalisation of NABARD
for the year 2019-20 and if so, the details thereof; and

(b) whether NABARD has released funds towards Government of India projects
for the year 2019-20 and if so, the details thereof, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) During 2019-20, an amount of ¥ 1500 crore has been
provided to National Bank for Agriculture and Rural Development NABARD under the
scheme 'subscription to share capital of NABARD'.

As apprised by NABARD they have released financial assistance towards following
schemes /Projects of Government during the year 2019-20 (as on 31.01.2020).

() Long Term Irrigation fund (LTIF): LTIF was instituted in NABARD in
2016-17 under Pradhan Mantri Krishi Sinchyee Yojana-Accelerated Irrigation
Benefits Programme (PMKSY-AIBP) which envisaged bringing 76 lakh hectare
under irrigation through 99 identified projects.

Under LTIF, NABARD provides loan towards Central Share as well as State
Share.

Asreported by NABARD, an amount of ¥ 10469.78 crore has been released
towards Central and State share under LTIF during 2019-20 (as on 31.01.2020).
State-wise details of loan disbursed (Central and State Share) under LTIF are
given in Statement (See below).

(i) Part funding of Central Share under PMAY-G

With an objective of providing pucca house to each household under
PMAY-G, NABARD provides loans to National Rural Infrastructure
Development Agency (NRIDA) under Ministry of Rural Development towards
part funding of Central share for onward release to the State Government.

NABARD has reported that an amount of ¥ 5102.60 crore has been released to
NRIDA under PMAY-G during 2019-20. NABARD has informed that State-wise details
in this regard is not maintained by NABARD.
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Details of Sate-wise Loan Disbursed (Central and State share) under LTIF

during 2019-20 (as on 31.01.2020)

(X in crore)

Sl. No. State Amount Released
1 Andhra Pradesh* 1850.00
2 Assam 0.00
3 Bihar 1198
4 Chhattisgarh 409
5. Goa 0.00
6. Gujarat 138311
7. Jammu and Kashmir 5.88
8 Jharkhand 0.00
9 Karnataka 167.21
10. Kerada 0.00
11 Madhya Pradesh 20181
A Maharashtra 3559.38
13 Manipur 5540
14. Odisha 827.95
15. Punjab* 6053
16. Rajasthan 422
17. Telangana 21404
18. Uttar Pradesh 1994.18

TotaL 10469.78

* The Loans released to Polavaram Irrigation Project is included under Andhra Pradesh. Similarly

the amount released to Shahpurkandi Dam is included in Punjab

Source: NABARD
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Swachh Bharat Cess

1038. SHRI GC. CHANDRASHEKHAR: Will the Minister of FINANCE be pleased
to state: the details of the Total Swachh Bharat Cess collected during the last five years,

year-wise?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): The levy of Swachh Bharat Cess (SBC) was imposed with effect
from 15th November, 2015. The levy of Swachh Bharat Cess has been abolished with
effect from 1st July, 2017. The Swachh Bharat Cess collection in previous financial
years are given as below:—

Financial Year SBC Collection (% in crore)
2015-16 3925.74
2016-17 12.474.87
2017-18 424340
2018-19 Not Applicable

Special package fundsto Andhra Pradesh

1039. DR. K.V.P RAMACHANDRA RAQ: Will the Minister of FINANCE be pleased
to state:

(@ whether Government has released any funds to Andhra Pradesh (AP) under
the Specia Package announced by it in September, 2016;

(b) if so, the details thereof;
(¢) if not, the reasons therefor; and

(d) theeligibility of AP, year-wise, under specia assistance, which would make
up for the additional central share the State received during 2015-16 to 2019-20, if the
funding of CSS would have been shared in the ratio of 90:10 between Centre and the
State?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) to (d) Yes, Sir. The funds released to the successor State of
Andhra Pradesh is as below:—
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(X in crore)
Sl. No. Provisions of Items identified for Central
Andhra Pradesh providing 'Special Assistance Assistance
Re-organization Act provided under
(APRA), 2014 APRA, 2014
ason 06.02.2020
1 Section 46(2) Resource gap 397950
2 Section 46(2) & (3) Development Grant for 7 backward 1050.00
and 94 (2): special districts of the State covering
development package Rayalaseema and North
for backward areas. Costal Region
3 Section6 & 94 (3) Assistance for Capital City for 2500.00
& (4): Central support Development of essential
for creation of new infrastructure etc.
capital city
4. Section 90(1) Polavaram  Polavaram Irrigation Project 8614.70
Irrigation Project is
hereby declared to
be a National Project
Sub ToTAL 16144.20
5 Specia Assistance
Measure 15.81°
GRAND ToTAL 16160.01

$: Based on the request of the State Government of Andhra Pradesh, not having audited figures
of the state finances with respect to funding of Centrally Sponsored Schemes made available by
the Auditor General of the State, the Union Government has released 3 15.81 crore towards
repayments of interest liabilities of EAPs signed and disbursed by the State during 2015-16 to
2017-18 in 2018-19 to the State Government of Andhra Pradesh.

Making public the recommendations of task forceon DTC

1040. SHRI NEERAJ SHEKHAR: Will the Minister of FINANCE be pleased to
state:
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(@ whether recommendations of the Task Force on Direct Tax Code have been
made public;

(b) if so, the details thereof along with the recommendations thereof; and
(¢) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (8) The recommendations of the Task Force on Direct Tax Code have
not been made public.

(b) Not Applicable.

(©) Inorder toreview the existing Income-tax Act, 1961 and to draft a new direct
tax law in consonance with the economic needs of the country and to submit report
in this regard, the Government had constituted a Task Force vide Office Order in F.No.
370149/230/2017 dated 22.11.2017. Subsequently, the Task Force was reconstituted vide
orders of even number dated 26.11.2018 and 24.06.2019. The Task Force so reconstituted
has submitted its report to the Government on 19.08.2019.

The report submitted by the Task Force is currently under the consideration of
the Government.

Deprival of small insured from independent loss assessment
1041. SHRI SANJAY SINGH: Will the Minister of FINANCE be pleased to state:

(@ whether itisafact that the IRDAI is going to deprive the small insured from
independent loss assessment by Licensed Surveyor empowering the insurers to settle
the losses unilaterally; and

(b) whether it isalso afact that the said regulation will deprive the small insured
(claim value upto ¥75,000) from independent and unbiased |0ss assessment by licensed

surveyors?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) Insurance Regulatory and Development Authority of
India (IRDALI) hasinformed that as per Regulation 12(3) of IRDAI (Insurance Surveyors
and Loss Assessors) Regulations, 2015, a surveyor and oss assessor is required to be

appointed by insurer or insured to assess loss above ¥50000/- for motor insurance and
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above ¥ 1 lakh for other than motor insurance. These limits were prescribed in 2015.
The Regulation provides for review of these limits every three years.

The objective of this Regulation is to ensure that policyholders receive their
claims speedily in case of small claims. If the policyholder is not satisfied with the
decision of the insurer on the settlement of claim, there is provision to seek redress

by approaching the Insurance Ombudsman and other consumer fora or courts

Non-performing assets in PSBs
1042. SHRI TIRUCHI SIVA: Will the Minister of FINANCE be pleased to state:

(@ theamount of Non-Performing Assets (NPAS) in Public Sector Banks (PSBS)
for the years 2015- 2019, year-wise and bank-wise;

(b) the percentage of these Non-Performing Assets that the Public Sector Banks
have waived off for the years 2015-2019, year wise and bank-wise; and

() theTotal number of Non-Performing Assets in the country for the year 2018-
2019 and the percentage of such NPAs that belong to Public Sector Banks?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) As per Reserve Bank of India (RBI)'s data on global
operations, aggregate gross advances of PSBs increased from % 18,19,074 crore as on
31.3.2008 to X 52,15,920 crore as on 31.3.2014. As per RBI inputs, the primary reasons
for spurt in stressed assets have been observed to be, inter-alia, aggressive lending
practices, wilful default/loan frauds/corruption in some cases, and economic slowdown.
Asset Quality Review (AQR) initiated in 2015 for clean and fully provisioned bank
balance-sheets revealed high incidence of NPAs. As a result of AQR and subsequent
transparent recognition by banks, stressed accounts were reclassified as NPAs and
expected losses on stressed loans, not provided for earlier under flexibility given to
restructured loans, were provided for. Further, all such schemes for restructuring stressed
loans were withdrawn. Primarily as a result of transparent recognition of stressed assets
as NPAs, gross NPAs of PSBs, as per RBI data on globa operations, rose from
¥ 2,79,016 crore as on 31.3.2015, to ¥ 8,95,601 crore as on 31.3.2018, and as aresult of
Government's strategy of recognition, resolution, recapitalisation and reforms, have
since declined to ¥ 7,27,296 crore as on 30.9.2019. Details of bank-wise and year-wise
NPAs in PSBs are given in Statement (See below).
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With regard to details of percentage of NPAs waived-off by PSBs during the years
2015 to 2019, RBI has informed that the information sought is not maintained by it.

Government has implemented a comprehensive strategy, consisting of recognition
of NPAs transparently, resolution and recovery of value from stressed accounts,
recapitalisation of PSBs, and reforms in PSBs and the wider financial ecosystem for a
responsible and clean system. Comprehensive steps have been taken under the
Government strategy to reduce NPAs of PSBs, including, inter-alia, the following:—

(i) Change in credit culture has been effected, with the Insolvency and Bankruptcy
Code (IBC) fundamentally changing the creditor-borrower relationship, taking
away control of the defaulting company from promoters’/owners and debarring
wilful defaulters from the resolution process and debarring them from raising
funds from the market.

(i) The Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 has been amended to make it more effective, with
provision for three months' imprisonment in case the borrower does not provide
asset details, and for the lender to get possession of mortgaged property within
30 days.

(iii) Suitsfor recovery of dues are also filed by banks before Debts Recovery Tribunals
(DRTs). Six new DRTs have been established to expedite recovery.

(iv) Over thelast fivefinancial years (FY's) including the current financial year till date,
PSBs, including IDBI Bank, which has been recategorized by RBI as a private
sector bank on 21.1.2019, have been recapitalised to the extent of ¥ 4.07 lakh crore,
with infusion of ¥ 3.22 lakh crore by the Government and mobilisation of over
T 0.85 lakh crore by the banks themselves, enabling them to pursue timely resolution
of NPAs.

(v) Key reforms have been ingtituted in PSBs as part of the PSBs Reforms Agenda,
including the following:—

1 Board-approved Loan Policies of PSBs now mandate tying up necessary
clearances/approvals and linkages before disbursement, scrutiny of group
bal ance-sheet and ring-fencing of cash flows, non-fund and tail risk appraisal
in project financing.
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2 Use of third-party data sources for comprehensive due diligence across data
sources has been instituted, thus mitigating risk on account of

misrepresentation and fraud.

3 Monitoring has been strictly segregated from sanctioning roles in high-
value loans, and specialised monitoring agencies combining financial and
domain knowledge have been deployed for effective monitoring of loans
above X 250 crore.

4. To ensure timely and better realisation in one-time settlements (OTSs),
online end-to-end OTS platforms have been set up.

Enabled by the above steps, as per RBI data on global operations, the NPAs of
PSBs, after reaching a peak of T 8,95,601 crore as on 31.3.2018, have declined to
T 7,27,296 crore as on 30.9.2019. Further, PSBs have effected recovery of ¥ 3,47,136
crore over the last four financial years and the first two quarters of the current financial
year, including record recovery of ¥ 1,21,076 crore during FY 2018-19. Since IDBI Bank
Limited was recategorised as a private sector bank by RBI with effect from 21.1.2019,
the figures cited for PSBs including those for IDBI Bank Limited for the period upto
FY 2017-18 only.

() As per RBI data in FY 2018-19, NPAs of PSBs on domestic operations
declined by T 1,35,366 crore, while NPAs of non-PSBs Scheduled Commercial Banks
increased by T 52,822 crore.

Satement

Data on gross NPAs as reported by Public Sector Banks

(X in crore)

Bank 2014-15 201516 2016-17 2017-18 201819
Allahabad Bank 8,358 15,385 20,688 26,563 28,705
Andhra Bank 6,877 11,444 17,670 28,124 28,974
Bank of Baroda 16,261 40,521 42,719 56,480 48,233

Bank of India 22,807 49,879 52,045 62,328 60,661
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Bank 2014-15 201516 2016-17 2017-18 201819
Bank of Maharashtra 6,402 10,386 17,189 18,433 15,324
Canara Bank 13,040 31,638 34,202 47,468 39,224
Central Bank of India 11,873 22,721 27,251 38,131 32,356
Corporation Bank 7,107 14,544 17,045 22,213 20,724
Dena Bank 4,393 8,560 12,619 16,361 12,768
IDBI Bank Limited# 12,685 24,875 44,753 55,588
Indian Bank 5,670 8,827 9,865 11,990 13,353
Indian Overseas Bank 14,922 30,049 35,098 38,180 33,398
Oriental Bank of Commerce 7,666 14,702 22,859 26,134 21,717
Punjab and Sind Bank 3,082 4,229 6,298 7,802 8,606
Punjab National Bank 25,695 55,818 55,370 86,620 78,473
State Bank of India (SBI) 56,738 98,185 1,12,343 2,23,427 1,72,750
Bharatiya Mahila Bank Limited - 1 55
State Bank of Bikaner and 2,945 3,603 10,677
Jaipur
State Bank of Hyderabad 4,985 6,591 18,212 Merged

into SBI
State Bank of Mysore 2,136 3,636 9,915
State Bank of Patiala 4,360 6,767 17,847
State Bank of Travancore 2,357 3,200 8,817
Syndicate Bank 6,442 13,832 17,609 25,759 24,680
UCO Bank 10,186 20,908 22,541 30,550 29,888
Union Bank of India 13,031 24,171 33,712 49,370 48,729
United Bank of India 6,553 9,471 10,952 16,552 12,053
Vijaya Bank 2,443 6,027 6,382 7,526 8,923

Figures cited above for PSBs include those for #IDBI Bank Limited, which was recategorised as
a private sector bank by RBI with effect from 21.01.2019.

Source: RBI
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Basic custom duty on lithium-ion batteriesand PCB
1043. SHRI SANJAY SETH: Will the Minister of FINANCE be pleased to state:

(@ thedetails of the production, consumption and import of lithium-ion batteries
and Printed Circuit Board (PCB) in the country during each of the last three years and
the current year;

(b) whether Government imposed basic custom duty on lithium-ion battery and
PCB, if so, the details thereof;

(c) the benefits likely to accrue to the consumers and manufacturers from the
said decision; and

(d) the other steps taken by Government to promote Make in India Initiative?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) Details of the production, consumption and imports of
lithium-ion batteries and Printed Circuit Board are given in Statement-1 (See below).

(b) Basic Customs Duty details on the lithium ion batteries and Printed Circuit
Board are given in Statement-11 (See below).

(c) and (d) The BCD rate (as mentioned in table above) was imposed in order to
promote the Make in India of Lithium ion batteries and incentivize domestic
manufacturing by providing a graded duty structure. In the graded duty structure,
concessional BCD rate/exemptions has been provided on the inputs and parts used in
the manufacturing of lithium ion batteries.

Satement-|

Details of production, consumption and import of lithium-ion batteries and
Printed Circuit Boards
1. Consumption and Production data or Printed Circuit Boards (PCB)

(in INR crore)

Year Consumption Production
2016-17 3500 1000
2017-18 4100 1250
201819 6000 1250

2019-20 (estimated) 5500 1000
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2 The estimated annual Lithium ion Battery demand is 22 GWh/Year for the year
2020-21 and domestic market Size is approximately ¥ 21000 Crore per annum.

3 Import Details of Lithium ion Batteries and Printed Circuit Boards for last 3 years
and current Financial Year:

S. No. CTH Description Import Value (% in crore)

2016-17 2017-18 201819 2019-20
(Upto
Dec
2019)

8507 60 00 Lithium ion Accumul ator 2216 B3R 8574 7131
2. 85340000 Printed Circuits 2512 2867 4780 3381

Statement-I |

Basic Customs Duty detail of the Lithium ion batteries and
Printed Circuit Boards

CTH Description Basic
Customs
Duty rate
8507 60 00 Lithium ion battery for Cellular 15%
Mobile Phones
Lithium ion battery for electrically 5%

operated vehicles, including two
and three wheeled €electric
motor vehicles

Power Bank of Lithiumion 20%
All other Lithium ion batteries

other than those mentioned

a Sr. No.1to3 10%

8534 00 00 Printed Circuits Board Nil

Strict governance normsfor banks

1044. SHRI B. LINGAIAH YADAV: Will the Minister of FINANCE be pleased to
state:
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(@ whether the economic revival is key to banks health, if so, the details
thereof and the steps being taken in this regard and the results yielded so far;

(b) whether waning of banks' confidence in extending loans is worrisome as per
RBI report, if so, the details thereof and the corrective steps being taken in this regard;
and

() whether Government is working on strict governance norms for banks which
will reflect global best practices, if so, the details thereof and progress made so far?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) to (c) With regard to economic revival and banks' health, it is
stated that the Report on Trend and Progress of Banking in India 2018-19 ("Banking
Trend Report") published by the Reserve Bank of India (RBI) in December 2019
observes, inter alia, that the health of the banking sector hinges around a turnaround
in macroeconomic conditions. An account regarding economic revival and steps taken
in this regard is given in Economic Survey 2019-20 in its chapter on the State of the
Economy, which details that having duly recognised financial stresses built up in the
economy, Government has taken significant steps towards speeding up the insolvency
resolution process under the Insolvency and Bankruptcy Code (IBC) and easing of
credit, particularly for the stressed real estate and Non-Banking Financial Companies
(NBFCs) sectors, and that the impact of critical measures taken to boost investment
present green shoots for growth in the second half of 2019-20 and 2020-21. Further, an
account regarding banks health and steps taken in this regard is given in RBI's
Financial Stability Report, published in December 2019, as per which the capital adequacy
ratio of scheduled commercial banks has improved significantly from 14.3% in March
2019 to 15.1% in September, 2019 following recapitalisation of Public Sector Banks
(PSBs) by the Government, their provision coverage ratio has risen to 61.5% from 60.5%
over the same period implying increased resilience of the banking sector, and their net
non-performing assets ratio has declined reflecting increased provisioning. Besides
these, Government has ingtituted comprehensive reforms in PSBs to improve, governance,
underwriting, monitoring and recovery, and has leveraged technology in all aspects of
banking, resulting in reduction in their NPAs from ¥ 8.96 lakh crore in March 2018 to
T 7.27 lakh crore in September, 2019, 12 out of 18 PSBs reporting profit in the first half
of the current financial year, and the highest provision coverage ratio in 7% years.
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With regard to bank's confidence in extending loans, it is stated that the RBI's

Banking Trend Report observes, inter alia, that sporadic credit default events and
incidents of frauds have contributed to reluctance in lending by banks. A number of
steps have been taken to address these and other matters concerning lending by banks,
including, inter alia, the following:—

A.

To provide liquidity, extend financing to stalled projects and enable resolution,
and thereby reduce the risk of credit default,—

0]

(i)

(i)

(iv)

Overall positive liquidity has been maintained through open market operations
by RBI and treating incremental credit of banks to NBFCs as high-quality
liquid assets for calculation of former's liquidity coverage ratio,

The NBFC sector, in which there have been instances of credit default, has
received Hquidity support through:—

1

5

National Housing Bank's Liquidity Infusion Facility (LIFt) for refinance
to Housing Finance Companies (HFCs) for affordable housing;

Substantial increase in credit extended by banks;

Partial Credit Guarantee Scheme for purchase of high-rated pooled
assets of NBFCs,

Bank credit to NBFCs for on-lending being classified as priority
sector; and

Banks co-originating loans with NBFCs.

Financing for stalled housing and real estate projects has been enabled
through:—

1

2

An Alternate Investment Fund to finance the affordable and middle-
income housing sector projects, and NBFCs, including HFCs, are al'so
eligible for finance from the fund, and

The permission announced by RBI on 6.2.2020 for advancement of
date of commencement of commercial operations in commercial real
estate projects delayed due to reasons beyond control.

Mechanism for resolution of stressin NBFCs has been created by empowering

RBI to take action in this regard through amendments effected to the Reserve
Bank of IndiaAct, 1934 and bringing NBFCs with asset size of ¥ 500 crore
and above within the ambit of resolution under IBC.
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(v) Concernsin lending to stressed entities in respect of which market perception
regarding risk of credit default is higher have been addressed by improvements

made in respect of resolution under IBC, in terms of:—

1

Protecting the primacy of secured creditors in reaHsation from secured
assets;

Bringing the resolution and bankruptcy of personal guarantors of
corporate debtors within the ambit of the resolution process; and

Ring-fencing resolved corporate debtor in favour of successful
resolution applicant, from criminal proceedings against offences
committed by previous management/promoters.

B. To address concerns arising from incidents of fraud, contributing in reluctance to

lend—

(i) Prevention of Corruption Act has been amended to prohibit conduct of

inquiry/investigation of offences relatable to decision taken by public servant

in discharge of functions, without previous approval of the authority

competent to remove him.

(i) The Advisory Board for Banking and Financial Frauds has been set up for

distinguishing between commercial failure and criminal action cases of

suspected frauds over ¥ 50 crore, before initiation of investigation by the

Central Bureau of Investigation.

(©) To facilitate and incentivise lending—

() By reduction in lending rates.—

1

2

Successive cuts effected in the benchmark Repo rate since February
2019, resulting in the weighted average lending rate of banks on fresh
loans reducing by 69 basis points till December 2019,

All fresh floating loans for retail and micro, small and medium
enterprises (MSMEs) lending have been linked to an external
benchmark rate, and

RBI, on 6.2.2020, has announced relief in the Cash Reserve Ratio
requirement of banks on incremental outstanding loans for automobiles,
residential housing and M SMEs between 31.1.2020 and 31.7.2020;
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(i) For MSMEs, measures taken include:—
1 Introduction of a scheme for restructuring of loans,

2. Upto 25% enhancement by PSBs in existing working capital limitsin
standard MSME accounts,

3. Launch of MSME Outreach Initiative by PSBs;
4. Online bill discounting via TReDS platform; and

5. Time-bound in-principle approval on the PSBloansin59minutes.com
platform;

(i)  For export, measures taken include:—

1 expanding the eligibility for classification of such credit as priority
sector lending; and

2. infusing capital in Exim Bank.
(iv)  For retail, measures taken include:—

I.  reduction in risk weight on consumer loans other than on credit
cards; and

II. introduction of in-principle approvals for retail lending through
PSBloansin59minutes.com;

(v) For infrastructure, equity support has been provided to India Infrastructure
Finance Company Limited (IIFCL) to enable it to borrow and finance
infrastructure projects; and

(vi) External commercial borrowings have been facilitated through expansion of
eligibility to include all entities eligible to receive FDI and reduction in the
minimum average maturity requirement of the borrowing to three years.

With regard to governance norms for banks, it is stated that Government has
recently introduced comprehensive reforms in PSBs, taking into account global best
practices, for empowering bank Boards, strengthening the Board committee system,
improving the effectiveness of non-official directors and building aleadership pipeline.
Specific reforms include, inter alia, empowerment of Boards to recruit Chief Risk
Officers from the market at market-linked compensation, introduced Chief General Manager
level, and decide sitting fees of non-officia directors, assignment to non-official directors
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role analogous to that of independent directors, mandate to Boards to provide non-
official directors necessary training and to undertake annual peer evaluation of their

performance. Banks have taken steps for implementation in line with the reforms.
Containment of high inflation

1045. DR.T. SUBBARAMI REDDY:
SHRI VAIKC:

Will the Minister of FINANCE be pleased to state:

(@ whether Government examined the reasons for al time high inflation in the

last five years,

(b) the steps taken to control the soaring prices of vegetables, pulses and other

food prices; and

(c) thedetails of measures taken to contain the inflation and to boost the Indian

economy?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): () to (c) The CPI-C inflation during 2019-20 (April-December) was
recorded at 4.1 per cent and 7.4 per cent in December, 2019. 'Vegetables, a component
of 'Food & Beverages, has contributed considerably in CPI-C inflation during 2019-20
(April-December).

Government isimplementing Price Stabilization Fund (PSF) to help moderate the
volatility in prices of agri-horticultural commodities like pulses, onion, and potato. In
order to contain the price rise in onion during 2019-20, buffer stock of 57,373 metric
tonnes (MT) Rabi onion was created under PSF which was distributed to various States
Governments, other agencies and also sold in various mandis through open auction.
Minimum Export Price (MEP) of $ 850/MT was imposed on onion on 13.09.2019, and
subsequently its export was banned by Government on 29.09.19 in view of its continued
high prices. Government, on 29.09.2019, imposed stock limits on traders across the

country - 100 quintals on retail traders and 500 quintals on wholesale traders under the
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Essential Commodities Act, 1955, which was subsequently, revised to 20 quintals (2

MT) for retailers and 250 quintals (25 MT) for wholesalers. Further, Government of India
urged State Governments to hold regular meetings with the traders of Onions at State
and District level to prevent hoarding, speculative trading and profiteering, unfair and
illegal trade practices like cartelisation, etc. Private imports of onions were facilitated
by relaxing its fumigation norms and exempting importers from stock limits. Government
also imported onions through Metals and Minerals Trading Corporation of India(MMTC)
from countries like Egypt and Turkey and directed National Agricultural Cooperative
Marketing Federation of India Ltd (NAFED) to procure surplus Kharif onion from
producing States like Rajasthan, Maharashtra and undertake distribution in deficit
States.

Higher Dividend from public oil companies

1046. SHRI JOSE K. MANI:
SHRI A. MOHAMMEDJAN:

Will the Minister of FINANCE be pleased to state:

(@ whether Government has sought arecord ¥ 19,000 crore dividend from state-
owned oil companies about 5 per cent more than last year to shore up its finances,

(b) whether the oil companies claim that profits have fallen from the last year's
and that the Centre's demand for enhanced dividend is not in sync with the profitability
of the companies; and

(¢) whether a higher dividend than last year would mean borrowing money
which raises the finance cost for the oil companies?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (&) to (c) Decisions on payment of Dividend to shareholders are
taken by the respective Boards of the CPSE's in accordance with provisions of Companies
Act 2013. Government of India, along with other minority shareholders receives the
same under due intimation to Regulators like SEBI. Such decisions of the respective
Boards are based on multiple considerations, including prevailing market conditions,

profitability of the CPSE's, expansion plans, Prevailing/ projected pricing conditions etc.

The Dividend received by GOI, pro-rata to its holdings in last ten years is as

given in the Statement.



Statement

Dividends receivd by Gol, Pro-rata to its holdings in last ten years

Dividends
Dividends received by Government from Mgjor Oil PSUs (M.H.-0050)
(R in crore)
PSU 2007- 2008- 2009- 2010- 2011- 2012- 2013- 2014-  2015-  2016-  2017- 2018-  2019-
08 09 10 11 12 13 2014 2015 2016 2017 2018 19 2020
upto
18.11.
2019
ONGC 4915.80 5074.37  5074.37  7452.98 5328.45 6514.80 5763.95 5455.43 3391.16 6543.93 5274.81 6290.04 594.20
HPCL 207.69 51.92 90.87 207.69 242,31 147.11  147.11 268.27 744.23 1777.49  57.12 0.00 0.00
loCL 1245.50  526.94 718.56  2491.00 1820.35 958.08 1188.02  1448.52 1720.80 6231.30 5535.19 5383.00 484.81
GAIL 290.96  581.92 363.70 545.55 618.29 705.58  734.68 633.44 391.43 803.67 941.98  920.40 208.33
BPCL 198.60 79.44 139.02 278.04 278.04 218.46  436.92 675.24 1529.22 3098.16 1728.77 2090.67 924.88
EIL 50.77 58.38 609.19 27.09 162.54 189.63  162.91 141.62  86.75 136.06  99.28  156.08  24.64
Balmer
Lawrie [BUI) 2.38 5.96 8.48 10.07 11.26  13.25 14.57 15.89  16.56 16.56  22.52 31.79  45.04
olL 420.00  630.00 664.98 641.24  1027.87 1248.06 1147.13 426.96 731.92 834.63 938.18  684.69 113.05
TotaL 7331.70 7008.93  7669.17 11653.66  9489.11 9994.97 9595.29  9065.37 8612.07 19441.80 14597.85 15556.67 2394.95
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Receipts
Receipts received by Government from Oil Companies (M.H. - 0802)

(X in crore)
Major ~ 2007- 2008- 2009- 2010- 2011- 2012- 2013- 2014-  2015-  2016-  2017- 2018-  2019-
Head 08 09 10 11 12 13 2014 2015 2016 2017 2018 19 2020
0802 upto

18.11.
2019

Profit 4187.53 5035.43  5925.98  3609.69  7383.63 9366.61 11368.67 9422.41 4630.28 5741.80 5839.36 7693.58 3835.38
Petroleum
Royalty =~ 3454.60 3289.27  4266.26  4977.12  4723.50 4602.70 4717.96  4833.39 4226.46 4786.26 4853.96 6100.26 3416.45
Production - 0.05 0.14 0.86 1.64 2.38 3.06 3.19 3.05 3.83 3.77 4.74 2.50
Level
Payment
Licence 60.19 42.89 72.06 316.79 189.70 162.11  114.02 80.24  87.84  67.95  47.29 21.95  11.18
Fee
Other 52.38  109.20 38.69 98.80 260.39 637.03  287.85 111.76 509.84 169.24 100.29  243.71  89.17
Receipts
TotaL 7754.70 8476.84 10303.13  9003.26 12558.86 14770.83 16491.56 14450.99 9457.47 10769.08 10844.67 14064.24 7354.68
GToraL. 15086.40 15485.77 17972.30 20656.92 22047.97 24765.80 26086.85 23516.36 18069.54 30210.88 25442.52 29620.91 9749.63
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I ssuing of advisory for not filling 2000 rupee notesin ATMs

1047. SHRI A. VIJAYAKUMAR: Will the Minister of FINANCE be pleased to
state:

(@ the value of ¥2000 denomination notes printed after demonitisation;

(b) whether Government has advised banks not to fill such notes in ATMs in

the country; and
(¢) if so, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (&) ¥ 2000 notes of value 37.40 lakh crore have been printed and
supplied after demonetisation.

(b) and (c) No instructions have been given to banks for not filling ¥2000 notes
in ATMs.

M easuresto bring back economy on track

1048. SHRI SUSHIL KUMAR GUPTA: Will the Minister of FINANCE be pleased
to state:

(@ whether Government has proposed any measures whereby Indian economy
can be brought back to 7-8 per cent growth and agriculture grows at least by 4 per cent;
and

(b) if so, the details in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) and (b) Government has implemented several major reformsin
recent years to bolster investment and growth. Some of the recent reforms include
Insolvency and Bankruptcy Code (IBC) to strengthen the financial system, Goods and
Services Tax (GST) to simplify the indirect taxation regime, Make-in-India programme
to boost domestic manufacturing capacity, liberalization of Foreign Direct Investment
(FDI) and Jan Dhan-Aadhaar-Mobile (JAM) Trinity towards greater transparency,
efficiency and financial inclusion. Recently, the corporate tax rate has been cut to 15
per cent for new domestic manufacturing companies, which is amongst the lowest in
the world. In December 2019, the government has announced the 3103 lakh crore
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National Infrastructure Pipeline which would significantly boost infrastructure and spur
growth impulses in the economy. Union Budget 2020-21 has also announced a number
of measures to support broad-based and inclusive economic development. These,
inter-alia, include rationalization of personal income tax rates to support domestic
demand, a 16-point action plan for holistic development of the agriculture sector and
critical measures to boost infrastructure and rural spending.

The 16 action points introduced in the Union Budget 2020-21 to boost agricultural
growth and double farmer's income by 2022, inter-alia, include, proposal to expand
PM-KUSUM scheme; build "Kisan Rail" a seamless national cold supply chain for
perishables, inclusive of milk, meat and fish; launch 'Krishi Udaan' to help improve
value realisation especially in North-East and tribal districts and Integration of Negotiable
Warehousing Receipts (e-NWR) with e-NAM.

Measuresto prevent spread of disease caused by Coronavirus

1049. DR. ANBUMANI RAMADQOSS: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether Government has taken appropriate measures to prevent and treat
the diseases like 2019-nCoV caused by Coronavirus considering its recent threat in
India, if so, the details thereof; and

(b) whether Government has provided a specific direction to all the State
Governments to step up preparation to check infection and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) and (b) Yes. Government has
taken note of the outbreak of Novel Coronavirus in China and has taken measures to
monitor the situation in India. As of now, three confirmed cases of novel Coronavirus
disease have been reported from Kerala. All the cases are clinically stable.

Screening of passengers has been initiated at all 21 airports. Universal screening
has been made mandatory for al flights from China, Hong Kong, Singapore and
Thailand. Instructions have been issued to park these flights at earmarked aero-bridges
to facilitate screening. Thermal scanners and hand held thermal detectors have been
placed at 21 airports. Additional doctors, nurses and paramedic staff have been deployed
at the airports for smooth, effective and convenient screening of passengers. In-flight



168 Written Answers to [RAJYA SABHA] Unstarred Questions

announcements are being made and self -declaration forms are being filled up by all
passengers. Signages have been displayed at prominent locations at airports and ports.

Screening has also been initiated at all major sea ports and minor ports wherein
crew and passengers from China are expected.

Besides this, screening has been initiated in border crossings.

First Travel advisory wasissued on 17th January 2020 and as situation is evolving,
the travel advisories are accordingly getting revised. Extant advisories provide that:—

(i) Existing visas (including eVisa already issued) are no longer valid for any
foreign national travelling from Chinato India.

(i)  People having compelling reasons to visit India may contact Indian Embassy
in Beijing or Indian Consulates in Shanghai or Guangzhou.

(iii) People have already been advised to refrain from travel to China through
an earlier advisory. People traveling to China henceforth will be quarantined
on return.

Ministry has issued guidelines to support states on Surveillance and contact
tracing, Surveillance at Points of Entry, Laboratory samples collection, packaging and
transport, Clinical management protocol and Infection prevention and control in
healthcare facilities.

Integrated Disease Surveillance Programme (IDSP) has been geared up to track
and follow up passengers coming from China, Hong Kong, Taiwan and Singapore.
National Institute of Virology, Pune is the nodal Laboratory for testing high risk
pathogens. 14 other laboratories are also testing samples. Sufficient stock of Personal
Protective Equipments (PPE) is maintained.

Risk communication material has been prepared and is widely disseminated even
in regional languages through states. Required awareness in community is ensured
through technical briefings by experts in radio and Television. Daily Press briefing is
being held by Ministry of Health and information is being shared through social media.
A 24x7 Control Room is operational (011-23978046).

A group of ministers consisting of Minister of External Affairs, Minister of Civil
Aviation, Minister of State of Home Affairs, Minister of State of Health and Family



Written Answers to [11 February, 2020] Unstarred Questions 169

welfare, Minister of State of Shipping under the chairmanship of Union Health Minister
has been constituted and the first meeting held on 03.02.2020. Cabinet Secretary has
taken multiple meetings with al related Ministries such as Health, Defense, MEA, Civil
Aviation, Home, Textiles, Pharma, Commerce and other officials including with State
Chief Secretaries. Ministry of Health and Family Welfare is constantly reviewing the
evolving scenario. Video Conferences has been held with Chief Secretaries and also
with Secretaries, Health of the States almost every alternate day.

Government is monitoring the situation closely.
Cervical and breast cancer casesin women

1050. SHRI SHAMSHER SINGH DULLO: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(@ whether it is afact that cases of Cervical and Breast Cancer among women
is on the rise in the country;

(b) if so, the number of such cases reported during the last three years, State/
UT-wise including Punjab;

() whether Government proposes to make cancer check-up mandatory for
women at certain age; and

(d) whether Government proposes to offer free/subsidised treatment in
Government/Private Hospitals and details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) and (b) As per National Cancer
Registry Program data of Indian Council of Medical Research (ICMR), the estimated
number of incidence of Breast and Cervical cancer for the country during the last three
year is given below:—

Year 2016 2017 2018
Estimated Breast cancer cases 1,42.283 1,50,842 1,59,924
Estimated Cervical cancer cases 99,099 1,00,306 1,01,536

The estimated number of incidence of such cases reported during the last three
years, State/UT-wise including Punjab is given in Statement-l1 and Statement-I1.
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(c) and (d) Health is a State subject and the Central Government supplements the
efforts of the State Governments to prevent and control cancer. The objectives of
National Programme for Prevention and Control of Cancer, Diabetes, Cardiovascular
Diseases and Stroke (NPCDCS), being implemented by Central Government under
National Health Mission (NHM) for interventions upto the district level, includes
awareness generation for Cancer prevention, screening, early detection and referral to
an appropriate level ingtitution for treatment. For cancer the focus is on three cancers,
namely breast, cervical and oral. A population level initiative for prevention, control and
screening for common Non-Communicable Diseases (NCDs) i.e. diabetes, hypertension
and common cancers viz. oral, breast and cervical cancer, has been rolled out in over
215 districts of the country under NHM, as a part of comprehensive primary healthcare.
Under the initiative persons more than 30 years of age are targeted for their screening
for common NCDs. Screening of common NCDs including three common cancersi.e.
oral, breast and cervical is also an integral part of service delivery under Ayushman
Bharat - Health and Wellness Centres.

To tackle the challenge of Non Communicable Diseases (NCD), including cancers,
616 NCD Clinics at District level and 3,827 NCD Clinics at Community Health Centre
level have been set up under NPCDCS. Under NHM support is provided to States/UTs
to provide free essential medicines and diagnostic services for primary and secondary
health care needs.

To enhance the facilities for tertiary care of cancer, the Central Government is
implementing Strengthening of Tertiary Care for Cancer Scheme, under which setting
up of 19 State Cancer Institutes and 20 Tertiary Care Cancer Centres have been
approved. Further, Oncology is also one of the focus areas in case of new AIIMS and
many upgraded institutions under Pradhan Mantri Swasthya Suraksha Yojana (PMSSY).
Setting up of National Cancer Institute at Jhajjar in Haryana and strengthening of
Chittaranjan National Cancer Institute, Kolkata, are also steps in the same direction.

Cancer is diagnosed and treated at various levels in the health care system. In
Government hospitals, treatment is either free or highly subsidized. Treatment of cancers
is also available under Ayushman Bharat - Pradhan Mantri Jan Arogya Yojana (PMJAY).
Besides this, Affordable Medicines and Reliable Implants for Treatment (AMRIT)
Deendayal outlets have been opened at 195 Institutions/Hospitals with an objective to
make available Cancer and Cardiovascular Diseases drugs and implants at discounted
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prices to the patients. Under the umbrella scheme of Rashtriya Arogya Nidhi, financial
assistanceis provided to families living below threshold poverty line for their treatment,
including treatment of cancer, in Government hospitals.

Statement-|

Estimated Incidence of cancer cases in India -
Sate/UT - Breast (2016-2018)*

States/UTs 2016 2017 2018

Jammu and Kashmir 1421 1516 1618
Himachal Pradesh 613 647 681
Punjab 3321 3503 3BA
Chandigarh 1% 207 219
Uttarakhand 17 1298 1384
Haryana 3103 3308 3526
Delhi 3181 331 3530
Rajasthan 7536 799%6 8483
Uttar Pradesh 21376 22737 24181
Biher 9958 10644 11378
Skkim K0 K0 3
Arunachal Pradesh & & &
Nagaland 67 67 8
Manipur 273 281 29
Mizoram 97 D 101
Tripura 129 130 132
Meghalaya 14 106 108
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States/UTs 2016 2017 2018

Assam 2406 2437 2467
West Bengal 10002 11550 12234
Jharkhand 3716 3962 4225
Odisha 4205 4448 4705
Chhattisgarh 294 3145 339
Madhya Pradesh 834 8858 A14
Gujarat 8001 804 9039
Daman and Diu vivs varg 2
Dadra and Nagar Haveli 5 61 68
Maharashtra 14726 15522 16358
Telangana 4633 4918 5220
Andhra Pradesh 5901 6251 6620
Karnataka 3029 8527 9055
Goa 233 247 262
L akshadweep 14 15 17
Kerda 5682 6189 6748
Tamil Nadu 86 9870 10269
Puducherry 27 242 7
Andaman and Nicobar Islands a7} 45 a7
TotaL 142283 150842 159924

* Projected cancer cases for India were computed using a projected incidence rates and the
population (person-years).

Ref: Three-year Report of the 2012-2014, Bengaluru, 2016.

Population Based Cancer Registries:
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Estimated Incidence of cancer cases in India -

Sate/UT - Cervix Uteri- (2016-2018)*

States/UTs 2016 2017 2018
Jammu and Kashmir 1060 1079 1098
Himachal Pradesh 603 606 610
Punjab 2157 2173 2189
Chandigarh &6 67 68
Uttarakhand 866 8r7 80
Haryana 2018 2043 2070
Delhi 1073 1083 1103
Rajasthan 5791 5861 5933
Uttar Pradesh 17156 17420 17687
Biher YA 9633 9824
Skkim 2 2 2
Arunachal Pradesh 70 7 2
Nagaland 83 & D0
Manipur 138 142 147
Mizoram 119 12 125
Tripura 130 160 163
Meghalaya 119 12 124
Assam 1438 14%6 1474
West Bengal 7450 7509 7568
Jharkhand 207 2958 3009
Odisha 3662 363 3723
Chhattisgarh 2303 2343 2383
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States/UTs 2016 2017 2018
Madhya Pradesh 6222 6322 6423
Gujarat 4810 4863 4928
Daman and Diu 17 13 19
Dadra and Nagar Haveli L) D K2
Maharashtra 8741 8811 88382
Telangana 2870 2893 2916
Andhra Pradesh 4124 4149 4173
Karnataka 5020 5074 5130
Goa 108 109 110
L akshadweep 5 6 6
Keraa 2849 2908 2975
Tamil Nadu 5452 5443 5432
Puducherry 103 106 108
Andaman and Nicobar Islands 2 3 3
TotaL 99099 100306 101536

*Projected cancer cases for India were computed using a projected incidence rates and the
population (person-years).

Ref: Three-year Report of the Population Based Cancer Registries; 2012-2014, Bengaluru, 2016.

National Strategic Plan for TB elimination (NSP 2017-25)

1051. DR. BANDA PRAKASH: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ by when thefinal National Strategic Plan for TB Elimination (NSP 2017-25)
will be launched and operationalised;

(b) the proportion of the funds earmarked for implementation of the NSP
(2017-25) to be utilised on the social welfare support schemes as suggested in the new
NSP,

() the new ones and the ones linked to existing schemes; and
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(d) the mechanisms employed to ensure inter-ministerial coordination for smooth
linkages between the TB programme and respective social welfare schemes?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) The National Strategic Plan
(2017-25) was approved by Hon'ble Minister for Health and Family Welfare on 8th May
2017 and has been operational since then in the entire country with the goal of Ending
TB by 2025.

(b) Under the National Strategic Plan (NSP) for Tuberculosis (2017-2025), 20%,
22% and 24% of the funds have been earmarked for social welfare support in years
2017-18, 2018-19 and 2019-20 respectively.

2017-18 2018-19 2019-20
Amount (in crores) 612.60 90753 122394
As % of Total budget 20% 22% 24%
TotaL (NSP proposed budget) 313561 411564 507595

() A new scheme, Nikshay Poshan Yojana has been implemented from 1st April
2018, wherein 500 rupees per month is being provided to all TB patients towards
nutritional support for the duration of their treatment. Tribal patient travel support,
wherein 750 rupeesis being provided to all TB patientsin tribal notified blocks towards
travel support is an ongoing scheme since the Twelfth Plan.

(d) The Ministry has established an Inter-Ministerial Coordination committee
under the chairpersonship of Secretary (Health and Family Welfare) for smooth linkages
between the TB programme and various ministries like Ministry of Tribal Affairs,
Ministry of Women and Child Development, Ministry of Social Justice and Empowerment
and Ministry of Labour and Employment.

CGHS dispensariesin Assam

1052. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(@ whether Guwahati is the only city in Assam where CGHS facility presently
exists, if so, the details thereof;
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(b) thedetails of criteria adopted for setting up new CGHS dispensaries/wellness

centres in the country;

() the number of private hospitals empanelled under CGHS Guwahati along

with their names; and

(d) whether Government propose to increase CGHS dispensaries in the State of

Assam and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) Presently, CGHS WelIness Centres
are functional in Guwahati, Dibrugarh and Silchar in the State of Assam. Postal
dispensaries at Dibrugarh and Slichar were taken over by CGHS w.e.f. 01.04.2019.

(b) Thecriteriafixed for setting up a Central Government Health Scheme (CGHS)

dispensary in a particular area are as under:-

() Inanexisting CGHS city:- For opening of a new Allopathic CGHS dispensary
in an existing CGHS city, there has to be a minimum of 2000 Card holders

(serving employees of Central Government and Central Civil pensioners).

(i) Extension of CGHS to a new City: - For extension of CGHS to a new city,

there has to be a minimum of 6,000 Card holders.

() 5 Hospitals and 2 Diagnostic Centres are empanelled under CGHS. These

are-
Hospitals

(i) ASGEyeCare,

(i) Down Town Hospital,

(i) Hayat Hospital,

(iv) Narayana Super Speciality,

(v) Marwari Hospital
Diagnostic Centres

(i) SRL Diagnostic Skylab Assam,
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(i)  Ultracare Diagnostic Centre

(d CGHS has aready taken over the postal dispensaries at Dibrugarh and
Silchar and there is no proposal at present to open more CGHS Wellness Centres in
the State of Assam.

AllM Ssin the country

11053. MS. SAROJ PANDEY: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ the number of AIIMSs functioning in the country before 2014;
(b) the places where these were established;

(¢) the details of the facilities which were being provided to the patients in
these AlIIMSs; and

(d) the number of new AIIMSs set up in the country during the last five years
and the locations thereof and the details of the facilities being provided to the patients
in these AIIMSs?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (c) Apart fromAlIMS at New
Delhi, six (6) new AIIMS at Bhopal, Bhubaneswar, Jodhpur, Patna, Raipur and Rishikesh
under Pradhan Mantri Swasthya Suraksha Yojana (PM SSY') scheme, also became partialy
functional before 2014. Each of these six AIIMS has eighteen (18) Specialites and
sixteen (16) Super Specialities. MBBS and Nursing admission in these six AIIMS also
started since 2012.

(d) During the last five years, fifteen (15) new AIIMS were approved under
Phase-11, IV, V, VI and VII of PMSSY; which are being set up in the country. The details
are given in Statement-I (See below). OPD aong with Diagnostic and Pathology services
have commenced at five (5) places viz. AIIMS Raebareli, AIIMS Mangalagiri, AIIMS
Gorakhpur, AIIMS Nagpur and AlIMS Bathinda.

Besides, six AIIMS setup under phase-l (AIIMS Bhopal, AIIMS Bhubaneswar,
AlIMS Jodhpur, AIIMS Patna. AIIM S Raipur and AIIM S Rishikesh) have become fully

tOriginal notice of the question was received in Hindi.
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functional and baskets of services in these AIIMS have been expanded. Department
such as Emergency, Trauma and Blood Bank have also now become functional. Presently,
on an average, more than 15,000 patients cumulatively are visiting OPD daily in these
six AIIMS. Also, at an average, equal numbers of patients are getting treatment in 1PD
every month. More than 4,000 major surgeries cumulatively are getting performed on
monthly basis in these six AIIMS. All Speciality Departments and most of the Super-

Speciality Departments have become functional. The details are given in Statement-11.
Statement-|

List of new AIIMS (15) being set up under PMSSY

Phase AlIMS Date of Approved Approved
Cabinet Cost Timeline
Approval (R crore)
1 2 3 4 5
Phase-I1 1 AIIMS, Raebareli 05.02.2009 823.00 March, 2020
[Revised Cost
Estimates was
approved by
EFC on
22.06.2017]
2 AIIMS, Mangalagiri, 07.10.2015 1618.00 60 Months Sep,
(Andhra Pradesh) 2020
Phase-1V 3 AIIMS, Nagpur 07.10.2015 1577.00 60 Months Sep,
(Maharashtra) 2020
4 AIIMS, Kalyani 07.10.2015 1754.00 60 Months Sep,
(West Bengal) 2020
5 AIIMS, Gorakhpur 20.07.2016 1011.00 45 Months April,
(Uttar Pradesh) 2020

Phase-V 6 AIIMS, Bathinda (Punjab) 27.07.2016 925.00 48 Months June,
2020

7  AIIMS, Guwahati (Assam) 24.05.2017 1123.00 48 Months April,

2021

8 AIIMS, Bilaspur (H.P) 03.01.2018 1471.04 48 Months Dec,
2021

9 AIIMS, Tamil Nadu 17.12.2018 1264.00 45 Months Sep,

2022
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1 2 3 4 5
10  AIIMS Jammu 10.01.2019 1661.00 48 Months Jan,
2023
11 AIIMS Kashmir 10.01.2019 1828.00 72 Months Jan,
2025
Phase-VI 12  AIIMS, Jharkhand 16.05.2018 1103.00 45 Months Feb,
2022
13 AIIMS, Gujarat 10.01.2019 1195.00 45 Months, Oct,
2022
14  AIIMS, Telangana 17.12.2018 1028.00 45 Months Sep,
2022

Phase-VII 15 AIIMS, Manethi (Haryana) 28.02.2019 1295.00 48 Months, Feb,

2023
Statement-11
Functional status of six AIIMS under Phase-|
I.  Hospital Status:
S. No. AIIMS No. of No. of No. of No. of Super-
Beds Modular  Speciaity Speciality Functional
functional or Functional (Out of 17)
(Out of 960) (Out of
18)
Sanctioned Functional
1  Bhopa 611 24 24 18 14
2 Bhubaneswar 833 ) 15 18 17
3. Jodhpur 728 D (02] 18 “u
4. Patna 2 2 18 12
5  Rapur 800 2 2 18 ©»
6.  Rishikesh %0 5 5 18 17
ToTAL 4802




180 Written Answers to

[RAJYA SABHA]

Important Medical Facilities:—

Unstarred Questions

SI. No. AlIIMS Emergency Trauma Care Blood OPD, Diagno- Pathology
Bank IPD & ICU stics
1. Bhopal Available  Available Available Functional  Available Available
2. Bhubaneswar Available  Available  Available Functional  Available Available
3. Jodhpur Available  Available Available Functional  Available Available
4. Patna Available  Available  Available Functional  Available Available
5. Raipur Available  Available Available Functional  Available Available
6. Rishikesh Available  Available  Available Functional  Available Available
Functional status of new AIIMS
Sl.No. AlIMS OPD Facility No. Diagnostic
of OPD Facilities
Departments
1 Raebareli 10.08.2018 7 Partially Available
2 Mangdagiri 12.03.2019 17 Partially Available
3. Nagpur 07.09.2019 » Partially Available
4. Gorakhpur 24.02.2019 » Partially Available
5 Bathinda 23122019 1 Partially Available

Sub-standard drugs

1054. SHRI N. GOKULAKRISHNAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether Government is aware that the United States FDA has screened
drugs produced by 18 firms which are declared as sub-standard,;

(b)

whether 32 per cent of the medicines supplied to the Defence Sector is also

sub-standard, if so, the follow up action Government plans to take in this regard; and

©

periodically?

the mechanism Government has to screen the medicines for their quality
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THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (&) No such information has been
received from USFDA.

(b) Asper dataavailable with Directorate General, Armed Forces Medical Services
(DGAFM), only 12 drugs out of entire inventory in Armed Forces Medical Services
(AFMS) have been reported to be sub-standard by all AFMS hospitals in the current
financial year.

() The Government is committed to ensuring that the quality, safety and
efficacy of drugs are not compromised. With this in view, the Government has taken
a series of measures including strengthening of legal provisions, workshops and
training programmes for manufacturers and regulatory officials and measures such as
risk based inspections.

HIV patients

1055. SHRI RAKESH SINHA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ thenumber of HIV positive (AIDS) patientsin 2015-16, 2016-17, 2017-18 and
2018-19, respectively;

(b) the first six States having higher number of such patients in these years;
(c) the age profile and gender profile of the patients;

(d) the number of HIV infected women who have given birth to child in
2016-17, 2017-18 and 2018-19;

(e) the economic profiles, i.e., low income, middle income and higher income

groups of HIV patients, and
(f) the principal three reasons identified for infection of HIV in India?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) and (b) The number of HIV
positive (HIV/AIDS) patients registered for treatment at Anti-Retroviral Treatment (ART)
clinics under National AIDS Control Programme (NACP) in the reference period is as

follows.—
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Year No. of Patients
2015-16 11,88,619
2016-17 12,35711
2017-18 12,72,939
2018-19 13,25,801

The first six States having higher number of such patients in these years are
Maharashtra, Andhra Pradesh, Karnataka, Tamil Nadu, Telangana and Uttar Pradesh.

(c) Theage profile and gender profile break-up of the HIV patients as on March
2019 is as below:—

Adult (>15 years) Transsexual/ Children(<15 years) Total
Mae Femde Trans gender Mae Femde
6,25,3 26 6,16,002 3824 45524 35125 13,225,801

(d) The number of HIV infected women who have given birth to child for the

reference period is given below:—

Year No. of live births reported
2016-17 10,717
2017-18 11,409
2018-19 11,322

Note: All babies born to HIV positive pregnant women are not HIV positive.

(8 The data on economic profile of HIV/AIDS patients is not compiled at the
national level. Services are provided to all people living with HIV irrespective of their

economic status.

(f) HIV infection in India is primarily caused by engagement in high
risk'behaviours. The three main high risk behavioursidentified for HIV infection in India
includes unprotected heterosexual behaviour, unprotected homosexual behaviour and

unsafe injecting drug use behaviour.
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Acuterespiratory infections

1056. SHRI R. VAITHILINGAM: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether it is afact that India face the double burden of heavy air pollution

in addition to the high rate of acute respiratory infections;

(b) whether it is also afact that acute respiratory infections accounted for 69.47
per cent of morbidity last year which was the highest in the communicable disease

category leading to 27.21 per cent mortality; and

() whether acute respiratory infections affect children the hardest and if so, the

details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) and (b) Government of Indiais

aware of high rate of acute respiratory infections and heavy air pollution in India.

As per information published by Central Bureau of Health Intelligence in the
National Health Profile 2018, the Acute Respiratory Infections accounted for 67.47% of
Morbidity and 27.21% Mortality.

(©) Acute Respiratory Infections are very severein high risk groups particularly
children below 8 years of age, adults more than 65 years of age, individuals with co-

morbidities like diabetes, hypertension, chronic kidney disease etc.
Ayushman Bharat Schemein Maharashtra

11057. SHRI NARAYAN RANE: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ the current status of the compliance of "Ayushman Bharat Scheme' in the
districts under the Konkan region of Maharashtra;

(b) whether there is a plan to cover the treatment of medium and marginal
farmersin the Konkan region of Maharashtra under Ayushman Bharat Scheme in view

of their medical expenses,

tOriginal notice of the question was received in Hindi.
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(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) As per the infonnation provided
by the State Government of Maharashtra on Ayushman Bharat -Health and Wellness
Centre (AB-HWC) Portal, district-wise details of functional AB-HWCs as on 06.02.2020

are given in Statement-1 (See below).

Ayushman Bharat - Pradhan Mantri Jan Arogya Yojana (AB-PMJAY) was
implemented in the State of Maharashtra in alliance with Mahatma Jyotibha Phule Jan
Arogya Yojana from September 2018. As on 06.02.2020, status of implementation of AB-
PMJAY in alliance with state Scheme in the Konkan division such as district Mumbai,
Mumbai Suburban, Palghar, Raigad, Ratnagiri, Sindhudurg, and Thane are given in
Statement-11 (See below).

(b) to (d) The Government has approved provisioning of benefits under AB-
PMJAY as per Socio-Economic Caste Census -2011 database on the basis of select
deprivation and occupational criteria in rural and urban areas, respectively. Details of

entitlement criteria are given in Statement-111 (See below).

As per the information received from the State Government of Maharashtra,

following categories of population are included as beneficiaries under the State Scheme-
() Yellow Ration card holder farmers
(i) Antyoday Ration card holder farmers
(@iii)  Annapurna Ration card holder farmers
(iv) Orange Ration card holder farmers

(v) Farmers holding e-card.
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Statement-|

Details of Functional AB-HWCs as on 06.02.2020

Sl. No. District Name HWCs Functional

Sub Hedlth Primary Health Urban PHC TOTAL
Centre (SHC) Centre (PHC)

1 Pdghar 6 3 23 127
2 Thane 0 5 .3 B
3 Sindhudurg 5 3 0 tS¢]
4 Mumbai 0 0 2 el
5 Ragarh 0 18 6 2
6 Ratnagiri 0 67 0 67
m 166 131 408
Statement-1 |
Satus of implementation of AB-PMJAY (As on 06.02.2020)
District Beneficiaries Number of hospital Amount of
Verified admissions® hospital admissions
Mumbai 122597 10,250 % 23,77,79,980
Mumbai Suburban 5 21535 ¥ 62,76,60,770
Palghar 371,345 930 % 83,62,984
Raigad 183585 6,948 % 14,15,84,839
Ratnagiri 112,318 3624 % 7,74,67,011
Sindhudurg 73,678 1,107 32,33,79,840
Thane 159,367 16,803 % 47,84,33,354

# The above information relates to beneficiaries supported under AB-PMJAY in aliance with state
schemes
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Satement-111
Entitlement Criteria under AB-PMJAY

I.  The different categories in rural area include:—

Automatically included households (based on fulfilling any of the 5 parameters
of inclusion):

(@ Households without shelter.
(b) Destitute, living on alms.
(© Manua scavenger families.
(d) Primitivetribal groups.

() legaly released bonded labour = 15.95 lakh

Standard Deprivation Parameter Households
Only one room with kucha walls and kucha roof (D1) 2.38 crore

No adult member between age 16 to 59 (D2) 65.33 1akh
Female headed households with no adult male member

between age 16 to 59(D3) 69.43 lakh
Disabled member and no able-bodied adult member(D4) 7.20 lakh
SC/ST households(D5) 3.87 crore
Landless households deriving major part of their income from 5.40 crore

manual casual labour (D7)

Total deprived Households targeted for AB-PMJAY who 8.03 crore
belong to one of the six deprivation criteria amongst
D1, D2, D3, D4, D5 and D7

[I.  For urban areas, 11 defined occupational categories are entitled under the scheme.
Targeted Urban Household categories proposed to be included in AB-PMJAY:
2.33 crore

Sl. No. Worker Category No. of Households

1 Rag picker 23825
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1 2 3
2 Beggar 47371
3 Domestic worker 6,35,352
4 Street vendor/ Cobbler/hawker / Other service

provider working on streets 8,64,659
5. Construction worker/ Plumber/ Mason/ Labor/ 1,02,35/435

Painter/ Welder/ Security guard/ Coolie and
other head-load worker

6. Sweeper/ Sanitation worker / Mali 6,06,446

7. Home-based worker/ Artisan/ Handicrafts 2758194
worker / Tailor

8 Transport worker/ Driver/ Conductor/ Helper to 27,73,310
drivers and conductors/ Cart puller/ Rickshaw puller

9. Shop worker/ Assistant/ Peon in small establishment/  36,93,042
Helper/ Delivery assistant / Attendant/ Waiter

10. Electrician/ Mechanic/ Assembler/ Repair worker 11,99,262

11 Washer-man/ Chowkidar 460,433
Total Targeted Urban Households 2.33 crore

I1l. Total number of entitled beneficiary families.—

Sl. No. Categories Households
(number in crore)

1 () Rural (based on deprivation criteria) 803

(i) Rural (automatically included) 0.16
2 Urban 233
3 Such number of families that were enrolled in the 022

erstwhile Rashtriya Swasthya Bima Yojana but not
in targeted SECC data

TotAaL 10.74
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TB patientsin Konkan region of Maharashtra

11058. SHRI NARAYAN RANE: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ the number of TB patients in the districts under the Konkan region of
Maharashtra during the last three years, year-wise;

(b) the extent to which tuberculosis has been controlled through 'TB Harega,
Desh Jeetega Campaign' in the districts under the Konkan region of Maharashtra; and

(¢) thedetails of work donein the districts under Konkan region in Maharashtra,
towards the eradication of TB by the year 2025 and the assistance being given to TB
patients?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) The year-wise number of TB
patients in the Konkan region of Maharashtra during the last three years is as under:—

Districts/Year 2017 2018 2019

Thane 19957 23234 28657
Pal ghar NA* 5508
Mumbai 54930 57330 61102
Ratnagiri 2040 2440 2337
Raigad 4623 4342 4639
Sindhudurga 975 974 84
TotaL 82525 88370 103107

* Palghar District data included in Thane District.

(b) Key achievements under the TB Harega Desh Jeetega Campaign in the
Konkan region of Maharashtra are as under:—

() Advocacy and Communication:-All Districts have constituted District TB
Forums involving all stakeholders, and meetings have been held.

(i) Community Involvement/ Engagement- Self Help Groups, Women's groups,
are being engaged in the program to conduct Community and Social
Mobhilization activities, sensitization meetings for Panchayati Raj Institutions.

TOriginal notice of the question was received in Hindi.
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District Name No. of Activities conducted in 2019
Thane 424
Palghar 460
Mumbai 4415
Ratnagiri 569
Raigad 540
Sindhudurga 334
TotaL 6742

(i) Better engagement of the private sector has led to an increase in notification from
the private sector.

The districts in Konkan region have seen a 13.6% increase in private sector
TB notification from 37576 in 2017 to 42703 in 2019.

26 sessions of Continued Medical Education (CMEs) with private doctors
have been conducted in 2019, in collaboration with the Indian Medical
Association (IMA).

6 Patient Provider Support Agency (PPSA) have been established in
2 districts in the Konkan region (Thane and Palghar) for better private sector

engagement.

(iv) Management of Latent TB Infection (LTBI):—

©

In 2019, after ruling out active TB among children below 6 years of age who
were contacts of infectious TB disease, Isoniazid Prophylaxis Therapy (1PT)
was given to 111 (97%) children to prevent the emergence of tuberculosis

disease.

In 2019, after ruling out active TB disease among People Living with HIV
AIDS (PLHIV), Isoniazid Prophylaxis Therapy (IPT) was given to 11,151

people to prevent the emergence of tuberculosis disease.

Details of work done in the districts under Konkan region in Maharashtra

towards ending TB by the year 2025 are as under:—
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(i) For diagnosis of TB, the number of Designated Microscopy Centers (DMC)
has been increased from 360 in 2017 to 449 in 2019 in the Konkan region.

(i) For early diagnosis of drug resistant TB, the number of rapid molecular
testing devices (Cartridge Based Nucleic Acid Testing- CBNAAT) has been
increased from 34 in 2017 to 56 in 2019.

(i) Intensified Active Case Finding (ACF) (3 Phasesin ayear) campaigns have
been conducted to reach the vulnerable and hard to reach population. In the
year 2018, nearly 37 lakh people were screened, out of which 647 additional
cases were diagnosed and treated for tuberculosis. In 2019, 1.4 crore people
were screened and nearly 4000 additional cases were diagnosed and treated
for tuberculosis.

(iv) Intensive Involvement of Private Sector through Indian Medical Association,
Indian Academic of Paediatrics has been done, resulting in increased Private
Sector TB Notification.

(v) ¥ 500 per month incentive as Direct Benefit Transfer (DBT) for nutritional
support under Nikshay Poshan Yojana (NPY') has been initiated from 1 April
2018 in all Districts of Konkan Division. Till date a Total of ¥ 21.19 crore
have been paid to 1.25 lakh beneficiaries through DBT.

FSSAI's scientific panels

1059. SHRI MAHESH PODDAR: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether members on FSSAI's Scientific Panels sit on industry bodies such
as International Life Sciences Institute (ILSI) and others, whose members are food
industry bodies; and

(b) if so, the manner in which Government plans to tackle the conflict of interest
these members have, where on one hand they sit on bodies promoting food industry
bodies interest and on the other hand sit on FSSAI which is responsible for consumer
access to safe food?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) The members of the Scientific
Committee and the Scientific Panels of Food Safety and Standards Authority of India
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(FSSALI) have to undertake to act independently of any external influence by making
a Declaration of Commitment and an Annual Declaration of Interests as per
Schedule-111 and Schedule-1V, respectively, as stipulated in Food Safety and Standards
(Transaction of Business and Procedures for the Scientific Committee and Scientific
Panels) Regulations, 2016, indicating either the absence of any direct or indirect interests
which might be considered prejudicial to their independence.

Further, the members of the Scientific Committee, Scientific Panels at each meeting
are required to make a Specific Declaration of Interests as per Schedule-V and submit
declaration of Confidentiality as per Schedule Il of Food Safety and Standards
(Transaction of Business and Procedures for the Scientific Committee and Scientific
Panels) Regulations, 2016 which might be considered prejudicial to their independence
in relation to the items on the agenda.

(b) Asper Regulation 21 of Food Safety and Standards (Transaction of Business
and Procedures for the Scientific Committee and Scientific Panels) Regulations, 2016,
amember of the Scientific Committee or Scientific Panel may be removed or replaced
by the Food Authority on a proposal submitted by the Chief Executive Officer for
actions in conflict with the Food Authority's interests or terms and conditions.

Establishing medical college at Singrauli, M.P.

11060. SHRI AJAY PRATAP SINGH: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether Government has provided for establishing a new medical collegein
Singrauli district, M.P;

(b) whether it is a fact that Singrauli was not included in the final list;

() whether there have been any kind of administrative difficulties in opening
of new medical college in Singrauli district, if so, the details of the said difficulties
faced; and

(d) whether any medical college will not be opened in Singrauli district, if so,
the reasons therefor and if the medical college is to be opened then the details of the
timelimit fixed for it?

tOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (d) The Ministry of Health and
Family Welfare administers a Centrally Sponsored Scheme for 'Establishment of new
Medical Colleges attached with existing district/referral hospitals. The Phase-111 of the
Scheme has been approved by the Cabinet on 28.8.2019 to establish 75 new medical
colleges. The State/UT Governments have been requested to send their proposals
under this Scheme along with Detailed Project Report (DPR) as per Scheme guidelines
for consideration by the Ministry. Approvals are granted on merit. The DPR for Singrauli
has been received from the State Government of Madhya Pradesh.

Setting up of dialysis centresin Andhra Pradesh

1061. SHRI KANAKAMEDALA RAVINDRA KUMAR: Will the Minister of
HEALTH AND FAMILY WELFARE be pleased to state:

(@ whether Government has any proposal to set up more dialysis centresin 1he
State of Andhra Pradesh considering the fact that dialysis patients are finding it
extremely difficult to lead a life as they have to go day-in-and-day-out for dialysis
which is crippling their income;

(b) if so, details thereof; and
(¢) if not, reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (c) "Public Health and
Hospitals" being a State subject, the primary responsibility of setting up of dialysis
centres in public health facilities is that of respective State Governments. However,
under National Heath Mission (NHM), support is provided to the States /UTs to
strengthen their health care systems including support for dialysis services in District
Hospitals/public health facilities based on the proposals received from the States in
their Programme Implementation Plans (PIPs). Based on proposals of Government of
Andhra Pradesh, support is being provided for implementation of Pradhan Mantri
National Dialysis Programme (PMNDP) in all the 13 districts of Andhra Pradesh. New
Proposals for establishment of two additional haemo dialysis centers at Jaggayapetta
and Puiivendul and a proposal for peritoneal dialysis services for 200 patients at 3 new
centres, have been submitted by the State Government of Andhra Pradesh in the PIP
for FY 2020-21 under NHM.
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Growth rate of country's population

1062, DR. KIRODI LAL MEENA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether the population of India is expected to exceed the population of
China in the next five years;

(b) if so, the details thereof and the details of growth rate of population in the
country, State-wise;

() whether Government has initiated any plan and new solutions to curb the

growth rate of population in the country;
(d) if so, the details thereof; and

() theimpact of various awareness programmes on the objective of controlling
the population and whether any study has been conducted in this regard and details
thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) and (b) The population of India
is expected to exceed that of China around 2027 as per World Population Prospects
2019 Report.

As per Census 2011, the country's Decadal Growth Rate was 17.7%;
State-wise Decadal Growth Rate is given in Statement-| (See below).

(c) and (d) The details of Schemes under the National Family Planning Programme
are given in Statement-I1 (See below).

() The Government conducts periodic surveys viz. the National Family Health
Survey (NFHS) and the Sample Registration System (SRS) to study the impact of
various awareness programmes being conducted. The key findings of the surveys are

as follows.—

e TheTota Fertility Rate (TFR) has declined from 2.9 in 2005 to 2.2 in 2017
(SRS).

tOriginal notice of the question was received in Hindi.
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e The Wanted Fertility Rate has declined from 1.9 in NFHS 111 to 1.8 in NFHS
V.

e The Crude Birth Rate (CBR) has declined from 23.8 to 20.2 from 2005 to 2017
(SRS

e TheTeenage Birth Rate has halved from 16% (NFHS I11) to 8% (NFHS V).

e 99.5 percent currently married men and women have knowledge about any
modern method of contraception (NFHS V).

Satement-|

Sate/UT-wise Decadal growth rate

Sl. No. State/UT Decadal growth rate
(2001-2011)
1 2 3
1 Andaman and Nicobar Islands 69
2 Andhra Pradesh* 110
3 Arunacha Pradesh 26.0
4 Assam 171
5. Bihar 254
6. Chandigarh 172
7. Chhattisgarh 26
8 Dadra and Nagar Haveli 559
9 Daman and Diu 538
10. Goa 82
n Gujarat 193
i Haryana 199
13 Himachal Pradesh 129
14. Jammu and Kashmir 236
15 Jharkhand 24

16. Karnataka 156
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1 2 3
17. Kerda 49
18. L akshadweep 6.3
19. Madhya Pradesh 203
2. Maharashtra 160
21 Manipur 245
2. Meghalaya 279
23 Mizoram 235
24, Nagaland -06
25, NCT of Delhi 212
2. Odisha 140
21. Puducherry 281
2. Punjab 139
2. Rajasthan 213
0. Skkim 129
3L Tamil Nadu 156
32 Tripura 148
R Uttar Pradesh 202
3A. Uttarakhand 188
5. West Bengal 138
INDIA 177

*Figure for undivided Andhra Pradesh
Source: RGI

Statement-I |

Details of Schemes to reduce population growth

1  Mission Parivar Vikas - The Government has launched Mission Parivar Vikas on

10 November 2016 for substantially increasing access to contraceptives and family

planning services in 146 high fertility districts with TotaL Fertility Rate (TFR) of

3 and above in seven high focus states. These districts are from the states of Uttar
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10.

Pradesh (57), Bihar (37), Rajasthan (14), Madhya Pradesh (25), Chhattisgarh (2),
Jharkhand (9) and Assam (2) that itself constitutes 44% of the country's popul ation.

New Contraceptive Choices - New contraceptives viz. Injectable contraceptive
(Antara program) and Centchroman (Chhaya) have been added to the existing
basket of choices in 2015-16.

A new method of IUCD insertion immediately after delivery i.e. post-partum [lUCD
(PPIUCD) has been introduced in 2010. PPIUCD incentive scheme has been
operationa w.e.f. 01.01.2014.

Dedicated RMNCH+A counselors have been appointed in facilities since 2013.

Clinical Outreach Teams (COT) Scheme - The scheme has been launched in 146
Mission Parivar Vikas districts w.e.f. December 2017 for providing family planning
services through mobile teams from accredited organizations in far-flung,
underserved and geographically difficult areas.

Scheme for Home delivery of contraceptives by ASHASs at doorstep of beneficiaries
launched in August 2011.

Scheme for ASHAS to Ensure spacing in births launched on 16th May 2012 - The
scheme is being implemented in 18 states of the country (8 EAG, 8 North East,
Gujarat and Haryana). Additionally the spacing component has been approved in
West Bengal, Karnataka, Andhra Pradesh, Telangana, Punjab, Maharashtra, Daman
Diu and Dadra and Nagar Haveli.

Scheme for provision of Pregnancy Testing Kits in the drug kits of ASHAS for
use in communities. The Scheme was introduced in 2013.

Compensation scheme for sterilization acceptors - Under the scheme MoHFW
provides compensation for loss of wages to the beneficiary and also to the service
provider (& team) for conducting sterilizations. The package was enhanced in
November 2014 for 11 high focus high TFR states (8 EAG, Assam, Gujarat, Haryana),
and further increased in November 2016 under Mission Parivar Vikas.

Observation of World Population Day and fortnight from July 11-July 24 to boost
Family Planning efforts al over the country.

Observation of Vasectomy Fortnight from November 21-December 4 in an effort
to enhance male participation and revitalize the NSV programme, whereby male
sterilization services would be provided to clients at health facilities.
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12.  Improved Demand generation activities through a holistic media campaign including
mass media, mid media and inter personal communication.

13. Redesigned Contraceptive Packaging - The packaging for Condoms, OCPs and
ECPs has been improved and redesigned since 2015 in order to increase the
demand for these commodities.

14. Ensuring quality of care in Family Planning services by establishing Quality
Assurance Committees in all states and districts.

15. National Family Planning Indemnity Scheme (NFPIS) under which clients are
insured in the eventualities of death, complication and failure following sterilization.
The scheme was introduced in 2005 and implemented through an insurance company.
It was revised in 2013 and is now being operated by the State governments
directly with NHM funding.

16. Family Planning Logistic Management and Information System (FP-LMIS):— A
dedicated software launched in 2017, to ensure smooth forecasting, procurement
and distribution of family planning commodities across all the levels of health
facilities.

Measurestoimproverural healthcare

1063. DR. VIKAS MAHATME: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ the stepstaken toimprove rural healthcare as rural people opt for Government
healthcare facilities because of monetary and transport issues;

(b) whether only 11 per cent subcentres, 13 per cent Primary Health Centres and
16 per cent Community Health Centresin rural Indiameet Indian Public Health Standards;
and

(c) steps taken to educate rural population on basic issues like sanitation,
health, nutrition, hygiene, healthcare policies, proper waste disposal, importance of
medical services, their rights, financial support options?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (@) "Public Health and Hospital"
being a State subject, the primary responsibility of improving the health facilities across
the country including rural areas lies with the State Governments.
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To address the healthcare challenges, particularly in rural areas, the National Rural
Health Mission (NRHM) was launched in 2005 to supplement the efforts of the State/
UT governments to provide accessible, affordable and quality healthcare to all those
who access public hedth facilities. Currently, NRHM is a sub-mission of National
Health Mission (NHM).

NHM support is provided to States/ UTs for setting up of new facilities as per
norms and upgradation of existing facilities for bridging the infrastructure gaps and to
fill up the vacancies of Human Resource on contractual basis based on the requirement
posed by them.

NHM support is also provided for provision of a host of free services related to
maternal health, child health, adolescent health, family planning, universal immunisation
programme, and for major diseases such as Tuberculosis, vector borne diseases like
Malaria, Dengue and Kala Azar, Leprosy etc.

Other major initiatives supported under NHM include Janani Shishu Suraksha
Karyakram (JSSK) (under which free drugs, free diagnostics, free blood and diet, free
transport from home to institution, between facilitiesin case of areferral and drop back
home s provided), Rashtriya Bal Swasthya Karyakram (RBSK) (which provides newborn
and child health screening and early interventions services free of cost for birth
defects, diseases, deficiencies and developmental delays to improve the quality of
survival), implementation of Free Drugs and Free Diagnostics Service Initiatives, PM
National Dialysis Programme and implementation of National Quality Assurance
Framework in al public health facilities including in rural areas.

Mobile Medical Units (MMUSs) and Telemedicine are aso being implemented with
NHM support to improve healthcare access particularly in rural areas.

As part of Ayushman Bharat, the Government is supporting the States for
transformation of Sub Health Centres and Primary Health Centres into 1.5 lakh Health
and Wellness Centres across the country by December, 2022 for provision of
comprehensive primary care that includes preventive healthcare and health promotion
at the community level with continuum of care approach.

(b) Asper the latest Rural Health Survey (RHS) 2019, the number of facilities
functioning as per Indian Public Health Standards norms is as follows:—



Written Answers to [11 February, 2020] Unstarred Questions 199

Fecility Level Total Facilities Percentage
Functioning IPHS
as per IPHS  compliant
Norms of Total
Sub Health Centres 149590 5076 3.3%
Primary Health Centres 16613 1372 8.26%
Community health centres 5335 1165 21.84%

() Under the National Health Mission (NHM) support is also provided to
States/ UTs for Rogi Kalyan Samitis (RKS)/Patient Welfare Committees (PWC), Village
Health Sanitation & Nutrition Committee (VHSNC) and ASHAS.

ASHAs are trained to work as an interface between the community and the public
health system. ASHAS have not only played a critical role in progress on maternal and
child health targets, but have also become the key support at community level in rollout

of a variety of public health interventions in the area of communicable diseases also.

RKS/PWC are envisaged to act as a forum to improve the functioning and service
provision in public health facilities, increase participation and enhance accountability
for provision of better facilities to the patients in the public health facilities at the level
of Primary Health Centres and above.

VHSNC are envisaged to take leadership in providing a platform for improving
health awareness and access of community for health services, address specific local

needs and serve as a mechanism for community based planning and monitoring.
Budgetary allocation for NMHP

1064. SHRI NARAIN DASS GUPTA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ thedataof budget allocated for National Mental Health Programme (NMHP)

for the past five years, year-wise;

(b) the data of amount utilised under the National Mental Health Programme
(NMHP) during this period; and
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(c) the data of number of beneficiaries of the programme during this period?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) and (b) The details of funds
allocated and utilized under National Mental Health Programme (NMHP) in the last five
years are given in Statement (See below). It includes the following activities:

(i) District Mental Health Programme (DMHP)
(i) Manpower Development Schemes (‘A" and 'B")

(8 The data regarding number of beneficiaries of NMHP is not maintained
centrally.

Satement

Details of funds allocated and utilized under NMHP
National Mental Health Programme (NMHP):
(@& Secondary Level Activity - District Mental Health Programme (DMHP)

(b) Tertiary Level Activity - Manpower Development Schemes (‘A" and 'B")

(X in crore)
Programme (NMHP) 201415 201516 201617 2017-18 201819
Secondary Fund DMHP is being implemented as a part of Non-
Level Allocated Communicable Diseases Flexi-pool under the National
(DMHP) Health Mission comprising several Programmes. Fund

allocation is done as awhole for all the Programmes.

Fund Utilized 0850 230 309 30.02 4756

Tertiary Level Fund Allocated 0 5 5 45 D0
(Manpower
Development)

Fund Utilized 0 K3 3093 4434 0202

TotaL Fund Utilized 0850 57.30 7092 74.36 4058




Written Answers to [11 February, 2020] Unstarred Questions 201

Pan-1ndia assessment of Government hospitals

1065. SHRI NARAIN DASS GUPTA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ the quantitative and qualitative threshold observed by Government to initiate
investigation into Government hospitals in cases of unusually high number of recorded

deaths;

(b) the list of Government hospitals that have recorded the highest number of
child deaths per month during the past five years, State-wise;

(¢) the details of action initiated against them;

(d) whether the tragic incident of children's deaths from JK Lon Hospital has

prompted Government to initiate pan India assessment of Government hospitals; and
(e) if so, findings thereof, if not, reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (e) Public health and hospitals
is a state subject and there is no such defined threshold for initiating investigations,

in cases of unusually high number of recorded deaths into state government hospitals.

The list of government hospitals that have recorded the highest number of child
deaths per month during the past five years, State-wise is not maintained centrally,
however as per Sample Registration System 2017 report. Under 5 Mortality Rate (USMR)
is 37 per 1,000 live births. State-wise details of USMR for last 5 years is given in
Statement (See below).

Public Health and Hospitals being State subject, no such Pan-India assessment
of State government hospitals has been initiated. However, when such reports come
to the notice of Government of India, State governments are requested to get it
enquired and share factual report. If required, Central teams are also constituted to do
gap analysis for providing required technical and financial support under National
Health Mission.
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Satement

Sate-wise trend of Under-5 Mortality Rate (USMR)

States 2013 2014 2015 2016 2017

India 29
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Source: Sample Registration System, Registrar General of India
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Implementation of E-cigarettesAct, 2019

1066. PROF. M.V. RAJEEV GOWDA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether any step has been taken to implement the Prohibition of Electronic
Cigarettes (Production, Manufacture, Import, Export, Transport, Sale, Distribution,
Storage and Advertisement) Act, 2019;

(b) if so, the details thereof; and
(¢) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (c) The Prohibition of Electronic
Cigarettes (Production, Manufacture, Import, Export, Transport, Sale, Distribution,
Storage and Advertisement) Act, 2019 was notified on 5th December, 2019 with continued
effect from 18th September, 2019, the date of promulgation of the Prohibition of Electronic
Cigarettes (Production, Manufacture. Import, Export, Transport, Sale, Distribution,
Storage and Advertisement) Ordinance, 2019.

This Ministry has requested the Chief Secretaries, Health Secretaries and Director
General of Police of all States/UTs to take necessary steps for implementation of the

provisions of the Act.

Earlier, immediately after the promulgation of the Ordinance, al the StatesUT
Governments; Director General of Police of all States’UTs and Stakeholder Central
Government Ministries/Departments were requested to take necessary steps for
implementation of the provisions of the Ordinance. Implementing agencies were also
sensitized through a Video Conference for ensuring the implementation of the above
said Ordinance. Further, a stakeholder Meeting was organized with Central Government

Ministries/Departments for implementation of the provisions of the Ordinance.

Consultations befor e enactment of National M edical

Commission Bill

1067. PROF. M.V. RAJEEV GOWDA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:
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(@ whether any consultation was held outside Government, inter alia, with
doctors and medical practitioners, before enactment of the National Medical Commission
Bill, 2019; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) and (b) The National Medical
Commission (NMC) Bill was framed by a four member Committee headed by Vice
Chairman, NITI Aayog. The Committee sought views and suggestions of various
experts including eminent doctors and medical practitioner; former Secretaries to the
Government of India, Department of Health and Family Welfare; public health experts;
President/Vice-President, Medical Council of India (MCI) and other Members of the
MCI; representatives of the State Governments; and lawyers. The draft NMC Bill was
also placed on NITI Aayog official website to seek views/opinion of general public and
experts. Also, a written request to experts was made to give their views on the draft
Bill. Around 14500 mails, were received from public, experts (including those who were
invited by the Committee), private medical Universities, advocacy groups, MCI, States
and association of the doctors. The same was considered while framing the draft Bill.

The NMC Bill, 2017 was referred to the Department Related Parliamentary Standing
Committee (DRPSC) for examination and comments. The DRPSC invited all the experts
and stakeholders for examination of the Bill. The Committee presented its 109th Report
on the Bill.

Based on the recommendations of the Committee, the Government amended the
Bill. The Bill was debated and passed by the Parliament and received assent of the
President on 8th August, 2019.

Defectsin Malaria Surveillance System

1068. SHRI V. VIJAYASAI REDDY: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether Government is aware of the WHO Report which indicates that only
8 per cent of Total malaria cases prevalent at any given point of time in the country
are detected;
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(b) if so, the mgjor defects in India's surveillance system in terms of detecting
malaria in the country;

(¢) the manner in which Government proposes to streamline existing malaria

surveillance and prevention's systems to reduce malaria in the country; and

(d) the details of time-bound plan to increase detection rate of malaria in the

country?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) Yes. Government is aware of the
WHO World Malaria Report(WMR). The World Malaria Report estimates are based on
mathematical projection and these are not based on real numbers.

However, World Maaria Report (WMR) of 2018 and 2019 have recognized the
remarkable work of Indiain reducing malaria cases. WMR 2018 reported that Indiawas
the only country amongst 11 high-burden countries of the World to report a significant
drop in the estimated malaria cases by 3 million fewer cases, a decrease of 24% in 2017
compared to 2016. WMR, 2019 has reported a further decrease of 28% malaria cases
in 2018 compared to 2017.

(b) India has a robust surveillance system and covers high level of access to
case detection and reporting through the States. However, for ascertaining inclusion
of 100% malaria cases in the country reports, States’UTs have been advised to make
malaria as a notifiable disease and ensure reporting by all health sectors whether public
or private.

(c) and (d) To streamline existing malaria surveillance and prevention systems, the
following steps have been taken:—

(i) India has set the target of malaria elimination by 2030

(i) All the states have been advised to make malaria a "notifiable disease'.
Malaria has been made notifiable in 25 states and the remaining states are
in the process of making it notifiable.

(i) In order to ensure early diagnosis and prompt and complete treatment,
Accredited Social Health Activists (ASHAS) at the village level have been
trained in diagnosis, treatment and reporting of malaria cases.
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(iv) Theincreasein cases, if any are captured and reported through the Integrated
Disease Surveillance Portal (IDSP) network for immediate response to prevent
further transmission.

(v) To prevent people from malaria, the entire at risk population living in areas
reporting API>1 (Annual Parasite Incidence of more than one case per
thousand population) have been provided with Long Lasting Insecticidal
Nets (LLINS).

(vi) In order to meet the national target of malaria elimination by 2030, the
National Framework for Malaria Elimination (NFME) has been launched by
Hon'ble Minister for Health and Family Welfare, Govt, of Indiain February,
2016. The document lays out the vision, mission, broad principles and
practices to achieve the target of malaria elimination by 2030.

(vii) The National Strategic Plan (NSP) for the period 2017-22 has also been
launched in July 2017 for guidance on district-based planning, implementation
and monitoring, which includes surveillance of malaria as a core strategy.

Following the launch of NFME & NSP, India has recorded a significant decline
in malaria cases and deaths, recognized by WMR 2018 and 2019 also.

Healthcar e schemes

1069. SHRI P BHATTACHARYA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether there is a proposal under the active consideration of Government
for healthcare schemes in the country;

(b) if so, whether the schemes have already been introduced;

(c) if so, the details thereof and if not, by when it is expected to be introduced,;
and

(d) the details of weaker sections particularly the minority communities, which
would be benefitted under this scheme, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) No new proposal are under the
active consideration. Upgradation of existing schemes/infrastructure is an ongoing
process.
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(b) to (d) Do not arise.
Medical facilities provided under Ayushman Bharat Yojana

T1070. DR. SATYANARAYAN JATIYA: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(@ thedetailsof medical facilities provided within the maximum limit of treatment
under Ayushman Bharat Yojang;

(b) whether there is a provision of medical tests and medicines therein; and
() whether it is being implemented properly and the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) Services at Ayushman Bharat-
Health & Wellness Centres (AB-HWCs) are free and universal to al individuals residing
in the service area. AB-HWCs would provide service delivery of a package of preventive,
promotive, curative and rehabilitative services delivered close to communities to
overcome the challenge of dual burden of disease. The expanded range of services
would include services related to Non-Communicable diseases (NCDs), Mental health,
ENT, Ophthalmology, Oral health, Geriatric and palliative health care and Trauma care,
in addition to the existing services of RCH and communicable diseases. Further Free
Diagnostics and Drugs Services have been expanded to make more medicines/ diagnostics
available at these AB-HWCs.

Ayushman Bharat - Pradhan Mantri Jan Arogya Yojana (AB-PMJAY) provides
health cover up to ¥ 5 lakh per family per annum for secondary and tertiary hospitalization
care through a set of 1393 defined packages, including one (1) unspecified surgical
package, across 24 specialties. The details of specialties covered under AB-PMJAY are
given in Statement (See below).

(b) The Health cover under AB-PMJAY includes all the expenses incurred for
hospitalization of beneficiaries and it includes the following components.—

e Medical examination, treatment, and consultation
e Pre-hospitalization

* Medicine and medical consumables

tOriginal notice of the question was received in Hindi.
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e Non-intensive and intensive care services

e Diagnostic and laboratory investigations

e Medica implant services (where necessary)

e Accommodation benefits

e Food services

e Complications arising during treatment

e Post-hospitalization follow-up care up to 15 days
(© Yes

As on 06.02.2020, over 81.25 lakh cases of hospital admission amounting to
¥ 11,355.63 crore have been registered across 32 States/UTs under AB-PMJAY.

Satement

Details of specialties covered under AB-PMJAY

Sl. No. Specialty Number of packages
1 Burns Management 2
2 Cardiology e
3 Cardio-thoracic & Vascular surgery %
4 Emergency Room Packages

(Care requiring less than 12 hours stay) 4
5 General Medicine 72
6. General Surgery 23
7. Interventional Neuroradiology 15
8 Medical Oncology 2
9. Mental Disorders Packages 17
10. Neo-natal care Packages 10
11 Neurosurgery 83

© Obstetrics and Gynaecology n
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Sl. No. Specialty Number of packages
13 Ophthalmology V1]
14. Oral and Maxillofacial Surgery 9
15. Orthopaedics 101
16. Otorhinolaryngology A
17. Paediatric Medical management 102
18. Paediatric surgery A
19. Plastic & reconstructive Surgery 9
20. Polytrauma ©
21 Radiation Oncology 14
2. Surgical Oncology 48
23 Urology 161
24, Paediatric Cancer 3
5. Unspecified Surgical Package 1
TortaL 1,393

Task forceto aid flourosis affected people

1071 SHRI B. LINGAIAH YADAV: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether Government has any proposal to appoint any task force to help the
flourosis affected people in Nalgonda District, Telangana, which is a long-pending

demand; and

(b) if so, the details thereof and the funds sanctioned/spent for this purpose
during the last three years?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): () and (b) No. However, in order
to tackle the problem of Fluorosis, the National Programme for Prevention and Control
of Fluorosis (NPPCF) under the umbrella of National Health Mission (NHM) was
initiated as a new health initiative in the 11th Five year Plan (2008-09). At present, 157
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districts of 19 States including Nalgonda district of Telagana are covered under the
NPPCF programme.

Under the NPPCF programme, the following steps are taken by the Government
of India—

(i) Comprehensive management of Fluorosis cases in the affected areas by
concerned district authorities;

(i) Capacity building for prevention, diagnosis and management of Fluorosis
cases;

(i) Health Education and Publicity to create awareness about fluorosis and its
management.

Setting up of Ayurveda and Homoeopathy dispensariesat Nodia, U.P.

11072. SHRI RAM NATH THAKUR: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether Government has decided to set up Ayurveda and Homoeopathy
dispensaries in Nodia, U.P;

(b) if so, the current status of the progress in this regard and by when the said
dispensaries are likely to be functional; and

() whether Government would consider to set both of these dispensariesin the
same premises along with the Allopathy dispensary situated in Sector 82 of Noida, U.P,
so that beneficiaries can get all the medical facilities at one place?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) One Homeopathy and one
Ayurvedic Centre in Noida, Uttar Pradesh has been approved by the Government.

(b) Process has been initiated for setting up of the said Centres. Presently,
recruitment of Medical Officers is underway. Medical Officers are recruited through
Union Public Service Commission (UPSC) by the Ministry of AY USH and advertisement
for recruitment of Ayurvedic Doctors has already been published by UPSC on 25.01.2020.
The said Ayurvedic and Homoeopathy Centres will become operational once the
recruitment of Staff is completed and suitable accommodation is available.

TOriginal notice of the question was received in Hindi.
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() It would not be possible to open both these dispensaries in the same
premises of Allopathic dispensary at Sector 82, Noida since adequate accommodation
is not available.

Cases of dengue/malaria in Delhi

1073. DR. ANIL AGRAWAL : Will the Minigter of HEALTH AND FAMILY WELFARE
be pleased to state:

(@ the number of cases of dengue/ malaria in Delhi which have come to the

notice of Government during the last six months, month-wise;
(b) whether the numbers are on the rise; and
(c) if so, the steps taken by Government to prevent such disease?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (&) The number of malaria and
dengue cases reported in Delhi during the last six months of 2019 are given below:—

Month Malaria Cases Dengue Cases
July 7] 18
August % 2
September 214 190
October 249 787
November 3 v
December 3] 20

(b) Madaria Yes

The numbers are on the increase during July to December, 2019 as compared to
the period July- December, 2018. The comparative malaria cases in Delhi during the last
six month (2018 & 2019) are given below:—

Month 2018 cases 2019 cases

July a3 7}
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Month 2018 cases 2019 cases
August 37 %
September 1e2 24
October 130 249
November 33 68
December 2 2
ToTAL 427 669
Dengue: No

The dengue cases are on decrease during July to November, 2019 as compared to
July-November, 2018. The comparative Dengue cases in Delhi during the last six month
(2018 & 2019) are given below:

Month 2018 cases 2019 cases
July 18
August ¢ ] X2
September 374 190
October 1ma4a 787
November 1062 7
December 141 250
(0 Mdaia

The steps taken by Government to prevent malaria are as under:—

e Govt. of India has set the target of malaria elimination in the Country by 2030
as per the Nationa Framework for Malaria Elimination (2016-2030) and National
Strategic Plan (2017-22)

e Central support to procure Rapid Diagnostic Test kits (RDT kits), malaria
drugs, LLINs and insecticides.
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Training workshop and review meeting was held from 2-5 September, 2019,
wherein Delhi State along with other low endemic states were sensitized on
al maariaelimination activities.

Another review meeting was held exclusively with Delhi state on malaria for
guidance to state on activities to be carried out during 2020 to reduce
malaria cases in Delhi.

Regular monitoring is being done based on the reports received from the
state and feedback is provided to the state accordingly.

Advisory is issued to the states before the monsoon season to upscale
activities and make all the necessary preparations to reduce the occurrence
of malaria cases.

Technical support and guidance is provided to the states as and when
required.

Observance of World Malaria Day in April, and Anti-malaria month in June
every year, for generating community awareness about prevention and control
of maaria

Dengue:

The steps taken by Government to prevent Dengue are as under:—

Gol provided Technical Guidelines for prevention and control, case
management & effective community participation to the States for
implementation.

Issued advisories and conducts regular reviews at higher level.
Regular monitoring through reports submitted by the States/UTs.

Field visits to monitor the situation and to provide technical assistance to
the States/UTs.

Free diagnostic facilities provided through 680 Sentinel Surveillance Hospitals
(SSHs) and 16 Apex Referral laboratories (ARLS) identified across the country
including 35 SSHs and 2 ARLs in Delhi.

Dengue IgM test kits (1 Kit= 96 tests) supplied to these identified Hospitals
through NIV, Pune. During 2019, 568 dengue kits (1 Kit= 96 tests) supplied
to Delhi.
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e Central support for larvicides, fogging machines, LLINS etc.
e Conduct of trainings for capacity Building of doctors on case management.

¢ Information Education Communication(IEC)/ Behaviour Change
Communication(BCC) activities to disseminate knowledge for prevention
and control.

¢ MegaAwareness Campaign for community sensitization under the leadership
of Hon'ble HFM was carried out by 286 teams in Delhi jointly by Gol and
Municipalities on 17th to 19th July, 2019. As afollow up of Mega Awareness
Campaign, activities carried out in Delhi NCR during August and September,
2019.

e Observance of 'National Dengue Day' across the country including Delhi
emphasizing on initiation of pre-monsoon preventive activities on [6th May.

e Sensitization of different Ministries/Departments for effective inter-sectoral
convergence.

UNICEF's Sate of the World's Children Report 2019

1074. SHRI PRABHAKAR REDDY VEMIREDDY: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to state:

(@ whether it is afact that as per the UNICEF's State of the World's Children
Report 2019, India has the highest burden of deaths among children under the five
years of age per year;

(b) whether it isaso afact that more than 8 lakh children below five years died
in 2018;

(¢) if so, the reasons therefor;

(d) Government's reaction to this argument of UNICEF that poverty, urbanisation
and climate change are the result of the above; and

() theremedia measure Government proposes to take to stop deaths of children

below five?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (c) As per UNICEF's Sate of
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the World's Children Report 2019, the Under 5 Mortality Rate in Indiais 37 per 1,000
live births against Global average of 39 per 1,000 live births in 2018, which translates
to more than 8 lakhs under 5 deaths in India

As per the Sample Registration System (SRS) 2010-13 report of Registrar General
of India, major causes of child mortality in India are: Prematurity and low birth weight
(29.8%), Pneumonia (17.1%), Diarrheal diseases (8.6%), Other non-communicable diseases
(8.3%), Birth asphyxia and birth trauma (8.2%), Injuries (4.6%), Congenital anomalies
(4.4%), I11-defined or cause unknown (4.4%), Acute bacterial sepsis and severe infections
(3.6%), Fever of unknown origin (2.5%), All Other Remaining Causes (8.4%).

(d) As per the UNICEF 2019 report. Globalization, urbanization, inequities,
humanitarian crises and climate shocks are driving unprecedented negative changes in
the nutrition situation of children around the world.

Government of India has launched POSHAN (Prime Minister Overarching Scheme
for Holistic Nourishment) Abhiyaan, to address malnutrition challenges in India by
engaging al the important stakeholdersin a convergent approach. The goals of POSHAN
Abhiyaan is to prevent and reduce stunting, underweight and low birth weight by 2%
per annum and the reduction of anemia by 3% per annum.

The Government of India has also launched several schemes under the aegis of
Ministry of Women and Child Development (MWCD) to tackle malnutrition in the
country including Anganwadi Services, Scheme for Adolescent Girls (SAG) and Pradhan
Mantri Matru Vandana Yojna (PMMVY) to improve the nutritional and health status of
children in the age-group 0-6 years. The Anganwadi Services scheme provides a
package of six servicesi.e. Supplementary Nutrition, Pre School Non-formal Education,
Nutrition and Health Education, Immunization, Health checkups and referral services.

() In order to address child mortality and morbidity, the Government of India
is supporting all States/lUTs under National Health Mission in implementation of
Reproductive, Maternal, Newborn, Child, Adolescent health and Nutrition (RMNCAH+N)
strategy, which has following interventions.—

1 Strengthening essential newborn care at al delivery points, establishment
of Sick Newborn Care Units (SNCU), Newborn Stabilization Units (NBSU)
and Kangaroo Mother Care (KMC) units for care of sick and small babies.
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2. Home Based Newborn Care (HBNC) and Home-Based Care of Young Children
(HBYC) by ASHAS to improve child rearing practices and to identify sick
new-born and young children.

3. Early initiation and exclusive breastfeeding for first six months and appropriate
Infant and Young Child Feeding ('Y CF) practices are promoted under Mothers
Absolute Affection (MAA) in convergence with Ministry of Women and
Child Devel opment.

4. Universal Immunization Programme (UIP) is being supported to provide
vaccination to children against life threatening diseases such as Tuberculosis,
Diphtheria, Pertussis, Polio, Tetanus, Hepatitis B, Measles, Rubella,
Pneumonia and Meningitis caused by Haemophilus Influenzae B. The
Rotavirus vaccination has also been rolled out in the country for prevention
of Rota-viral diarrhoea. Mission Indradhanush is targeted to immunize children
who are either unvaccinated or partially vaccinated i.e. those that have not
been covered during the rounds of routine immunization for various reasons.
Intensified Mission Indradhanush (IM1) 2.0 is rolled-out as per road-map for
achieving 90% full immunization coverage across the country.

5. Nutrition Rehabilitation Centres (NRCs) have been set up at public health
facilities to treat and manage the children with Severe Acute Malnutrition
(SAM) admitted with medical complications.

6. Defeat Diarrhoea (D2) initiative has been launched for promoting ORS and
Zinc use and eliminating the diarrhoeal deaths by 2025.

7. Social Awareness and Actions to Neutralize Pneumonia Successfully
(SAANYS) initiative for reduction of Childhood morbidity and mortality due
to Pneumonia.

8 Anaemia Mukt Bharat (AMB) strategy as a part of Poshan Abhiyan aims to
strengthen the existing mechanisms and foster newer strategies to tackle
anaemia, which include testing and treatment of anaemia in school going
adolescents and pregnant women, addressing non nutritional causes of
anaemia and a comprehensive communication strategy. National Deworming
Day (NDD) isimplemented biannually every year for deworming of children
(one to nineteen year of age).
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9. All the children from 0 to 18 years of age are screened for 30 health
conditions classified (into 4Ds - Diseases, Deficiencies, Defects and
Developmental delay under "Rashtriya Bal Swasthya Karyakaram" (RBSK)
to improve the quality of survival and to reduce out of pocket expenditure
of families. District early intervention centre (DEIC) at district health facility
level are established for confirmation and management of the 4D's.

10. Village Health Sanitation and Nutrition Days (VHSNDS) are observed for
provision of maternal and child health services and awareness on maternal
and child Health and nutrition education through mass and social media to
improve healthy practices and to generate demand for service uptake.

11 Name based tracking of mothers and children till two years of age is done
through RCH portal to ensure complete antenatal, intranatal, postnatal care
and immunization as per schedule.

12, Promotion of Institutional deliveries through cash incentive under Janani
Suraksha Yojana (JSY') and Janani Shishu Suraksha Karyakaram (JSSK) which
entitles all pregnant women delivering in public health institutions to
absolutely free delivery including Caesarean section, post-natal care and
treatment of sick infants up to one year of age. Pradhan Mantri Matru
Vandana Yojana (PMMVY) is another maternity benefit programme under
which cash incentive is provided to pregnant women and lactating mothe’

National health policy with emphasis on EWSs

1075. LT. GEN. (DR.) D. P. VATS (RETD.): Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(@ whether Government contemplates to formulate a national policy on health
with special focus on providing quality healthcare to the Economically Weaker Sections
(EWSs) of the country;

(b) if so, the details thereof; and

() whether Government also proposes to make it mandatory for specialist
doctors to serve in rural areas for a specified period?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (c) The Government has
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formulated the National Health Policy, 2017, which aims at attainment of the highest
possible level of good health and well-being, through a preventive and promotive
health care orientation in all developmental policies, and universal access to good
quality health care services without anyone having to face financial hardship as a

consequence.

One of the key principles of the policy is to reduce inequity which would mean
affirmative action to reach the poorest. It would mean minimizing disparity on account
of gender, poverty, caste, disability, other forms of social exclusion and geographical

barriers.

The policy aso recognizes the specia health needs of tribal and socially vulnerable
population groups and recommends situation specific measures in provisioning and
delivery of services.

To encourage doctors working in remote and/or difficult and/or rural areas, Medical
Council of India with the approva of Central Government, has amended the Post
Graduate Medical Education Regulations, 2000 to provide:-

(i) 50% of the seats in Post Graduate Diploma Courses shall be reserved for
Medical Officers in the Government service, who have served for at least
three years in remote and/or difficult and/or rural areas. After acquiring the
PG Diploma, the Medical Officers shall serve for two more years in remote
and/or difficult and/or rural areas; and

(i) Incentive at the rate of upto 10% of the marks obtained for each year in
service in remote and/or difficult or rural areas upto the maximum of 30% of
the marks obtained in the entrance test for admissions in Post Graduate
Medical Courses.

Sudieson impact of branded salt consumption

1076. SHRI SANJAY RAUT: Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state:

(8 whether any recent researches have revealed that continuous usage of salt
sold by premium brands can have an adverse impact on human health and using regular
iodised salt are more at risk of high blood pressure, leading to various kinds of
lifethreatening diseases,
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(b) if so, details thereof and Government's reaction thereto;

() whether Government is seriously considering to have detailed investigation
and impact on human consumption of premium brands salt; and

(d) if so, by when it will be investigated and issue new guidelines accordingly
to the premium brands salt producers while assuring best suitable salt consumption to
its consumers in the country?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (d) No such research has been
undertaken by research bodies like Indian Council of Medical Research (ICMR) and
Deptt. of Science and Technology (DST). However, elevated sodium intake is associated
with diseases such as hypertension, cardiovascular diseases and stroke. The World
Health Organisation also recommends a reduction in sodium intake to reduce blood
pressure.

The Food Safety and Standards Authority of India (FSSAI) as regulatory body,
prescribes the permissible limit of substances in common salt and iodized salt.

Private hospitals leaving CGHS panel

1077. DR. SANTANU SEN: Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state:

(@ whether it is a fact that many private hospitals have left CGHS panel
because of pending dues; and

(b) if so, how much dues Government currently owe to the private hospitals for
CGHS patients?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (&) and (b) No private hospital has
left CGHS panel because of pending dues. Hospital Bills of private hospitals empaneled
under CGHS pertaining to the services provided to CGHS Pensioner beneficiaries, etc.,
amounting to ¥844 crore are pending for payment as on 03.02.2020.

Guidelinesfor sale and distribution of drugsvia e-pharmacies

1078. SHRIMATI AMBIKA SONI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:
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(@ whether Government has finalised the guidelines for sale and distribution of
drugs through e-pharmacies,

(b) if so, the salient features thereof and if not, the reasons for the delay; and

(c) the fresh efforts made by Government to effectively regulate the online

pharmacies?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (@) to (c) In order to regulate the
online sale of drugs comprehensively, the Government has published draft rules vide
GS.R. 817 (E) dated 28th August 2018 for inviting comments from public/stakeholders
for amendment to the Drugs and Cosmetics Rules, 1945 for incorporating provisions
relating to regulation of sale and distribution of drugs through e-pharmacy.

The draft rules contain provisions for registration of e-pharmacy, periodic
inspection of e-pharmacy, procedure for distribution or sale of drugs through e-pharmacy,
prohibition of advertisement of drugs through e-pharmacy, complaint redressal

mechanism, monitoring of e-pharmacy, etc.

Improvement in sex ratio

1079. SHRI S. MUTHUKARUPPAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(8 whether itisafact that according to Central Bureau of Health Intelligence's
National Health Profile. India has registered an improved sex ratio and a declinein birth
and death rates with non communicable diseases dominating over communicable diseases
in the Total disease burden of the country, if so, the details thereof;

(b) whether it is aso a fact that both birth and death rates in India have

consistently decreased over the years;

() whether there still exists a wide gap in both birth and death rates among
States; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) Central Bureau of Health
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Intelligence compiles a National Health Profile based on the information received from
various Ministries/Departments. The information regarding birth, death, sex rates etc.
are based on the data given by the O/o Registrar General of India. As per Census
conducted by Registrar General of India, the trend in sex ratio has improved to 943 in
2011 from 926 in 1991.

As per the National Health Profile, India has declining birth rate (from 20.8 in 2015
t0 20.2 in 2017) and desath rate (from 6.5 in 2015 to 6.3 in 2017) over the last three years,
based on the latest SRS Bulletin published by Registrar General of India. Reports are

available at www.cbhidghs.nic.in.

The disease burden is based on ICMR India State-L evel Disease Burden Initiative
study report "India: Health of the Nation's States' published in November 2017, the
estimated proportion of all deaths due to NCDs is 61.8% in 2016 which was 37.9% in
1990. Among the different age groups, the proportion of deaths due to NCDs in
40-69 years is 732%. Reports are available at http://mww.healthdata.org/policy-report/
india-health-nation%E2%8()%99s-states.

(b) Yes, as per the National Health Profile, both birth rate (from 20.8 in 2015 to
20.21in 2017) & desath rate (from 6.5 in 2015 to 6.3 in 2017) have consistently decreased
over the years, based on the latest SRS Bulletin published by Registrar General of India.

Reports are available at www.cbhidghs.nic.in.

(c) and (d) Yes, as per information published in NHP based on Data from SRS
Bulletin published by Registrar General of Indiathere exists gap in both birth and death
rates among States/UTs. In 2017, birth rate in Andaman and Nicobar Island was 11.4;
in Goa 12.5 whereas it was 26.4 in Bihar and 25.9 in Uttar Pradesh. Similarly in 2017
death rate in Delhi was 3.7; in Mizoram 4 whereas it was 7.5 in Chhattisgarh and 7.3

in Puducherry. Reports are available at www.cbhidghs.nic.in.
M easuresto control spread of Coronavirus

1080. SHRIMATI SHANTA CHHETRI:
SHRI A. VIJAYAKUMAR:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:
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(@ whether Government is aware that Coronavirus is spreading in the
neighbouring countries bordering with Ching;

(b) if so, the action taken to control and quarantine the Coronavirus from
spreading in India; and

() whether there is any Indian affected with such virus, if so, the details
thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (c) Yes. Government has taken
note of the outbreak of Novel Coronavirusin China and has taken measures to monitor
the situation in India. As of now, three confirmed cases of novel Coronavirus disease
have been reported from Kerala. All the cases are clinically stable.

Screening of passengers has been initiated at all 21 airports. Universal screening
has been made mandatory for al flights from China, Hong Kong, Singapore and
Thailand. Instructions have been issued to park these flights at earmarked aero-bridges
to facilitate screening. Screening has also been initiated at al major sea ports and minor
ports wherein crew and passengers from China are expected. Besides this, screening
has been initiated in border crossings.

First Travel advisory wasissued on 17th January 2020 and as situation is evolving,
the travel advisories are accordingly getting revised. Extant advisories provide that:—

(i) Existing visas (including eVisa already issued) are no longer valid for any
foreign national travelling from Chinato India.

(i)  People having compelling reasons to visit India may contact Indian Embassy
in Beijing or Indian Consulates in Shanghai or Guangzhou.

(iii) People have already been advised to refrain from travel to China through
an earlier advisory. People traveling to China henceforth will be quarantined
on return.

The Government has conducted training for the officers of ports, airports and
border crossing points and has sensitized them on management of higher risk pathogens
such as Ebola and Coronavirus. Thermal scanners and hand held thermal detectors
have been placed at 21 airports. Additional doctors, nurses and paramedic staff have
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been deployed at the airports for smooth, effective and convenient screening of

passengers.

Guidelines on clinical management, infection prevention control, surveillance and
sampling etc. have been disseminated to the States and also made available on the
website of the Union Ministry of Health and Family Welfare. An information pamphlet
providing relevant information is also provided to the passengers. In-flight
announcements are being made and self -declaration forms are being filled up by al
passengers. Signages have been displayed at prominent locations at airports and ports.

The risk is communicated through media including social media.

A Group of Ministers consisting of Minister of External Affairs, Minister of Civil
Aviation, Minister of State of Home Affairs, Minister of State of Health and Family
welfare, Minister of State of Shipping under the chairmanship of Union Health Minister
has been constituted and the first meeting held on 03.02.2020. Cabinet Secretary has
taken multiple meetings with al related Ministries siich as Health, Defense, MEA, Civil
Aviation, Home, Textiles, Pharma, Commerce and other officials including with Sate
Chief Secretaries. Ministry of Health and Family Welfare is constantly reviewing the
evolving scenario. Video Conferences has been held with Chief Secretaries and also
with Secretaries, Health of the States almost every alternate day.

Integrated Disease Surveillance Programme (IDSP) has been geared up to track
and follow up passengers coming from China, Hong Kong, Taiwan and Singapore.
National Institute of Virology, Pune is the nodal Laboratory for testing high risk
pathogens. 14 other laboratories are also testing samples. Sufficient stock of Personal
Protective Equipments (PPE) is maintained. A 24x7 Control Room has been activated.

Government is monitoring the situation closely.
Effect of Coronavirusoutbreak and precautionstaken

1081. DR.T. SUBBARAMI REDDY:
SHRI VAIKO:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(@ whether in China, and in some regions, SARS-like Coronavirus outbreak

took place;
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(b) if so, how many Indian nationals who are working in China and Indian
tourists were affected;

() whether proper treatment and medicines are made available to the Indians
affected by this virus, if so, the details thereof;

(d) whether proper screening and quarantisation is being done at Indian airports
to isolate the affected persons coming from other countries to prevent its outbreak;

(& whether WHO has issued guidelines to combat the virus, and

(f) if so, whether adequate measures are being taken in the country and the
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (c) Yes. Govermnent has taken
note of the outbreak of Novel Coronavirusin China and has taken measures to monitor
the situation in India.

In view of the fact that large number of cases were recorded in Wuhan City of
Hubei province in China, Government of India initiated steps to evacuate students and
professionals working in Hubei province. Accordingly, 645 persons were evacuated and
have been kept in two Quarantine Centres, [(243 kept at Manesar (DG AFMS) and 402
Chawla Camp (ITBP)]. The samples collected from all evacuees have tested negative.
All evacuees are being monitored and are clinically stable.

As of now, three confirmed cases of novel Coronavirus disease have been
reported from Kerala. All these cases have been hospitalized, receiving treatment and
are aso reported to be clinically stable.

(d) Screening of passengers has been initiated at all 21 airports. Universal
screening has been made mandatory for al flights from China, Hong Kong, Singapore
and Thailand. Instructions have been issued to park these flights at earmarked aero-
bridges to facilitate screening.

The Government has conducted training for the officers of ports, airports and
border crossing points and has sensitized them on management of higher risk pathogens
such as Ebola and Coronavirus. Thermal scanners and hand held thermal detectors
have been placed at 21 airports. Additional doctors, nurses and paramedic staff have



Written Answers to [11 February, 2020] Unstarred Questions 225

been deployed at the airports for smooth, effective and convenient screening of

passengers.

(e) and (f) World Health Organisation (WHO) has issued various guidelines
pertaining to nCoV outbreak. All guidelines are available on the website of WHO.

Ministry has issued guidelines to support states on Surveillance and contact
tracing, Surveillance at Points of Entry, Laboratory samples collection, packaging and
transport, Clinical management protocol and Infection prevention and control in
healthcare facilities.

Screening of passengers has been initiated in 21 airports, al major and minor
seaports and borders crossing and integrated check posts. In-flight announcements are
being made and self -declaration forms are being filled up by all passengers. Signages
have been displayed at prominent locations at airports and ports.

Gram Sabhas have been conducted in villages adjoining the borders to create
awareness amongst people about the disease and precautions to be taken in collaboration
with Panchayati Raj Ministry.

Integrated Disease Surveillance Programme (IDSP) has been geared up to track
and follow up passengers coming from China, Hong Kong, Taiwan and Singapore.
National Institute of Virology, Pune is the nodal Laboratory for testing high risk
pathogens. 14 other laboratories are also testing samples. Sufficient stock of Personal
Protective Equipments (PPE) is maintained.

Risk communication material has been prepared and is widely disseminated even
in regional languages through states. Required awareness in community is ensured
through technical briefings by experts in radio and Television. Daily Press briefing is
being held by Ministry of Health and information is being shared through social media.
A 24x7 Control Room is operational (011-23978046).

A Group of Ministers consisting of Minister of External Affairs, Minister of Civil
Aviation, Minister of State of Home Affairs, Minister of State of Health and Family
welfare, Minister of State of Shipping under the chairmanship of Union Health Minister
has been constituted and the first meeting held on 03.02.2020. Cabinet Secretary has
taken multiple meetings with all related Ministries such as Health, Defense, MEA, Civil
Aviation, Home, Textiles, Pharma, Commerce and other officials including with State
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Chief Secretaries. Ministry of Health and Family Welfare is constantly reviewing the
evolving scenario. Video Conferences has been held with Chief Secretaries and also
with Secretaries, Health of the States almost every aternate day.

Government is monitoring the situation closely.
Filling up of vacancies at Safdarjung Hospital

1082. SHRI RAM NATH THAKUR: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ the details of different stages of filling up the vacancies in the grades of
Senior Physiotherapists in the three different departments of Safdarjung Hospital
including Central Institute of Orthopaedics, Sports Injury Centre;

(b) whether the Hospital Administration has been reminding for expediting the
process since 25th April, 2016 and in a latest case by 29th October, 2018; and

(c) if so, the details of action taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) As and when vacancies arisein
the grade of Sr. Physiotherapist in Safdarjung Hospital (including for the Central
Institute of Orthopaedics and Sports Injury Centre), these vacancies are filled up as per
provisions made in the Recruitment Rules (RRS) for the post in consultation with Union
Public Service Commission as the post of Senior Physiotherapist is a Group ‘A’ post.

(b) and (c) Two posts of Senior Physiotherapist which were created for Sports
Injury Centrein 2014 have come under deemed abolished category in terms of Ministry
of Finance OM No. 7(I)/E.Coord-1/2017 dated 12.04.2017.

Further, out of 4 more posts of Sr. Physiotherapist sanctioned for Safdarjung
Hospital, 2 posts are filled up. The filling up of vacant post is a continuous process
and is being done as per RRs and after following due procedure.

Acute shortage of Anti-Rabies vaccinesin Delhi

1083. DR. ANIL AGRAWAL: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:
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(@ whether it is afact that there is an acute shortage of Anti-Rabies injections/
vaccines in Government hospitals in Delhi resulting in a number of patients facing a

lot of problems to get the treatment; and
(b) if so, the details thereof and the steps taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (@) Procurement of Anti Rabies
Vaccine (ARV) is decentralized. As procurement of anti-rabies vaccine is done by the
State Governments, their availability status is accordingly maintained at the state level
and no central database on availability of ARV is maintained. However, shortage of ARV
has been reported by some of the States including Delhi.

Asthere is rabies elimination drive by 2030 globally, there is significant demand
of Anti Rabies VVaccine and Serum from the neighboring courtiers like Myanmar, Malaysia
and Philippines and these countries are importing vaccine from India. Many States and
stakeholders have pointed out that preferential export of ARV by Indian Manufactures
at escalated prices to the neighbouring countries has resulted in non-response and

non-participation by the manufactures in domestic tenders.

(b) Drug Controller General of India (DCGI) was directed to monitor the
pharmaceutical firms producing ARV for ensuring regular supply of ARV to the States.
DCGI requested all the manufacturers to furnish monthly details of the quantities of
ARV manufactured, exported, sold in the domestic market and supplied to the government

institutions.

All the rabies vaccine manufacturers were also requested to ensure that the
manufacturing of ARV is carried out with full capacity and first preference may be
accorded to meet domestic requirements including Government Institutional suppliesin

the country.

National Centre for Disease Control (NCDC) have circulated a guidance note for
addressing Anti- Rabies vaccine and Anti Rabies serum shortage to Delhi and other
States, which has also been hosted on the website of NCDC at web link https://
ncdc.gov.in/indexl.php?=lang=1&level=1& sublinkid=146& lid=150.
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Highlights of annual report of PMJAY

1084. SHRI SANJAY RAUT: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether annual report of the Pradhan Mantri Jan Arogya Yojana (PMJAY)
highlights some of the very pitfalls that public health experts have been warning
Government about regarding publicly funded and privately managed health insurance
schemes;

(b) if so, details thereof and Government's reaction thereto;

() whether public health experts have cautioned against the menace of
fraudulent claims by private hospitals and the mammoth exercise of following up on
them; and

(d) if so, Government's reaction thereto?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) The Annual report of National
Health Authority (NHA) contained the salient features of the scheme, the institutional
structure, important milestones, achievements, financial performance and Audited
accounts.

(b) Does not arise.

(c) and (d) A zero tolerance approach has been adopted towards fraudulent
activities including claims. For this National Anti-Fraud Unit (NAFU) has been created
at NHA for overall monitoring and implementation of anti-fraud framework. NAFU is
supported by State Anti-Fraud Units (SAFUs) at State level.

The proactive steps taken for prevention, detection, and deterrence of different
kinds of fraud that could occur at different stages of implementation are given in
Statement.

Satement

Seps taken for prevention, detection, and deterrence of different kinds of fraud
under AB-PMJAY

1  Strong Policy Framework:

(i) All packages prone to fraud are reserved for public hospitals or need
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2

3

5

mandatory pre-authorization and require detailed documentation before claims

are paid.

(i) National Anti-Fraud Unit (NAFU) has been created supported by State Anti-
Fraud Units (SAFUS).

Beneficiary Empowerment:

(i) Beneficiary empowerment is done by system generated messages to each
beneficiary at the time of - e-card creation, hospitalization and discharge.

(i) Feedback is collected through outbound calls and letters after treatment.
Regular monitoring of empanelled hospitals:

(i) Utilization data is analyzed on different triggers and results are shared with

States for carrying out due diligence.

(i) Capacity building of the states is done on medical audits and Joint medical

audits of hospitals are done to identify any wrong doing.
Fraud Control IT enhancements:

(i) Bio-authorization has been made mandatory at the time of admission and
discharge. Pilot of the same is done in 20 States and full implementation is
done in 10 States.

(i) Investigation app has been made functional in 16 states for prompt medical

audits.

(i) Standard treatment Guidelines have been created for 30 abuse prone

packages.
Use of Artificial Intelligence:

(i) Partnership has been made with analytics companies to develop agorithms
that can use big data to identify suspect transactions and entities. This
would go through Rule engines, Artificial Intelligence and Machine Learning

techniques.

(i) SAS has been selected as a partner to develop a comprehensive Fraud
Analytics and Forensics solution to detect fraud proactively.



230 \Written Answers to [RAJYA SABHA] Unstarred Questions

New AlIMSin Karnataka

1085. SHRI GC. CHANDRASHEKHAR: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ whether Government contemplates to setup AIIMS in Karnataka;
(b) if so, the details thereof; and
(c) if not, the reasons why AIIMS cannot be established in Karnataka?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (c) New AlIMS are being set
up in the Country in a phased manner depending on availability of financial resources.
21 new AIIMS have been sanctioned so far. In order to augment the availability of
funds, extra budgetary resources are being availed now for new AIIMS.

No AIIMS has been sanctioned for Karnataka so for.

Satus of renewable ener gy development

1086. SHRI SURESH PRABHU: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(@ the present status of renewable energy development; and
(b) the details of development of energy storage and smart grid?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJKUMAR SINGH): (a) The Government has set atarget for ingtallation
of 175 gigawatt (GW) of renewable energy capacity by the year 2022 which includes
100 GW from solar, 60 GW from wind, 10 GW from Biomass and 5 GW from Smadll Hydro.

Ason 31 December, 2019, a Total of 85.90 GW of renewable energy capacity has
been installed in the country. In addition, 34.16 GW is under implementation and 32.38
GW under bidding. Thus, out of the target 175 GW, 152.44 GW capacity has either been
commissioned or is under implementation or bidding.

(b) In March, 2019, the Union Cabinet approved the National Mission on
Transformative Mobility and Battery Storage. An Inter-Ministerial Steering Committee
of Secretaries has been formed under the Chairmanship of Chief Executive Officer, NITI
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Aayog to decide on matters and issues relating to "Strategies to scale up the
Transformative Mobility" and "Central Level Programme framework for implementing
Giga-scale ACC battery storage manufacturing facilities'. In addition, Solar Energy
Corporation of India Ltd. (SECI), a Central Public Sector Undertaking under the
administrative control of the Ministry of New and Renewable Energy (MNRE), has been
promoting energy storage coupled with solar power. In December 2019, SECI has
awarded a 2-megawatt (MW) grid-connected solar photovoltaic power project with 1
megawatt hour (MWh) of Battery Energy Storage System (BESS) at Kaza, in the State
of Himachal Pradesh.

In the year 2015, the Government established National Smart Grid Mission (NSGM)
to plan and monitor implementation of policies and programs related to Smart Grid
activities in India. Under NSGM five projects have been sanctioned and these are at
various stages of implementation. These projects are in the States of Jharkhand;
Odisha; and Rajasthan and two projects in Union Territory Chandigarh. These projects
are primarily aimed at deployment of Advanced Metering Infrastructure/Smart Metering.
Further, Power Grid Corporation of India Limited, a Central Transmission Utility under
the administrative control of the Ministry of Power has established a Smart Grid
Knowledge Centre at Manesar, Gurugram, as a resource centre for providing technical
assistance and training to utility personnel for Smart Grid activities.

Promotion of solar energy in Delhi and Rajasthan

1087. SHRI VIJAY GOEL: Will the Minister of NEW AND RENEWABLE ENERGY
be pleased to state:

(@ the details of the schemes of Government for promotion of solar energy in
Delhi and Rajasthan;

(b) whether the Ministry is providing any incentives to people in order to
promote solar energy, if so, details thereof; and

() whether these solar promotion programmes have been successful in the
States of Ragjasthan and Delhi, if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJKUMAR SINGH): (a) The Government has been implementing
various schemes as given in Statement-I (See below), in the country including National



232 Written Answers to [RAJYA SABHA] Unstarred Questions

Capital Territory (NCT) of Delhi and State of Rajasthan for development and deployment

of solar energy.

(b)

The Government has taken, inter alia, following steps to incentivise people

for promoting solar energy in the country:—

0

(i)

(i)

(iv)

V)

(Vi)

(vii)

(viii)

Announcement of atarget of installing 100 GW of solar energy capacity by
December, 2022.

Waiver of Inter State Transmission System (ISTS) charges and losses for
inter-State sale of solar and wind power for projects to be commissioned up
to December, 2022.

Permitting Foreign Direct Investment (FDI) up to 100 percent under the

automatic route.

Notification of standard bidding guidelines to enable distribution licensee
to procure solar and wind power at competitive rates in cost effective and

transparent manner.

Declaration of trgjectory for Renewable Purchase Obligation (RPO) up to
year 2022.

Implementation of Green Energy Corridor project to facilitate grid interaction

of large scale renewable energy capacity addition.

Notification of quality standards for deployment of solar photovoltaic system/

devices.

Launch of new schemes like Pradhan Mantri Kisan Urja Suraksha Evam
Utthan Mahabhiyan (PM-KUSUM), 12000 MW CPSU Scheme (Phase I1) and
Solar Rooftop (Phase I1) programme.

Besides specific incentives are being given to individuals under various schemes

of the Ministry of New and Renewable Energy are given in Statement-I1 (See below).

(c) The Grid connected capacities of 5035.08 MW and 156.12 MW (including
147.16 MW solar rooftop) have been installed in the States of Rajasthan and NCT of

Delhi respectively.
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Statement-|
Details of existing schemes launched under National Solar Mission

(i) Solar Park Scheme for setting up of over 50 Solar Parks and Ultra Mega Solar
Power Projects targeting over 40,000 MW of solar power projects.

(i) Scheme for setting up of Grid-Connected Solar PV Power Projects by the
Central Public Sector Undertakings (CPSUs) and the Government of India
organisations with Viability Gap Funding (VGF).

(i) VGF Scheme for setting up of 5000 MW of Grid Connected Solar PV Power
Projects through SECI, which has a separate component of 1000 MW for
N-E States.

(iv) Instalation of Grid Connected Solar Rooftop Power Plants.
(v) Off-Grid Solar PV Scheme.

(vi) Pradhan Mantri - Kisan Urja Suraksha evam Utthaan Mahabhiyan (PM-
KUSUM) Scheme to support farmers to set up small solar power projects

and solar pumps for irrigation purpose.
Statement-11

Subsidies and incentives being provided as Central Financial Assistance (CFA)

for installation of various solar and wind programmes

A. Grid-interactive solar programmes:

1  Solar Power Projects.

(@ Grid Connected Benchmark of ¥ 60 Central Financial Assistance
Rooftop Solar PV to 70 per watt (CFA) up to 30% of benchmark
Power Projectsin depending upon cost for the General Category
residential, institut- the capacity. States/UTs and up to 70% of
ional and social benchmark cost for Special
sector Category Sates/UTs, i.e. North

Eastern States including
Sikkim, Uttarakhand, Himachal
Pradesh, Jammu and Kashmir
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(b) Pradhan Mantri-
Kisan Urja Sura-
ksha evam Utthaan
Mahabhiyan
(PM-KUSUM)

[RAJYA SABHA]

Component A: Setting
up of 10,000 MW of
Decentralized Ground/
Stilt Mounted Grid
Connected Solar or
other Renewable Energy
based Power Plants

Component B: Installa-
tion of 17.50 Lakh
Stand-alone Solar Pumps

Unstarred Questions

and Lakshadweep, Andaman
and Nicobar Islands is
provided to consumers for
installation of grid connected
solar rooftop projects.
Incentives are also provided
for promotion of roof top SPV
power in Government sector.
No subsidy is provided for
commercial and industrial
establishments in private

sector.

Procurement Based Incentive
(PBI) to the DISCOMs @ 40
paise’kWh or % 6.60 lakhs/
MW!/year, whichever is lower,
for  buying solar/ other
renewable power under this
scheme. The PBI will be given
to the DISCOMs for a period
of five years from the
Commercia Operation Date of
the plant. Therefore, the ToTaL
PBI that shall be payable to
DISCOMs will be ¥ 33 Lakh
per MW.

CFA of 30% of the benchmark
cost or the tender cost,

whichever is lower, of the
stand-alone solar Agriculture

pump will be provided.
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Component C: Solari-
sation of 10 Lakh Grid
Connected Agriculture

Pumps
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However, in North Eastern
States, Sikkim, Jammu and
Kashmir, Himachal Pradesh and
Uttarakhand, Lakshadweep
and A&N Idands, CFA of 50%
of the benchmark cost or the
tender cost, whichever islower,
of the stand-alone solar pump

will be provided.

CFA of 30% of the benchmark
cost or the tender cost,
whichever is lower, of the
solar PV component will be
provided. However, in North
Eastern States, Sikkim, Jammu
and Kashmir, Himachal
Pradesh and Uttarakhand,
Lakshadweep and Andaman
and Nicobar Islands, CFA of
50% of the benchmark cost or
the tender cost, whichever is
lower, of the solar PV

component will be provided.

(B) Off-Grid Solar:-

Scheme

Coverage with target

Benefit available

(i) Off-grid Solar
PV Schemes

(a) 3 lakh Solar Street
Lights/100 MW
aggregate capacity
solar power packs

CFA up to 30% and 90% of
the project cost for general
category and special category
States respectively.
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Scheme Coverage with target

Benefit available

under off-grid Ph-111

programme

(b) 25 lakh Solar
Study lamps under

off-grid Ph-111 programme

(c) Solar Study lamps
under 70 lakh Solar

Study lamps scheme

(d) 3.04 lakh Solar
Street light under
AJAY Ph-1I Scheme

(it) Off-Grid and Concentrating Solar
Decentralized Thermal Technology for
Solar Thermal Community Cooking,

Applications Scheme  Process Heat and Space
Heating & Cooling
Applications in
Industrial, Institutional
and Commercial
Establishments target
to achieve 90,000 m?

of collector area

CFA up to 85% of the lamp

cost.

Student contribution Rs 100/-
per lamp and balance to be
paid as CFA.

CFA up to 75% of the project

cost.

20%/40% of the project cost.

Achievements of new and renewable ener gy sector

11088. SHRI RK. SINHA: Will the Minister of NEW AND RENEWABLE ENERGY

be pleased to state:

(@ the achievementsin New and Renewable Energy Sector during the last five

years, year-wise;

TOriginal notice of the question was received in Hindi.
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(b) whether Government considers these achievements satisfactory; and

(¢) the proposed plan for the development of this sector in the coming five
years?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJKUMAR SINGH): (a) The details of renewable energy capacity
addition achieved during the last five years are given below:—

Year Achievement (in MW)
2014-15 403119
2015-16 7024.64
2016-17 1132192
2017-18 1188664
201819 8532.22

(b) and (c) The Government has set a target of installing 175 GW of renewable
energy capacity by the year 2022 which includes 100 GW from solar, 60 GW from wind,
10 GW from Biomass and 5 GW from Small Hydro. So far, a Total of 85.90 GW of
renewable energy capacity has been installed in the country as on 31/12/2019. Further,
an additional capacity of 34.16 GW is under various stages of implementation and 32.38
GW under various stages of bidding. Thus, out of 175 GW, 152.44 GW capacity has
either been commissioned or is under implementation or bidding. The Government is
confident of achieving the set target. By 2024 the Ministry Would endeavour to
increase the RE capacity to 225 GW.

The steps taken by the Government to develop the renewable energy sector in
the country, inter-alia, include Permitting Foreign Direct Investment (FDI) up to 100
percent under the automatic route, strengthening of Power Purchase Agreements (PPAS),
mandating requirement of Letter of Credit (LC) as payment security mechanism by
distribution licensees for ensuring timely payments to RE generators, setting of Ultra
Mega Renewable Energy Parks to provide land and transmission on plug and play basis
to investors, waiver of Inter State Transmission System (ISTS) charges and losses for
inter-state sale of solar and wind power for projects to be commissioned by 31st
December, 2022, notification of standard bidding guidelines to enable distribution
licensee to procure solar and wind power at competitive rates in cost effective manner,
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declaration of trajectory for Renewable Purchase Obligation (RPO) up to the year 2022,
laying of transmission lines under Green Energy Corridor Scheme for evacuation of
Power in Renewable rich states, launching of new schemes such as Pradhan Mantri
Kisan Urja Suraksha evam Utthaan Mahabhiyan (PM-KUSUM), Solar Rooftop Phase
[1, 12000 MW CPSU Scheme Phase I, etc.

Scheme for solar energy production

11089. SHRI R.K. SINHA: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(@ the details of the assessment of solar power generation capacity across the
country at present;

(b) the details of Governments' incentive plans to encourage solar power
generation; and

(c) the details of target of solar power generation in the next five years?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJKUMAR SINGH): (a) Based upon the availability of land and solar
radiation, the potential of solar power generation capacity of around 750 GWp has been
assessed in the country. The State/lUT-wise details of solar potential are given in
Statement (See below).

(b) The Government has, inter alia, taken following steps to incentivise solar
power generation in the country:—

(i) Announcement of atarget of installing 100 GW of solar energy capacity by
December, 2022.

(i) Waiver of Inter State Transmission System (ISTS) charges and losses for
inter-state sale of solar and wind power for projects to be commissioned up
to December, 2022.

(i) Permitting Foreign Direct Investment (FDI) up to 100 percent under the
automatic route.

(iv) Notification of standard bidding guidelines to enable distribution licensee

TOriginal notice of the question was received in Hindi.
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to procure solar and wind power at competitive rates in cost effective and
transparent manner.

(v) Declaration of trajectory for Renewable Purchase Obligation (RPO) up to
year 2022.

(vi)  Implementation of Green Energy Corridor project to facilitate grid interaction
of large scale renewable energy capacity addition.

(vii)  Notification of quality standards for deployment of solar photovoltaic system/
devices.

(viii)  Launch of new schemes like Pradhan Mantri Kisan Urja Suraksha Evarn
Utthan Mahabhiyan (PM-KUSUM), 12000 MW CPSU Scheme (Phase I1) and
Solar Rooftop (Phase I1) programme.

() The Government has set a target of setting up of 100 GW solar power
capacity in the country by December, 2022 under National Solar Mission.

Statement

Sate-wise estimated solar energy potential in the country

Sl. No. State Solar Power Potential
(GWp)
1 2 3
1 Andhra Pradesh 3844
2 Arunachal Pradesh 865
3 Assam 1376
4, Bihar 1120
5 Chhattisgarh 1827
6. Delhi 205
7. Goa 088
8 Gujarat 3HB.77
9 Haryana 456
10. Himachal Pradesh 384

11. Jammu and Kashmir 111.05
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1 2 3
© Jharkhand 1818
13. Karnataka 24.70
14. Kerda 6.11
15 Madhya Pradesh 61.66
16. Maharashtra 64.32
17. Manipur 1063
18 Meghalaya 5.86
19 Mizoram 9.09
20. Nagaland 7.29
21 Odisha 2578
2. Punjab 281
2. Rajasthan 14231
24. Skkim 49
5. Tamil Nadu 1767
26. Telangana 2041
27. Tripura 208
28 Uttar Pradesh 283
29, Uttarakhand 16.80
0. West Bengal 6.26
3L UTs 0.79
ToTAL 74898

Shortfall in target on clean energy

1090. SHRI A. MOHAMMEDJAN: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(@ whether it is a fact that the country will fall short of its target on clean

energy, if so, the reasons therefor;

(b)

whether it is also a fact that the country would not have 100 GW of solar

capacity and 60 GW of wind capacity even by 2024; and
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() whether it is also a fact that the country expected to have only 59 GW of
solar plants and 45 GW of windmills by March, 20227

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJKUMAR SINGH): (a) to (c) The Government has set a target of
installing 175 GW of renewable energy capacity by the year 2022 which includes 100
GW from solar, 60 GW from wind, 10 GW from Biomass and 5 GW from Small Hydro.
So far, a Total of 85.90 GW of renewable energy capacity has been installed in the
country as on 31/12/2019. Further, an additional capacity of 34.16 GW is under various
stages of implementation and 32.38 GW under various stages of bidding. Thus, out of
175 GW, 152.44 GW capacity has either been commissioned or is under implementation
or at bidding stage. The Government is confident of achieving the target.

Green energy jobsin the country

1091. SHRI V. VIJAYASAI REDDY: Will the minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(@ whether it is a fact that as per the report of the International Renewable
Energy Agency, India is one of the top six countries which has created most green
energy jobs in the country;

(b) if so, the number of jobs that have been created under different renewable
energy sector's, sector-wise; and

(c) the status of non-conventional energy in the country, its targets, achievements,
goals, investment, etc.?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJKUMAR SINGH): (a) Yes Sir.

(b) As per the report 'Renewable Energy and Jobs Annual Review 2019' of
International Renewable Energy Agency (IRENA), the Total employment in renewable
energy sector in Indiain 2018 was 719000 jobs. IRENA estimated the employment in
solar PV as 115000 jobs (Grid connected), Wind energy sector 58000 jobs and in hydro
power sector 347000 jobs.

() The country has set atarget of installing 175 gigawatts of renewable energy
capacity by 2022. As on 01.01.2020, the country has installed 85.90 gigawatts of
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Renewable Energy (RE) capacity which constitutes 23% of Total installed power
generation capacity in the country. The status of renewable energy projects including
targets and achievements is given in Statement-1 (See below). Details of year-wise

investment during last three years are given in Statement-11.
Statement-|

Satus of RE projects as on December, 2019

Sector Target by Installed Under Tendered Total
31122022  capacity Implementation (GW) Installed/
(GW) (GW) (GW) Pipeline

(GW)
Solar Power 100 R73 283 2858 85.14
Wind Power 60 375 9.36 220 49.06
Bio Energy 10 1000 000 000 1000
Small Hydro 5 467 053 0.00 520
Wind Solar Hybrid 0 0 144 0.00 144
Round the Clock (RTC) 0 0 0.00 160 160

Power
TotaL 175 85.90 34.16 3238 15244
Statement-I|

Details of year-wise Investment during last three years
Source-wise estimated investment in RE sector during last two and half years

Sector 2017-18 2018-19 2019-20 (Upto Dec)
Average Ach. Total Ach. Total Ach. Total
Invested Investment Investment Investment
Capital made made made
Cost per during during during
MW 2017-18 2018-19 2019-20
(in crore) (in crore) (in crore) (in crore)
1 2 3 4 5 6 7 8

Solar Power 4 9362.64  37450.56 6529.2  26116.8 5549.88 22199.52
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1 2 3 4 5 6 7 8
Wind Power 7 1865.23  13056.61 1480.97 10366.79 1879.21 13154.47
Small Hydro 10 105.95 1059.5 107.35 1073.5 78.4 784
Power
Bio-Power 7 552.82 3869.74 414.7 2902.9 84.5 591.5
ToraL 11886.64 55436.41 8532.22 40459.99 7591.99 36729.49

Energy generation from biogas plants

11092. SHRI PL. PUNIA: Will the Minister of NEW AND RENEWABLE ENERGY
be pleased to state:

(@ the number of the biogas plants and the plants generating energy out of bio-
waste in the country, the details thereof along with the capacity; and

(b) the details of the incentives being given by Government to install new
biogas plants and the plants generating energy out of bio-waste?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJKUMAR SINGH): (a) The Ministry of New and Renewable Energy
(MNRE) is promoting installation of biogas plants to generate Biogas/Bio-CNG/Bio-
Power in the country. A cumulative Total of 50.40 lakh family/small size biogas plants
have been installed up to 31.12.2019 under the National Biogas and Manure Management
Programme/New National Biogas and Organic Manure Programme (NNBOMP). According
to the last independent third party evaluation study report, carried out in ten States
across the country, about 96.5% of the surveyed plants in the capacity range of 1 cu.
m to 6 cu.m have been reported to be generating biogas. The State-wise details of
plants generating biogas are given in Statement-11 (See below). Further, a Total of 517
numbers of biogas plants/projects have been installed for generation of biogas/
Bio-CNG and power both in distributed Off-grid and Grid-connected mode including 22
Bio-CNG generation plants, in the country. The State-wise details of biogas plants
installed capacity and 316 numbers of biogas based power generation (Off-Grid) projects
in the capacity range of 3 kW to 250 kW commissioned up to 31.12.2019 are given in

tOriginal notice of the question was received in Hindi.
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Statement-11 (See below). The State-wise details of installed capacity and numbers of
Waste to Energy plants for generation of biogas, Bio-CNG and power in the country
ason 31.12.2019 are given in Statement-I11 (See below).

(b) The details of financial incentives for setting up small biogas plants being
provided under the New National Biogas and Organic Manure Programme (NNBOMP)
are given in Statement-1V (See below). The financia assistance available for installation
of biogas plants under the Biogas Power Generation (Off-grid) and Thermal application
Programme (BPGTP) is given in Statement-V (See below). The details of incentives
given under the programme on Energy from Urban, Industrial and Agriculture wastes/
residues for setting up large capacity Biogas Plants/Waste to Energy Plants are given
in Statement-V1I.

Satement-I

Details of Sate-wise Biogas plants operating and generating biogas in the
capacity range of 1 to 6 cubic metre per day under the National Biogas and
Manure Management Programme (NBMMP)

Operational Status - Overall Plants

Sl. No. States Total Not Operating % of Non- % of

(Nos.of  Operating operational Plants
Biogas Plants) plants operating

(%)
1 Assam 1345 129 1216 9.6% 90.4%
2 Chhattisgarh 539 46 493 85% 91.5%
3 Gujarat 487 7 430 14% 98.6%
4.  Kerda 577 2 575 0.3% 99.7%
5 Maharashtra 2147 4 2743 0.1% 99.9%
6. Odisha 657 3 626 4.7% 95.3%
7.  Punjab 1405 1 1404 0.1% 99.9%
8  Raasthan 12 1 131 0.8% 99.2%
9. dkkim K2 8 2 25% 7%
10. Telangana A7 &b 82 ) 91%
ToTAL 8368 314 854 35% 96.5%
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Statement-I |

Sate-wise cumulative achievements under Biogas Power Generation (Off-grid)

Programme up to 2019-20 (as on 31.12.2019)

S. No. State Installed Capacity
Numbers of Biog Power
plants/ generation  generation

projects (M3) per day (kwWe)

1 Andhra Pradesh K] 4145 466
2  Gujarat oL 200 0]
3 Haryana (0% 2370 1%
4. Karnataka 66 15075 15705
5 Maharashtra 3 7520 8255
6. Punjab Y 8510 9225
7. Raasthan oL 60 75
8  Tamil Nadu 3B 20970 1971
9. Uttarakhand 10 615 73
10. Uttar Pradesh 0 579 78
11. Madhya Pradesh B 620 &0
12. Keda 3 1060 124
13, West Bengal oL 340 60
14. Odisha oL K0 6
15. Telangana 5 2040 208

TotaL 316 69381 7207
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Satement-111

Sate-wise details of installed capacity and number of Waste-to-Energy plants set
up for generation of Biogas, Bio-CNG and Power in the country
as on 31.12.2019

State/UT Biogas Bio-CNG Power Total
generation generation generation
plants plants plants
m3 /day Kg/day MW MWeq

(No. of (No. of (No. of

plants) plants) plants)
(A) (B) (C) (A+B+C)
1. Andhra Pradesh 90,540 (7) - 40.82(15) 48.365 (22)
2. Bihar 12,000 (1) - - 1.00(1)
3. Chhattisgarh - - 0.33 (1) 0.33 (1)
4. Dedhi - - 52.00 (3) 52.00 (3)
5 Gujarat 24,800 (4) 28338 (5) 11.275 (10)  19.25 (19)
6. Haryana - 4250 (3) 4.0 (2 4.89 (5)
7. Himachal Pradesh 12,000 (1) - - 1.00(1)
8. Karnataka 58,060 (3) 9521 (3) 7.8(5) 14.62(11)
9. Kerda 2,760 (1) - - 0.23 (1)
10. Madhya Pradesh 27,014 (5) 1,200 (1) 15.4 (3) 17.90(9)
11. Maharashtra 1,09636 (10) 27,723 (4) 28713 (15)  43.63 (29)
12. Punjab 34800 (5) 1,847 (1) 1492 (7)  18.20 (13)
13. Rajasthan - 4,000 (2) 3.0 (1 3.83 (3)
14. Tamil Nadu 1,50218 (28) - 10.45 (6)  22.97 (34)
15. Telangana 37,100 (5) - 19.5 (4) 22.59 (9)
16. Uttar Pradesh 62,320 (6) 2,000 (1) 44.63 (22)  50.24 (29)
17. Uttarakhand 67,260 (5) 5,880 (2) 1.89 (2 8.72 (9)
18. West Bengal 14,000 (2) - - 1.17 (2)

ToTaL 702508(83)  84750(22) 254.73(9) 330.93(201)




Satement-1V

Pattern of Central Financial Assistance (CFA) for Household/Small Biogas Plants under the New

National Biogas and Organic Manure Programme (NNBOMP)

Sl. No. Particulars of Central Financial Assistance (CFA)
and States/UTs, Regions and Categories of beneficiaries

Biogas Plants under NNB OMP (size 1 to 25
cubic metre biogas per day) (In ¥ per plant)

1 2 3 4 5 6 7
A Central Subsidy Rates Applicable (In ¥ per plant) 1 Cubic 26 810 15 20-25
Metre Cubic Cubic Cubic  Cubic
Metre Metre Metre  Metre
1 NER States, including Sikkim and including SC and ST Categories of NER. 17,000 22,000 24000 25000 35,000
2. Special Category States (Jammu and Kashmir, Himachal Pradesh,
Uttarakhand, and Andaman and Nicobar Islands) and Scheduled Castes/
Scheduled Tribes of all other States. 10,000 13,000 18000 21,000 28,000
3 All other States (General Category) 7,500 12,000 16000 20,000 25,000
(B) Additional Subsidy for cattle dung based biogas plants if linked with
sanitary toilets, only for individual households (X Per Biogas Plant)
fixed amount. 1,600 1,600 1,600 Nil Nil

(© Turn-Key Job Fee for construction, supervision,

¥ 2500/- per biogas plant for fixed dome design construction based plants
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3 4 5 6 3

D.

1

commissioning, and free O&M warranty for five
years trouble free operations of plant including
quality control at all levels.

such as Deenbandhu and floating gasholder KVIC type brick masonry models
from 1 to 10 M3 and % 4500/- per plant for 15 to 25 M3 plant size. Turn Key
Job Fee will also be provided for eligible biogas plants for pre-fabricated
plants as per above mentioned models involving part construction work
either for digester or dome.

Turn Key Job Fee at the flat rate of ¥ 1000/- per plant will be also €eligible
for biogas plants of size ranging from 1 to 25 M3 which are completely pre-
fabricated/manufactured biogas plants and made up of standard quality
material FRP/HDPE/PV C etc. as aready approved or as and when approved
by MNRE. However, no Turn Key Job Fee will be payable for bag type
digesters made of rubberized nylon fabric (flexi model) plants as it does not
involve higher construction techniques and any supervision of construction.
The manufacturers and developers of such biogas plants for implementation
under this scheme will have to provide a free warranty and guarantee of five
years for all plants for post instalation trouble free operations under the
terms and conditions of Turn -Key Job Work Scheme applicable including
for all those who are implementing the scheme on bidding basis.

Administrative Charges— for physical target achievement range of biogas plants

100-3,000 nos. of Biogas Plants.

1,00,000"
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3,001-7,000 nos. of Biogas plants

Above 7,000 nos. of Biogas plants

10,50,000™

24,50,000 *

Support for Training courses including skill development Programme for Biogas Mitras

Users Course
Staff Course

Construction-cum Maintenance/Refresher Course
Turn-key Workers & Management Course/Skill
Development for TKWSRETS/SHGg/Officials

of SND and KVIC

Biogas Development and Training Centres. Financial
support for set functions and roles of BDTCs would
be provided towards staff, conducting training courses,
skill development courses, pilot plant demonstration,
TA/DA, consumables and contingencies as per
alocated targets.

Support for Communication and Publicity as per the
physical achievement range of Biogas Plants
(Amount in )

4,000
10,000

50,000
75,000

As per the pattern of CFA and staff strength/positions conveyed vide
Ministry's sanction letter No. 19- 3/2011-BE (Pt.) dated 16thNovember, 2011,
dated 2nd March, 2012 and continued vide sanction No. 19-4/2017-BG/R& D/
Biogas dated 14th July, 2017. The annual outlay allocated year-wise shall be
based on the yearly Plan of work and targets as approved activities by the
MNRE.

The financia support would be provided on lump - sum basis which is linked
with the physical achievements as per the range/slab of biogas plants
achievements. The publicity and information charges would be limited to the
actual expenditure claimed and supported by copies of vouchers which
would be subject to the maximum limits as given below:-
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1 2 3 4 5 6 7
1  Upto 1,000 plants %2,00,000/-
2 1,001- 10,000 plants %4,00,000/-
3. More than 10,000 plants 36,00,000/-
(H) Incentive for saving fossil fuels (diesel, petrol, Incentiveis eligible for purchase of 100% biogas engines and transportation
kerosene, electricity etc.) to farmers by using biogas of biogas from the site of the biogas plant to the site of biogas engine. The
in 100% Biogas engines. fixed CFA of ¥ 3000/- per 100% Biogas based Generator set/Biogas engine

water Pumping System (BPS) for water pumping and meeting other small
farm power needs from biogas, subject to a maximum of ¥ 4000/- per plant
for plants of 15 to 25 Cubic Metre would be provided. The annual target for
this will be approved by the Ministry based on the proposals received from
the States and targets allocated by the MNRE.

Additional incentive to PIAs for implementation of NBOMP, biogas plants size 1 to 25 M2 (under the component 2.2 D above)

N Extra ¥ 400 per plant in excess of 100 biogas plants installed.
A Extra X 350 per plant in excess of 3000 biogas plants.
* Extra ¥ 300 per plant in excess of 7,000 biogas plants subject to maximum of ¥ 60.00 lakh (Rupees Sixty Lakhs only).
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(a) Pattern of Central Financial Assistance (CFA) and rates applicable under the Biogas Power Generation (Off-grid) and Thermal application Programme

Satement-V

(BPGTP) w.ef. 26-11-2018 and up to 2019-20 (31.03.2020) for SCs, STs, and all Category Beneficiaries of NER Sates, including other charges

Power Biogas plant Requirement CFA/subsidy limited to the following Administrative Charges to Program |Implementing
gener- capacity (cubic metre) of DPR ceiling or 40% of the Project Agencies, State Nodal Departments /
ating cost whichever is less. Agencies/BDTCs for providing technical
capacity supervision, submission of project completion
(kw) and commissioning reports of project and
monitoring of the projects.

Power Generation Thermal applications Power Generation Thermal applications

3-20kW 30 M3 to 200 M3 DPR required above %40,000/-(Rupees  %20,000/-(Rupees  10% of the CFA 5% of the CFA

>20kW up Biogas plants of above

to 100kW 200 cu. metre size or
any combination of
above size plants or
approved alternate
matching capacity/
design

>100kW up 1000 cubic metre biogas
to 250 kW plant of single digester
or any combination
of above sizes approved

plants capacity/design

10 kW(above 100
m? biogas plant
size)

DPR required

DPR required

forty thousand
only) per kWeq

¥35,000/-(Rupees
Thirty five
thousand only)
per kW

%30,000/-(Rupees
Thirty thousand
only) per kW

Twenty thousand
only)perk Weq
thermal/ cooling

%17,500/-(Rupees
Seventeen thousand
five hundred only)
perk Weq thermal/
cooling

%2,00,000/-(fixed)

%15,000/-(Rupees  %3,00,000/-(fixed)
Fifteen thousand
Only) per kWeq/

cooling

%1,00,000/-(fixed)

%1,50,000/-(fixed)
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(b) Pattern of Central Financial Assistance (CFA) and rates applicable under the Biogas Power Generation (Off-grid) and Thermal application
Programme (BPGTP) w.e.f. 26-11-2018 to 2019-20 (31.03.2020) for All Other States (except SC/ST category beneficiaries of all
Sates/ UTs and NER Sates) including other charges

Power Biogas plant Requirement CFA/subsidy limited to the following Administrative Charges to Program Implementing
gener- capacity (cubic metre) of DPR ceiling or 35% of the Project Agencies, State Nodal Departments /
ating cost whichever is less. Agencies/BDTCs for providing technical
capacity supervision, submission of project completion
(kW) and commissioning reports of project and
monitoring of the projects.
Power Generat ion Thermal applications Power Generat ion Thermalapplications
3-20kW 30 M3 to 200 M3 DPR required %35,000/-(Rupees  %17,500/-(Rupees  10% of the CFA 5% of the CFA
above 10 kW Thirty five Seventeen thousand
(100 m3 biogas thousand only) five hundred only)
plant size) per kW per kWeq thermal/c
cooling
>20kW up Biogas plants of DPRrequired %30,000/-(Rupees  %15,000/-(Rupees  %2,00,000/-(fixed) %1,00,000/-(fixed)
to 100kW above 200 cu. metre Thirty thousand Fifteen thousand
size or any combination only) only) per kWeq
of above plants or per kW thermal/cooling
approved alternate
matching capacity/design
>100kWup 1000 cu.metre biogas DPRrequired 325,000/-(Rupees  %12,500/-(Rupees  ¥3,00,000/-(fixed) %1,50,000/(fixed)
to250kW  plant of single digester Twenty five twelve thousand
or combination of thousand only) five hundred only)
above plants or per kW per kWeq thermal/

approved alternate
matching/capacity/design

cooling
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Satement-VI

Financial and fiscal incentives/assistance available under the Programme on
Energy from Urban, Industrial and Agricultural Wastes/Residues for
setting up Waste to Energy Biogas plants

(i) Biogas generation: Rs 1.0 crore per 12000 cu.m. /day;

(i) Bio-CNG generation (including setting of Biogas plant): Rs 4.0 Crore per
4800K g. Bio-CNG/day;

(i) Power generation based on Biogas (including setting of Biogas plant):
Rs 3.0 Crore per MW.

Fiscal Incentives:

(i) Concessiona Customs Duty and GST at the rate of 5% for initial setting up
of grid connected projects for power generation or production of Bio-CNG
from wastes,

(i) Preferential Tariff announced by the CERC/SERC.
Exemption from cross subsidy and transmission charges

1093. SHRI D. KUPENDRA REDDY: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(@ whether the infrastructure sector of the country demands for bringing captive
renewable energy policy and exemption from cross subsidy and transmission charges,

(b) if so, the details thereof and the reason therefor; and
(¢) the reaction of the Government thereto?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJ KUMAR SINGH): (a) to (c) The industry has been demanding
relief from cross subsidies as higher level of cross subsidy results in higher tariff and
adversely impact their competitiveness. The Tariff Policy 2016 notified on 28 January,
2016, inter-alia, states that "For achieving the objective that the tariff progressively
reflects the cost of supply of electricity, the Appropriate Commission would notify a
roadmap such that tariffs are brought within +20% of the average cost of supply. The
road map would also have intermediate milestones, based on the approach of a gradual
reduction in cross subsidy."
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The Electricity Act 2003 has enabling provisions for captive generation. Cross
subsidy surcharge is not levied in case open access is provided to a person or entity
who has established captive generating plant for carrying electricity to the destination

for own use.

Further, in line with provisions of the Tariff Policy 2016, the Ministry of Power
has issued order for waiver of Inter State transmission charges and losses for
transmission of the electricity generated from solar and wind energy projects,

commissioned upto 31 December, 2022.

Solar power production in Andhra Pradesh

1094. SHRI PRABHAKAR REDDY VEMIREDDY: Will the Minister of NEW AND
RENEWABLE ENERGY be pleased to state:

(@ whetheritisafact that as per the National Institute of Solar Energy, Andhra
Pradesh has a potential of 38.5 GW of solar power;

(b) the manner in which the Ministry is going to help the State of Andhra
Pradesh that aims to produce 10,000 MW of solar power by 2022; and

(c) the status of Ananthapuram and Kadapa Ultra Mega Solar Parks and by

when they are likely to be commissioned?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJKUMAR SINGH): (@) and (b) Yes, Sir. As per assessment made
by the National Institute of Solar Energy, on basis of availability of land and solar
radiation, the potential of solar power generation capacity in Andhra Pradesh is of
around 38.44 GWp. The Ministry of New and Renewable Energy has approved five
Solar Parks of 4,160 MW capacity in the State of Andhra Pradesh. This Ministry

promotes Solar Power in the country including Andhra Pradesh through various Schemes.

(o) Satus of Solar projects in Ananthapuramu and Kadapa Ultra Mega Solar
Parks as reported by Solar Energy Corporation of India Ltd. is given in
Statement.
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Statement

Satus of solar projects in Ananthapuramu and Kadapa
Ultra Mega Solar Parks

Name of Location Capacity Capacity Status Target
Solar Park approved Commissioned of for
(MW) (MW) balance completion
capacity of Solar Park
Anantpur Ultra  N.PKunta and 1500 900 500 MW — under 30.08.2020
Mega Solar Park P.Kothapalli, execution. 100
N.P. Kunta MW — under
Mandal, Ananth- tender.

apuramu District.

Kadapa Solar Thalamanchipat- 1000 200 800 MW — under 31.12.2020
Park nam, Ponnampalli, execution.

Rama Chandraya

Palli, Dhondiam &

Vaddirala village

of Mylavaram

Mandal, Kadapa

Distt.

Farming availers benefitsunder PM-KUSUM Scheme

11095. SHRI PL. PUNIA:Will the Minister of NEW AND RENEWABLE ENERGY
be pleased to state:

(@ the Total number of farmers having applied to avail the benefits under
Pradhan Mantri Kisan Urja Suraksha evam Utthan Mahabhiyan (PM-KUSUM Scheme),

the details thereof, State-wise;

(b) the number of farmers having been provided with solar energy plants under

the said scheme, the details thereof, State-wise; and

() whether Government proposes to provide the benefits of this scheme to

tOriginal notice of the question was received in Hindi.
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landless farmers aso by relaxing the terms and conditions of the said scheme and also
increasing Central grant by 30 per cent, if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJKUMAR SINGH): () and (b) Based on the demand received from
various States and capacity available for allocation for the year 2019-20 under the three
components of Pradhan Mantri Kisan Urja Suraksha evam Utthan Mahabhiyan (PM-
KUSUM) Scheme, this Ministry has issued sanction to different State implementing
agencies as per details given below:—

(i) Component-A: installation of 1000 MW capacity through renewable energy
based small power plants each of capacity up to 2 MW in the rural aresas;

(i)  Component-B: installation of 1,71,050 standalone off-grid solar water pumps,
and

(i) Component-C: solarization of 68,928 existing grid-connected agriculture
pumps.

State-wise details of capacity sanctioned for the year 2019-20 are given in Statement
(See below). Implementation of PM-KUSUM Scheme has recently started and the State
Implementing Agencies are at different stages of implementation of the Scheme including
inviting of applications/identification of beneficiaries.

() Under Component-A of the Scheme provision has been made for taking farm
land on lease for installation of renewable energy power plant.

Under the PM-KUSUM Scheme the CFA has already been increased to flat 30%
of the benchmark cost or the tender cost, whichever is lower, for solar pumps of
capacity up to 7.5 HP irrespective of capacity of the solar pump. In addition, CFA is
also available for solar pumps of capacity above 7.5 HP, however, in such cases the
amount of CFA will be limited to that applicable for 7.5 HP capacity solar pump.

Further, for North-eastern States including, Sikkim, hilly States of Himachal Pradesh
and Uttarakhand, and UTs of Jammu and Kashmir, Ladakh, Lakshadweep and Andaman
and Nicobar Islands, CFA of 50% of the benchmark cost or the tender cost, whichever
is lower, is available.

Same provisions are also applicable for solarisation of existing grid connected
agriculture pumps.
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Statement

Capacity sanctioned to Sates under PM-KUSUM Scheme for 2019-20

S. No. State Component-A Component-B Component-C
(MW) (Nos)) (Nos))
1 Chhattisgarh - 20000 -
2 Delhi 10 - -
3 Haryana o) 15000 468
4, Himachal Pradesh 10 50 -
5 Jharkhand 10 10000 500
6. Gujarat 0 4000 -
7. Karnataka 0 6000 -
8. Kerda 10 - 5200
9 Madhya Pradesh 100 25000 15000
10. Maharashtra 300 30000 9000
11 Meghalaya 10 1700 (6]
12 Odisha - 2500 -
13, Punjab K] 4500 3900
14.  Rajasthan 35 25000 12500
15.  Tamil Nadu - 17500 20000
16. Tripura 5 1300 1300
17.  Uttar Pradesh » 8000 1000
TotaL 1000 171050 63928

Selection process for employment of contractual workers

11096. SHRI VISHAMBHAR PRASAD NISHAD:
SHRIMATI CHHAYA VERMA:
CH. SUKHRAM SINGH YADAV:

Will the Minister of POWER be pleased to state:

tOriginal notice of the question was received in Hindi.
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(@ the details of selection process being followed in the Ministry to employ
contractual workers and the levels of testing after which they are given an employment;

(b) the details of selection process being followed towards appointment of
contractual workers;

() whether it is a fact that these contractual workers are hired/ employed by
higher officials while exercising the nepotism or corrupt practices; and

(d) whether the Ministry proposes to formulate any transparent system regarding
appointment of contractual workers?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJKUMAR
SINGH): (a) and (b) Ministry of Power follows the detailed selection process contained
in the provisions of Chapter 6 of the General Financial Rules (GFR), 2017 to employ
contractual worker. At present, one Assistant Section Officer who retired from this
ministry has been appointed on contractual basis for specific works after following the
detailed procedure given in the relevant GFR provision.

(c) and (d) No, Sir. Ministry of Power follows General Financial Rules (GFR), 2017
provisions for appointment of contractual workers.

National Power Exchange Limited
1097. SHRI K. J. ALPHONS: Will the Minister of POWER be pleased to state:

(@ theachievements of National Power Exchange Limited during the past three
years; and

(b) whether it has led to better utilization of capacity by power stations and
State Electricity Boards?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJKUMAR
SINGH): (a) CERC had accorded approval to National Power Exchange Limited (NPEX)
in the year 2009 for setting up of a Power Exchange. However, NPEX did not commence
operations. Accordingly, CERC in the year 2014 withdrew the permission granted to
NPEX for setting up of Power Exchange.

(b) Does not arise in the view of reply to part (a) above.
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Demand and supply ratio of power in Rajasthan

1098. SHRI HARSHVARDHAN SINGH DUNGARPUR: Will the Minister of POWER
be pleased to state:

(@ whether itisafact that the supply of power isfive times less than comparing
with demand of power in the country;

(b) the current demand and supply ratio in country, State-wise, particularly in
Rajasthan for the last two years;

() whether Government is making plan to provide sufficient power to al farmers
and people in the country, if so, the details thereof; and

(d) the expected time and expenses to complete this dream project?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJKUMAR
SINGH): (a) No, Sir. The supply of power is commensurate with the demand of power
in the country.

(b) The State/UT-wise, details of demand and supply ratio in terms of Energy
during the last two years and current year 2019-20 (upto December, 2019) are given in
Statement-I, Statement-I1 and Statement-I111 respectively (See below). During the current
year 2019-20 (up to December, 2019) supply and demand ratio in the country is 99.5%.

(c) and (d) Electricity is a concurrent subject. Electricity to all the consumers
including farmersin a State/UT is supplied by the concerned State Governments/Power
Distribution Companies (DISCOMs). The Central Government supplements the efforts
of the State Governments by establishing power plants in Central Sector through
Central Public Sector Undertakings (CPSUs) and allocating power from them to the
various States/UTs.

In addition, Government of India has supported States/lUTs through several
schemes such as Deen Dayal Upadhyaya Gram Jyoti Yojana (DDUGJY), Integrated
Power Development Scheme (IPDS), Pradhan Mantri Sahaj Bijli Har Ghar Yojana-
Saubhagya and Ujjwal Discom Assurance Yojana (UDAY). These schemes help the
States/UTs to strengthen distribution network/grid connectivity and achieve 24x7 Power
for All and facilitate uninterrupted power supply.

At present adequate generation capacity is available in the country.
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Satement-|

Power Supply Position for 2017-18

Energy
State/System/Region April, 2017 - March, 2018

Energy Energy Ratio of
Requirement Supplied Energy Supplied

as % of

Energy
Requirement

(MU) (MU)

1 2 3 4
Chandigarh 1610 1,601 95
Dehi 31,826 31,806 99
Haryana 50,775 50,775 1000
Himachal Pradesh 9,399 9,346 94
UT of Jammu and Kashmir and Ladakh 18,808 15,050 80.0
Punjab 54,812 54,812 1000
Rajasthan 71,194 70,603 9.2
Uttar Pradesh 1,20,052 1,18,303 935
Uttarakhand 13457 13,426 9.8
NoRTHERN REGION 371,934 3,65,723 98.3
Chhattisgarh 25916 25,832 9.7
Gujarat 1,090,984 1,090,973 1000
Madhya Pradesh 69,925 69,925 1000
Maharashtra 149,761 149531 9938
Daman and Diu 2534 2534 1000
Dadar Nagar Haveli 6,168 6,168 1000
Goa 4117 4117 100.0
WESTERN REGION 3,68405 3,68,080 09

Andhra Pradesh 58,334 58,288 0.8
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1 2 3 4
Telangana 60,319 60,235 99
Karnataka 67,869 67,701 938
Kerda 25,002 24917 N97
Tamil Nadu 1,06,006 1,05839 9938
Puducherry 2,668 2661 0.7
L akshadweep# a7 a7 1000
SouTHERN REGION 320,248 319,642 0.8
Biher 27019 26,603 9.5
DvC 21,549 21,373 92
Jharkhand 7,907 7,753 8.1
Odisha 28802 28706 9.7
West Bengal 50,760 50,569 996
Skkim 485 134 909
Andaman Nicobar Islands 328 29 911
EAsTERN REGION 1,36,522 1,35/489 99.2
Arunachal Pradesh 79 788 ®.7
Assam 9,04 8779 9%5
Manipur 874 827 A7
Meghalaya 1557 1553 0.8
Mizoram 497 488 983
Nagaland T4 774 975
Tripura* 2,602 2553 8.1
NORTH-EASTERN REGION 16,216 15,763 972
ALL INDIA 12,13,326 12,04,697 9.3

# Lakshadweep and Andaman & Nicobar Islands are stand- alone systems, power supply position
of these, does not form part of regional requirement and supply.

* Includes the supply to Bangladesh.

Note: Power Supply Position Report has been compiled based on the data furnished by State
Utilities/Electricity Departments.
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Satement-11

Power Supply Position for 2018-19

Energy
State/System/Region April, 2017 - March, 2018

Energy Energy Ratio of
Reguirement Supplied Energy Supplied

as % of

Energy
Requirement

(MU) (MU)

1 2 3 4
Chandigarh 1571 1571 1000
Dehi 32,299 32,282 99
Haryana 53,665 53,665 1000
Himachal Pradesh 9,850 9,618 976
UT of Jammu and Kashmir and Ladakh 18,933 15,616 822
Punjab 55,328 55,315 1000
Rajasthan 79,815 79,626 9.8
Uttar Pradesh 117133 1,16,149 9.2
Uttarakhand 13,845 13,753 9.3
NoRTHERN REGION 3,82,493 3,77,595 98.7
Chhattisgarh 26471 26417 9.8
Gujarat 116,372 1,16,356 1000
Madhya Pradesh 76,056 76,064 1000
Maharashtra 158,295 158,157 299
Daman and Diu 2,558 2,558 1000
Dadra Nagar Haveli 6,303 6,302 1000
Goa 4,295 4,292 09
WESTERN REGION 3,90,349 3,90,136 999

Andhra Pradesh 63,861 63,804 09
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1 2 3 4
Telangana 66,489 66,427 99
Karnataka 71,764 71,695 0.9
Kerda 25016 24898 95
Tamil Nadu 1,09/482 1,09,380 99
Puducherry 2,766 2,756 0.7
L akshadweep® 46 46 1000
SouTHERN REGION 3,309,377 3,338,960 9099
Bihar 30,061 29825 0.2
DvC 2745 2372 B4
Jharkhand 8737 8490 972
Odisha 32,145 32115 09
West Bengal 51471 51,287 9.6
Skkim 527 527 909
Andaman and Nicobar Islands 346 323 933
EAsTERN REGION 1,45,686 1,44,616 0.3
Arunachal Pradesh 839 859 9.9
Assam 9,566 9238 9.6
Manipur 05 8% 98.8
Meghalaya 1957 1,956 09
Mizoram 643 635 98.8
Nagaland 833 7% 85
Tripura* 1,863 1841 98.8
NORTH-EASTERN REGION 16,691 16,219 972
ALL INDIA 12,74,595 12,67,526 04

# Lakshadweep and Andaman & Nicobar Islands are stand- alone systems, power supply position
of these, does not form part of regional requirement and supply.

* Excludes the supply to Bangladesh.

Note: Power Supply Position Report has been compiled based on the data furnished by State
Utilities/Electricity Departments.
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Satement-111

Power Supply Position for 2019-20

Energy
State/System/Region April, 2017 - March, 2018

Energy Energy Ratio of
Reguirement Supplied Energy Supplied

as % of

Energy
Requirement

(MU) (MU)

1 2 3 4
Chandigarh 13% 13% 1000
Ddhi 27,198 27,190 1000
Haryana 44,001 44077 1000
Himachal Pradesh 7,926 7870 9.3
UT of Jammu and Kashmir and Ladakh 14,568 11,723 805
Punjab 47165 47159 1000
Rajasthan 60,979 60,934 09
Uttar Pradesh 93,270 97,019 9.7
Uttarakhand 11,268 11,173 9.2
NoRTHERN REGION 3,12,860 3,08540 98.6
Chhattisgarh 23,005 23,002 1000
Gujarat 85,972 85971 1000
Madhya Pradesh 55,144 55,144 1000
Maharashtra 115379 115379 1000
Daman and Diu 1961 1961 1000
Dadar and Nagar Haveli 4,987 4,987 1000
Goa 3,244 3,244 1000
WESTERN REGION 289,693 289,683 100.0

Andhra Pradesh 48,598 48,560 09
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1 2 3 4
Telangana 48,285 48283 1000
Karnataka 51,345 51,343 1000
Kerda 19501 19457 938
Tamil Nadu 81,768 81,764 1000
Puducherry 2201 219 09
L akshadweep® 3} 3} 1000
SouTHERN REGION 251,698 251,607 1000
Bihar 24,860 24,778 R.7
DvC 17,029 17,027 1000
Jharkhand 6,736 6,693 94
Odisha 23350 23350 1000
West Bengal 42228 42113 R.7
Skkim 3% 3% 1000
Andaman and Nicobar Islands 20 242 933
EAsTERN REGION 1,14,599 114,357 0.8
Arunachal Pradesh 562 559 P4
Assam 7,769 7,302 A0
Manipur 663 663 9.3
Meghalaya 1546 1524 ®B5
Mizoram 470 466 03
Nagaland 615 610 993
Tripura* 1226 1203 8.1
NorTH-EASTERN REGION 12,855 12,327 959
ALL INDIA 9,81,705 9,76,519 05

# Lakshadweep and Andaman & Nicobar Islands are stand- alone systems, power supply position
of these, does not form part of regional requirement and supply.

* Excludes the supply to Bangladesh.

Note: Power Supply Position Report has been compiled based on the data furnished by State
Utilities/Electricity Departments.
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Installed capacity of NTPC
1099. SHRI VAIKO: Will the Minister of POWER be pleased to state:

(@ theTotd installed capacity of NTPC and NTPC group as on 1st of January,
2020

(b) the number of projects with their capacity that are ongoing in various States

in the current financial year;
(©) when they are expected to be commissioned; and

(d) thetarget for commissioning the projects with each installed capacity in the
next three years, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJKUMAR
SINGH): (a) Theinstalled capacity of NTPC and NTPC Group is 49695 MW and 58156
MW respectively as on 1st January, 2020.

(b) to (d) Details of under construction projects of NTPC (including JVs and
Subsidiaries) in various States in the current financial year along with likely
commissioning dates are given in Statement.

Satement

NTPC group's projects under construction in the country

3.  State/Union Project Name & Fud  Capacity Anticipated
No.  Territory Capacity Type (MW) Commi-
ssioning

1 2 3 4 5 6

NTPC owned Projects

1. Bihar Barauni-1l * (2x250 MW) Coal 250 Q4 20-21
2. Bihar Barh-1 (3x660 MW) Coal 1980 Q2 21-22
3. Odisha Darlipalli-1 * (2x800 MW) Coal 800 Q2 20-21
4. Madhya Pradesh ~ Gadarwara-1* (2x800 MW) Coal 800 Q4 19-20
5. Madhya Pradesh ~ Khargone* (2x660 MW) Coal 660 Q4 19-20

6. Chhattisgarh Lara-I* (2x800 MW) Cod 800 Q4 19-20
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2 3 4 5 6

7. Jharkhand North Karanpura (3x660 MW) Coal 1980 Q4 21-22
8. Uttar Pradesh Tanda-Il * (2x660 MW) Coal 660 Q2 20-21
9. Telangana Telangana Ph-1 (2x800 MW) Coal 1600 Q2 21-22
10. Uttar Pradesh Auraiya (20 MW) Floating Solar 20 Q2 21-22
11. Kerda Kayamkulam (92 MW) Floating Solar 92 Q1 21-22
12. Telangana Ramagundam (100 MW) Floating Solar 100 Q3 20-21
13. Andhra Pradesh ~ Simhadri (25 MW) Floating Solar 25 Q3 20-21
14. West Benga Rammam (3x40 MW) Hydro 120 Q3 22-23
15.  Uttarakhand Tapvan Vishnugad (4x130 MW) Hydro 520 Q3 21-22
16.  Uttar Pradesh Auraiya (20 MW) Solar 20 Q22122
17. Uttar Pradesh Bilhaur(140 MW) Solar 140 Q2 20-21
18.  Uttar Pradesh Bilhaur (85 MW) Solar 85 Q3 20-21
19. Rgjasthan CPSU Scheme-| (400 MW) Solar 400 Q2 21-22
20. Rgjasthan Jetsar (160 MW) Solar 160 QI 21-22
21. Uttar Pradesh Rihand (20 MW) Solar 20 Q22122

SuB ToTAL 11,232
Subsidiary/Joint Venture Projects
22.  Jharkhand Patratu, PVUNL (3x800 MW) Coad 2400 Q4 22-23
23. Bihar Nabinagar, BRBCL** (4x250 MW) Coad 250 Q2 20-21
24. Bihar Nabinagar, NPGCPL* (3x660 MW) Coad 1320 Ql 21-22
25.  Uttar Pradesh Meja, MUNPL* (2x660 MW) Coal 660 Ql 20-21
26. Odisha Rourkela PP-1l (250 MW) Cod 250 Q2 20-21
27.  West Bengal Durgapur Power Project 111 (40 MW) Coal 40 Q2 20-21

SuB ToTAL 4,920

Granp TotaL (MW) 16,152

* Unit-1 already commissioned.

** Units-1, 2 & 3 already commissioned.
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Additional power requirement by Sates

1100. SHRI KANAKAMEDALA RAVINDRA KUMAR: Will the Minister of POWER
be pleased to state:

(@ whether it is a fact that State Governments including the State of Andhra
Pradesh has requested to allocate additional power on the monthly basis;

(b) if so, details of requirement thereof, month-wise, State-wise;

() whether Government has any proposal to de-centralise power generation in
the country, if so, the details thereof; and

(d) if not, reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJKUMAR
SINGH): (a) and (b) Yes, Sir. During the year 2019-20, requests for additional allocation
of power were received from Puducherry, Andhra Pradesh and Jammu and Kashmir, and
request for reducing allocation was received from Chandigarh. The details in this regard
are as under:—

@) InJune, 2019, Puducherry had requested for continuation of their allocation
of 40 MW from unallocated quota of Central Generating Stations of Southern
Region with effect from 01.07.2019.

(i) InAugust, 2019, Andhra Pradesh had requested for additional allocation of
1000 MW of power for the month of September, 2019.

(iii)  In October, 2019, Jammu and Kashmir had requested for enhancement in the
quota of power for the winter months.

(iv) Chandigarh had in October, 2019, requested for reduction in their allocation
from 14% to 9% from the unallocated quota of Central Generating Stations
in Northern Region.

(v) Inthelast week of December, 2019, Puducherry had requested for continuation
of their allocation of 40 MW from unallocated quota of Central Generating
stations of Southern Region beyond 31.12.2019.

(c) and (d) Generation is a delicensed activity as per provisions of The Electricity
Act, 2003. The sector-wise installed generation capacity in different regions of the
country as on 31.12.2019 is given in Statement.
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Statement

Details of installed generation capacity in different regions of the
country as on 31.12.2019

All India Sector-wise Installed Capacity (in MW)

Sector Regions All India*

Northern Western Southern Eastern North-Eastern

State 2581646 32045.26 33246.15 1147303 1188.95 103769.85

Private 41256.02 6404561 58752.05 7990.59 124.87 172169.14

Central 3036454  25094.92 1944650 14802.25 3083.62 92791.83

ToraL 9743702 12118579 111444.70 34265.87 439744 368730.82

*Excludes 58.24 MW power installed in Islands.

Under-utilisation of non-nuclear based power plants
1101. SHRI K. K. RAGESH: Will the Minister of POWER be pleased to state:
(@ the Total installed and utilised capacity of non-nuclear based power plants;
(b) the reason for under-utilization of such power plants; and

() whether there are any concrete proposals to ensure 100% utilisation of
capacity of power plants, if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJKUMAR
SINGH): (a) to (c) The Total Installed Generation Capacity of non-nuclear based power
plants as on 31.12.2019 is 362.01 Giga Watt (GW). The utilization of these operational
power plants depends upon the electricity demand which varies at every instant of
time. At the same time, 100% availability of power plants cannot be ensured because
of a variety of reasons like shut down for maintenance of power plants, break down
of power plants, non-sunny periods for solar power plants, non-windy periods for wind
power plants, etc.

The maximum and the minimum electricity demand met during the current year was
around 183 Giga Watt (GW) and 97 GW respectively. Thus, due to these inherent
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characteristics of the electricity demand and power plants, it is not possible to have
100% utilization of the power plants. But, adequate availability of the generation
capacities is ensured to meet the electricity demand in the country.

Appointment of dependents on compassionate grounds

11102, SHRIMATI CHHAYA VERMA:
SHRI VISHAMBHAR PRASAD NISHAD:
CH. SUKHRAM SINGH YADAV:

Will the Minister of POWER be pleased to state:

(8 whether it is afact that as per the terms and conditions set for making an
appointment on compassionate grounds in case of any in service employee expires
during travel, leave and hospitalization, his’her dependent is not given any such
appointment;

(b) whether the Ministry is considering to make terms and conditions more
flexible for the appointment of dependents on compassionate grounds; and

(¢) the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJKUMAR
SINGH): (a) As per the consolidated instructions on compassi onate appointment issued
by DoPT vide OM No. 14014/02/2012-Estt. (D) dated 16.01.2013, compassionate
appointment is applicable to a dependent family member of a Government servant who
dies while in service and as such it does not exclude death during travel, leave and
hospitalization.

(b) and (c) No, Sir. As per the Government of India (Allocation of Business) Rules,
1961, the rule making power in this matter lies with Department of Personnel and
Training (DoPT).

Foreign direct investment in energy sector

1103. SHRI AKHILESH PRASAD SINGH: Will the Minister of POWER be pleased
to state:

(@ the details of Total FDI in energy sector in India in the last three years,
and

TOriginal notice of the question was received in Hindi.
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(b) the steps taken by Government to boost FDI in energy sector?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJKUMAR
SINGH): (a) The Total FDI in power sector in India in the last three years as per
information provided by Department for Promotion of Industry and Internal Trade
(DPIIT), Ministry of Commerce is as under:

Sl. No. Year FDI in US $ Million
1 2016-17 111298
2 2017-18 1621.00
3 2018-19 110564

Source: RBI data

(b) Department for Promotion of Industry and Internal Trade (DPIIT), Ministry
of Commerce, Government of India notifies the Consolidated FDI Policy from time to
time to encourage the foreign investment which includes power sector also.

The existing Foreign Direct Investment (FDI) policy notified in June, 2016 by
DPIIT for FDI in Power Sector provides for 100% FDI under automatic route for projects
of power generation (except atomic energy), transmission, distribution and trading.
Government of India has also allowed the FDI up to 49% in Power Exchanges registered
under the Central Electricity Regulatory Commission (Power Market) Regulations, 2010,
under the automatic route, subject to certain conditions, as laid down in the policy.
However, FII/FPI purchases were restricted to secondary market only. Later on it was
decided to do away with this provision, thereby allowing Foreign Institutional Investors
(Flls)/Foreign Portfalio Investors (FPIs) to invest in Power Exchanges through primary
market as well.

CSIR funding and resear ch programmes

1104. PROF. MANOJ KUMAR JHA: Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state:

(@ whether Government has set any target for the Council of Scientific and
Industrial Research (CSIR) in the field of research and development, if so, the details
thereof and the achievements made by the CSIR till date;

(b) the number and details of projects taken up by CSIR for progress and
development of the country; and



272 \W\ritten Answers to [RAJYA SABHA] Unstarred Questions

() the Total funds allocated and spent for the CSIR during the last four

years?

THE MINISTER OF SCIENCE AND TECHNOLOGY (DR. HARSH VARDHAN): (a)
Yes Sir. Council of Scientific and Industrial Research (CSIR) has been assigned specific
functions aimed at strengthening National Innovation System (NIS). CSIR's focusison
pursuing science which strives for global impact, technology that enables innovation
driven industry and nurture trans-disciplinary leadership thereby catalysing inclusive
economic development for the people of India. It thus provides Science and Technology
interventions to benefit society; cutting edge technologies to industry so as to enhance
national competitiveness; and technological support to the strategic sector to strengthen
and deepen the capability and capacity base. It catalyses S& T based entrepreneurship
as well and has been building a sustainable ecosystem for S& T based Human Resource

development including Skill Development.

CSIR has been providing significant technological interventions in many areas
which include environment, health, drinking water, food, housing, energy, specialty
chemicals & petrochemicals, glass and ceramics, medicina plants and plants of economic
value, leather, mining, metals and minerals, machinery and instrumentation, strategic
sectors including aerospace etc. In doing so, CSIR partners with Industry in a significant

manner.

CSIR has covered over the years, a wide spectrum of Science and Technology
ranging from radio and space physics, oceanography, earth sciences, geophysics,
chemicals, drugs, genomics, biotechnology and nanotechnology to mining, materials,

aeronautics, instrumentation, environmental engineering and information technology.

CSIR isthe Nation's custodian for Measurement Standards: Mass, Distance, Time,
Temperature, Current etc. CSIR has created and is the custodian of Traditional Knowledge
Digital Library (TKDL) which is a powerful weapon against unethical commercial
exploitation of "Indian Traditional Knowledge".

CSIR is amongst the top 50 global institutions by normalized World Intellectual
Property Organization (WIPO) patent families, standing at 16, and is the only Indian
organization in thistop 50 lineup. The major recent achievements/initiatives of CSIR are
given in Statement-I (See below).
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(b) R&D activities are being pursued by CSIR in following categories of projects
namely:- (i) Fast Track Trandation (FTT); (ii) Fast Track Commercidization; (iii) Mission
Mode; (iv) Focused Basic Research (FBR); and (v) Niche Creating High Science/High
Technology (NCP). These are grouped under eight themes: (i) Aerospace, Electronics,
Instrumentation & Strategic Sectors (AEISS); (ii) Civil, Infrastructure & Engineering
(CIE); (iii) Ecology, Environment Earth and Ocean Sciences and Water (E30W);
(iv) Mining, Minerals, Metals and Materials (4M); (v) Chemicals (including leather) and
Petrochemicals (CIP); (vi) Energy (Conventional and Non-Conventional) and Energy
Devices (EED); (vii) Agri., Nutrition and Biotech (ANB); and (viii) Healthcare (HTC).
Apart from CSIR has supported specific laboratory and rural development oriented
projects called as HARIT (Harnessing Appropriate Rural Interventions and
Technologies), to leverage its strong scientific and technological knowledge base for
the benefit of most common people of the country lying at the bottom of economic
pyramid. The Total nhumber of projects is 473 with their details under implementation
during current financial year (2020-21) are given in Statement-11 (See below).

() The Tota fund allocated and spent for CSIR during the last four years is

as follows.—
Financia Year Fund Allocated / Spent (Rs in Crores)
2016-17 4013.06
2017-18 4582.12
2018-19 4521.28
2019-20 (Revised Estimates) 4831.583
531.843 (spent upto
December, 2019)

Statement-|
Major recent achievements/initiatives of CIR
1  Plant of Potash from Spent Wash

No significant Potash Production takes place in India and country relies on
imports (4-5 million MT Muriate of Potash (MOP) per annum.) for use as fertiliser.
The shortage of land and vulnerability to climate change expose the future
production of potash from sea bittern through an evaporite route to greater risks.
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CSIR in collaboration with engineering partner have devel oped complete technol ogy
solution for valorisation of spent wash generated in sugarcane molasses based
alcohol distillery. The process allows utilisation of spent wash for production of
value-added by products, viz., potash fertiliser, animal feed ingredient etc., while
achieving statutory compliance with 'zero liquid discharge' norms. Preliminary
economic analysis for implementation of the technology in a 100 klpd distillery
suggest a CAPEX payback period of about 3.5 years. The process know-how has
been licensed and the manufacturing plant has been established.

2. Dental Implants

CSIR aong with 11T Delhi and MaulanaAzad Institute of Dental Sciences developed
a complete indigenize solution for edentulous conditions in order to make it
affordable for Indian population. Technology has been transferred to an Indian
Company as a step towards Make in India implants and import substituted
technology. With the grant of manufacturing license in June 2019, the Industry is
ready to launch the product in the market.

3 India'sfirst biofuel-powered flight: CSIR Technology for Aviation Grade Biofuel

A historic flight powered by indigenously produced aviation biofuel based on
patented technology of CSIR-Indian Institute of Petroleum (I1P), Dehradun
completed journey from Dehradun to Delhi on August 27, 2018. With this maiden
flight India joined the exclusive club of nations using biofuel in aviation. The use
of bio jet fuel, apart from reducing greenhouse gas emissions by about 15 per cent
and Sulfur Oxides (SOx) emissions by over 99 per cent, is expected to provide
indigenous jet fuel supply security, possible cost savings as feedstock availability
at farm level scales up, superior engine performance and reduced maintenance
cost for the airline operators. For the first time in the country, on 26th January,
2019, an AN-32 transport aircraft of IAF flew with blended bio-jet fuel produced
by CSIR technology.

4 Successful Inaugural Flight of SARAS PTIN

SARAS PTIN (14 seater) light transport aircraft designed and developed by CSIR-
National Aerospace Laboratories (CSIR-NAL) was flown successfully on 21.02.2018.
The primary objective of PT1N is to evaluate system performance in about 20
flights and the data collected from this shall be used to freeze the design of 19
seater production version aircraft - SARAS MKkII.
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5. Drishti Transmissometer: Deployment across I ndian Airports

Drishti is an Indigenous - Innovative -Cost effective visibility measuring system
— First of its type and CSIR is the only organization to have developed this
technology in the country. It is useful for airport operations and gives information
to pilots on the visibility at the runway. Drishti Transmissometers have been
installed at a number of civilian and Indian Airforce airports across the country.

6. CSIR Technologiesfor India'sFirst Light Combat Aircraft - TEJAS

CSIR has been Integral Partner with ADA in Design and Development of TEJAS.
CSIR developed and fabricated 165 composite parts, Fly-by-Wire (FBW) Control
Systems and State of art training simulator

7. Waste plastics to fuels

CSIR in collocation with and GAIL (India) Ltd. have developed a technology for
converting waste plastics to fuel (diesel). After the completion of lab scale and
bench scale studies, a demonstration plant of 1 ton per day (TPD) capacity has
been set up. The process utilizes waste polyethylene and polypropylene type
waste plastics available from MSW and other sources and generates about 800L
of diesel per batch.

8  RENEU (Restoration of Nallah with Ecological Units)

Drain treatment technology of CSIR can be helpful as large volume of untreated
sewage is flowing across country and creating pollution problem of rivers and
lakes. These water bodies finally also get contaminated and give poor drinking
water and thus increasing treatment cost and health burden. The limited estimates
show that in Ganga basin alone there are more than 1000 drains which discharges
sewage without treatment. Benefit of insitu treatment is that it need 1/6-1/8th of
the cost and 1/3rd of the O&M.

9. CSIR Mission on Sickle Cell Anaemia

CSIR is implementing a Mission on Sickle Cell Anaemia. The project envisages
managing genetic burden of Sickle Cell Anaemia and understanding genetic basis
of differential response to Hydroxyurea Therapy, Drug discovery and development
for management of SCA, Genome editing and stem cell research approach for the
treatment of SCA and development and on-ground implementation of an affordable,
accurate and accelerated diagnostic kit.
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10. CSIR AromaMission

The CSIR Aroma Mission is envisaged to bring transformative change in the
aroma sector through desired interventions. It is aimed at development of superior
aroma crop varieties and their agro-technol ogies and assessment of their suitability
for the large scale cultivation in specific agro-climatic regions; In 15 months since
the project was launched, an area of about 50000 hectare has been brought under
cultivation of aromatic plants across the country under the project.

11. CSIR Phytophar maceuticals Mission

The CSIR Phytopharmaceutical Mission is envisaged to bring transformative
change in the medicina plants sector through captive cultivation of selected
medicina plants, including rare, engendered and threatened species, production
of quality planting material and development of region specific agro technologies;
technology packages for production of GMP grade medicinal plant extracts; and
phytopharmaceutical development from important medicinal plants. In the first
year of project implementation, mass multiplication of quality planting material and
captive cultivation of target plant species in different States/districts has been
achieved. Further, plants of 25 Rare, Engendered and Threatened (RET) species
have been collected for genebank.

12. CSIR Mission on 'Safety and Security of Vital Installations

CSIR has recently launched a mission on 'Safety and Security of Vita Installations
which envisages to address following issues: Earthquake Hazard quantification
studies in Uttarakhand; Design and development of efficient slope stabilization
measures of mitigate landslide hazards for the safety of vital installations in hilly
religions of NW Himalayan Belt; Safety of Hospitals particularly in seismic prone
zones, To evolve blast and impact resistant design of Hardened Aircraft Shelter
with layered configuration for a specified threat; Structural Health Monitoring
(SHM) through innovative solutions consisting of smart video camera system,
smart video surveillance system, Real-time system for identification of outsiders,
Border security management system based on intelligent multi-sensor approach;
and Active Fire Protection System for the design and development of customized
fire safety and security solutions for Hospitals. CSIR has already prepared
Earthquake Risk Index Map of the City of Dehradun which can be used to prepare
for facing the expected Earthquake event in its aftermath.
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13

14.

CSIR Mission on Development of Fast, Durable and Ener gy Efficient MassHousing
Scheme

The mission is aimed at developing and deploying at a scale in partnership of
stakeholders the prefab technologies for construction of fast, durable, energy
efficient and affordable interventions for mass housing. Efficient design of precast
structural panels using various materials will be developed to achieve desired
performance such as light weight (50% reduction), improved fire rating (minimum
2hrs), durability (70-80 years), cost effective (25% lesser compared to lowest
available) with reduced cycle time of 5-7 days compared to existing 16-19 days.
The mass housing schemes are planned to be developed suiting to socio-cultural
requirements in different geo-climatic regions across the country. The developed
technology(ies)/ know-how(s) will be demonstrated by 3D virtual displays and by
prototype demo units for the purpose of end to end training and needful
deployment.

CSIR Mission on Technologies for Robust Sructural Health Monitoring of
Critical Infrastructure and Conservation and Restoration of Heritage Sructures

The mission comprises of two verticals namely Robust Structural Health Monitoring
Technologies for Critical Infrastructure Management (Vertical 1) and Conservation
and Restoration of Heritage Structures (Vertical 2). Mission Vertical 1 isaimed at
developing technologies for structural health monitoring of critical Infrastructure
using advanced signal processing, machine learning techniques combining with
IOT and cloud-enabled technologies for early detection of damage in civil
infrastructure. Vertical 2 of the mission is aimed at developing State-of-the-art
technologies for conservation and restoration of heritage structures. Guidelines
for conservation and restoration of heritage structuresin Indiawill also be prepared.

CSIR's new patented Clot buster, PEGylated Streptokinase set to revolutionize
the treatment of Strokes

Ischemic stroke is a condition caused by a dysfunction in the supply of blood
to the brain due to emboli, thrombus or atherosclerosis occurring in cerebral
arteries. Surprisingly, the prevalence of stroke is much higher in India than the
West and about 87% of all strokes are ischemic strokes. CSIR-IMTECH and
Epygen have entered into an agreement for the latter to develop PEGylated
Streptokinase for treatment of Ischemic Stroke.
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16.

17.

Non-vascular self-expandable stents

Stents are used in the treatment of numerous biliary tract diseases, ranging from
benign biliary diseases to malignant strictures. Two types of biliary stents find
extensive use: plastic stents and self-expanding metallic stents. Amongst these
while the self-expandable metal stents offer longer patency their prohibitive cost
makes them unaffordable. CSIR-NCL in collaboration with a start-up has developed
anew class of self-expandable stents based on a novel scroll design. These stents
have been made with simple polymer-metal composites unlike the shape memory
alloy based stents. These stents could be made a much lower costs than the
currently available ones. Process for transferring the technology to two companies
is on.

CSIR's Divya Nayan for Visually Impaired

CSIR-Central Scientific and Industrial Organization has developed a Personal
Reading Machine named- Divya Nayan, for Visually Impaired which can read any
printed and digital books available in Hindi and English. Divya Nayan has been
tested with a number of visually impaired people with different age groups and
has gained wide popularity.

Development and licensing of affordable Water Disinfection System Oneer ™

CSIR-Indian Ingtitute of Toxicology Research (CSIR-I1TR), Lucknow has devel oped
technology for "Drinking Water Disinfection System™ with Trade name "OneerTM".
It is useful for continuous treatment of water. The technology of "Drinking Water
Disinfection System" was transferred to M/s Bluebird Water Purifiers, New Delhi.
Oneer developed by CSIR-IITR will provide safe and clean drinking water at a cost
of just 2 Paise / Ltr. The Community level model is of 450 LPH capacity. It can
be scaled up to 5000 to 1 lakh L/day;

Waterless Chrome Tanning Technology- a Game Changing Technology

Chromium is the most sought after tanning agent with about 2.0 billion sg. ft. of
leather being made in India. About 20 thousand tons of chrome tanning agent is
discharged in the wastewater. In order to overcome the problem, CSIR-CLRI has
developed waterless chrome tanning technology.

The waterless tanning technology has now found PAN INDIA acceptance, with
tanners in al clusters enrolling for its adoption. The technology has been put to
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use in about 50 tanneries in the country. Thisis truly a game changing technology
that has emerged from the CSIR through CLRI.

20. Zeroliquid dischargeleather technology

A zero wastewater discharge process technology based on Electro-oxidation (EO)
has been developed for the first part of the leather manufacturing process, the pre-
tanning processes. The potential environmental benefits and potential social
impacts for Indiaincludes: No discharge of wastewater from tanneries; The possible
reduction of cost will be about ¥ 96 million per annum from reduction in the cost
of wastewater treatment; This system does not result in generation of sludge
(about 160 tons sludge per annum) and less average annual fatalities due to
release of H2S. The technology has been transferred to M/s Leayan Global Pvt.
Itd, Kanpur; M/s Royal Tanners, Kanpur; and AN Leathers Pvt. Ltd, Agra.

21. High Grade Gelatin from and Protein Hydrolysate from Raw Hide and Skin
Trimming Wastes

Gelatin is widely used in the pharmaceutical industry to make capsules for drugs
aswell asin the food industry to make jelly candies, ice cream, and as thickening
agent in cakes and soups. Leather processing generates huge amount of raw
trimming wastes. CSIR-CLRI has developed technology for making high grade
gelatin from waste material-trimmings of raw hide. The technology developed by
CSIR-CLRI is towards complete utilization of proteinous constituents present in
the trimmings. This technology is exclusively licensed at a cost of ¥ One crore
to M/s Anipro Manufacturing Company for making gelatin and protein hydrolysate
within India.

22. Coal dust collecting and briquetting system

It is pertinent to collect the dust from mine roads and put it to alternative use not
only for reducing air pollution but also for improving the health of local populace.
Road dust collecting system has been developed. CSIR-CIMFR has transferred
the patented technology to M/s Tata Motors Limited, Mumbai.

23, Phytopharmaceutical for Glucocorticoid-induced Osteoporosis

Globally glucocorticoid is the third biggest cause of osteoporosis. CSIR-CDRI has
developed a standardized fraction of Cassia occidentalis Linn, for the treatment
of glucocorticoid-induced osteoporosis and muscular atrophy. Technology licensed
to M/s Pharmanza Herbals Pvt. Ltd., Gujarat for further development and
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commerciazation as a Phytopharmaceutical drug. The product is under development
in Phyto-pharmaceutical mode and would be available in Indian and the U.S.
market after completing necessary studies as per the regulatory guidelines

Safe Disposal of Municipal Solid Waste utilising high temperature plasma

The technology has been developed for effective and eco-friendly disposal of
municipal solid waste material generated on daily basis and generation of fuel gas
containing predominantly CO and H, utilizating high temperature (>3000°C) Plasma
arc. The technology has been licensed to M/s Positronics Innovation Pvt. Ltd,
Kolkata, WB for commercialization on non-exclusive basis for a period of 5 years.

Development of Solar Tree/Artifacts for generation of power utilizing lesser
ground area

Solar Power Tree is the perfect solution to the question of availability of the land
in the future for generating solar power - It take up only a fraction of land
consumed by conventional systems. To bring visibility to solar technology and
to enhance the beautification of asite, CSIR-CMERI has developed solar artifacts.

e Attapatram is of IkWp capacity and can provide 0.5kW electricity for 3
hours. These can be installed in the beaches, river banks, parks and even
in the lawn of a bungalow.

e Solar Florais of 3kWp capacity and can be installed in the road side, parks
and other remote areas to provide electricity.

e Surya Banaspati is of 5kWp capacity and can be installed in the road side,
parks and other remote areas to provide electricity.

The technology has been transferred to 9 Industries for commercialization in non-
exclusive basis for a period of 5 years.

Development of Intelligent and power ed wheel chair

CSIR-CMERI developed system has immense societal value for the physically
challenged people, old age population for mobility and rehabilitation purpose.
Intelligent and powered wheel chair design provides enhanced mobility and
stability and capability to turn full 360 degrees in any narrow corridor. The
Technology has been transferred to Indian Industry for commercialization for a
period of 5 years.
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27. Large Scale Production of Graphene Oxide

Graphene oxide is extensively used in energy storage devices, polymer composites,
desalination of water, conducting ink, aqueous lubrication, nano-coolant, additive
for phase change materials, etc. Graphene oxide is not toxic and hazardous for the
environment. The cost of commercially available graphene oxide is very high and
scaled-up production of graphene oxide at reasonable price without compromising
the quality is achallenging task. The technology developed by CSIR demonstrates
the production of graphene oxide starting from natural flake graphite. The
Technology has been transferred to one Indian Industry for commercialization for
a period of 5 years.

28. Salivary Fluoride Detection Kit

The indigenous salivary fluoride level detection kit and sensor station is
unprecedented in its kind towards diagnosis of salivary fluoride level for the
welfare and betterment of the society. It protects from Dental Caries; helps in
remineralization; protects against tooth decay; and helps prevent premature tooth
loss. The Technology has been transferred to two Indian Industries for
commercialization for a period of 5 years.

29. Boring machine based on trenchless technology

Trenchless construction limits the amount of excavation and the surface repairs
needed after digging. Available imported machines are of large capacities for big
projects and very expensive. No such machine is being manufactured indigenously.
To address this gap, boring machine based on trenchless technology has been
designed and developed.

The developed machine can bore upto 14 m length and 160 mm dia. holes under
the roads and buildings for laying sewer/ pipe lines and cables. The developed
machine is affordable and can be used by small/middle class contractors. It islight
in weight, portable and requires low maintenance and Suitable for both wet and
dry boring. The technology has been transferred to M/s Techno Industrial
Marketing, Uttarakhand

30. Micro Fuel Cdl

Micro fuel cell is a power source for electronic devices that converts chemical
energy into electrical energy. The scaled down fuel cells can be used in electronic
devices such as digital cameras, radios, toys and other low power applications.
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CSIR has developed cost effective, smple and easy to fabricate micro fuel cell for
use in low power applications. Technology has been transferred to M/s Victor
Industries Pvt. Ltd., Sangli, Maharashtra on non-exclusive basis.

New Rice Variety with Low Glycemic Index Released- A Diabetic Friendly Rice

CSIR-CCMB in collaboration with the Indian Institute of Rice Research at
Hyderabad has released a new variety of rice that resists pests and is also
beneficial for those with diabetes. The new Improved Samba Masuri (ISM) rice
variety is resistant to Bacterial Blight (BB) and at the same time has the lowest
Glycemic Index (Gl) at 50.9 among all mgjor rice varieties, which is an improvement
over the 52.9 Gl of the earlier Samba Masuri variety. At present, almost 40 per cent
of the normal Samba Masuri rice crop is being lost due to Bacterial Blight (BB).
The new I1SM variety of riceis, therefore, expected to significantly reduce this crop
loss, which eventually would lead to reduced prices of rice and increased profit
margins for farmers and traders. The traditional Samba Masuri rice is commonly
called Sona Masuri and Kurnool Masuri and has very low resistance to BB, a pest
disease for which there is no chemical solution yet.

Handheld GPS-Enabled 'K sheer Tester'-System for detection of Adulteration in
milk

'Ksheer Tester', newly developed by CSIR, is a handheld GPS-enabled version of
the recently launched Ksheer Scanner technology to check adulteration in milk.
It will empower the common man with atechnology to tackle a national level health
hazard due to adulteration in milk. The device would enable any person to track
the location of the tested sample and receive the test results through SMS on the
device.

Lithium lon Battery: India'sfirst indigenous fabrication facility

CSIR has set up the first indigenous Li-ion fabrication facility that has applications
in defense, solar powered devices, railways and other high end usages. It is in
a step towards self-reliance to meet defense requirements and to cut the dependence
on imports. Mass production of indigenous Li-ion batteries would reduce the cost
manifold as compared to the imported batteries.The CSIR technology includes
solution for a 400 mAh (milliampere hour) battery to power solar lanterns. The
other versions have different user-end capabilities, including heating power tools
and those used in firing torpedoes, for which India procures batteries from abroad.
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The applicationisaso for railway lighting and signalling, for which Indian Railway
majorly uses lead acid batteries which are polluting. Railways also use Li-ion
batteries which are imported and expensive.

. CSIR'scertification for coal used power plants

CSIR has signed an annual ¥ 250-crore deal with several State-run coa and
thermal power companiesto certify the quality of the coa being supplied and used
in their facilities. The certification helps power plants to use coal appropriate to
the machinery and technology available in the plant and contribute to efficient use
and, in the long run, reduce emissions. It provides a robust mechanism for proper
inspection of coa and overtime and has led to an improvement in the quality of
coal.

35, Development of Green crackerswith less pollutant emission

Ahead of Diwali, CSIR launched green firecrackersin a bid to "resolve the crisis
of air pollution” in the capital. These environment friendly Crackers are of new
formulations for reduced emission light and sound emitting crackers with 30%
reduction in particulate matter. CSIR has also successfully developed various
environment-friendly fireworks such as sound emitting crackers, flowerpots, pencils,
chakkar and sparklers.

CSIR in developing these green crackers have signed nearly 230 MoUs and 165
Non-disclosure Agreements with firework manufacturers in order to deliver the
crackers. Also these green crackers are equipped with a green logo as well as a
Quick Response (QR) coding systems which have been developed for differentiation
of green crackers from conventional crackers.

36. 1000 Genome Sequencing completed

CSIR has conducted Whole Genome Sequencing of 1,008 Indians from different
populations across the country.The whole genome data is important for building
the knowhow, baseline data and indigenous capacity in the emerging area of
Precision Medicine. The outcomes of this will have applications in a number of
areas including predictive and preventive medicine with faster and efficient
diagnosis of rare genetic diseases. CSIR also pioneered the application of genomics
in clinical settings in the area of rare genetic diseases in India by means of DNA/
Genome based diagnostics and interaction with large number of clinical
collaborators.
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37. CSIR'sIntegrated Skill Development initiative

CSIR labs established connect with various Sectoral Skill Councils (SSC):

@
(b)
©
(d)
©
()
)
(h)

Leather Sector Skill Council (CSIR-CLRI);

Life Sciences Sector Skill Council (CSIR-11CT);

Capital Goods Sector Skill Council (CSIR-CSIO);

Automoative Sector Skill (CSIR-CSIO);

Aerospace and Aviation Sector Skill Council (CSIR-NAL);
Agriculture Sector Skill Council (CSIR-NIO/ CSIR-NBRI/CSIR-IITR);
Skill Council for Mining Sector (CSIR-CIMFR); and

Health Care Skill Council (CSIR-11CB) and Paint and Coating Skill Council
(CSIR-CECRI).

3B. CSIR JIGYASA: Inculcating Scientific Temper in Youth Through Vibrant
Scientists-Students I nter action

Under CSIR and KVS Student-Scientist connect programme "JGYASA". 1151
Kendriya Vidyalayas connect with 38 CSIR Laboratories targeting one lakh students
and nearly 1000 teachers annually. The focus is on connecting school students

and scientists so as to extend student's classroom learning with that of a very well

planned research laboratory based learning.

The programme is a unique platform to bringing in teachers and scientists for

nurturing young minds. The programme envisages opening up the national scientific

facilities to school children, enabling CSIR scientific knowledgebase and facility to be

utilized by school children.

Satement-11

Details of some of the recent CSIR Projects in Various Categories

A. Fast Track Translation (FTT) Projects completed

S, No.

Lab Project Title

1 CSR-CCMB Paper based affordable microfluidic kit for early

pregnancy detection in cattle and buffaloes




Written Answers to [11 February, 2020] Unstarred Questions  2g5

S. No. Lab Project Title

Development of simple and affordable diagnostic
protocols and diagonstic kit for genetic diagnosis
of musculipathies and hemoglobinopthies

2 CSR-CDRI Clinical development of Candidate Drug 99/373
(Anti-osteoporotic)

Clinical development of candidate drug 97/78 (anti-
malaria)

3 CSR-CFTRI Know-how of theisolation of arabinoxylans from
defatted cereal brans

Development and production of anti-obesity DAG
Ol
Non-thermal processing of liquid foods

Technology for carbonated fruit juice beverages
from selected fruit crops

4, CSR-CIMAP Development of a high yielding variety of
Artemisia annua

Development of improved variety for high root
yield with better quality of Yellow Satawar
(Asparagus adscendensRoxb.)

Development of a linalool rich cold tolerant
Ocimum chemotype

Development of withanolide rich, quality root and
early maturing advance breeding line with a novel
ideotype

Calliterpenone for enhancing crop yields
5 CSR-IGIB Go-Mdd
NGS based high resolution HLA typing kits
NGS for mitochondria diagnosis
PulmoScan

6. CSIR-IHBT Developing L-Asparaginase with Low Glutaminase
Activity for Therapeutic Applications
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Sl. No. Lab Project Title

Process for substituted cyclohexane-1-3-dione
synthesis

7. CSR-ICB Rapid Assay System and Clinical Validation of
Biomarker for Rheumatic Heart Disease

Serum and urine-based kits for dianosis (VL) and
post Icala-azar dermal leishmaniasis (PKDL) in the
field setting

8 CSR-HIM Mupirocin + 111M-1133/06: A topical formulation
for improved bioefficacy

Agrotechnology transfer and thymol crystal from
Jammu monarda

IND filling of anti-cancer lead 111M (N)-290/13 (Cdk

inhibitor)

9. CSR-IITR Development of biosensors (Indicator-eye Test
Range) for detection of adulterants in food
products

Development of anew real time PCR based system
for the quantification of small RNAs and circular
RNA and devliopment of a new kit for absolute
quantification of mMiRNAs

An electric device for online drinking water
disinfection

10. CSR-IMTech Technology for Recombinant Streptokinase
For market-gelsolin estimation kit and gelsolin(s)

A universal expression platform for low cost
production of biothrerapeutic proteinsin S.prmbe

Technology Development for production of
pullulan

Production of a biomedically important glycolipid
bio-surfactant sophorolipid

11 CSIR-NBRI Thebaine rich opium poppy lines for suitable
cultivation through narcotics department
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Sl. No. Lab

Project Title

2. CSR-CECRI

13 CSR-CIMFR
14 CSR-CLRI

15 CSR-CSMCRI

Low grain arsenic rice variety for safer human
consumption

Anacardic acid: A potential molecule to increate
cotton fibre yield and quality

Development of Zinc Bromine redox flow battery
(500 W)

Electrochemical remediation of industrial effluents
and recovery of chromium

Development of accurate, reliable and cost
effective sensor for the electrochemical detection
of multiple analytes

Development of High temperature ceramic Thermal
barrier coatings for Missile components

Coal dust collecting and briquetting system
Waterless chrome tanning

High grade gelatin and protein hydrolysate from
trimmings

Zero Wastewater Discharge Technology
Cocktail of carbohydrases for rapid fiber opening

Technology for double fortified salt composition
containing iron and iodine to control both
deficiencies

Hollow fiber membrane based high flux domestic
filter for water clarification and disinfection

Novel cost effective process for high purity solar
salt production with reduced contents of carbon,
iodine, suspended solids and sulfate content
directly in solar salt fields from high sulfate
containing brines (particularly for Rajasthan inland/
lake brines)

A consolidated biomass process for integrated
production of multiple products from fresh marine
macroal gae
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Sl. No. Lab Project Title

16. CSR-ICT Development of multipurpose thermal insulation
coatings for different substrates

Development of novel processes towards Eribulin,
Nicotine, Bedaquiline

Discovery of Novel Anticancer Agent (HDAC
Inhibitor)

Polymeric excipients for pharmaceutical
applications

17.  CSR-IP Setting up 1 TPD pilot plant for converting waste
plastics to diesel

Technology demonstration and process flexibility
for production of Bio-Aviation fuels

Demonstration and Process Validation of
L aboratory scale Vacuum Swing Adsorption (VSA)
Process for Biogas Up-gradation to Pipeline
Quality Fuel from Raw Biogas

Development of Adsorption Based Technology
for the Production of Ultra Low Sulfur Diesdl
meeting BS IV /BS V1 specification Development
Positioning

18 CIR-NCL Synthesis of 5-Hydroxymethyl furfural from

sacharides

Continuous Dinitration for Manufacturing of
Pendimethalin

Development of penicillin V acylase system for
industrial production of semi-synthetic antibiotics

Non-vascular self-expandable stents
19 CSR-NEIST In-situ bioremediation technology
Herbal product for management of pain

Membrane Based Process Technology for
Commercial Production of Biomolecules
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Sl. No. Lab

Project Title

2. CSR-NIIST

21 CSIR-AMPRI

2 CSR-CBRI

23 CYR-CGCRI

Modular Bricks from Brahmaputra River Bed Sand

IR reflecting rare earth blue pigment for solar heat
control cool-roof applications

Scaled up process for the upgradation of Low
grade of lImenites

Development of process for large scale production
of P-glucosidase (BGL) enzyme for blending in
biomass hydrolyzing cocktails to be used in
Lignocellulosic Biorefineries

Aluminium Composite Foams (ACFs) for
Crashworthiness Applications

Fibre and particulate reinforced hybrid polymeric
composite as architectural interior for building
contraction material

Building products using Kota stone cutting and
dlurry waste

Foundation system for light structures

Development of a boring machine based on
trenchless technology

Paper-based Ceramic Separator for Li-ion Battery
Application

Packaged Fiber Laser Modules for Industrial and
Medical Applications

Development of Reaction Bonded Silicon Nitride
Ceramic Radome

Superior Refractory for Induction Furnace to
enable Refining of Steel

SIAION Insert for High Speed cutting of hard
materials

Fast Recovery Trace moisture sensir and neter for
detection of trace moisture present in transformer
ail
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Sl. No. Lab Project Title

Development of novel lon doped
Hydrxyapatite(Ap) by spray drying method and
its utilization for plasma spray coating on medical
implants with/without ion doping

24. CIR-CMERI Field deployment of indigenous 4-axis controller
for multi-process micro machine

Graphene based Aqueous lubricants
Development of Domestic Iron Removal Filter
Micro Fuel Cell

Design and Development of different prototypes
of Solar Power Tree for independent area
electrification

Intelligent and Powered Wheel Chair

Process technology for manufacturing of ADI
components for minning application

25 C3IRCRRI Design of Noise Barrier based on different
Frequencies

Development and evaluation of "Soil Nailing
Technique" for stabilisation of soil slope for the
construction of underpass below Road traffic

Design and Performance of Cement Grouted
Bituminous Mix (CGBM) for Urban Roads

26. CSIR-IMMT Electrophoretic Deposition (EPD) for Industrial
Application

Maximize the recovery of iron values from lean
grade iron ore by reduction roasting and
pelletisation of high LOI and high Blaine number
iron ore fines

Process Development for production of flaky
graphite, high purity graphite and graphite from
natural graphite

Recovery of Alumina from fly ash
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Sl. No.

Lab

Project Title

27.

28
30.

3L

CSR-NAL

CSR-NEERI
CSR-NML

CIR-SERC

Design and Development of Cost Effective and
Advanced Polymer Composite Processing
Equipment

Fully Autonomous fixed wing mini UAV's under
5.0 kg class -Enhancement of existing UAV models

Design, development and certification of Avionics
Video and Data FPGA based IP Core

VTOL based MAV using indigenously devel oped
electrically driven co-axia motor (VTOL)

Development of Medium Wind-Solar Hybrid
(WiSH) Systems of 7 -10 kW classfor Agricultural
and other rural applications

Solar Disinfection Systems for potable water

Technology for extraction of tungsten (yellow
tungsten oxide or ammonium paratungstate or
metallic W-powder) from a variety of scraps

Development of Hydrogen standard in Steel

Low Phosphorus steel through furnace route
using DRI as major ferruginous raw material-an
industrial assessment

Glass Textile Reinforced Concrete Crash Barrier
System

Design of Emergency Restoration, System for
Power Lines

(AHALYA) RFID based Battery less Wireless
Embedded Sensor for Structural Health Monitoring
of Reinforced Concrete Structures (Corrosion,
Humidity, Temperature)

Precast Ferrocement Toilet Core Unit (Prefer Toco)

Improved Design and Retrofit Methodology for
Seismically Vulnerable Open Ground Sorey (OGS)
Structures
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Sl. No. Lab Project Title

Development of cost effective water tanks using
flowable cement” mortar

32 CIR-CEERI Prevention of adulteration in milk-real time remote
milk supply monitoring network (PRADUMAN)

Handheld milk quality analyser
Gas sensor for environmental monitoring

Development of 3D rigid and flexible Endoscopes
for Denture examination

Development of Silent Killer Gas Detector using
LTCC Technology

High Freguency RF MEMS Capacitive Switches
Development of MEM S-based Accelerometer

32 CYR-CI0O Development of Water Quality Monitoring
Watchdog Pod

Reading Machine for visually impaired
Power Quality Analyser

Head gesture based control module for Intelligent
Patient Vehicle

Postural Stability Assessment System
Portable Energy Audit Tool
Pump Efficiency Monitoring System

AutoCEPH: A software for 2-D Computerized
Cephalometric Analysis

Earthquake Warning System

Touch based Finger Gesture control for Intelligent
Patient Vehicle

Antiglare Filter for Automobiles
Avionics Head Up Display Test Rig
Head up Display MKIN-NP for Naval LCA
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S. No. Lab Project Title

Head up Display for Intermediate Jet Trainer
Aircraft

Indigenous development of laser lithotripsy
system for medical applications

3. CYR-NGRI Earthquake hazard assessment of the Himalaya
and the Indo-Gangetic plains

Imaging sub-volcanic mesozoics in Kerala-Konkan
(KK) offshore from wide-angle seismic data
(Energy and Mineral Resources)

3#A.  CIR-NIO Development of software for High resolution
velocity analysis for mapping of gas hydrate
deposits/support for strategic sector

Microbial consortium for aquaculture waste
management and disease control

Melanin from sponge associated bacteria

Low cost Multipurpose Multichannel data logger
unit

3H.  CIRNRL Low-cost Peltier based refrigerators for rural
regions
Sunlight sensitized long afterglow phosphor

powder and paint

Fonoclock with a time synchronization accuracy
of £10 ms

B. Fast Track Trandation (FTT)/ Fast Track Commercialization (FTC) Ongoing Projects

S. No. Lab Project Title

1 CSIR-AMPRI Red mud based lead free materia for X-ray and
CT scanner rooms

2 Development of multilayer sandwich panel for
defense applications
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Sl. No. Lab Project Title

Development of Fly Ash based Geopolymeric
Materials for Broad Application Spectrum

Pilot scale production and demonstration of closed
cell auminum composite and hybrid composite
foams for transportation, defence and construction
sectors

Advanced Geopolymeric Coating Material for
Structures of Mild Steel (AGCM)

Development and Manufacturing hybrid green
composites using industrial and agro wastes in
pilot scale and facilitating entrepreneurship

Development of solid-state electromagnetic joining
technique for materials of interest in aerospace/
space

Design and Development of bamboo structures
(Bamboo/composite sections and joints)

2 CIR-CECRI A surface treatment process for enhanced
corrosion resistance of Iron and steel

SX-EW process for the regeneration of etchant
and recovery of copper from spent alkaline
ammoniacal cupric chloride PCB etchant

Multi-analyte sensing platforms and molecular
probes for detection of target biomarkers using
electrochemical and optical methods

Thermal barrier coatings for strategic applications

Self-humidified Nafion based composite
membranes for open cathode PEMFC stacks

Development of 2.5V / 1A sodium-ion batteries
with performance scalability possibilities

Development and demonstration of rechargeable
Li-S batteries for lighting and consumer electronics
applications
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Sl. No.

Lab

Project Title

3

4,

CSR-CGCRI

CSR-CMERI

100 W CW/Modulated Thulium fiber laser: at 1.94
urn for efficient tissue vaporization and at 2.05 um
for strategic application

Wear resistant Ceramics for cutting and milling
operation: Process optimization of SIAION-WC
composites for rock drilling application

Synthetic high alumina aggregate from sillimanite
beach sand for refractory application

Superior fused magnesia from impure Indian
magnesite for self sustenance

Process technology for large area (10 cmX10 cm)
manufacturing of micro-nano patterned (300 nm-
300 micron) hydrophobic surfaces

An engineered design and development of a solar
assisted community level multifunctional
adsorbent based integrated water filtration unit
for removal of ground water fluoride,
microorganism with supported handy fluoride level
detection kit and proper management of generated
sludge

Design and Development of 1 TPD Fully Automatic
Biodiesel Plant

Design and development of Mob Control Vehicle
MCv)

Development of Carbon-Graphite Piston Ring and
Solenoid Valve suitable for high temperature
aircraft LRUs

Development of self-propelled specialty harvester
for leafy crops with a minimum field capacity of
4 acre/day (ex. Stevia, mentha, vegetables)

Design of a combined cutting, binding and bailing
equipment for stubble management
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Sl. No. Lab Project Title

5. CSR-CCMB Develop novel DNA based identification system
of Plant bioresources (both agri and wild varieties
grown/harvested) for conservation

Development of male infertility diagnostic kits
(DeMID)

Up scaling of high yielding / elite Samba Mahsuri
mutant line 'SM93' for product translation

6. CSR-CBRI Pilot Scale Preparation of Silica Nanoparticles and
their applications in cement based materials

7. CSR-CDRI Clinical development of antiplatelet compound
S007-867 for treatment of cardiovascular diseases.
(Antithrombo-867)

Development of asmall molecule inhibitor of PCSK
9

8 CIR-CEERI Design and Development of Dispenser Cathodes
for Microwave Tubes

Development and optimization of software for real-
time monitoring of milk supply chain

Solar PV based Smart Multi-vehicle EV Charging
Station

9 CSR-CSMCRI Energy efficient process to treat the reject stream
of water desalination plant

Generation of energy from microalgal feedstock
through CO, capture from flue gases

Greener process for the synthesis of 3-methyl-5-
phenylpentanol (Mefrosol) at 1 Kg level with >90%
yield ad 98% purity

10. CSR-CSO Smart Electrochemical Tongue (e-Tongue) to detect
heavy metal ions in potable water

Image Guided vascular vein visuaizer: VeinViz
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Sl. No. Lab

Project Title

1. CSR-CIMFR

Electromyogram (EMG) controlled Below Elbow
prosthesis

Technological solutions for contactless alive/dead
detection of victim soldier in battle field

Precision instrumentation towards whole-slide
digital microscopy for high-throughput analytics

Ligament Injury Assessment and Therapy Device
for motor-rehabilitation of Soldiers"L-GEAR"

Online Monitoring System for detection of Night-
time Poor Visibility areas in Urban settings

Harvesting of electrical energy using geared AC
synchronous motor to charge batteries of mobile
phones

Design and Development of Airfield Ground
Lighting Systems (AGLYS)

Design and development of enhanced vision
system for military surface transport vehicles

Design and Development of Head Up Display for
Passenger Aircraft

Divya Nayan: A personal reading machine for
visually impaired

Scale - Up of AutoCEPH: A software for 2D
computerized Cephalometirc Analysis as a web
service

Design and Development of Indigenized
Lyophiliser for preservation of Indian fruits and
vegetables

Bio-methanation of coal rejects/low grade coal
and biomass-Demonstration Model at village
Gaurigram, Chandankiyari, Dhanbad

Installation and commissioning of a 10000 LPH
coalmine water reclamation plant for obtaining
drinking water
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S, No.

Lab

Project Title

12

13

14.

CSR-CLRI

CSR-ICT

CSIR-IMMT

Retanning cum fatliquoring agent
Retanning agent from Paper Industry Wastes
Waterless Chrome Tanning Technology

Development of Engineered Biochar from non-
edible de-oiled seed cake/stubble wastes for the
removal of targeted herbicides/pesticides from
agricultural wastewaters and subsequent soil
remediation

Catalytic conversion of linear alkylbenzene
raffinate to be utilized for Jet rocket fuel

Indigenous enzymes for degumming of rice bran
oil and other vegetable oils

Preparation of polymer-grade vinylidenefluoride
(VDF) and chlorotrifluoroethylene (CTFE) and their
polymerization processes

In-house development and fabrication of stirred
mills for energy-efficient processing of low-grade
ores

Synthesis of Mg-Y ,O, magnesium nano-composite
by hot consolidation process for light weight
applications

Production of Sm, and CO,0, from SmCo
permanent magnet scrap

Design and development of a vertical slurry
transport system for lifting of minerals/ores in
heterogeneous regime

Recovery of Nickel, Chromium and Iron from
Chromite Overburden (COB) in 100 kg scale

Membrane technology for separation/recovery of
heavy metals (Cr, Ni, Zn) from industrial waste
water: Mathematical modeling and process
development
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Project Title

15 CSR-IHBT

Development of advanced Tribological Coatings
and Environmental Barrier Coatings (EBC) by
Electrophoretic deposition and thermal spraying
for mining equipments, pipeline, industrial
applications and processes

Development of Novel Tungsten Alloy Cubes for
Strategic Applications

Wireless Thermocouple for temperature
measurement of rotating and moving surfaces

Development of cost effective Industry grade non
contact type online moisture sensor using
microwave and NIR

Development of an Image Processing based
system for monitoring feed rate of materials moving
on a conveyor

Development of an induration furnace monitoring
system with 10T and Artificia Intelligence (Al)
technique in a pelletization plant

Processing of secondary resources for the
production of battery materials

Rapid and Point Care Microfluidic kit for multiplex
diagnosis of viral diseases in tomato and apple

Development of bacterial formulations and organic
dustbin for organic waste degradation in cold
hilly regions

Optimization of aeroponic and hydroponic
conditions for increasing commercial crop
productivity

Introduction of high value spice Saffron (Crocus
sativus L.) in unexplored areas

Identification of improved clone(s) of Stevia
rebaudiana (Bertoni)
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Sl. No. Lab Project Title

Combating Iron and Zinc deficiency using
microalgae based foods

L-Asparaginase (HimAspaseTM) with no
glutaminase activity for food processing and
therapeutic applications

Design and Development of Indigenized

Lyophiliser for preservation of Indian Fruits and
Vegetables

16. CSR-IGIB Genomic Approaches for Rare Genetic Disease
Diagnosis (RareGen)
Radiological Al system for Parallel Informatic
Detection of Clinical Triage emergencies (RAPID-
o))

GOMED-TeCh: Development, Translation and
Commercialization of Genetic tests for prevalent
genetic diseases in India

Genomics for Public Health in India (IndiGen)

17. CSR-IMTECH Development of bio-better of G-CSF (Granulocyte-
Colony Stimulating Factor) for prophylactic and
therapeutic interventions in neutropenia

Validation of potential biomolecules against
Parkinson's disease: A pre-clinical study

Development of Anti Thrombin-Clot Specific
Streptokinase (ACSSK), for Treatment of Acute
Myocardia Infarction and Ischemic Stroke

Technology development for Gellan gum
production

Development of applications of laccase for Diverse
(Food hedlth and cosmetic) Industries (DALDI)
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18 CSRIIP

19 CSR-NEIST

2. CSR-NIIST

21 CSR-NML

Aircraft testing with Bio-Aviation fuel blended in
Jet-Al fuel

Development of Catalyst and Alternate Process
for Producing Light Olefins (C2-C4)

Efficient and large scale production of carbon
quantum dots (CQDTs) from cheap coal feedstock

Development of an onsite sewage treatment for
small establishments

Development of Cellular Sensors: Biocompatible
fluorescent molecules for sensing and cellular
imaging of PH, Zn2+ and reactive oxygen species

Fused Thiophene based FET devices for lung
cancer VOC biomarker detection

Electrochromic Devices for Efficient Energy
Management and Utilization

Development of lithium silicate based ceramics as
CO, sorbents for sorption enhanced steam
methane reforming

Technology assessment and integration of CSIR's
lignocellulosic ethanol programs/facilitating
technologies for afeasible 2G ethanol technology
(CIR-2GE)

Fluorescent Materials for Security Applications

Annealing simulator integrated with online process
control sensors for run out table process
simulation

Piloting of the process for Production of Premium
Grade Iron Oxide from Waste Ferrous Chloride
Solution Generated from Steel Pickling and
Ilmenite Processing Units

Pilot scale processes for recycling of metals/
materials from E-waste
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Sl. No. Lab Project Title

Development of biodegradable eco-friendly
flotation reagents for sillimanite, limestone, iron
ore fines and coal

Smart sensing system for cold drawn high end
wires

Scale up and commercialization of indigenously
developed hydrogen standard in steel

2. CSR-NBRI Bio-prospecting plant diversity for food grade
colors

23 CIR-NEERI Restoration of Nallah with Ecological Units -
RENEU

Development, Demonstration and Dissemination
of Improved Ceramic based Cook-stoves (Both
domestic and Community) for Particulate
Emissions Control

RISK-PINET: GIS based Risk Assessment
Modelling Tool for Water Distribution System

Smart Disposal, Incineration and Carbonization
Systems (SMART-DISC) for Menstrual Waste
Management

Utilization of industrial waste through appropriate
technologies for devel oping value-added Products

Scale-up of process for CO, capture based on
biogenic molecules and pilot scale demonstrations

24.  CSR-NAL Stealth Technologies: Development of Radar
Absorbing Materials/ Coatings for Airborne
Platforms

VTOL Winged UAV for multi-mission application
(VTOL-UAV)

25 CIR-NCL Energy efficient clean production of hydrogen

Smart AGroinformatics with Internet of Thingsto
enable Agriculture-4.0 (SAGITA)
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1 2 3
Continuous manufacturing platform for diazonium
salt based reactions for synthesis of Azo dyes
and APIs
26. CIR-NIO Coral Reef Monitoring and Surveillance Robot (C-
Bot)

C. Details of Mission Mode Projects

Sl. No. Mission Title Code Total cost Total cost
(FY (FY-
2018-19) 2019-20)
®in ®in
lakh) lakh)
1 2 3 4 5
1 CSIR Aroma Mission HCP-0007 2835.752  2793.252
2. CSIR Sickle Cell Anemia Mission HCP0008 1952.164  1392.936
3. Catalysis for Sustainable Development (CSD) HCP0009  3532.00 2180.60
4. CSIR Phytopharmaceutical Mission HCP0010  2008.54 2061.77
5. INPROTICS-Pharma and Agro HCP0011  3517.16 1797.64
6. Nano-Biosensors and Microfluidics for Healthcare HCP0012 1686.154  1110.029
7. Intelligent System (1S) - Intelligent Technologies HCP0013 2712.756 931.696
and Solutions
8. Development of fast Durable and Energy HCP0015 3321.2 2319.02
Efficient Mass Housing Scheme
9. Safety and Security of Vital Installations HCP0017  3213.12 1990.12
10. Technology for Robust Structural Health HCP-0018 2477.87 1827.67
Monitoring of Critical Infrastucture and
Conservation & Restoration of Heritage
Structures
11. Nutraceuticals and Nutritionals HCP0019 920.39 910.15
12.  Drone based Electromagnatic and Magnetic HCP0020  1128.68 368.40

System DREAM
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13. Development of Affordable Technologies for HCP0O014  293.080 138.08
Quality Milk Assessment

14. Establishment of CSIR-CMERI Centre for MLP216212 155.00 120.00
Post-harvest Processing and Research to
augment the economy of rural tribal people
of Arunachal Pradesh

15. Next Generation insect resistance in cotton HCP0023 102.73 296.03
16. Food and Consumer Safety Solution (FOCUS) HCP0016  1683.16 868.91
17. CSIR Mission Mode Project on Crop HCP0021 244.94 1984.19

Protection Chemicals

18. Mission Mode Programme on Commercial HCP0022 379.35 1010.65
Deployment of Salt & Potash Technologies
to Augment National Capability

19. Technological convergence for sustainable HCP0024 312.925
production and utilization of seaweeds
(TCSProus)
TotaL 32164046  24414.068

D. Details of NCP/ FBR Projects

Sl. No. Lab. Title of the Project Theme  Category Total
cost
® in
lakh)

1 2 3 4 5 6

1. CSIR-AMPRI Additive Manufacturing of Graphene AEISS NCP 26.06

reinforced metal and polymer
composites
2. CSIR-AMPRI Hierarchica Reinforcement Approach  AEISS NCP 65.00

for improved ILSS of CFRP

3. CSIR-AMPRI Prospects in Development of aM NCP 48.00
Magnesium Alloys for engineering
and biological applications
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1 2 3 4 5 6
4. CSIR-AMPRI Development of Metallic foam for aM NCP  123.20
biological, therma and engineering
applications
5. CSIR-AMPRI High performance metal matrix aM FBR 97.11

composites for transportation, defense,

aerospace and engineering sectors

6. CSIR-AMPRI Electrical insulating Hybrid Composite  CIE NCP 17.20
Sheet using Industrial Inorganic Wastes

7. CSR-CCMB Apomixis Technologies for Increasing  AGRI FBR  134.25
Agricultural Production

8. CSIR-CCMB Towards product development in rice  AGRI FBR  349.42
using mutants that have traits of

agronomic importance

9. CSIR-CCMB Genome sequencing of the halophyte ~ AGRI FBR 24.00

Salicornia brachiata

10. CSIR-CCMB Genome Regulatory Elements and the  HTC NCP 35.00
Evolution of Complexity

11. CSIR-CCMB Mechanistic and functiona role of a HTC NCP 50.00
'Chiral Proofreading' variant in Animal ia

12. CSIR-CCMB Genomics and epigenetics in health HTC NCP 39.00
and disease (GEHeaD)

13. CSIR-CCMB Mechanistic insights into bacterial HTC NCP 25.00

growth and morphogenesis

14. CSIR-CCMB Generation of monoclonal antibodies HTC NCP  120.00

for research and diagnostics.

15. CSIR-CCMB Generation of Hepatic organoids by HTC NCP  120.00

tissue engineering approaches

16. CSIR-CCMB Tissue Engineering of cartilage and IVD HTC NCP 55.00
for arthritic and disc degeneration

problems

17. CSR-CDRI Non-alcoholic Steatohepatitis (NASH)  HTC NCP 20.00
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18.

19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

CSIR-CDRJ

CSIR-CDRI

CSIR-CDRI

CSIR-CDRI

CSIR-CDRI

CSIR-CDRJ

CSR-CDRI

CSIR-CDRI

CSIR-CDRI

CSIR-CEERI

CSIR-CEERI

Chronic Respiratory Disease Innovation HTC
and Solution Program(CRISP)

Investigating chemical therapeutic HTC
space and determinants of survival
and virulence in malaria [ParaDIgM]

Development of identified lead HTC
molecule as novel anti-leishmanial

therapeutic agent

Development of therapeutics against HTC
skeletal targets to improve bone health

Dissecting the architecture and HTC
molecular mechanism of multi-protein
complexes (BERosomes) involved in

DNA Base Excision Repair (BER) repair

and Transcription Coupled DNA

repair (TCR) pathways from

M. tuberculosis

Development of therapeutics against HTC
skeletal targets to improve bone
health: therapeutic repurposing

of pentoxyfylline

Regulatory Development of CDRI HTC
Prioritized Lead Compounds

Therapeutics for Lifestyle HTC
Disorders [Theral SD]

Cell penetrating peptide, IMT-P8 as HTC
a drug delivery vehicle in

management of MRSA infections
(PEPTIDOCURE)

Development of novel compact AEISS

high power THz device technologies

Development of new generation aMm

nano metal-oxide/graphene-polymer

NCP

FBR

FBR

FBR

FBR

NCP

NCP

NCP

NCP

NCP

NCP

7.50

20.00

25.00

40.00

20.00

35.00

45.00

37.10

32.95

71.47

24.00
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29.

30.

3L

32.

33.

34.

35.

36.

CSIR-CECRI

CSIR-CFTRI

CSIR-CFTRI

CSIR-CFTRI

CSIR-CFTRI

CSIR-CGCRI

CSIR-CGCRI

CSIR-CGCRI

composite materials for use in
wearable electronics (with CGCRI

as implementing lab)

In-silico guided design of Corroision
Inhibiting Molecules to Materials
(CIM2M)

Data analytics based on diet diversity,
food consumption and nutritional
deficiency targeted to the selected
aspirational districts in Karnataka
and Kerala

Establishment of 'National
Analytical Facility' for anaysis of
nutraceuticals and chemical markers
in food products (NAFANC)

Translation of pre-clinically tested
probiotic formulation to human
population with emphasis on

immuno-modulation and gut microflora

Understanding structure-function
relationships in enzymes critical
for the survival of bacterial food

pathogens

1KW Fiber Laser for Industrial and
Strategic Applications (LISA)

Development of new generation
nano metal-oxide/graphene-polymer
composite materials for use in
wearable electronics

Development of Hydrophobic Ceramic
Hollow Fiber Membrane for MD-
based Domestic Water Purification
System

CLP

AGRI

AGRI

AGRI

AGRI

AEISS

aM

aM

NCP

NCP

FBR

FBR

FBR

NCP

NCP

FBR

62.00

27.00

45.80

15.00

20.00

156.00

22.00

34.60
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37. CSIR-CGCRI Chalcogenide glass and fibers for aMm FBR 20.90
mid infrared photonics applications

38. CSIR-CGCRI Development of surface modified aMm FBR 25.25
adsorbents with higher sorption capacity
for specific contaminants removal in
water/ industrial wastewater (SMA).

39. CSIR-CIMAP Development of Withanamide AGRI NCP 34.30
enriched high yielding, variety of
Ashwagandha (Withaniasomnifera)

40. CSIR-CIMAP DNA-free CRISPR-mediated AGRI FBR 17.00
Genome-editing in rose-scented
Geranium

41. CSIR-CIMAP Understanding the biosynthesis of AGRI FBR 22.00

bioactive triterpenes in the

medicinal tree banaba (Lagerstroemia
speciosa) for the development of
yeast-based synthetic biology platform

42. CSIR-CIMAP Identification of molecular targets AGRI FBR 19.00
towards improvement of root
biomass and/or texture in Withania

somnifera

43. CSIR-CIMAP UAV based high resolution remote AGRI NCP 25.90
sensing for modernized and efficient
cultivation practices of commercially
important medicinal and aromatic

crops. (Acronym: DroneAgri)

44. CSR-CIMFR Studies on Sorption-Induced Strain aM NCP 45.80
and Permeability Changes in Coa and
Shale as a Result of CO, Injection

45. CSR-CIMFR Preparation of in-situ stress map of aM FBR  585.00
Jharia Coalfield

46. CSR-CIMFR Catalytic Petcoke Gasification CLP FBR 27.10

47. CSIR-CLRI Polymer Filaments for 3D printing CLP FBR 18.80
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48. CSIR-CMERI Development of multifunctional care AEISS NCP 37.20
device for army personnel

49. CSIR-CMERI Indigenous development of LRUs AEISS NCP  262.00
suitable for small arcraft (InDeLiRU)

50. CSIR-CMERI Robotic Inervention for Industrial and CIE NCP  235.00
Strategic Applications

51. CSIR-CRRI Develoment of Rejuvenating CIE FBR 9.00
Agent (RA) for use in recycling
of Asphalt Pavements RAP

52. CSIR-CRRI Cold Mix Technology for High CIE FBR 9.00

Volume Roads

53. CSR-CRRI Upgradaton of Half Warm Mix CIE FBR 9.80
Technology for Construction and
Maintenance of Bitminous Surfacing

54. CSIR-CSO Design & Development of Angle AEISS FBR 95.97
Independent Multilayer Thin Film
Filter (AIMTF) on Foldable and
Military Grade Optical Optical
Substrates

55. CSR-CSIO Design and development of AEISS FBR 44.10
precision optics for soft X-Rays

56. CSR-CSIO Development of multifunctional AEISS NCP 40.20
care device for army personnel

57. CSR-CSIO Energy Management using Non AEISS NCP 44.40
Intrusive Load Monitoring (NLIM)
Technique

58. CSIR-CSO Magnetic Graphene Coated Polymeric ~ 4M FBR 49.53

Stationary Phase lon-Exchangers for
lon Chromatography Column
Separations

59. CSIR-CI0O Low cost functional materials in 4M BR 12.60
Selenium Detection in Water
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60.

61.

62.

63.

64.

65.

66.

67.

68.

69.

70.

71.

CSIR-CSIO

CSIR-CSIO

CSIR-CSIO

CSIR-CSMCRI

CSIR-CSMCRI

CSR-IGIB

CSR-IGIB

CSR-IGIB

CSR-IGIB

CSR-IGIB

CSR-IGIB

CSIR-IHBT

Photonic meta-surfaces for

smart applications

Development of Customized Flow
Hive for quality Honey Harvesting

& Extraction

Development of Mobile-Soil-Sensing-
System and Digital Spatial Repository
for Precision Agriculture using Fusion
of Proximity Sensors and Geo-statistics
Modelling

Indigenously developed reverse
electrodialysis process for salinity

gradient based power generation

Genome sequencing of the
halophyte Salicornia brachiata

Chronic Respiratory Disease Innovation
and Solution Program(CRISP)

Genomics and epigenomics in health
and disease (GEHeaD)

GEAR - Genomic, Evolutionary and
Big Data Analytic strategies to
address antimicrobial resistance

Mechanistic basis of INcRNA mediated
regulation in organ development and
function (DevoRNA)

Decoding telomerase reactivation in
cancer - molecular mechanisms of
G-quadruplex-mediated telomerase
(hTERT) control

GRAFT(Garnering Regenerative
Approaches For Transplantation)

UAV based high resolution remote
sensing for modernized and efficient

aMm

AGRI

AGRI

EED

AGRI

HTC

HTC

HTC

HTC

HTC

HTC

AGRI

FBR

NCP

NCP

FBR

NCP

NCP

NCP

NCP

FBR

FBR

NCP

NCP

12.20

51.44

31.03

42.40

17.00

16.00

51.00

20.00

30.00

18.95

111.70

23.46
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72.

73.

74.

75.

76.

7.

78.

79.

80.

81

CSIR-IHBT

CSIR-IHBT

CSIR-IHBT

CSIR-IHBT

CSIR-IHBT

CSIR-IHBT

CSIR-IHBT

CSIR-IHBT

CSIR-IHBT

CSIR-1ICB

cultivation practices of commercialy
important medicinal and aromatic
crops. (Acronym: DroneAgri)

Molecular mechanism underlying
Apple scar skin viroid-whitefly

interaction

Development of process for
converting raw cellulosic biomass

into textile fiber and nanocellulose

Creation of aroma bank by utilization
of western Himalayan biodiversity
(AROMA-BANK))

Bisoprospection Microbiome from
Himalayan niches

Non-invasive technology for production
of naphthoquinone pigments from
Arnebia species on sustainable basis

conservation and sustainable resource
generation of high altitude bioresources
at CSIR - Centre for High Altitude
Biology

Development of high-throughput
genotyping platform for next
genereration plant breeding in tea

characterization and development of
agro and process technology for low
calorie natural sweetener (Siraitia

grosvenorii)

Exploration of Himalayan Plants
for Novel Antimalarial Agents:

Characterization of potential molecules

Non-alcoholic Steatohepatitis (NASH)

AGRI

AGRI

AGRI

AGRI

AGRI

AGRI

AGRI

AGRI

AGRI

HTC

NCP

NCP

NCP

NCP

NCP

NCP

FBR

FBR

FBR

NCP

41.85

106.97

30.33

62.61

52.80

593.33

103.30

43.00

30.00

40.00
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82.

83.

84.

85.

86.

87.

88.

89.

90.

91.

92.

CSIR-1ICB

CSIR-1ICB

CSIR-1ICB

CSIR-IICT

CSIR-IICT

CSIR-IICT

CSIR-IICT

CSIR-IICT

CSIR-IICT

CSIR-IICT

CSIR-IICT

Chronic Respiratory Disease Innovation HTC

and Solution Program(CRISP)

Genomics and epi genomics in health
and disease (GEHeaD)

EXOsomal MIRna Inhibitor:
Identification of the new classes
of inhibitors of miRNA trafficking
via exosomes (EXOMIRIN)

Non-destructive depth profiling and
identification of debonding defects
across polymer interfacial layers by
using portable single-sided NMR

Mimicking Muscles: Electroactive
Polymers for Bionics

Development of hybrid flocculants

at 100 g scale for selective adsorption
of low grade iron ore slimes and

fines to recover iron ore more

than 80 %.

Vegetable oil-based Gels as trans
free fat (Oleogel)

Sustainable production of Edible

oils from Microalgae

Chronic Respiratory Disease Innovation
and Solution Program(CRISP)

Autologous Transplantation of
Transgenically Modified Hepatic
Progenitor Cells expressing therapeutic
genes-mediated Liver Regeneration
(PROMPT)

Enzymatic Process for the

prepoaration of APl intermediates

HTC

HTC

AEISS

aM

aMm

AGRI

AGRI

HTC

HTC

CLP

NCP

NCP

FBR

FBR

NCP

FBR

NCP

FBR

NCP

NCP

NCP

21.00

8.00

25.00

26.50

3J..90

26.00

10.72

77.98

10.00

28.00

209.52
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93. CSIR-IICT Scale up of materials for Dye CLP FBR  120.62
Sensitized Solar Cells and
Organic Photovoltairs

94. CSIR-IICT Accelerated Wound Healing by Bone HTC NCP 37.00
marrow Stem Cells delivered using
PEG-PU porous Polymer Scaffolds
Grafted with KGF- and/or VEGF-
Mimetic Peptides (GRAFT)

95. CSIR-IIP Modeling of mono/bi-metallic catalysts 4M FBR 12.00
for hydroprocessing reactions

96. CSIR-IIP Carboxylation of naphtha grade olefins CLP FBR 10.00
to high value chemicals using CO,

97. CSIR-IIP Catalytic oxidation of propylene to CLP FBR 33.00

propylene oxide

98. CSIR-1IP Methane Transformation over EED BR 20.40
Nanostructured Catalyst

99. CSIR-IIP Process/catalyst development for EED FBR 29.50
reduced hydrogen consumption for
the hydrocracking of renewable
oils (HLess-HCRO)

100. CSIR-1IP Catalytic process for the CLP FBR 48.00
production of BTX/gasoline

from bio-naphtha

101. CSIR-IIP Electric Conversion of High Polluting  E30W NCP 20.00
Diesel/Petrol 3W, 4W Vehicles in
Electric Vehicles and Development
of Solar Charging Station

102. CSIR-IMMT Green synthesis of Silver nanoparticles AGRI FBR 17.10
against plant pathogens: An alternative
solution for chemical pesticides

103. CSIR-IMMT Developing magnetic refrigerant AEISS FBR 22.25
materials for cooling applications at
cryogenic temperatures-(MRM)
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104. CSIR-IMMT Development of Active Noise AEISS NCP 11.00
Control Chair for Aircraft Cabin

105. CSIR-IMMT Sensors for detection of heavy AEISS FBR 18.00

metal ion contaminations

106. CSIR-IMMT Preparation of coke and ferro-coke aM NCP  142.00

from low ash non-coking coal

107. CSIR-IMMT Recycling of spent battery materials aMm NCP 26.80
for value addition

108. CSIR-IMMT Solvatometallurgical extraction of Cu  4M NCP 17.60
and Zn from low grade ores and
secondaries through Deep Eutectic
Solvents(DES)

109. CSIR-IMMT Dephosphorization of high 4M FBR  115.00

phosphorus iron ore

110. CSIR-IMMT Ferro Manganese production from aM FBR 65.00

lean grade Manganese ore

111. CSIR-IMMT Processing of Mineral & Metallurgical 4M FBR 76.00
Wastes, and Flyash for their
value addition

112. CSIR-IMMT Kinetics and'thermodynamics study on  4M FBR  348.00

reduction roasting of low and lean
grade iron ores using fluidized bed
roaster to maximise the recovery

of iron values

113. CSIR-IMMT Thermodynamics and kinetics study 4M MBR 88.00
of ferruginous ilmenite reduction and

smelting for production of titania slag

114. CSIR-IMMT Highly Ordered Functionalized Nano aM FBR 13.75
structured Electrolytic Manganese
Dioxide with enhanced electro-
chemical performance for Batteries

and Supercapacitors
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115.

116.

117.

118.

119.

120.

121.

122.

123.

CSIR-IMMT

CSIR-IMTECH

CSIR-IMTECH

CSIR-IMTECH

CSIR-IMTECH

CSIR-IMTECH

CSIR-IMTECH

CSIR-IMTECH

CSIR-IMTECH

Protective conducting materials EED
coating of La0.6Sr0.4C00.2Fe0.803

(LSCF), MnCo0204 and Mnl.5Co

1.504 on SOFC interconnect

Crofer 22 APU by Electrophoretic
deposition to mitigate high

temperature oxidation and

degradation

GEAR-Genomic, Evolutionary and HTC
Big Data Analytic strategies to
address antimicrobial resistance

Identification of Missing HTC
Phosphatase in Metabolic
Pathway (IMP2)

Evolutionary studies on Flexibility HTC
and Function of Lipid-bound efflux

proteins for Understanding eXtreme

drug resistance in microbes (EFFLUX)

Cell penetrating peptide, IMT-P8 HTC
as a drug delivery vehicle in

management of MRSA infections
(PEPTIDOCURE)

Developing high yielding CHO cell HTC
clone producing the anti-RSV mAb

Development of mass spectral library  HTC
for characterization of recombinant
therapeutic monoclonal antibodies

(MSLADb)

Mega-genomic insights into co-
evolution of rice and its microbiome  AGRI

Exploring the Indian coastal and E30W
marine biodiversity for discovery and
production of industrially important

microbial proteins

FBR

NCP

FBR

FBR

NCP

NCP

NCP

NCP

NCP

18.00

20.00

20.00

20.00

75.05

103.00

49.41

46.68

31.00
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124. CSIR-IMTECH Development of a microbial system AGRI NCP 30.40
for the production of neo-glyco-
peptides/ neo-glycoproteins for
useful applications

125. CSIR-NAL Active Thermal Imaging for Non- AEISS NCP 0.00
destructive Evaluation (NDE) of
thin composite aircraft structures

126. CSIR-NAL Aerodynamic studies of aircraft AEISS BR 0.00
configurations including wing-

propeller interaction

127. CSIR-NAL Certification of 30 HP Indigenous AEISS NCP 40.42
Wankel Rotary Combustion Engine

128. CSIR-NAL Design and Development of AEISS NCP  219.30
Integrated Avionics Display
Processing Computer(IADC)

129. CSIR-NAL Development of Airboat (JALDOST) AEISS NCP 0.00

130. CSIR-NAL Development of Active Noise Control ~ AEISS NCP 38.00
Chair for Aircraft Cabin

131. CSIR-NAL Development of Aeroelastic AEISS FBR 15.00
Algorithms in Aircraft Design

132. CSIR-NAL Environment Establishment for AEISS FBR 0.00
generating Flight Worthy Code
from the Display Simulator Code

133. CSIR-NAL Iron Bird Technology Platform for AEISS NCP 46.00
Evaluating Aircraft Actuation Systems

134. CSIR-NAL Tailoring of Carbon Fiber Reinforced AEISS FBR 8.50
Composites for Enhanced Heat
Dissipation Capability, Mechanical
Properties and Electrical Conductivity
using Carbon Nanotubes /Carbon

Materials for Aerospace Applications

135. CSIR-NAL UAV based high resolution remote AGRI NCP 90.00
sensing for modernized and efficient
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136.

137.

138.

139.

140.

141.

142.

143.

144.

145.

CSIR-NBRI

CSIR-NBRI

CSIR-NBRI

CSIR-NBRI

CSIR-NBRI

CSIR-NBRI

CSIR-NCL

CSIR-NCL

CSIR-NCL

CSIR-NCL

cultivation practices of commercially
important medicinal and aromatic

crops. (Acronym: DroneAgri)

Genome-editing for enhanced yield
and quality traits (GE-plant)

Characterization and value addition

of plant-based resins, gums and waxes

Small RNAs and Associated factors for
enhanced post-harvest Life (SRNA-life)

Pathway elucidation and identification
of genes involved in guggulsterones

biosynthesis in Commiphora sps

Sub-genome dominance in
endoreduplication and its implication
in heterotic benefits to Fl -hybrids
for biomass and their adaptation

Understanding the epigenetics
of fitness advantage of high
altitude Arabidopsis thaliana

populations under new environments

Scalable synthesis of multi-
functional nanomaterials for
advanced applications

(batch processing/flow synthesis

Nanofiber membrane of PET-
cellulose derivative immobilized
with nanocomposites as separators

in lithium ion battery

Towards Large Scale Solar
Hydrogen Production (SoHy)

Insight into cell physiology for

cell culture medium formulation

AGRI

AGRI

AGRI

AGRI

AGRI

AGRI

aM

aM

EED

HTC

NCP  250.00

NCP 85.00

FBR 56.00

FBR 32.50

FBR 60.00

FBR 39.00

NCP 59.00

FBR 18.00

NCP  114.90

NCP 49.00
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146

147

148

149

150

151

152

153

154

155

CSIR-NCL

CSIR-NCL

CSIR-NCL

CSIR-NEERI

CSIR-NEERI

CSIR-NEERI

CSIR-NEIST

CSIR-NEIST

CSIR-NEIST

CSIR-NEIST

Development of mass spectral library  HTC
for characterization of recombinant
therapeutic monoclonal antibodies

(MSLAD)

In-silico guided design of Corroision CLP
Inhibiting Molecules to Materials
(CIM2M)

Design and Development of Indigenous AGRI
Strain Portfolio for the Production
of Penicillin V (PenV-IP)

Estimation of Ecosystem Services E30W

and Environmental Damage Cost
Due to Climate Change: Biodiversity

Perspective

Understanding Critical Zone Structure:  E30W

WRJ1 Critical Zone Observatory

Waste to Wealth E30W

Utilization of North East Region aM
(NER), India clay minerals for

ceramic applications

Value addition of non-timber wood 4Mm
available in the North Eastern region
of India by chemical modification for

different industrial applications

Plasmonic nanoparticles decorated 2D 4M
nanosheets for detection of the fluoride
and arsenic in drinking water: Fabrication

of a paper strip based analytical device

Ammonia from dinitrogen at ambient  4M
condition by new advanced material:

a potential energy saving process

than Haber-Bosch

NCP

NCP

FBR

FBR

BR

BR

FBR

FBR

FBR

FBR

44.74

95.44

450.00

180.00

10.00

37.00

36.23

17.46

53.02

35.00
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156

157

158

159

160

161

162

163

164

CSIR-NEIST

CSIR-NGRI

CSIR-NGRI

CSIR-NIIST

CSIR-NIIST

CSIR-NIIST

CSIR-NIIST

CSIR-NIIST

CSIR-NIO

Development of brown spot

(Drechsleraoryzae) disease tolerance
in rice through multiplex-multi-gene
CRISPR-Cpfl genome editing system

Geodynamics and Metallogeny of
parts of the East Indian Shield with
specific reference to Diamond, Iron
Ore & Chromitite-PGE occurrences
(GeoMet)

AGRI

E30W

Synthesis of Earthquake Hazard scenario E30W

in NW Himaaya by Investigating the
multi-scale Variations in structural
and seismotectonic Assemblages (SHIVA)

Development of Mn-based RE-free
intermetallic permanent magnets
for automotive and energy generation

Exploring in-situ synthesis for
Titanium Metal Powder by direct
reduction of synthetic rutile

Development of Warm White Light
Emitting Single Phased Oxyfluoride
Phosphors for Energy Efficient and
High Color Rendering LEDs

Chromogenic Materials for Smart
Coating Applications

Deciphering the microbiome of
native wild coastal saline tolerant
rice varieties of southern India and
understanding the impact of seawater
in structuring the root associated
core microbiota using pokkali rice

as a model plant

Impact of Climate Change on the

Physics, Biogeochemistry, and the

aM

aM

CLP

AGRI

E30W

FBR

FBR

FBR

FBR

FBR

FBR

NCP

FBR

25.00

229.00

320.00

14.25

9.48

9.00

42.86

19.00

300.00
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Ecology of the North Indian
Ocean (ClIiCNIO)

165 CSIR-NIO Enhancing live stocks of herbivore AGRI NCP 47.80
fishes through captive breeding to
control the macroalgal dominance
in coral reefs to sustain the

fishing revenue

166 CSIR-NML Self-healing Coatings for Corrosion aM NCP 26.00
Protection of Steel &Aluminium alloys

167 CSIR-NML Synthesis of new 2D materials other 4M NCP  39.00
than graphene for energy application

168 CSIR-SERC Development of Methodologies for 4M NCP  38.00
Remaining Life Assessment and
Risk-based Inspection Scheduling of
Piping Systems under Corrosive

Environment (ReLife-InS)

169 CSIR-SERC Multi-scale damage characterization aMm NCP  37.50
of laminated FRP composites under
fatigue loading

170 CSR-SERC Development of composite Bridge CIE NCP  143.00

Deck Systems for Fast Track

construction

171 CSIR-4PI Carbon and Nitrogen cycling in the E30W NCP 91.00
Earth Sciences (CNCES)

TortAaL 10976.66

E Details of Lab Projects

SlI. No. Lab: Name Title of the Project Total (X in lakh)

1. CSIR-CEERI Indigenous design, development & qualification 10.60
of Ku band (140-210 watts) and Ka band
(100-150 watts) Travelling wave tube (TWT)".
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Sl. No. Lab: Name

Title of the Project Total (R in lakh)

2. CSIR-NPL Creation and Calibration Facility for 409.00
LED and LED based Lighting
3. CSIR, URDIP Informatics for drug-repurposing and rescue 98.97
discoveries (IDrRD);
Intellectual Property Evaluation and 189.94
Commercialization (IPEC);
Creation of E-Markets for Knowledge Products 66.86
and Services
4. CSIR, TK DL Modernization and upgradation of Information 214.50
Technology Infrastructure of Traditional Knowledge
Digital Library Unit (TKDL)"
Digitising Traditional Indian Systems of Medicine 993.10
5. CSIR-NAL Design, Development and Certification of HANSA-NG 174.62
Development and Certification of 19-Seat Light
Transport Aircraft (LTA) 49592.00
6. CSIR-NPL Excellence for Ballistic Material Testing at CSIR-NPL, 3808.38
Delhi under Make in India Project in Body Armour.
Production of Certified Reference Materials- Bharatiya 1960.00
Nirdeshak Dravya (BND)
F Detals of HARIT projects
Sl. No.Lab: Name Title of the Project ToraL (R in Lakh)
1. CSIR-CCMB Popularization of Improved Samba Mahsuri, a 189.60
bacterial blight resistant and diabetic friendly rice
to increase farmers' income
2. CSIR-CFTRI-1 Empowerment of Rural Women in Food 45.00
Processing Sector through CSIR-CFTRI
Intervention with Select Technologies
3. CSIR-CFTRI-2 Dissemination of Nutrition, Food Safety, 04.50

Food Research and Hygiene practices to
general public through social media
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SI. No. Lab: Name Title of the Project Total (X in lakh)

4. CSIR-CFTRI-3 Establishment of Common Facility Centre 82.00
for Spice processing (150-200 kg /day)

5. CSIR-CLRI-1 Enhancement of Economic and Social 80.00
Status of Rural Populace of North-east India

6. CSIR-CLRI-2 Social Intervention on augmenting Job 42.00
opportunities & Women Empowerment in
Punjab through HRD Initiatives

7. CSIR-CSIO Rural Penetration and Pilot Trials for Divya Nayan 32.81

8. CSIR-CSMCRI-1 Empowering coastal population by training on 36.70
cultivation and harvesting value added product
from economically important halophytes
Salicornia brachiata and Juncus rigidus

9. CSIR-CSMCR1-2 Improving quality of salt with simultaneous 137.23
recovery of sodium sulphate through scientific
intervention, in Nawa -Didwana region of Rajasthan

10. CSIR-CSMCRI-3 Popularizing sustainable and alternative 46.89
livelihood options for low income coastal
communities through imparting training on

cultivation of economically important seaweeds

11. CSIR-NEER1+6 Technologies and Products for Reduced 422.57
Emission Fireworks

12. CSIR-NISTADS-1 Increased crop productivity and enhanced income 44.00
generation through smart micro irrigation system
(More yield per Drop).

13. CSIR-NISTADS-2 Intervention for herbal health and nutrition 23.00

ToraL 1186.30

Establishments of CSIR are as given below:—

Biological Sciences Cluster
() CSIR-Centrefor Cellular and Molecular Biology (CSIR-CCMB), Hyderabad
(i) CSIR-Central Drug Research Institute (CSIR-CDRI), Lucknow

(i) CSIR-Central Food Technological Research Ingtitute (CSIR-CFTRI), Mysore
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(iv) CSIR-Central Institute of Medicinal and Aromatic Plants (CSIR-CIMAP),
Lucknow

(v) CSIR-Institute of Genomics and Integrative Biology (CSIR-1GIB), Delhi
(vi) CSIR-Ingtitute of Himalayan Bioresource Technology (CSIR-IHBT), Palampur
(vii) CSIR-Indian Ingtitute of Chemical Biology (CSIR-11CB), Kolkata
(viii)  CSIR-Indian Institute of Integrative Medicine (CSIR-11IM), Jammu
(iX) CSIR-Institute of Microbial Technology (CSIR-IMTECH), Chandigarh
(®) CSIR-Indian Institute of Toxicology Research (CSIR-IITR), Lucknow
(x) CSIR-National Botanical Research Institute (CSIR-NBRI), Lucknow
Chemical Sciences Cluster
() CSIR-Central Leather Research Institute (CSIR-CLRI), Chennai
(i) CSIR-Central Electrochemical Research Institute (CSIR-CECRI), Karaikudi

(i) CSIR-Central Salt & Marine Chemicals Research Ingtitute (CSIR-CSMCRI),
Bhavnagar

(iv) CSIR-Central Ingtitute of Mining and Fuel Research (CSIR-CIMFR), Dhanbad
(v) CSIR-Indian Institute of Chemical Technology (CSIR-II1CT), Hyderabad
(vi) CSIR-Indian Institute of Petroleum (CSIR-11P), Dehradun

(vii) CSIR-National Chemical Laboratory (CSIR-NCL), Pune

(viii) CSIR-North-East Institute of Science & Technology (CSIR-NEIST), Jorhat

(iX) CSIR-Nationa Institute of Interdisciplinary Science & Technology (CSIR-
NIIST), Thiruvananthapuram

Engineering Sciences Cluster

() CSIR-Advanced Materials and Processes Research Institute (CSIR-AMPRI),
Bhopa

(i) CSIR-Central Building Research Ingtitute (CSIR-CBRI), Roorkee

(i) CSIR-Central Glass and Ceramic Research Ingtitute (CSIR-CGCRI), Kolkata
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(iv) CSIR-Central Mechanical Engineering Research Institute (CSIR-CMERI),
Durgapur

(v) CSIR-Centra Road Research Institute (CSIR-CRRI), New Delhi

(vi) CSIR-Institute of Minerals and Materials Technology (CSIR-IMMT),
Bhubaneshwar

(vii) CSIR-National Aerospace Laboratories (CSIR-NAL), Bengaluru

(viii) CSIR-Nationa Environmental Engineering Research Institute (CSIR-NEERI),
Nagpur

(iX) CSIR-Nationa Metallurgical Laboratory (CSIR-NML), Jamshedpur
(®) CSIR-Structura Engineering Research Centre (CSIR-SERC), Chennai
Physical Sciences Cluster
() CSIR-Central Electronics Engineering Research Institute (CSIR-CEERI), Filani
(i) CSIR-Centra Scientific Instruments Organization (CSIR-CSIO), Chandigarh
(i) CSIR-National Geophysical Research Institute (CSIR-NGRI), Hyderabad
(iv) CSIR-National Institute of Oceanography (CSIR-NIO), Goa
(v) CSIR-National Physical Laboratory (CSIR-NPL), New Delhi
Information Sciences Cluster

() CSIR-Nationa Institute of Science Communication & Information Resources
(CSIR-NISCAIR), New Delhi

(i) CSIR-National Institute of Science, Technology and Development Studies
(CSIR-NISTADS), New Délhi

(i)  Fourth Paradigm Institute (CSIR-4Pl), Bengaluru.

Self-financing of labs under CSIR

1105. PROF. MANOJ KUMAR JHA: Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state:

(@ whether the Ministry has formulated a plan of action for the transition of
all laboratories under the Council of Scientific and Industrial Research (CSIR) from fully
financed to "self-financing" bodies, if so, the details thereof;
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(b) if not, the reasons therefor;

() whether the directive to self-finance research implies that Government has
an intent to reduce investment in scientific R&D in the subsegquent budgets, if so, the

details thereof; and

(d) whether there are any incentives and support that the Ministry has planned
to achieve self-financing of research from CSIR?

THE MINISTER OF SCIENCE AND TECHNOLOGY (DR. HARSH VARDHAN):
(8) Yes Sir. Council of Scientific and Industrial Research (CSIR), during the Directors
Conference held at Dehradun in June 2015, resolved to develop technologies for
National Missions like Swachh Bharat, Swasthya Bharat, Skill India, Smart Cities, Digital
India, Namami Ganga, etc.

Also, CSIR resolved to attempt for self-financing of labs. CSIR is supported by
the Government for pursuing R& D activities, building and maintaining the desired R& D
infrastructure and national R& D human resource devel opment. Besides the Government
Budgetary Support (GBS), CSIR laboratories generate External Budgetary Resources
(EBR) of about ¥ 1000 crore annually through undertaking projects in Grant-in-Aid
mode (through competitive screening), patent licensing and technology transfer, contract

R&D activities and consultancy.
(b) Does not arise.
(¢ NosSir.
(d NosSir.
Internet of things

1106. SHRI MD. NADIMUL HAQUE: Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state:

(@ the details of ToraL expenditure incurred on development of Internet of

Things (I0T) devices in the last three years;

(b) the details of 10T device based policies that have been implemented by

Government during the last three years; and



326  Written Answers to [RAJYA SABHA] Unstarred Questions

(c) if not, whether Government plans to incorporate 10T based policy measures
and when?

THE MINISTER OF SCIENCE AND TECHNOLOGY (DR. HARSH VARDHAN):
(a) The Total expenditure incurred by the Government on development of Internet of
Things (10T) devices in last three years is T 29.29 crores.

(b) No policy on loT devices has been implemented by the Government in the
last three years.

(c) Mo Electronics and Information Technology has already circulated a draft
Internet of Things (1oT) policy which has the vision to develop connected and smart
loT based systems for our country's Economy, Society, Environment and global needs

for public consideration.

Reverse brain drain of scientists from abr oad

1107. SHRI PARIMAL NATHWANI: Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state:

(8 whether attrition of scientists from research institutions and laboratories is
being witnessed, if so, the details thereof;

(b) whether there is any system of holding exit interviews of scientists who
indicate their willingness to quit research institutions or labs, if so, the details thereof
and if not, the reasons therefor;

(o) whether Government has taken any steps to encourage reverse brain drain
of scientists from aborad, if so, the extent to which such measures have been successful;
and

(d) the details of the number of scientists who have been repatriated?

THE MINISTER OF SCIENCE AND TECHNOLOGY (DR. HARSH VARDHAN):
(a) and (b) No Sir. There is also no formal exit interview system in research institutions
of Government of India. Institutions keep regularly recruiting new scientists against
open advertisements.

(c) Government has taken several steps for promotion of science and technology
and encourage reverse brain drain. Government, through the Science, Technology and
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Innovation Policy 2013 has focused to make careersin science, research and innovation
attractive enough for talent and bright minds. The competitive extramural funding
schemes of Department of Science and Technology (DST) and Department of
Biotechnology (DBT), Young Scientist Project Award, Women Scientist Scheme, National
Women Bio-scientists Awards, J. C. Bose Fellowship, Swamgjayanti Fellowship etc.
have been designed to encourage individual scientists to do quality research in the
country. Ramanujan Fellowship, Ramalingaswami re-entry Fellowship, Innovation in
Science Pursuit for Inspired Research (INSPIRE) Faculty Scheme are some of the
programs devised to attract Indian scientists from abroad as well as to retain them in
the country. Council of Scientific & Industrial Research (CSIR) has instituted a scheme
entitled " Senior Research Associateship” primarily meant to provide temporary placement
to highly qualified Indian scientists, engineers, technologists, and medical personnel

returning from abroad, who are not holding any employment in India.

(d) Ministry does not maintain any data related to repatriation of scientists.
However as on date, 415 fellows have joined various institutions/universities across
the country out of which 279 fellows have already been able to seek permanent faculty
positionsin various Indian InstitutesAJniversities/ Laboratories under Ramalingaswami
re-entry Fellowship and similarly, 395 fellows have taken up positions under Ramanujan
Fellowship. As per available data, out of Total 103 Senior Research Associateships
awarded by Council of Scientific & Industrial Research (CSIR) in 2019, 28% (29) were
awarded to young Indian researchers who had been working abroad.

Development of iconic tourist sitesin India

1108. DR. SASMIT PATRA: Will the Minister of TOURISM be pleased to state:

(@ whether work has started on the development of the seventeen iconic
tourist sites in India which was announced by the Hon'ble Finance Minister in the
Union Budget 2019;

(b) if so, the detals of the progress made in terrns of physical as well as

monetary expenditure on each site;
(¢) if not, when would the work start and the reasons for delay; and

(d) when the Ministry will consider including Odisha’s tourist sites among the

iconic sites in India for development?
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THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a) to (d) Pursuant to the Budget Announcement of 2019-20 the
Ministry has initiated the work on the development of the seventeen iconic tourist sites
in India. Ministry has identified 17 sites for development as Iconic Tourism Sites
namely Taj Mahal and Fatehpur Sikri (Uttar Pradesh), Ajanta & Ellora (Maharashtra),
Humayun's Tomb, Red Fort and Qutub Minar (Delhi), Colva (Goa), Amer Fort (Rajasthan),
Somnath and Dholavira (Gujarat), Khajuraho (Madhya Pradesh), Hampi (Karnataka),
Mahabalipuram (Tamil Nadu), Kaziranga (Assam), Kumarakom (Kerala) and Mahabodhi
Temple (Bihar). The Ministry shall be developing the Iconic Tourist Sitesin collaboration
with the Central Ministries, State Governments and Local Bodies, in a holistic manner.

The Ministry of Tourism has appointed consultants for developing the Masterplan
and shelf of projects for 17 sites. The consultants have submitted the draft reports and
the Ministry has requested the Ministry of Finance for holding the Expenditure Finance
Committee meeting for approving the scheme. Work on the development of sites will
commence after completion of all procedures and formalities

The selection of sites has been carried out on the basis of existing footfal,
regional distribution, potential for development and ease of implementation. The Ministry
envisages to develop destinations taken up for development under the scheme as
benchmark tourism destinations and later replicate it at other destinations taking into
account the learnings derived from its implementation.

Promotion of tourism in the country

11109. SHRIMATI KANTA KARDAM: Will the Minister of TOURISM be pleased
to state:

(@ whether Government proposes to chalk out any specific plan for promoting
tourism in the country;

(b) if so, the details thereof;
(¢) the funds allocated for the same; and
(d) by when it islikely to be implemented?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (@) to (d) Ministry of Tourism undertakes promotional activities in
domestic and international markets through its schemes of ‘Domestic Promotion and

TOriginal notice of the question was received in Hindi.
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Publicity including Hospitality (DPPH)" and Overseas Promotion and Publicity Including
Market Development Assistance (OPMD). Under these schemes, Ministry of Tourism
promotes India as a holistic destination under the Incredible India brand-line. As part
of its on-going activities, the Ministry releases print, electronic, online and outdoor
media campaigns in the international and domestic markets, to promote various tourism
destinations and products of the country. In addition, the Ministry of Tourism under
its schemes of Swadesh Darshan, PRASHAD and Assistance to Central Agencies
provides Central Financial Assistance to State GovernmentsUT Administrations/Central
Agencies for development of tourism infrastructure in the country.

The Funds allocated under the DPPH Head for 2017-18, 2018-19, and during the
current Financial Year 2019-20 are as under:—

(X in crore)
Sl. No. Financial Year BE RE
1 2017-2018 11000 90.00
2 2018-2019 13500 12740
3 2019-2020 12950 100.00

Renovation and beautification of Varanas Ghats

1110. SHRI HARSHVARDHAN SINGH DUNGARPUR: Will the Minister of
TOURISM be pleased to state:

(@ whether Government had sanctioned any tourism project for the renovation
and beautification of Varanasi Ghats in Uttar Pradesh;

(b) if so, the details thereof, indicating the funds sanctioned and utilisation
reported thereunder;

() whether Government has sanctioned more funds for fixing of these ghats;
(d) if so, the details thereof, including funds released so far; and
(e) the time by which the said work is likely to be completed?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a) to (e) Ministry of Tourism under its ongoing schemes viz, "Pilgrimage
Rejuvenation and Spiritual, Heritage Augmentation Drive (PRASHAD)" and "Assistance
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to the Central Agencies' has approved following projects wherein components for
development and beautification of Ghats at Varanasi are included:

0

(i)

(i)

(iv)

Development of Varanasi, Phase-l under PRASHAD Scheme - sanctioned in the
year 2015 16 at the cost of T 20.40 crore. The project includes following component
for Ghats in Varanasi:

e Ghat Development at Markandey Mahadev Temple at the cost of ¥ 4.08
crore -Component is complete in all respect.

Development of Varanasi-Phase || under PRASHAD Scheme at the cost of ¥ 44.60
crore. The project includes following components for Ghats in Varanasi:

e Ra& Ghat to Bridge (Beautification Work) at the cost of ¥ 2.62 crore- Work
is in progress

e Lighting of 59 Ghats at the cost of ¥ 18.46 crore- Component is complete
in all respect.

e Provision of Audio System at Ghats with the cost of ¥ 4.00 crore - being
implemented.

[llumination of Monuments in Varanasi/Sarnath under the scheme "Assistance to
the Central Agencies" sanctioned in the year 2014-15 at the cost of "5.12 crore.
This scheme include a component viz. Man Maha Ghat. The project and component
has been completed successfully.

[lflumination of three monuments in Varanasi, Uttar Pradesh under the scheme
"Assistance to the Central Agencies' sanctioned in the year 2017-18 at the cost
of "2.94 crores. This project includes one component for illumination of Ghats from
Dashashwamedh Ghat to Darbanga Ghat at the cost of ¥ 1.75 crore. The project
and the component is complete in all respect.

Iconic tourist sites
1111. SHRI C.M. RAMESH: Will the Minister of TOURISM be pleased to state:

(@ whether Government has identified iconic tourist sites in the country, the

details thereof; and

(b) the steps taken by Government to attract tourists to those sites and develop

proper infrastructures in place and amount allocated and spent by Government on these

sites, details thereof, State-wise?
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THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a) and (b) Ministry of Tourism has identified 17 sites in the country
for development as Iconic Tourist Sites namely Taj Mahal and Fatehpur Sikri (Uttar
Pradesh), Ajanta & Ellora (Maharashtra), Humayun's Tomb, Red Fort and Qutub Minar
(Delhi), Colva (Goa), Amer Fort (Rajasthan), Somnath and Dholavira (Gujarat), Khajuraho
(Madhya Pradesh), Hampi (Karnataka), Mahabalipuram (Tamil Nadu), Kaziranga (Assam),
Kumarakom (Kerala) and Mahabodhi Temple (Bihar).

The Ministry shall be developing the above sites in a holistic manner with focus
on issues concerning connectivity to the destination, better facilities/experience for the
tourists at the site, skill development, involvement of local community, promotion and
branding and by bringing private investment.

The Ministry has requested the Ministry of Finance for holding the Expenditure
Finance Committee meeting for approving the scheme. Work on the development of

sites will commence after completion of all procedures and formalities.
Tourist circuits connecting religious places
1112. DR. ASHOK BAJPAI: Will the Minister of TOURISM be pleased to state:

(@ whether Government has any plan to develop new tourist circuits specially

related for connecting religious places,
(b) if so, the details thereof; and
(¢) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a) to (c) Ministry of Tourism under the Swadesh Darshan scheme is
developing thematic circuits in the country in planned and prioritized manner. Under
the scheme fifteen thematic circuits have been identified for development including
themes covering religious/spiritua sitesin the country, namely: Spiritual Circuit, Ramayana
Circuit, Krishna Circuit, Buddhist Circuit, Tirthankar Circuit and Sufi Circuit.

The details of projects sanctioned in the country under Spiritual Circuit, Ramayana
Circuit, Krishna Circuit, Buddhist Circuit and Tirthankar Circuit theme of Swadesh

Darshan scheme are given in Statement.



Statement

Details of projects sanctioned under Spiritual Circuit, Ramayana Circuit, Krishna Circuit, Buddhist Circuit
and Tirthankar Circuit theme of Swvadesh Darshan

(R in crore)
Sl. No.Name of State Name of Circuit & Year Project Name Amt. Amt.
Sanctioned Released
1 2 3 4 5 6
1 Madhya Pradesh Buddhist Circuit (2016-17) Development of Sanchi-Satha-Rewa-Mandsaur-Dhar. 7494 590.95
2. Uttar Pradesh Buddhist Circuit (2016-17) Development of Srawasti, Kushinagar, & Kapilvastu 9997 7256
3 Bihar Buddhist Circuit (2016-17) Construction of Convention Centre at Bodhgaya 9B.73 4869
4. Gujarat Buddhist Circuit (2017-18) Development of Junagadh- Gir Somnath- Bharuch-Kutch- 20.28 1463
Bhavnagar- Rajkot- Mehsana
5 Andhra Pradesh  Buddhist Circuit (2017-18) Development of: Shalihundam-Thotlakonda- Bavikonda- 5234 2617
Bojjanakonda- Amravati- Anupu
6. Haryana Krishna Circuit (2016-17) Development of Tourism Infrastructures at Brahmsarovar, 97.35 7788
Sanhit Sarovar, Narkatari, Jyotisar in Kurukshetra.
7. Rajasthan Krishna Circuit (2016-17) Integrated Development of Govind Dev ji temple (Jaipur), 9145 4572
Khatu Shyam Ji (Sikar) and Nathdwara (Rajsamand).
8 Uttar Pradesh Ramayana Circuit (2016-17) Development of Chitrakoot and Shringverpur 69.45 55,56
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2 3 4 5 6
Region)- Dholpur (Muchkund) - MehandipurBal gji-
Chittorgarh (Sanwaliyaji)
17. Puducherry Spiritual Circuit (2017-18) Development of Karaikal, Yanam and Puducherry 4068 0HA
18. Bihar Spiritual Circuit (2017-18) Development of Mandar Hill & Ang Pradesh 5349 24.28
19. Maharashtra Spiritual Circuit (2018-19) Development of Waki- Adasa-Dhapewada- Paradsingha- .01 0.00
Chota Taj Bagh- Telankhandi- Girad
20. Uttar Pradesh Spiritual Circuit (2018-19) Development of Jewar-Dadri-Sikandrabad-Noida-Khurja-Banda 14.52 000
21l. Kerda Spiritual Circuit (2018-19) Development of Sivagiri Sree Narayana Guru Ashram- 69.47 000
Arruvipuram- Kunnumpara Sree Subrahmania-
Chembazhanthi Sree Narayana Gurukulam
2. Kerda Spiritual Development of Kasaragod, 85.23 0.00
Circuit (2018-19) Wayanad, Kannur, Kozhikode, Palakkad, Mallapuram,
Thrichur, Ernakulam, Idukki, Kottayam, Allaphuza,
Pathananamithitta, Kollam, Trivandrum
23, Uttar Pradesh Spiritud Circuit (2018-19) Development of Gorakhnath Temple(Gorakhpur), 2116 0.00
Devipattan Temple (Balrampur) and Vatvashni
Temple(Domariyagan))
24. Bihar Tirthankar Circuit (2016-17) Development of Vaishali- Arrah-Masad- Patha- 5239 2619

Rajgir- Pawapuri-Champapuri
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Development of tourist infrastructure around religious places
1113. DR. ASHOK BAJPAI: Will the Minister of TOURISM be pleased to state:

(@ whether Government has any plan to make use of wealth accumulated with
religious places for development of tourist infrastructure around that religious place,
if so, the details thereof; and

(b) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a) and (b) Development and maintenance of religious places in the
country is the responsibility of the respective State Governments. However, under its
ongoing scheme viz. Pilgrimage Rejuvenation and Spiritual, Heritage Augmentation
Drive (PRASHAD) Ministry of Tourism provides financial assistance to the respective
State Government for providing pilgrimage tourism infrastructure at the selected
destinations/places. The scheme fully financed by the Government of India and there
is no provision to use the wealth accumulated with religious places in the country.

Training for tourist guides

1114. SHRI A. VIJAYAKUMAR: Will the Minister of TOURISM be pleased to
state:

(@ whether Government is aware that there is huge shortage of certified tourist
guides in the country;

(b) if so, the number of certified tourist guides and the schemes to impart
training to tourist guides, State-wise; and

() whether Government will set up institutes to impart training for tourist
guides in Tamil Nadu?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a) to (c) The Ministry of Tourism has been issuing Regional Level
Tourist Guide (RLG) licences under the delegated powers of the Ancient Monuments
and Archaeological Sites and Remains (AMASR) Act, 1958 and Rules 1959, as amended
from time to time. A List of such guides, State/Union Territory Administration-wise, is
given in Statement. In addition; tourist guide licences are also issued by State
Governments/UT Administrations.
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With a view to addressing the shortage of tourist guides facilitators in the
country, the Ministry of Tourism has launched the Incredible India Tourist Facilitator
(II'TF) Certification Programme, a Pan-India online learning program that is open to all
and can be undertaken by anyone in the country. The Programme aims at creating a
pool of trained professionals for facilitating the visit of tourists at destinations across
the country. There is no proposal of setting up an institute to impart training for tourist
guides in Tamil Nadu.

Satement

Sate/UT-wise number of certified tourist guides

Sl. No. States/UTs No. of Guides
1 Andhra Pradesh and Telangana 15
2 Assam @
3 Bihar 5
4 Chhattisgarh (024
5. Delhi 738
6. Goa 3
7. Gujarat 2
8 Haryana K]
9 Himachal Pradesh o
10. Jammu and Kashmir 0L
1 Jharkhand @
12 Karnataka A
13 Keraa &
14, Madhya Pradesh 106
15. Maharashtra 180
16. Meghalaya (01}
17. Odisha PA]
18. Punjab (08
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Sl. No. States/UTs No. of Guides

Rajasthan
Tamil Nadu and Puducherry

Uttrakhand

B RRB®B

ar7

120

Uttar Pradesh 749
@

®

West Bengal

TotaL 3227

Development of rural tourism

1115. SHRI PARIMAL NATHWANI: Will the Minister of TOURISM be pleased to
state:

(@ whether there is an immense potential for development of rural tourism in
the country and if so, the details thereof;

(b) whether Government has formulated any scheme for the promotion of rural
tourism in the country, if so, the detals thereof along with status of rura tourism
projects implemented in this regard, State/UT-wise;

() whether Government has received any proposals from the StatesUTs in this
regard, if so, the details thereof; and

(d) the number of villages identified and developed as rural tourist spots under
rural tourism during the last three years, State/UT-wise?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (@) to (d) Rural tourism has been identified as one of the Niche Tourism
areas for development in the country by the Ministry of Tourism.

Under the Swadesh Darshan scheme, the Ministry is developing theme- based
tourism circuits in the country. Rural Circuit is one of the fifteen thematic circuits
identified for development under the Scheme. Submission of project proposals by the
State Governments/Union Territory (UT) Administrations under the Swadesh Darshan
Scheme is a continuous process. The projects for development under the scheme are
identified in consultation with the State Governments/UT Administrations and are
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sanctioned subject to availability of funds, submission of suitable detailed project
reports, adherence to scheme guidelines and utilization of funds released earlier.

The details of the projects sanctioned by the Ministry of Tourism under the Rural
Circuit theme of Swadesh Darshan Scheme are as below:—

State/ Year of sanction Details Amount Sanctioned
(R in crores)
Bihar 2017-18 Development of Gandhi Circuit: Bhitiharwa-
Chandrahia- Turkaulia 44.65
Kerala2018-19 Development of Malanad Malabar Cruise 80.37

Tourism Project

For the promation of rural tourism in the country, the Ministry of Tourism undertakes
several promotional activities in the domestic and international markets. As part of its
marketing/promotional activities, the Ministry produces publicity material and collaterals
in English and foreign languages and releases print, electronic and online media
campaigns in important and potential markets under the 'Incredible India brand-line.
Promotions are also undertaken through the website and social media accounts of the
Ministry.

Ministry has also instituted a National Tourism Award in the category of 'Best
Rural/Agri/Plantation Tourism Projects to motivate the stakeholders in the tourism
sector for implementing such projects.

Impact of anti CAA protestson tourism industry

1116.  SHRIVAIKC:
DR. T. SUBBARAMI REDDY:

Will the Minister of TOURISM be pleased to state:
(@ whether the anti CAA protests have impacted the tourism industry;

(b) if so, the percentage decline in the number of travellers in December, 2019
and January, 2020, as compared to the previous year;

(c) the efforts made by the Ministry to increase the tourist flow, especialy
during the peak period from November to February; and
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(d) the details of loss incurred by the industry and allied services in the last

two months?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a), (b) and (d) As per the information received form Bureau of
Immigration, Government of India, details of Foreign Travellers to India during the'
below mentioned period are as under:—

Number of Month to
Foreign Travellers Month growth
December 2018 1195946 25%
December 2019 (Provisional) 1226304
January 2019 (Provisional) 1111040 0.6%
January 2020 (Provisional) 1118275

Thus, there was no decline in Foreign Travellers for December, 2019 and January
2020, as compared to the corresponding months of the respective previous years.

() Ministry of Tourism, Government of India has taken several stepsto increase
tourist inflow in the country, which, inter-alia, include the following:—

e Thelncredible India 2.0 campaign launched with market specific promotional
plans and content creation.

o 24x7 Toll Free Multi-Lingual Tourist Helpline launched in 12 languages
including 10 International Languages and Hindi and English.

* Promotion of activities in tourist generating markets overseas through the
India Tourism Offices abroad with active participation in International Tourism
Events.

e Under RCS'UDAN (Regiona Connectivity Scheme- Ude Desh kaAam Nagrik)
-3, Ministry of Tourism has got tourism routes included for better connectivity
to important tourist destinations.

» Extended E- Visafacility to citizens of 170 countries.

e The e-visa fee has been reduced keeping in view the peak season and the
lean season which is as under:
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1 eTourist Visafor one year- $ 40
2 eTourist visafor 5 Years- $ 80
3 eTourist visa for one month-
» Lean tourist season (April to June)- $ 10
» Tourist season (July to March)- $ 25
Lossincurred by tourism sector

11117. SHRI REWATI RAMAN SINGH: Will the Minister of TOURISM be pleased
to state:

(@ whether it is a fact that the efforts being made by Government to attract
tourists to visit country's tourist destinations have not been fully successful;

(b) whether Government proposes to make some significant changes in it's
strategy having explored the new possibilities in the field of tourism;

() whether it is also a fact that tourism sector is suffering huge losses on
account of ongoing sit in-demonstrations across the country; and

(d) if so, the measures being*taken by Government to resolve this issue?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a) No, Sir. There has been an increase in foreign tourist arrivals (FTAS)
to the country in the last three years as given below:—

Year FTAs (in Million)
2017 1004

2018 1056

2019 1089
(Provisional)

(b) The promotional strategies of the Ministry of Tourism takes into account the
widespread, interrelated global development and advancements, which have a strong
bearing on the Tourism sector. Accordingly, the Ministry of Tourism has shifted its
focus from generic to more targeted campaign under the "Incredible India 2.0" launched
in 2017.

TOriginal notice of the question was received in Hindi.
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(c) and (d) No assessment has been done regarding impact on tourism sector on
account of ongoing sit in-demonstrations across the country.

Sudy on distribution of foreign and domestic tourists
1118. DR. AMAR PATNAIK: Will the Minister of TOURISM be pleased to state:

(@ whether it is a fact that Government has commissioned any studies, or has
any proposal pending to determine the distribution of domestic and foreign tourists
throughout the country through the course of a year, if so, the details thereof; and

(b) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a) and (b) Ministry of Tourism, Government of India has aready
devised a methodology to estimate the domestic and foreign tourist visits at district
level on monthly basis. The said methodology has been shared with all States/UTs and
the same has been uploaded in the website of the Ministry for the benefit of States/
UTs.

Projectsidentified in tourist circuitsfor upgradation

1119. SHRI PARTAP SINGH BAJWA: Will the Minister of TOURISM be pleased
to state:

(@ whether the Ministry has the data regarding the total number of projects
identified in the tourist circuits during the year 2019-20, if so, details thereof, State-wise;

(b) the number of tourist destinations upgraded in the year 2019-20 and the
details thereof, State-wise; and

(¢) thetotal number of Detailed Project Report (DPR) appraisals done during the
year 2019-207?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a) to (c) The Ministry of Tourism, under the Swadesh Darshan scheme
is developing thematic circuits in the country in planned and prioritized manner. Under
the scheme, Ministry has sanctioned 77 projects for ¥6035.70 crore since inception
(January, 2015). As on date, no project has been sanctioned under this scheme during
the financial year 2019-20.
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Share of indian tourism industry in global tourism market

1120. SHRI VIJAY PAL SINGH TOMAR: Will the Minister of TOURISM be plessed
to state:

(@ the share of the Indian tourism industry in the global tourism market;

(b) whether Government proposes to increase India's share in the global tourism
market in the coming years; and

(c) if so, the details thereof along with the quantum of the likely increase?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (SHRI PRAHALAD
SINGH PATEL): (a) Estimated share of Indiain International Tourist Arrivals and World
Tourism Receipts during 2018 were 1.24% and 1.96% respectively.

(b) and (c) Ministry of Tourism, Government of India has taken various steps to
increase tourist inflow in the country, which, inter-alia, include the following:—

e Extended E-Visafacility to citizens of 170 countries.

e Thelncredible India 2.0 campaign launched with market specific promotional
plans and content creation.

e 24x7 Toll Free Multi-Lingual Tourist Helpline launched in 12 languages
including 10 International Languages and Hindi & English.

e Organisation of Annual International Tourism Mart for promotion of tourism
in North Eastern States.

e Promotion of activities in tourist generating markets overseas through the
India Tourism Offices abroad with active participation in International Tourism
Events.

e Events like Paryatan Parv /Bharat Parv have been organized to promote
DEKHO APNA DESH concept.

As per World Travel and Tourism Council report on Economic Impact, 2018 for
India, International tourists arrivalsin India are expected to reach about 30.5 million by
2028.
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THE UNION BUDGET, 2020-21t

MR. CHAIRMAN: See, some political parties seem to have issued Whip. That is
for the health of the House because today is the last day, and we have been seeing
in the past, on the last day, attendance normally is very less thereby sending a very
wrong message as if Members are not interested in the Budget and in the House. That
is why, the Leader the Opposition and the Leader of the House, both of them told me
yesterday that they want to issue a Whip, | said, ‘welcome'. | will be happy if a Whip
is issued regularly throughout the Session so that Members will be there. So, now,
General Discussion on Union Budget, 2020-21; Shri S. Muthukaruppan.

...(Interruptions)...
SHRI TIRUCHI SIVA (Tamil Nadu): Sir, | have given notice. ...(Interruptions)...
SHRI VAIKO: Sir,... ...(Interruptions)...
MS. DOLA SEN (West Bengal): Sir,... ... (Interruptions)...

MR. CHAIRMAN: | have not admitted any notice. ...(Interruptions)...There is

nothing in the... ... (Interruptions).... Now, Shri Muthukaruppan. ...(Interruptions)...
MS. DOLA SEN: Sir, | have a point of order. ...(Interruptions)...
SHRI TIRUCHI SIVA: Sir, | have a point of order. ...(Interruptions)...

MR. CHAIRMAN: Nothing will go on record. ...(Interruptions)... Please don't do
anything like this on the last day.

SHRI VAIKO: *
MS. DOLA SEN: *

SHRI S. MUTHUKARUPPAN (Tamil Nadu): Sir, | express my sincere thanks and
gratitude to our Leader Puratchi Thalaivi Amma for being the guiding spirit for al of

us in Tamil Nadu. ...(Interruptions)...

T [Further discussion continued from 10th February, 2020]
* Not Recorded



344 The Union Budget, [RAJYA SABHA] 2020-21

MR. CHAIRMAN: Nothing shall go on record. ...(Interruptions)... Please. Please
sit down. ...(Interruptions)... No, no; nothing shall go on record.

SHRI TIRUCHI SIVA: *
SHRI VAIKO: *
MR. CHAIRMAN: | will not entertain anything. ...(Interruptions)...

SHRI' S. MUTHUKARUPPAN: Our hon. Chief Minister of Tamil Nadu Annan
Edappadi K Palaniswami and Hon. Dy. CM Annan O. Panneerselvam have whole-
heartedly welcomed the Budget 2020-21 and lauded the Budget as a progressive budget
for the growth of the Nation. ...(Interruptions)...

MR. CHAIRMAN: Only what Muthukaruppanji speaks shall go on record, both
electronic and print. ...(Interruptions)... Muthukaruppanji has to be taken note and
other things will not go on record. ...(Interruptions)...

SHRI S. MUTHUKARUPPAN: This Budget is aimed to benefit all sections of the
society without imposing tax burden and will fulfil the expectations of people, besides
sowing seeds for growth in the future. ...(Interruptions)... Sir, the Budget proposals
give impetus to economic growth and is aimed at making the future of the people
prosperous. ...(Interruptions)...

MR. CHAIRMAN: Bring order in the House. ...(Interruptions)...

SHRI S. MUTHUKARUPPAN: Agriculture, irrigation, rural development and
infrastructure have been the central themes of this Budget...

MR. CHAIRMAN: | am not allowing. ...(Interruptions)... | am not alowing even
point of order because there is no order. ...(Interruptions)...

SHRI' S. MUTHUKARUPPAN: Hence our hon. Chief Minister, Edappadi K.
Palaniswami, has welcomed and thanked the Finance Minister for allotting a total of
%2.83 lakh crores for the year 2020-21, out of which ¥1.60 lakh croes for agriculture,
irrigation and allied activities, and ¥1.23 lakh crores for rural development and panchayati
ragj ingtitutions. ...(Interruptions)...Sir, Tamil Nadu has been the cradle of civilisations
and is one of the oldest and most advanced civilisations in the annals of world history.

* Not Recorded
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...(Interruptions)... | express our sincere thanks and gratitude to the hon. Finance
Minister for announcing Adichanallur as part of the upgrading five archaeological sites
in the country. ...(Interruptions)... Our Chief Minister has requested the Central
Government to add Keezhadi archaeological site also. ...(Interruptions)... | would request
the Union Government to sanction ¥50 crores to conduct large scale archaeological
excavations in the ancient sites of Poompuhar, Keezhadi, Kodumanal, Korkai in Tamil
Nadu to bring out the archaeological and historical greatness of our ancient Tamil
civilisation. ...(Interruptions)... ...(Interruptions)... Sir, Adichanallur is one of the important
ancient archaeological sitesin Tamil Nadu, which is my native place. ...(Interruptions)...
It is only 12 kilometres from my birthplace and was excavated in the year 1876 by an
ethnologist from Germany named Dr. Jagor. ...(Interruptions)...

MR. CHAIRMAN: The Tamil Nadu Member is speaking. ...(Interruptions)...

SHRI S. MUTHUKARUPPAN: The excavation had brought to light baked
earthenware utensils, a number of iron weapons and implements, mainly knives, short
sword blades, hatchets and a huge number of bones and skulls. ...(Interruptions)... All
these artefacts were taken away by Dr. Jagor for the Berlin Museum, currently called
as Ethnological Museum of Berlin. ...(Interruptions)... | urge upon the Government to
take appropriate measures to bring back those important archaeological evidences to
India. ...(Interruptions)...

MR. CHAIRMAN: Please go to your seats. ...(Interruptions)... Thisis not the way.

...(Interruptions)...

SHRI S. MUTHUKARUPPAN: Sir, | am coming to a sensitive issue of Hydrocarbon
in the State of Tamil Nadu. ...(Interruptions)... Sir, | would like to say that my Chief
Minister, hon. Edappadi K. Palaniswami had written a letter to the hon. Prime Minister
on 21.1.2020. ...(Interruptions)... The Government of Tamil Nadu strongly oppose the
Hydrocarbon extraction projects in the Delta Region of Tamil Nadu, which is an
Ecologically Fragile Agricultural Zone. ...(Interruptions)... The hon. Chief Minister of
Tamil Nadu, Edappadi K. Palaniswami wish to state the following additional facts based
on various empirical reports which will clearly reinforce the need to preserve the
Ecologically Sensitive Agricultural Zone of Delta Region of Tamil Nadu comprising
Thanjavur, Tiruvarur and Nagapattinam districts and Delta blocks of Pudukkottai,
Cuddalore, Trichy, Karur and Ariyalur districts, which contribute over 32 per cent of
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State's food production in an area of 28 lakh acres. ...(Interruptions)... The Deltaregion
of Tamil Nadu is known for its rich archaeological and cultural heritage since centuries.
...(Interruptions)... The famous archaeol ogical monuments like Brahadeshwarar Temple
of Thanjavur, the Gangaikonda Cholapuram Temple, the Navagraha Temples, the
Velankanni Church and the Nagore Dargah lie in this region and it is apprehended that
hydrocarbon exploration and the consequent mining of hydrocarbons will destroy the
cultural heritage of our country. ...(Interruptions)... | would like to bring to your kind
notice that our Chief Minister has already announced that the State Government will
take necessary legal action to declare the Cauvery Delta Region as an Ecologically
Sensitive Agricultural Zone and request the Government of India to support this.
...(Interruptions)... Yesterday, all my AIADMK party MPsincluding Navaneethakrishnan
...(Interruptions)... met the hon. Environment and Forest Minister aswell asthe Petroleum
Minister. ...(Interruptions)... We discussed the hydrocarbon problem. ...(Interruptions)...
The Minister promised us not to interfere in the matter of Tamil Nadu against the will
of Tamil Nadu and promised us. ...(Interruptions)... | would like to thank the hon.
Minsters, Shri Prakash Javadekar, Shri Dharmendra Pradhan and the Parliamentary
Affairs Minister, Shri Pralhad Joshi. ...(Interruptions)... We are also very thankful to the
hon. Prime Minister of India not to interfere in the matters of Tamil Nadu against the
willingness of Tamil Nadu. ...(Interruptions)... So we are opposing the Hydrocarbon
scheme...(Interruptions)... It is accepted by the Government of India and we are very,
very thankful to the Ministers and Prime Minister of our country. ...(Interruptions)...
They have promised us not to interfere against the willingness of the State of Tamil
Nadu. ...(Interruptions)... | aso urge the Centre to consider Tamil Nadu Government's
demand to do development works at tourist destinations as the Union Government has
announced a scheme with an outlay of 4,500 crores to offer a subsidy to States to
improve the tourism sector. ...(Interruptions)... Sir, | wish to express our thanks and
gratitude to the Finance Minister for quoting the verses written by our Tamil Poets,
Thiruvalluvar and Avvaiyar in the Budget. ...(Interruptions)... Sir, while we welcome the
proposed national recruitment agency, we demand that it should conduct competitive
examinations in Tamil language also. ...(Interruptions)...

SHRI TIRUCHI SIVA: *

SHRI VAIKO: *

* Not Recorded
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SHRI TIRUCHI SIVA: Since we are not allowed to raise our point, we are walking
out. ...(Interruptions)...

MR. CHAIRMAN: Walk out is going on record. That is their right.
(At this stage some hon. Members left the Chamber)
SHRI VAIKO: *

MR. CHAIRMAN: Mr. Vaiko, whatever you are speaking, is hot going on record.
..(Interruptions).. | can assure you nothing is going to become a hazard..(Interruptions)..
Mr. Vaiko, you will not be allowed to speak during the rest of the Session. Please sit
down. You are a very senior Member. You know the rules. You have been in the
Government and Opposition, both..(Interruptions).. Mr. Muthukaruppan, you continue.

SHRI S. MUTHUKARUPPAN: Sir, | am happy that this Budget is woven around
three prominent themes; Aspirationa India, Economic Growth and Caring Society;
Aspirational India in which all sections of the society seek better standards of living,
with access to health, education and better jobs. ...(Interruptions)...

It is heartening to see that the Union Government has decided to create
warehousingl in line with the Warehouse Development and Regulatory Authorithy
(WDRA) norms and also to build a seamless national cold supply chain for perishables,
inclusive of milk, meat and fish. The Indian Railways will set up a"Kisan Rail" through
PPP arrangements. ...(Interruptions)...

The Krishi Udaan Scheme to be launched by the Ministry of Civil Aviation on
international and national routes is an innovative scheme which will improve the agro
trade and commerce in the country. | welcome it. ...(Interruptions)...

Sir, the integrated farming systems in rain-fed areas have to be expanded. Several
facets of agriculture, like multi-tier cropping, bee-keeping, solar pumps, solar energy
production in non-cropping season, should be added. The inclusion of Zero-Budget
Natural Farming and opening the online portal on the strengthening of national organic
products market is highly appreciated. ...(Interruptions)...

The proposal to set up Viability Gap Funding window for setting up hospitalsin
the PPP mode and efforts taken to strengthen campaign to end tuberculosis by 2025
are very important to improve the health conditions of people of our country.

* Not Recorded.
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| welcome the decision of the Government to include in this Budget the Jal Jeevan
Mission to provide piped water supply to al households which was mentioned by the
hon. Prime Minister in his Independence day speech.

| also welcome the sanction of ¥ 99,300 crore for education sector in 2020-21 and
about ¥ 3,000 Crore for skill development. ...(Interruptions)... Sir, skill development is
very important for getting the persons job ready. Education, without skill, is useless,
and it is unfortunate that the normal education in our country do not impart or sharpen
the skills of the person. The starting of a programme whereby urban local bodies across
the country would provide internship opportunities to fresh enginners for a period up
to one year is the need of the hour and this will enable the Government to employ a
large number of engineering graduates to get their employment and training. The
decision to permit a few of the top 100 ranking institutions in the National Institutional
Ranking framework to offer degree level full-fledged online education programme is
good idea and will support those who opt for online education.

The proposal to start National Police University and a National Forensic Science
University in the domain of policing science, forensic science, cyber-forensics, etc., is
most welcome one. Sir, | would like to record here that Tamil Nadu has been in the
forefront in maintaining law and order and in reducing crime rate. Our hon. Chief
Minister has requested the Union Government to establish either the National Police
University or National Forensic Science University proposed in the Budget in Tamil
Nadu.

The sincere steps taken by the Government to reduce the shortage of qualified
medical doctors, both general practitioners as well as specialists, by attaching a medical
college to an existing district hospital in PPP mode, is a welcome step. Sir, 75 new
medical colleges have been sanctioned this year. Among them the State of Tamil Nadu
has got sanction of 11 medical colleges. My sincere thanks to hon. Prime Minister. We
got our AIIMS Hospital at Madurai, the foundation stone of which was laid by the hon.
Prime Minister.

On the economic development front, the steps taken by the Government are very
important for the future of our country. The allocation of ¥ 27,300 crore for development
and promotion of industry and commerce for the year 2020-21 would create a good base

for the economic development. ...(Interruptions)...
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The proposed National Technical Textiles Mission with afour-year implementation
period from 2020-21 to 2023-24 at an estimated outlay of ¥ 1480 crore with the objective
to reverse the trend of importing huge quantity of technical textiles is really the need
of the hour. There are several textile units in Tamil Nadu which require generous
support from the Centre. | wish the Finance Minister will take a serious note of this
and will provide the textile and ready- made garment sector in Tamil Nadu in Tirupur,
Coimbatore, Erode, Sankarankoil in Tirunelveli district and Puthiyamputhur in
Thoothukudi district the much needed financial support. ...(Interruptions)...

Sir, infrastructure facilities are the key for development of the nation. The decision
of the Union Government to invest ¥ 100 lakh crore on infrastructure over the next 5
years is highly appreciated. It is essential that such infrastructure facilities should be
enhanced in a productive State like Tamil Nadu so as to increase the GDP of the

country.

The proposed Delhi-Mumbai Expressway and the Chennai-Bengal uru Expressway
are very much important and will play a great role in our economic growth. The setting
up of alarge solar power capacity alongside the rail tracks on the land owned by the
Railways is highly innovative, and will augment our green energy generation.

Under the Prime Minister Kisan Samman Nidhi, more than Rs 43,000 crore have
been deposited in the bank accounts of more than 8 crore farmer families. The Government
of Tamil Nadu has also initiated financial assistance to farmers of the State. Tamil Nadu
is second to none when it comes to implementation of the several welfare schemes of
the Union Government The Government of Tamil Nadu has got several awards in

implementing the Government's schemes.

Sir, ¥7000 croresis till pending or to be reimbursed to Tamil Nadu for implementing
the Centrally-sponsored welfare schemes. The pending dues include ¥ 2109 crores
under the Sarva Shiksha Abhiyan scheme, reimbursement of ¥ 1092 crore under the
Rashtriya Madhyamik Shiksha Abhiyan scheme, 31134 crore GST compensation etc.,
and 31196 crore under the Finance Commission grants for local bodies. Therefore, |
urge the Union Government to expedite the payment of arrears amount to Government
of Tamil Nadu. ...(Interruptions)...

The hon. Chief Minister of Tamil Nadu, Edappadi K. Palaniswami, has announced
the Cauvery delta region as protected special agricultural zone. This has brought relief
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and cheer to farmers and activists who have been fighting against the extraction of
hydro carbon from the delta region for long. | urge the Centre to provide al kinds of
financial support for the development of Cauvery delta region as protected specia
agricultural zone. ...(Interruptions)...

Sir, it is very true that in this age of cyber world, technology plays a major role
in bringing cities and villages closer. The day is not far away when all the villages of
this country will be connected to high speed internet and cloud computing technol ogy,
the Artificia Intelligence and Internet of Things would be the household technol ogy.
| wish to thank the hon. Prime Minister and the hon. Finance Minister for giving this
wonderful platform to us to come together to create the New Indig; let us together make
a New India and make India the World Super Power. Thank you Sir.

MR. CHAIRMAN: Thank you. For the sake of information of the other Members,
this issue was raised in the House; | permitted it earlier. You can't go on dictating to
me and then, shout and then say, Sir, you have to alow it'. | am the last person to do
it. I have allowed the discussion. Discussion was held on both the issues, and now,
again, you want to discuss because one party went to the Minister. You aso can go
to the Minister, discuss it with the Minister happily, but, don't obstruct the House. |
will not allow. Oncel say', | will not allow' means | will not allow. Thereis a procedure.
Dr. K. Keshava Rao. Mr.Vaiko, don't give..(Interruptions). Dr. K. Keshava Rao. Mr.
Vaiko, | have to name you. You all met him and he gave an assurance. You thanked
him also. ...(Interruptions)... Mr. Vaiko, | have to name you. This not good for you.

DR. K. KESHAVA RAO: For my sake, please sit down. ...(Interruptions)...

MR. CHAIRMAN: Even if he allows, | am not going to allow. It is not his mercy
or charity. ...(Interruptions)... Mr. Keshava Rao, please speak now. Address the Chair.
...(Interruptions)... Ministers, don't even speculate or respond to anybody who is not
authorized. It is very simple. They will then be further encouraged!

SHRI VAIKO: Sir, with a great distress | am walking out. ...(Interruptions)...
(At this stage, the hon. Member left the Chamber)

DR. K. KESHAVA RAQ: Sir, | am afraid, | will not be agreeable with my friends
in the ruling party, particularly the Finance Minister who is not here, for their views
expressed on the Budget because | don't agree with most of them. There are good
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points though. When there are good points, friends are with you, all agreeing. They
need not be repeated at all. Usually, there are two schools of thought. Budget is not
some kind of a magic wand by which we expect everything from you, nor is the
preparation that easy by which you can produce whatever you want. As Jairamji
yesterday said, the Budget is not about the Budget presentation. There are many
pronouncements which are outside the Budget presentation, like corporate tax cut or
demonetization. They have an impact on the Budget, but they have been done outside
the Budget. So, that kind of a sanctity which we usually give is not there today.
Besides, Budget is not the one where all the people look to it as if something is going
to happen. It is not 'be al and end al' kind of a thing. There is a time when there is
going to be development, there is going to be a mid-course correction; all these things
do go on as far as the Budget is concerned. My concern today is this. We had a two-
and-a-half hour rhetoric. The use of phrases, sometimes, was very pleasing to hear but,
on the whole, it was disappointing, in the sense that it did not really address the issues
that the Budget should have otherwise done. A statement of the Finance Minister
should have done because we are doing it at a time when the nation finds itself in a
slowdown mood. The entire economy isin a slowdown mood. | need not give the total
statistics because you have them with you. | don't want to repeat them also. But, at
the same time, it is better if you look into everything. You know that the GDP has come
down to 4.5 to 5 per cent. Your Economic Survey says that it may go to six per cent.
Itisall there. But, please don't depend on the GDP alone. This GDP isamystical thing.
It isamyth, in my view. If the U.N. headquarters come here and build some buildings,
your GDP really goes up. That is not the point. But, what percolates down to the
people? What is the per capitaincome? What exactly is its impact on the people? This
is what exactly should be considered as the gross income.

Keeping this in view, let me tell you that we are in a very bad shape as far as
economy is concerned. Against this backdrop, there is no stimulus announced. It could
also be a strategy not to depend on stimulus. You may not depend on borrowings. You
may depend on growth. It is one way of thinking. The other way of thinking is, we do
need some kind of a stimulus, incentive, by which investment grows. What exactly is
growth? Your investment, your consumption and your employment. These are the three
things which are concerning us, today, more than anything else. All things do add to
them but, nonetheless, it is going to be there.
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Sir, the Budget Speech, as | said, the two-and-a-half hour speech, has been long
in words, like a literature, but has been a non-event for the simple reason. Seeing what
happened in the BSE, the index crashing 1000 points down. We were promised that the
coming Monday would be bright, which did not come. | am not trying to criticize it,
but please see. It might have come half-way. On that aso | agree. Or, it might come
the next Monday. | would not bother about it. | would like to say another thing as a
prelude to what | am saying. When we are talking against a particular issue or a
particular figure, it is not because we are critical. We do not feel proud by saying
something has gone wrong. It is our nation in which things have gone wrong and we
are also thinking, but the method that you have adopted, the ideology that you have
adopted, the systems that you have adopted have gone wrong and we might come and
say, 'look, this is what could have been done otherwise." This is exactly what needs
to be done. For example, | will give you afew figures because Shuklaji was giving the
entire figures yesterday and so was Mr. Ram Chandra Prasad. He was also giving us
the figures. | did not hear Mr. Chidambaram speak yesterday. Perhaps he was trying
to join some kind of a schism on what Mr. Chidambaram said. It is not class versus
mass sort of a thing. But, let me tell you, everybody has the figures. What suits us
best, we always give out, but what exactly is going to be the basics and fundamentals,
we all must know. Today industry is down. Investments are minus. Though foreign
exchange has picked up very little the other day, but, still it islow. As Mr. Jairam said,
don't look at the figures. Look at the rates of growth. It isincremental. In any Budget,
what we look to is the incremental thing. We don't ook at what exactly the last figures
are. A large country like ours will certainly have good figures. A large country like
America will certainly have good figures. But the rate of increment is what exactly
matter in economics and not the total figure. In terms of industry, eighteen out of
twenty-three industries, as per the report of National Industrial Classification (2008), the
manufacturing sector has shown a negative growth during the month of October, 2019.
I will not go into the details except on very important things. It is a big list which |
won't repeat. Similarly consumer goods and durables, FMCG are affected as compared
to the previous year; minus six per cent in primary goods, minus 21 per cent in capital
goods, minus 92 per cent in infrastructure and construction, and in the consumer goods
and non-industrial durables, 18 per cent. The report further estimated that agriculture,
forestry and fishing will grow by merely 2.8 per cent. In fact, it was 2.1 per cent in the
first two quarters of the last financial year. | am saying this because yesterday you got
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up as if something wrong was said from this side, by our friends, of the House. So,
| am trying to correct it. It is not the mere figures only. We must look to industries;
we must look to construction because these are things which give employment. We
must look to agriculture, we must look to fisheries, and we must look to construction.
That is why | have picked up only those figures. The Government has promised to
double the income of every farmer by 2022, but with the growth of 2.8 per cent and
2.1 per cent which | have said, if we can do it is another matter unless we try to give
some kind of an incentive or some kind of a stimulus. You have some kind of a 16-point
programme. | am not talking about the allocation of the 16-point programme, but the
details of the 16-point programme have never spoken direct transfer of incomes there.
So, | doubt, that kind of a 16-point programme, though welcome, | would not say that
the 16-point programme is not right. It might be welcome may do good, but it is not
going to answer this particular issue. Thus, there has been a downfall in amost all
sectors which | will skip. Let us talk about the impact of net national income. The
slowdown can also be seen as per capital income which is more important and during
2019-20 is estimated to be ¥ 1,35,000 with a growth rate of 6.8 per cent, whereas during
2018 it was 10.3 per cent. Even that is coming down and our concern should have been
on that. It is not only RBI, most of you, the economists here, would agree that the
increasing deficit or persisting deficit is going to affect the incomes of the poor people,
not the the rich class. You must always keep that in mind whenever you talk about the
deficit. The bigger challenge before the Government is whether to start them all today
or wait for your own programmes to materialise. All programmes are good. But, you
have to have some kind of a monitoring mechanism to oversee implementation of those
programmes. The Monitoring Committee said the other day that monitoring has not

been done at expected levels.

Now, | come to fiscal position. | am only trying to take it up, because when you
talked about it yesterday, you talked about fiscal position one-by-one. Sir, less revenue
collection, along with lower nominal GDP, adds to the risk of fiscal deficit and slippage.
The total revenue receipts are estimated at ¥ 20.20 lakh crores which is 9.23 per cent
higher, because you have brought it down in the RE. So, it has gone up; it is not that
they have gone up by themselves. As far as capital expenditure is concerned, it stands
at ¥ 10.2 lakh crores. So, out of this, borrowings constitute something like ¥ 8 lakh
crores. It means, what exactly come in is through borrowings. | am happy, at one stage,
today, in the Budget, you are not resorting to borrowings, but you are only looking
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at growth. You are not looking at borrowings, but looking at growth; it is alright. But,
what are you doing as an aternative? You are looking at disinvestment! What is your
experience with disinvestment? Sir, Government of India failed 16 times in the last 22
years in disinvestment targets! You have not achieved anything at all. | am just
reminding you that in 16 times, out of 22 years, the disinvestment targets have never
been reached.

The major concern is the revenue deficit.

MR. CHAIRMAN: Mr. Keshava Rao, one minute. Your party has 17 minutes. You
have taken 11 minutes. You keep that in mind, because there is one more speaker from
your party.

DR. K. KESHAVA RAO: | will keep that in mind.

What | am trying to say is this. We have also done badly on fiscal front. You
are expecting revenue from disinvestment. It will aso, as | said, not fetch the desired
amount. And, unfortunately, the hon. Finance Minister has also proposed to disinvest
LIC which has been paying you and contributing to your regular budgeting.

Now, | come to income tax. Sir, the hon. Finance Minister has mixed up two
schemes — the old one and the proposed new one. We don't know which is going to
help. All that is going to help is the Chartered Accountant, as Mr. Jairam yesterday said,
because, when two schemes are implemented, | would be confused which one to opt.
| was checking with my own Chartered Accountant. He said not to opt the new one,
because the old one will help me more or whatever it is. Sir, even after doing everything
and adopting new method, it is going to fetch you or save you ¥ 40,000 crores which
should not be a very big amount as far as India is concerned.

Sir, | have very limited time and | will certainly not take more than 1-2 minutes.

Now, | come to step-motherly attitude meted out by the Government of India
towards State Governments. Yesterday, Maharashtra, Odisha, Madhya Pradesh were
complaining about that. What is this all happening? The 15th Finance Commission has
brought down revenue sharing from 42 per cent to 41 per cent and givenl per cent from
States to Jammu and Kashmir. This 1 per cent should have gone from your share. But,
you have taken it out from States! And, don't think that the entire 42 per cent or 41
per cent goes to the States. Sir, don't believe this entire money goes to States. Sir, it
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might look 42 per cent devolution as per the 14th Finance Commission. But, when you
take out the actual collection by deleting your low collections sur-charges and Cess,
it will come down to 32 or 33 per cent. And, same thing will happen when it comes to
the 15th Finance Commission. When you calculate 41 per cent, it actually comes to 32
per cent or 31 per cent. Who is suffering? It is the States which are suffering. It seems,
you have not taken this into consideration. As far as Telangana is concerned, we are
really the losers. You have promised us in the Budget something like ¥ 2,900 crores.
It is our due. It is my money which has gone to you. | collected ¥ 60,000 crores as tax
and | am supposed to receive, at least, 50 per cent of it. | am making very rough
estimates; | am not giving correct figures, since time is running out. So, this money is

being cut short because of your idiosyncrasies.

Sir, people are talking about MGNREGA. Allocation for MGNREGA has come
down. Yesterday, Mr. Ram Chandra was saying that he belongs to village and he lives
only in village. So, he said that the position of village was good; at least, he meant
the spirit of it. | am just trying to point it out.

| wish that every village is like Mr. Ram Chandras village. ...(Interruptions)... If
every villager is like that of Mr. Ram Chandra Prasad, then, we would not have any
problem. ...(Interruptions)... But let us not be happy that the things in the rural areas
are really good. As a matter of fact, rural incomes have come down by 2.1 per cent;

the rural consumption has come down.

The Budget has recognized the seriousness of the water issue. The State of
Telangana has Bhagirathi Mission. We provide piped water to all the villages by
spending about ¥ 16,000 crores on that. We had asked for ¥ 1,000 crores yearly from
the Centre, which the NITI Aayog had promised us, but not even a single paisa has

been given to us.

For the agriculture and allied things you have come out with so called big
allocations. But, there is no talk about the Kakatiya Mission in Telangana, which is
supposed to be one of the biggest schemes of Asia

After Kakatiya Mission, coming to the GST, you had promised us 14 per cent as
a benchmark. And, if it isless than 14 per cent, you were to compensate to the States.
Till today, we have to receive the dues to the tune of ¥ 3,000 crores. And, it is not
coming. It is not only my State, but almost all the States are facing the same situation.
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MR. CHAIRMAN: Dr. Keshava Rao, your party's time is over. Please conclude.

DR. K. KESHAVA RAOQ: So, Sir, thisis the indifference of the Centre to the State
issues. The Budget must first address the issues of the States because to my mind,
please forgive for using these words, it is a myth that the Centre is a VIP. It is a sort
of jurisdiction that we have ourselves created by giving powers for the sake of
governance. So, this kind of discrimination, this kind of step-motherly attitude towards

States will not help you in achieving the target that you want to achieve.
Thank you very much.

MR. CHAIRMAN: Now, Shri Binoy Viswam. Members, whose names have already
been called once or twice, but they did not speak, would not get any opportunity. But
| am ready to consider the names of the Members, who have given their names
subsequently, in the lunch hour. So, whoever is there on the Panel of Vice-Chairmen,
must keep it in mind. Secondly, who could not speak yesterday and have taken
permission again, they will also be caled during the lunch hour. Now, Shri Binoy

Viswvam.

SHRI BINOY VISWAM (Kerala): Mr. Chairman, Sir, the hon. Finance Minister is
not here. | respect her, not because of her economics, but her tiresome work. As far
as | know, she is a lady with integrity. She desires to bring the economy on the right
track. But, the Budget, which she has presented, is absolutely incapable to meet al
those proclamations that she had made here. This Budget will, once again, prove as
a'failed Budget'. Last time, she had come with a Budget. But, later, weeks after weeks,
she had to come with new and new Budgets. Shri P. Chidambaram yesterday said that
the economy isin the ICU. | beg to differ with him. The economy is not in the ICU;
it has already been taken to the ventilator. From the ventilator, how can it come out?
They have some panacea, some doctors, and their main panaceais to privatise everything
and to see that all the wealth of the nation is sold to private profit-mongers. They have
one more option, that is, the FDI. These two medicines are not going to help this
economy which is already on the ventilator. Let me quote from the resolution of a very
important workers' organisation of this country. It is not the AITUC, which | represent,
not the CITU, which | support, not the INTUC, which also | support, but thisis from
the Bharatiya Mazdoor Sangh (BMS), which is a very important contingent of the
Sangh Parivar. In the resolution, the BMS stated on the Budget, which she presented
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here. "The LIC which plays a great role in providing social security to the middle class
and the IDBI that supports small industries will cease to serve the society in need once
private profit-mongers are brought in." It indicates that the Government is helplessly
continuing to depend on the sale of national wealth for revenue generation, which is
bad economics, according to none other than the BMS. It continues to say, "A national
discourse is required to find alternative modes of revenue generation, failing which al
PSUs and thereafter all Government properties will be sold at throwaway prices to run
the Government machinery." | fully support this position of the BMS, which is a part
of the Sangh Parivar. They know what is going to happen. This is the workers' voice.
Thisis the workers' voice, voice of the people, but you run to them, not to the workers
but to the FDI. You talk always about national sentiments, national prides, Swadeshi
and Bharat Mata. Sir, Bharat Mata is weeping today because you are now giving away
national wealth for the Foreign Direct Investment at throwaway prices.

MR. CHAIRMAN: Vinayji, you have to close now.
SHRI BINOY VISWAM: But, Sir, | have eight minutes.

MR. CHAIRMAN: No; it is five minutes. We have allocated time; accordingly, |
have to do.

SHRI BINOY VISWAM: Sir, | have eight minutes, please.
MR. CHAIRMAN: Please conclude.

SHRI BINOY VISWAM: Regarding the LIC, | want to make one statement.
Emotionally also, Sir, | am the son of a mother who served the LIC for 40 years, proudly.
Now, you are saying that it will be given to the private sector. What about education
in the country? You are saying that in educational fields, the FDI is most welcome. In
the same way, what about the peasants? The peasants have also been very, very badly
neglected in this Budget. The allocation for MNREGA, about which we talk alot, has
been reduced by 310,000 crores. That is the situation now. According to studies, eight
per cent is the rate of growth of unemployment in rural India today. Then, 310,000
crores less for the MNREGA means that situation will be worsened. In the last 45 years,
India witnesses unemployment to the highest. The purchasing capacity of the people
is the lowest in the 60 years time. The situation is so bad that the people are forced
to commit suicide. Workers are committing suicide. The peasants' suicides continue and
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you speak about a five trillion dollar economy! How can it come true, Sir? In this way,
it can never reach that point. Sir, only if the economy grows at the rate of 14 per cent,
this can be achieved. But you can never achieve it. Sir, | can tell you one thing. You
are saying that the operation is successful. Yes, the Prime Minister, the Finance
Minister, all are saying it. You are doing the things in a very good way and claiming
that the operation is successful.

MR. CHAIRMAN: Right. Please conclude.

SHRI BINOY VISWAM: But, Sir, the saying is that the operation is successful but
the patient died. The economy is dying, Sir. So, try to help the economy. Otherwise,
the country will call you the traitors. You always talk about the traitors and the pride
of the nation. In that way, they will say it. The nation demands a different economic
policy. The people demand a change in the policies. The workers demand for that.
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MR. CHAIRMAN: | am going to the next name. Please.
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MR. CHAIRMAN: Shri Sanjay Singh.

#it AR Rig: N WHR A A7 € & AT 818 B 3R UM dIc F Al a7Rer
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MR. CHAIRMAN: It is not going on record. Once | have called the next speaker's

name, this will not go on record.
st 9k R *
MR. CHAIRMAN: Kumari Selja.
KUMARI SELJA (Haryana): Sir, how much time would | get?

MR. CHAIRMAN: You have been given fifteen minutes by your Party. | think you
are capable of concluding your speech within that time.

FARY ST BRATOM): AP Y AR | W, § SAET HHl SPHIMAD $IPS IR T8
ST ATE, ifd BN colleagues 7 SHG R H 980 HO dlell & | AT foawRy
St @1 fafoae W= & 918 461 gpHIMed W) Rl IR &1 a1 a1 gAma
e BIAT & | § I8 SR del A [h g4 SHile 9gd Sarat ol wiifd A Brsee
ey e After € &R &9 A {6 9 <9 & IRl @1, Afgernel & g
B SIET [N 3R SHD IR § O Bl (TG, Al 31 I WY A &,
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RET &1 TR, 1966 A o), S A BRAN &1, 2014 AP, 48 AT H BRI BT el
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* Not Recorded.
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JHd fHa agitate B & €1 WX, Udh WICHN <F A I9D] TARIRH &I g el
BT, Rifh 9 980 HM Bl & AR IFS foy I S ekl Al €, a8 ITd! T2t
frerdl 81 S 99 folv AFQy 9eRT 8, 98 BF B 9 & &R+ | T8l S}l €, Bly
W AR B YA I T8 SXd!l § AR TSI b 5T SISl B Bl 8, offhd
ITh BMH & Hblael H STH] I Aokl 1 Ferd! 81 R, T4 &9 Al Bl el
B 91 B €, IS ganel, dET UG, 91 @Rl &I 91d dRd ¥, U el Fg-arI
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it BRI © R SN J ANGl MATS! I ©, P! Ulel B g9 | T8l U €,
Al IE PIF-A1 Afslt & FURNGIOT B2 S AT a6y €, 9 Afgerait o, afeat
P FIENBIT & fIT B Bl €, ST AT ARNBRT 8T T8 I8l 8, al o
A gy M g ft?

W, § WheaR S ad BRAT g, Rifh TART [T Vb P dged 1o
21 e goic # frar e (Y @ a9 $8 21 W, o9 fiuwR, 2018 # 98 W
I DI TS Al SHST dolc 75,000 BRI vual FREd fHar o, <fed 1@ oild 3 g%
B drel <1 a9 2020-2021 & T 87,000 BRIS YA & STIE B 55,000 BRIS OUY
B HE SIRI S BT UG U fHam 1 &1 sHal goard | W dH R e 7
P! T9E Y8 ¢ [ THIH &b Usel WXV H B WRBR A [ IPH P @Y Pl AT
TR AT, SAA 98d PHH IPH AU T IR U 8| W, I fpa =+ iy &1 ard
AT SUTET BRA | A9 AT e e A @ gt wRd €, oAb sqar 3 ANy
Ggell ai €, I I A B Sl §, I8 I BT JHal Bl BERw ¥, fore H
UH 3R JH 89 US BRI, H{ifd AN Al & AT Yh AH 8l <8l &

W, 3 WE I foam & @ @ Afsgst ft v7 ) ) T B W), oo
AT IE 80,000 PRIS BUY & T ff 3R 39 AT $HDT TSTHR 71,000 HRIS BUT
PR e T Bl WR, T Al fFAE B e N 8% ©, IR SHUR W IMU IHBI
B Rl®w ¥ 72t <=1 918 2 &, S9d! 7 Skl d gafye! el W81 8, 9 St
ST AT 81 RET & | W), Sl BRI B 8, WRIAR §AR 17 BRAT 3R USTe
@ fead 8, St f <o &1 feae €, o & 9 98 dol # &1 S &1 g 3y
IGHT I FHoAl A6 B B d1d I €, AU Bed © b PR ol 16 B3], dl
fPerT aferRil 81 SQw | W), fhd & A1 QA1 7ol o el & 912y, Sl
T BT U UAdT F

IR, BRAON & IRBR 3, IR SI=dT Tl b 99 ff WRBR IS, I8 3T
BRI

MR. CHAIRMAN: Seljgji, we are discussing the Central Budget.

PRI Ao, IR, F goC b AeH H 9 IR I8! g

£t wpumafer. SR

PRI YT W, AT GHY AW o 2 &1 W, F gole $ Wew d a1d FR @
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12.00 p.™.

£ umafer. # Ul Jgd goe e fde e gl

FARY ST WX, AU WHR 0, 1 39 doic § SRAWT & F& <A1 @1y
o7 | MM IReE | IR 15, 91 majority B1d gY I MU WHR a8, Sire-
A P oI Wl MU ARBR 15, dl {O SRATOM DI AGHN a1 od | M9+ SR
& W HAoh R RAT| MU Al a1 feare oo digw fean f6 g9 e #
TdH museum FIRRT| ¥R, I8 Sa91 991 dig®l el &, S 2013 ¥ Ugdl & Yo &l
T AT SHBT AT 370 Foic H 3 d¢ wU H gRAWN & oy fHar & &7 IR
H museum FERIT| IR, 39 WRGR & BRAUT B Ub museum &1 dlg®l faar g1 |
think you may also soon get fossilized and become a museum piece in Haryana. That

is what the State of Haryana is wishing for and that's what Haryanvi people are
wanting. That's what they want.

TN, AT § WeR d9d & Ue dig®r fBar| *

it |uTUfer: et S, S7U erWdl €1 Then, | have to say that this will not go
on record. We are discussing the Budget. | can understand reference to Haryana about
the Budget, but if you go into the details about Haryana issues. ...(Interruptions)...

KUMARI SELJA: Sir, Haryanais part of this nation.
MR. CHAIRMAN: Yes, undoubtedly.

KUMARI SELJA: Haryana forms a very important part in the Budget. It should
have got, but it has not got its due. *

MR. CHAIRMAN: This is not going on record.
FARY oo R, § Rurd Development @1 a1 =T aTg M | ... (@eT)...

MR. CHAIRMAN: Anything connected out of Budget, out of context, will not go
on record.

KUMARI SELJA: Sir, please, let me speak. I8 #RT 999 & | 31 T-H 3R SITQT |
MR. CHAIRMAN: You will get time.

PRI Seot. W), AU S HRAT €, 98 AU DINQ| TR, AU TIRAT € with
all respect.

* Not Recorded
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MR. CHAIRMAN: That is why, otherwise, | would have kept quiet. # =RH &,
MU+ I 3reel A& f&e@mn| Not for the Chair's men.

FAR SIS IR, I§ AT 9HI ©, please give me extratime. ¥R, 319 ¥ Rural
Development &1 a1 BT ATET | HETT H31 U1 ASH AT & d8d (Ueel 9 aral
# 38477 BRIS ¥UY release BY €, olfb BRAT &I, =T 7 A1, § g9 Bl & a1
B} e g SR # sRamon & Wed # € v € g1 eRA Bl o Herdr 36 g
2y fiel €1 2 YU Areg Sft, 3y W <9 Wiy, au ff sRawn 9 €, a9 99
MY ORI A W €1 ya H#Al I HSd AT & I 38,000 WRIS BUY
9 BRAVN BT Al 36 ARG FUY qHR, BRAN & A FSld (BT AT 81 I,
T d e ' ARyl

(SuawTafy wEed YioTdiT §Y)

o HaTer 7 TS A TR FRURT S JHGT F 197 7341 (31t 3R Rig o)
A SUEafa Sff, gRATOT @1 3@ we § 39 @R vUT U MY

PRI Sieot: TR, W8l 9@ ISR & a1 &, d g el g b gRaron 4
TH-AIATS ART ISHIR A o 8, o {6 3@ RiomR &1 gRamom § 20 /g @nr
RISR &1 ¥R, CMIF @t Ruie, Rt ey w9a 7€t €, wife 98 smafera fewardh
2, IS9P qdldd A 19T BRATN 7 last quarter # dRISFIRT 28 URId A 9g@@x 30
ufaerd €1 g €1 WX, ¥g el el X812 1 98f S el ad ¥ €, died sRamn
# BORT FEN g B ¢ €, @ R ISR FEl 9 fiemme agt 9 afeersdt @1, 9
Fagadt B AR T goul B P AR A 7T &1 981 [ g 8l @ g1 AT
FEl & 5 RAOT F WY MU PR TH RE B TG A DI |

R, S0 e 99 21 & oMReR & U a1d SRe] del A P MU WK
9 SC, ST 3R OBC ®HEil & BEgd T gRedl &l sfdfed @, 9 @9 & T8l &Y
Ul % 21 gRea I8 & fF amual commitment € €t €1 A HEMI H ERedl W
10 BRI A W B9 IHH @I 8 © | AU AT R Td B, I RTI A i A4
oMy &1 o gfger & faar I T T S outlay, I ST gARIRT <d €, I W
wd T8 ) U 21 98 Rafd 9 SEeiad I sTEE™ Ao o g1 o9 i
BT A PR 8, Al AN F (Y MU 41 BRI BUY BT AT (AT AT, Al STTas
TH Td I AT 39 TPR ¥ Y dolc g8 Adbs adx R e aEd 82

AR, 39 H W ARG B g1 BT G| g9 2003 § manual scavengers @
T 8 BOIR oY, 98 d9 2013 H 9ed} 13 BOIR Bl T8 AR d¥ 2018 H I8 d@HY
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ERININERD

42 BIIR 81 7S €| § U yeHl @redl g b 3y 9 &F H 1 ax I8 8?7 HEled,
highest number of deaths in manholes was in Tamil Nadu and the second highest, |
am very sorry to say, 31 people died while cleaning manholes and that was in Haryana,

Tg I B 99 B

HEed, § 37 H TS d1d PEPR H AAIG BRAT AR b ARPR I& commitment
et &, WReR Foic it &, dfd g9RT plan 81 911 ™1 &, SC 8k ST
BT sub-plan v X &A1 7 €1 M9 R commitment &= argd 22 # dg= aredl
g & o T & $ad lip-service 21 il BT &1 # oue <@l fb A IS @
) T & ugel S SToRie ST €, S9H 3ud! commitment 3@t 21 U@t WRER
9 B midead T B T IIRES #, YRAG Sd1 Ut B WRBR, High Court
F BE & Raes, gUH BIE 7 TS 21 MUd! WHR 7 98 W dd QU F| gaga
BT S A, IRTARA S 7 37U GXER &, | may be wrong about the names... oifd
MBI THR & qdhiell 7 396 Rgelis I AU €1 =M promotion and appointment
& fgae d& @y €, safay § He aEdl § (6 dear ¥ Y TS €, UM e
q HTER # MUB! TeT fHAT T I P AW 3 aRe W 3MUST S hidden agenda
SOR Bl IET § ...(999 &Y €6l 3T S9! foue & It #4d S|

IUFHTART ST, 37U {31 dolc $I adl IR dlel &l Ja9R &1, 39 fofg smaat
qgd-dagd ggais |
it SuHMRT: g=Iare FART YA Sif | s SREHl dwrE, Y qiferg |

it sreaeit dwrq (3N STFAHIRT ARG, MU H31 59 Tdl | | o B AR
fom €, 59 fo1q ¥ 31T qga-a8d gwadre HRal g1 AT & #30 Sff &1 sffea
FRAT & b I8 130 BRIS AR & {7 78 Al PI, Y &b P U AT qoic
fear & < f& <91 &l ydhen T3 foon # ofex S|

AEIGY, <3 @I nfagaven # &8 IR ups and downs A €1 T @F srferdawen
¥ W9 downs 3Md &, d9 correction BT USdl & 3 dvic § ¥9 dNg b bs
corrective actions, corrective measures o7 17 § 3R # M S9H! Tl BT |

IR, e | AoTdhel Sidext & g1 7l &1 B ICU # o SIraT &, dIs ventilator
B GG BT 21 IS Bel A Corona virus b effect 3 TBT B Sidex R dTEY
ST R . AT Ad & & 3Ud U 9gd 3Teu- 3% Siaed ©, offdh 31Ul diagnosis
W g € 3R emueT gerrst ff Toid €1 7 ®ed ¥ f 89AR A=T incompetent doctors
g, W1 7491 g 5 gAR doctors Wi WEl €, 9RT diagnosis W WEl § QIR Sl
i @@ 2l
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R, § U et § AT ard dEm | # S M 9l § gqrem 6 e )
A BART SN, EARD precription, 9 doic & f6d TR I @ 9V 3R EART
economy ¥ avE A Aoigd &R gaRT fdg - 3MUD! 3R AR RASHIT H FIT e

g # g8 W oud W W, el e # ded ad e |

SUFHTAfd AEIGY, BRI diagnosis Fe! €1 WX WITd A 3791 <3 W) H 99 S
IE Pl T ¥ fF economy # demand @I HHI 1 3 demand @ HHI BT fha
e A X1 fdar Smy? @1 demand & HHI DI RT HRA P A7 daal Al BIU SMY
IR Al dfc oy, R f6 demand §¢? a8 oXier |e! w&f €1 Spending power
¥ demand @t &I S1d BN, demand ¢ 37X spending power income I+ | dgcit
2l Income d9 dgdl &, 9 jobs create Bl €1 Jobs &H create Il g? Jobs
investment ¥ create BIci! & | WX, $9& oIy %adl 3R $had U &1 sustainable method
T 3R 98 investment g YR economy ¥ U 1 crore & investment | 4 jobs
create Bl €1 JR1T 37 # 1 crore ®I investment ¥ 1 jobs create Bl ¥, offdhd
HRd @' economy ¥ 1 crore &I investment ¥ 4 jobs create il € | ST HEIGY,
9 ¥ frd dRE ¥ investment 31T, 3 investment & fh\ @RE W jobs create F,
3 jobs ¥ fhd =& & income ¥ 3R 39 income ¥ {5 TE ¥ feATS 9g, s@T
UHEH clear roadmap ¥ doic # ST AT €| 96- 19 private investment weak gl
8, J9-d9 S investment @1 B! BT [RT B & I ARBR Bl AUAT 81 AN TG
Uedl €1 89 99 S € {5 GDP IR engines & @eicl € | A9 oY b Tar Yermmst
2, 99 JIS! H AEROEAT Ud engine BIT €, offd GDP &1 Yo el § =R engines
g1 S9 IR engines ¥ ¥ 3R TP engine weak BIAT €, Al gaX engine &I SHDT
load JSTFT el €1 7 goic ¥ private investment @1 ST weakness €, SHHI URT
P)T & foIT public investment &1 Igd dgral a1 T B

Y8 Fordl DY AT T &7 H D! g1 AR 6 $60h 9 AT vqE gArd
g & g9d faw Jinitiatives @1 €, Siifd 100 per cent successful T Ugal rural
investment 21 &9 W & U fiscal deficit @1 S M1 digex @) o, 39 AMT
A ATS-AT relaxation @), FRBM & Clause &1 JoT ®Rb (bl & o1y, Arior &
% 7 ggell IR U integrated STa%elT, T integrated solution A URd fdHam 7 |
Rural investment & fiscal deficit & fund @xd T 2.83 lakh crore &7 outlay rural areas
& foy <@ 21 uE axen feaEt & v @t ¥ ¥, agriculture & T @t T1E
T | T integrated approach, Sif f& 16 point approach 8, S production ¥ ofdx
processing @, storage ¥ i@} distribution T@ @ 4T value chain @1 @ax feha
T €1 Production ® @RIT &A1 @Ry, 39 U &I AT AT ¥ Irrigation & fag
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(3 3reg qwrq]

outlay &g 2| famt & forw agricultural production & @1@R horticulture production,
fisheries & procution, BX& @l & oy outlay 9@ €1 3 aRg A food processing
& foIT outlay 9@1 21 Storage & foy em=reiedt 9™@ 93 wiF &+ g | Distribution
& 0 B ISM AR A ¥ I &1 599 refrigerated railway &1 Uraem fban
T | SUNYfd #eley, Bl ® income ddd Wdl W T 8l, dfed sd A1 Bl
AT DI AR income BT source AT, $AH [TT AR Holl 1ar & e 9 fhar
T B 39 TRE & 20 g farmers & fIT stand aone solar power @ @aveI @
STEft 3R 15 &g farmers &1 grid connected solar system f&am STgerm | I8 cawen
THeH T8 §, I8 99 UHSH T8 ¢ 39 9 A ¥ & Ao WY qgon, A W
ggerT 3R income ¢, demand d¢, consumption T

AN ¥ National Infrastructure Pipeline. Infrastructure pipeline & g 103 &g
PRIS BUY B Uaem fear a1 & iR 6.5 AR projects identify foy 7 €1 s
TAH HaeX dI cover fHAT T g1 Highways # 2.5 89R fdheiier 9T expressways,
9 g9R fdHariiex economic corridors, 2 g9k fdeilfley coastal and port roads, 2
TR fhellHieY strategic roads, Yerd # 27 g9R fhariiex electrification, solar power
aong the tracks, 100 9T airports, TR® &, Udd ddex I investment & fIT cover
fam T/ g1 ¥ W™ Ud 9anivn |99 2, I8 9 U@ sustainable WIE &, ST QE
B economy ®I Y& absolutely sustainable IR TR B SITEE, T 5 emet up iR
%o down. $9 investment programme @1 finance el | fham Sgwm? gad fow o
options €1 T® BT & public funding 3R TERT BIaT & private funding.

ST Heled, 980 H¥ Al 4 aolc & U dgd dedyul G & HUX &M
fear €1 a8 ug & f& sovereign wealth funds @1 infrastructure ® SiI investment &,
IFH! 100 per cent tax exemption f&am 1 21 1ot faea # Seaxd liquidity & | wle-
HIg 13 feferam SfeR negative interest rate T aet T €1 AT 3N HIg 100 HUY
STHT BRIGT €, d del S 99 BUT fied € 1 A weme 73 St 7 5 aRe 9 fava
R # IRT & 9 a1 fear 2, fJeg = # IR & forg afewsT da1 @ 8, S99
FHROT TS fdwd ¥R & sovereign funds BAR T&T investment &1 & oy qaR £
9 opportunity @I use w7 & foIU sovereign wealth tax & SIRT 2024 T& S Y
infrastructure ¥ invest &M, S¥dH! 100 per cent tax exemption &A1 ST | I8 Tdh
ggd important point €, SA®I B AIH! &M H oA A12Y | 3dP BRI infrastructure
¥ massive investment T S investment &7 Agdl oy el iR T9 @&t
economy @1 productivity g¢M, jobs ¢, income ¢t 3R income ¥ demand agift |

ITAYTIfT HEISd, assets dI build ®d $ThI monetize BT, TART WRBR
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g Sl cycle start @1 €, § Peal g & AU criticize 9l & IR, AfbT I§ I B
sustainable path X 3T of S &1 Teb & ¥l €| U guRT aXil 81 ehal o,
ST MUY % R fHar fF &l ofd @Y, T BRI SRt ORI U SE gerar, g
sustainable &l €1 §9 A€ ¥ 37U sustainable economy T&l &Y Hahdl | 3T ATdTH
B AMG €, §H AFE oRS Pl AFd | &9 d8d & 6 A9 9 a7 o= ¥ ot
fl TP ¥ T TR B Ugel WY N, Hadd 988 ¥ A7 gU ko1 & 9 9
T 3R & 9 A | MY TR BT TG IG B IIOIT B o, 7 [aiioT faer,
IANET BT IAIT R 2

M dlc & B ISIT A €, B DT 12T, FGHT fAHRT Bt IS B
21 I8 MUB! SR TR A § "ed 997 fundamental difference ¥ 39 daer aTEd
o o fSa=1 8 &, public debt @1, ot w31, U4 dfel, TS WAl 3R Sl Bl
W SN, I oY feAie 9¢ St 399 feais 2t 9¢ift| Sidey "8iey, 3
Wwe ¥ fedie & et I8 R &1 diagnosis W MM TTefd &Rd € AR IABI
gofrol Al TTAd FA 21 (@) VT T8 SR @iy | # Sudl ISERl <l g
S 91 Fell §, Al g¥ db SR |

TS 3ed St Bl WReR 1 rurdl areas # infrastructure ¥ investment feram ol

SEdHT BIRIGT JAMTHI 2004 A 2005, 2005-2007 IF AT S investment @1 growth
B S BraeT e, e forn, <fes o Sud 9 @ faare fedt i economy
DI FeH FSI g IFHT banking system BT 1 39 banking system @' foundation
P A DI TRE G-WT B WRIAT Y AT .(ATEH)... 3T TP &H SHBT oIl
YT ST 5 AT o B! Felld B H, IS AWls A H | 39 1d B 999
R @ a9 # 5 W &, A T BART banking system Wo1dd g7 &1 &9
nationalized banks @1 recapitalize f&aT 21 A=l NPAs off, NPAs @ |1 &l &H
PReb AT argd banking system @1, financia system &1 bR 31 Hoiga fdar €1 I8
Fst T investment @1 cycle & fog g gl

2014 ¥ 3R g #A! AEIGT NPAs WX white paper 3@d, d R Q¥ &I Udl
e ST | # e #3 Sl $1 gwyare <A1 A8l § (b Svele WIH I, S Bl HHSART
B AGh AHEH T8l @1, IISHIad A 81 I, dfcd I g <9 b [Tg T 9l
2, 9% drar| dfee et # e & W e dredl g b 98! banking system, Sl
SIS SaRAT H T, T8 37T Holgd Jfavel # &, #orgad condition ¥ € 3R ST banking

system iR I TE & investment-driven growth cycle &I BART WR&R 39 doic
q Ue R
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(37 3Teal Jwrq]

A frF I T uaE (g S 9 $d 980 ga] d)id | 9ar B I8 masses
@1 doic ©, classes BT T8I ©| IFdbT Sl criticism €, S9 criticism & WY BIg
foundation 7€ 21 # fauer & o i & FEm, W AR fF ol 9 A
Qfe B MY <= P I[FRIE &Rd &1 3T criticism S| . (Faem)...

it ST wiiel 5 dlem <INl L (3ae)...

it 3reat dWE; MY criticism BT | &9 criticism W8T B, BF G Bl IR
€, fb [FRTE Ad BINY| el B8l 71 {6 RBI & HIUS W agd I PR U4l
o form mrl TE w®ro9d 21 W AFRR e 39 dRe 9 Bed B (caaer)...
ST Heled, RBI &1 U397 ®&( ¥ a1 82 RBI @1 income a1t € - RBI interest
free deposit IFAT € 3X interest & 1 loan <dT ¥ Wi balance BIaT &, a8 net
RBI @I income &Kl €1 RBI f&udl % 2, 9 &1 d& €| < & dF 4 <9 3
U SAfIRad income 1 BB BT &1, F1 Tofd fBa1? 39 dRE A RIS 9 3|
MY criticism HITY, &9 T criticism &1 @R Hd €, 3MUd important Teai &
B WIBR I g, Sd1 inputs # o1, policy ® I STefdl, fds <1 &l TARTE Ad
PITT| ... (TFET)....

SHRI ANAND SHARMA (Himachal Pradesh): He has used this word third time.
...(Interruptions)... | think the contingency buffer...(Interruptions)... Don't scream at me.
...(Interruptions)... | am just making apoint. ...(Interruptions)... | am not saying anything.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: He is not yielding. ...(Interruptions)... He is not
yielding. ...(Interruptions)...

SHRI ASHWINI VAISHNAW: Sir, | am not yielding. ...(Interruptions)... Sir, | am
not yielding. ...(Interruptions)...

it SuHTufey: AT ST Sft, S yield TEl fHar g1 . (@aem)... S yield
& fpar 21 . (aum)...

it ereaelt AW IE T B ..(AEM)...

st TR FUAT Hie W 98 B 91 9 N, SdpLewell 9 # | MU wiie
U 1 B |

it ereaet Wi IE T T . (AIM)...
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SHRI ANAND SHARMA: He does not want to yield. ...(Interruptions)... That is
fine. ...(Interruptions)...

2} 3reE W I T P WRG Pl el & | SUGUURT HEled, AT b e
central bank &1 I8 TR BT € f& RIa extraincome &, 98 WRGR &I Ao
| 98 Had BRI T8I © | RSB I I§ Rar €, S W I§ PRAT ©§, S W
IE FRAT ©, A Wl I8 IRAT B | AU TARE T DI | ..(TFE)... - |
..(STTE)...

it SuaTafer: @i ST | ... (e ). .

it et dwIg: FH-HH VAT ® fr W emE Wl WRd € A1 8 9 € 98,
T Bl A BRA € I TEl AE] B (G, IS TS AT (IGET). ..

3t ST @IS, Wil | . (@EEH)... $UAT 98 R a1d 7 BN |

it 3rea dwr: IS AMUBT IE 919 UF & @ § fF U S foundation
Sal weak @R &l ofl, T W Sl Bl Bl S Alg oAle QAT o, S BH S [
{3 fa=m # S k@ €1 IE YIS AUB UF el IET ¢ WeRd, Sied @I a
I &, 98d IR AN ded © & Sifeq fhue 81 8 32 €1 # D! 39 Joic &
P T GeT IS, [P BRUT 59 QU BT HYHaa T Adex f6d dRe F daaT,

qg ¥ AU M IR BT & | U H T 9gd ge1 e o, ffass fewiiegem
CRT| S SRR S &1 patialy RHg @R f&am a1 €, uiRkiel waifesr &R
e 1 €1 AghaaRy daex d fha ke g, § UdHeH drodicd 94
W P BT & & A I g IRIS 30 F sReHT A SR Ig § 9gd RAmERy
P A PE VE] 8| G S B USAM ©, UhS & | P A BH 14 ARG Sileq hye
BT @R A Siied $had Wg WRd? R dlel Siisd -8 e, T well-paid Sifed &7 |
Y I US Slied Pel | SMMG? AT W A AGHEFRT HHAIST U Alg o DI
e # e ol o) @ € IR S 9 M Sifed foue g (9w #t "y

IUFHIITT HEIGd, # conclude BRAT §, FHY B HIET & | SwReH< 3R [$ATS,
TEL @, 3H Iolc & ARAH A SHEE B G Ig T8 I Al 8, WHR A, 3
gTveAe IR fouis aFl ¢l 9 & 8 UH 9 Bl o e

S8 Y&l & W H IAUAT eIy WHIE PRl § | gar |

et S/ g2

* Not Recorded.
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st SUFHORY: AR ST S, eSB! AR T STgART el & ¥, omuat uet |
Uel IGT S g1 ©, Wi, Rdle W T S 8T &1 YT Sff, 3y aifelg | 3mge!
e fide &1 oy feam 2

i 9o g (STR Uew): Heled, H§ STUdT AR € b 31U q31 aofe U arel
1 Hiel foAT| Aedqul ofa¥R AT €, g9ic & AIEgH ¥ fUwd 9y a1 garl ok o
AT BN ST TET B, R OWRET 8, R JASHT 8, SAP IR F BRI & et 2 |
g1 IS & 99 2010 # gd IrgUfeT SN, 7 yvre qRgen o7 #A 9 ok 9w g
¥ 3faer A UBel R I9 ORI BRIS U A AT B IOl U BIAT o7 3R I8
1 I/ T P G FHel A 39 a9 FT goic AW A9 A 30 A RIS BYA
BT 8, oifhT 98 B9d ST goic & AIH I ok T8l Tl S 2010 & doic # oft |
I 99T W1 i Al &1 R AT 3R dchlel fad #31 S 7 9gd fRar | gqa!
e <t oft {6 5 e 9 B9 i geM & foag, wafsht itk 9e@ & fog s=
2 dg 80 BUIR &RIS B0 & Reqard ol el far o, I8 I8 Iardl o, offdh
ST B Pls WIHGR B & Iy AR Fe! &1 89 I8 WHR BT B JIR A8l
2 o InRiuaRe &l JUTa™ & Maedhdl 2| Soc 89 $8d & (b 8HRI SHAME! &l
BIS-SIM 8d W &, BreHeed 9gd i & | B8l ff R8T & fd 2020-2021 H ST
T 10 TRAE BT | SADT R AMYR 8?2 FADI PIg MR AoR 8l T | AR
6 S # S RUE 3Mg 8, IUd AR Y Ale 38 WRA< ¥ AR ¥¢ IR
RAT ddb AT T8 & AESTHTH & RUe & e 39 39 99 R 4.8 o< &
ST MY B | e §6 Ah A & gRT $8l T fh $dd 5 A< Sieit
Mg I | SHHITS |9 § FBl T & 6 I8 6.1 WA< 2 AR WTel a9 2020-
2021 & g St 7 Ioic U9 a1 8, S=H $8l & 8 9 916 8 wa< Sisil
1T RET A1 &9 WA Hel A AT H A9 g 6 s9b aR H Siel i b

it U= AeT (ISR $9dT fewe W gar
it SUHTTRY: AR M ol 3MY Sfag < |

#t &t v g @), § yield €1 &% @1 g 1..(@@em)... | am not yielding, Sir.
...(Interruptions)...

it YOV% I1eT: WX, AT HeW Sl 91 B8 2 ©, S9! factual correction WY
BT AR ... (enm)...

it SUTHTUfT: ST9 JMURT HibT MY, q MY ST |.... (...
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st R T gimm W), SIS Y s @R 9 b9 9¢dl, 99 & private
consumption 9T AT # WEW M g, gWReHe WA 17 A H |@ed dAHW g,
manufacturing 15 ATal # Ha9 1 €, ST WM 20 ATl § ¥ 719 2, food inflation
©: 9d # 99 Wl g, unemployment rate 45 el H W SUGT €, rural

consumption # 8.8 W¥c &I farema & €, rural food consumption 10 TR¥T €,
savings &l & & ¥, exports 7el Bl Y@ g1 fag #=H i, a7 o € fo swo
BN foh 31U 3¢ SR GHRAT 9 fIar o iR favvsi 9 I of, aen Sieed 9
FATE oTH) galrel de | el &7 B IMaAGAl el & |...(Iaer)...

MR. DEPUTY CHAIRMAN: Please. ...(Interruptions)... $9aT 98 < dlef |
...(STTE)...

3t 9. T g W), 8% AFel § dd] A1, Gad] A Bl ard AR § 3R
& T g b sy S, S-fad St B o faer @l sravadar 8, fe
9 Iolc & HAIH ¥ Sl dRAfdddT 8, 98 I8 © b 399 I9@! °R Suel g8 &
IET AT WRIG PSS a7 e iR Amive IR-SR1E &1 Sooid foar o iR
GIIET F SRETUT P aRe] ST IR-SRTENT Bl GH B P XIQ I Bf g off | Afaem=
frfarelt & grT dAfda # S SIRefvr @ @raRen &1 yrae™ fhar T, 98 ag Ad
PR AT T AT B ARSI & AT A YIS DI SRexd Uil oAb g gHITY
B I T B oS 89 I I €, Sl SIRIES P AR H AT [ 5T INRBR B
g g9 AREV BT faRIY S o il | AR Afqgr iRl 7 39 @R & dodT HH
T2t @ off | d v Trr, 9 9 <@ A &5 plan process & #1eH | fhde axa!
8S, A I8 U AT b dRI@! A 980 8 ©, ol I§ oM UHH-UHE] I Bl el
ugar 8, O ey Sft 7 faRiy wu @ <ferat, enfeaiRmat & fag 1976 # Triba Sub-
Plan g% f&ar, 1980 # Scheduled Caste Sub-Plan g% far amfer IR-axme{] g1 &
b | gad gg Wt fear T {6 39 W aeal § B aig oY, S fog faRy aren
AT BR S AMBT Bl YRT AT S, SRT manual scavengers €, beneficiary-oriented
schemes &, BTF ¥, Jd1 ¥, IAAW ¥, HIF &, IoNHI &, interest subsidy &, Ta<!
3R ¢Isd @Ml &1 b €, Fsd, U, [Siell, ¥@a, community centre, coaching
centre, hostel 3T # ITHT WeM ¥ Tgd, VAT AN S &1 Waens faar 727 |
T STE St B SMEherdl 7 Ud HHST 91 IR S B AFG a7 fhy| SHS e
A FHEl T F HB 9N IFD! quantify HIb Sub-Plan 3R TSP & g ®we <3
3R IHH! monitoring W &I ST, <ifeT 5 HACT @I RIBIN & drac(E Sl dM
TYRAT & |IY BMT AMBY, 98 8] gafl | MMETE] & JJAR dofe A8l AT T Fad
ugel Tribal Sub-Plan, Scheduled Caste Sub-Plan &1 31281 &M HeRTS; H 8T o1, i
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3 URT AR FUifed ¥ §9S oIy B a1 I8f | 601 s fb ¥ g &
I @8 BT a1 AMRY, Aferd SR o BIIT a1 <l g¥ 8T, Scheduled Caste
Sub-Plan, Tribal Sub-Plan @1 &1 @& &R &A1 I8 g g9 & 91d 2 & /@ $aa
T Al o & | H HI Bl M H @ gY B IE HeAl AG (b AE ATl
W S @9 B Y81 ¥, $ad expenditure @ booking B Y& Bl # §B ASHRI &
T 91 JET §, fd aR & # gear e 6 9@ SCIST welfare § @1 dTeldd
87 Optic Fibre Cable Based Network for Defence Services, Silk Board, Tea Board,
Coffee Board, Innovation Technology Development, interest subsidy to farmers,
recapitalization of incurance companies, NABARD & foTg afer @ofl, EXIM Bank &
forg et Toft, TRl woa Ao, T waRed fie, I gew R, Y wEre
B goICrT FETId], fram wwe A, feam dr A ik 39 e 9 a7 fove 9gq
St 81 Td Ministry of Social Justice and Empowerment &1 BTI$d, aTd! fAfRgIoT
& golc § I AN &, S99 8 sl d¥g &1 Bolldrel iR &Gl o9 & 91 &l
g1 ¥ Ry wu 4§ =g & fax #=0 St saer Sam@ < iR Tribal Sub-Plan @1 SR
& T Sig | e dR o) gferd-anfadmRidl Bl uRe drell Ao, SHb W@ Bl
GER ATl ASHIY ddbR AT, T STH HM 81| A1 81, Scheduled Castes Sub-
Plan and Tribal Sub-Plan, &I &1 &IaRT g8Tel a1 WY 3R §9 WX BRATg &l Sy |
(T B ). §F R eng fiee # 919 WA do |

W, 98d 9U1s & 718, IR-9R 9eTs a1 off <2l oY | oifds Post-Matric Scholarship
# 496 WA P DI TS T, ERCA BR Igsed H 72 WS Fenl Bl T8 T,
National scheme for incentive to girl child for secondary education # 56 TR¥c @ekit
@1 T 8, Pre-Matric Scholarship  16.66 TR Hekil @ g &1 ...(A9T B =)...

2t SuTURT:. Brags BRY|

it 9. ge. g National Fellowship Scheme # 16.66 URIE ®Eldil &l T8 ¢ |
Total Expenditure in Education Development # 38.48 TR¥E ®Hekil @ g |

8t SUWHTUfr: g ST, SY Suel urél % other speakers @1 CIgH o B ©
it gL giemm o), o fHee |

sft STRUTUfer: oMU MU Ut & Wied BT e=H o % B ..(AGEH)...

#t fiua g @), S goie @4 8 @l §, S9d aR # § 9drr dre |
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2 STHUTIRT: 3@ MU Braefs HIRY|

it f.ue. g oic a1 &9 © €, olfes @al 9 &9 € | Pre-Matric Scholarship
% 355 HRIS P U@L AT, Afh hadd 182 & @d BIAT| ...(AHT Bt €Y)...

MR. DEPUTY CHAIRMAN: Thank you. Now, | will call the other speaker. ...(Time-
bell rings)... Now, Shri Rajeev Chandrasekhar.

st diuer. g Riw 5145 YT & w9 gen &l sl aRE 9, Post-Matric
Scholarship # 41 59 WR¥T AT €1 ...(EUM)... ST ARE F <Y B § AT gan
2

it SuRTHTUfe: o9 emua ard RS X F8! SMut | Shri Rajeev Chandrasekhar,
please speak.

st wer. g *

SHRI RAJEEV CHANDRASEKHAR (Karnataka): Mr. Deputy Chairman, Sir, | rise
to speak in support the Budget and to congratulate the Finance Minister for the first
Budget of this decade.

Sir, in 2019, the people of India voted over-whelmingly to continue the progress
to a prosperous new India as they had done in 2014. This is the Narendra Modi
Government's mandate and it has tirelessly voted to ensure every Indian has a legitimate
opportunity to improve their lives and be prosperous—regardless of gender, religion,
faith, caste or where they come from. Every Indian will acknowledge the work ethic of
our Prime Minister and his Government—the results of this maximum governance, my
colleagues have already laid out yesterday and today—without any doubt this
Government has set new standards on spending efficiency, integrity and direct benefits
to citizens.

So, Sir, Budget 2020 is a Budget that continues this determined effort by this
Government-an effort that commenced in 2014 when it inherited a broken, corrupted
economy. Budget 2020 is the first one of this new decade and also is the first one to
take on the Prime Minister's next objective of expanding the economy, after focussing
the last five years on cleaning and rebuilding the economy. | have listened to the
Opposition so far.

* Not Recorded.
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And, as our Prime Minister himself has said, criticism and discussions on the
Government's economic policies are welcome. But what | heard has been either a bland
political criticism or at best a patronizing selective fact based critique...

it SRR YA 397! 99 faar Sl
ot SFRTT R S1PR: WX, 919 I9 TRE ¥ BIS Ireadl g, a1 T&1 9 IS &1 areral

gl

SHRI RAJEEV CHANDRASEKHAR: Sir, | want to respond to Shri Chidambaram's
waxing eloquently about economic management. He ailmost implies that the Congress
has some special skills in this area. And, therefore, it is a good opportunity for us to
remind him, the House and, indeed, al the Indians who are listening today to this
Budget debate about his Government's record in economic management. This is
important, and it must be placed on record. ...(Interruptions)...

The consequences of this, the people and the Government of this country are still
struggling with today. It is no surprise that Shri Chidambaram wants very desperately
all of usto forget his record because he asked in his own speech, 'Why are we referring
to his record? Why are we not forgetting and moving on? And, the answer is very
simple. The damage and corruption to the economy and to the financial sector and
important elements of the public sector that Mr. Jairam Ramesh is so fond of, has been
so deep. It has taken determined hard work, time and lakhs of crores of tax-payers
money to rebuild over multiple years at the same time ensuring fiscal stability. 'Economic
management'—! am going to use this phrase repeatedly—the economic management of
the Congress Government left an economy on the brink of collapse, with an average
inflation of 10 per cent, shattered Government finances, fiscal deficit of 5.3 per cent,
full blown current account crisis with a CAD of 4.7 per cent, a deadly combination of
low growth and high inflation, shattered investor confidence and capital flight due to
scams, misgovernance and compromised national security. That was economic
management a decade ago, during your decade. The financial sector was in particular
devastated, as my colleague said, worse than if a country's enemy had taken a hammering
to it, totally corrupted whose scams keep exploding even five years on, a huge
contingent liability burden on tax-payers to bail out the oil marketing companies and
failing public sector banks. He is not here today, Sir, but | wanted to present to him
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the clear fact that ¥1.76 lakh crores was the debt on the OMCs that he left behind in
2014 and the cost of the recapitalisation of banks that this Government and the people
of India had to bear was ¥3.8 lakh crores. That is a total of almost ¥ 5.5 lakh crores
that has a direct consequence and only atip of the iceberg of the economic management
of the previous Government. Then, another economic management. Between 2008 and
2012, 98 per cent of the banking system's net worth was lent to ten groups. A problem
that took many, many years to unravel and lakhs of crores of NPAs that the tax-payers
had to bear. That is economic management. Sir, their economic management, every India
suffered; the poor because of rampant inflation, the middle class because of high taxes
and ethical businesses because of crowding out of credit markets and corruption. The
economic management under Mr. Chidambaram's dream team Government has this
result—converting a growing and prosperous economy, that was the legacy of Atal
Bihari Vajpayee's Government, into an economy in crisis. This is a fact. They called
themselves 'dream team', but they left behind a nightmare in 2014. It was this nightmare
that our Government had to work tireless in the last six years to turn around. We
converted a failing economy into the fifth largest economy in the world. Sir, staying
on the theme of economic management, let us talk about what our Government has
achieved so far. In the last six years, apart from having to deal with what Mr.
Chidambaram's Government had left, it also delivered on growth and expansion and my
colleagues have already talked about the various structural legislations that we passed,
the RERA, the Insolvency and Bankruptcy Code, the GST Act, the Consolidation and
Governance Reforms of public sector banks, etc. But the most important issue that we
delivered on was inflation. | will quote what one of the most credible central bankers
that we have had, Shri Y.V. Reddy, said in 2008 about why the careful focus on inflation,
not the flashy reckless headline grabbing Congress type growth. He said and | quote,
"Fighting inflation is higher priority than growth because spiralling prices hurt the poor
immediately, whilst economic expansion takes time to trickle down to the poor.” Sheljaji’,
he said this in 2008. If your Finance Minister then had listened to this, we would not
have had the problems. ...(Interruptions)... | would just want to outline the results of
our economic management. | will not take much time because there is a list of them.
Apart from inflation, on the issue of NPAS, the Government has addressed this decisively.
Growth, that was 1.9 trillion dollars in 2014, is, today 3 trillion dollars, achieved with
fiscal discipline and macro-economic stability. The twin deficits have declined
significantly from the peaks of 4.7 per cent and 5.7 per cent. The CAD is at a historic
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low of 1.5 per cent. The Central Government debt reduced to 48 per cent of GDP, foreign
exchange reserves are at all-time high of 460 billion dollars.

Average GDP growth of the UPA-2 was 6.7 per cent, which inherited a good
economy from the Vajpayee Government, and under the Narendra Modi Government,
it was 7.4 per cent despite inheriting a shattered economy from the UPA. Average per
capita income under the UPA was $1,449 with growth rate of 4.9 per cent, whereas,
during the Modi Government, it was $ 2041 with a growth of 6.1 per cent. Average
consumer price inflation of 9 per cent under the previous Government, and we have
delivered moderate 3 per cent inflation throughout the term of this Government. Sir, |
can go on and on, but, | want to say this. Our economic management, in sharp contrast
to their economic management, as the topic of economic management was brought by
Mr. P. Chidambaram, has delivered unprecedented macro economic strength and stability
to the country and the economy. And that, Sir, is a fact. Sir, again, | use Mr. P.
Chidambaram's phrase because his is the speech wherein he said that the Government
does not know whether the slowdown is cyclical or structural. He knows, maybe, and
that is not surprising, but, the Government does, and it is both, cyclical and structural.
Every single problem of the economy in the financial sector, in particularly, as my friend,
Ashwini Vaishnaw said, can be traced back to terrible decisions made during the UPA's
dream team. Yes, 'there are cyclical issues." Anybody, with some common sense, and
| don't have to be a former Finance Minister or a Economist to understand that our
global head winds on trade. There are disruptions in the global trade regime. So, these
are cyclical. For aperson who has invested so much in one-sided free trade agreements,
multilateral trade agreements that have created wastelands in our MSMES, to talk about
those, and to be ignorant of the fact that there is a cyclical issue arising out of global
trade, isto either be ignorant or to be less than truthful. Yes, "there are structural issues
facing our economy. Which economy that is growing from 1.9 trillion to 3.3 trillion will
not face structural issues? Seven decades of unresolved issues, like labour, taxation,
logistics will appear as structural issues. So, what is the issue? The structural issues
are growing pain of any economy that is growing at the rate we are growing, and they
will be addressed by this Government as they have addressed every challenge before
them.

Sir, he is wrong on other count. He said, six quarters of moderation of growth.

Sir, the real growth moderation isreally 3 to 4 quarters, and | want to spend two minutes
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to explain this so- called moderation of growth that they characterized as ICU, etc.,. etc.
Sir, the Indian economy, by and large, is credit-driven. It means that it depends a lot
on loans. About eighty per cent of this economy depends on credit. Throughout the
period of 2015 -2018, thanks to the gift of the Government in 2014, the public sector
banks really under the NPAS, retreated from loans and credit. The NBFCs stepped up
and provided for the 40 to 50 per cent of the incremental credit to the corporate and
the consumer sectors. In 2018 and 2019, we are all aware, the country was beset by
the ILFS and the DHFL scam. That has caused a consequent retreat and risk conversion
of credit to NBFCs. Now, to those who have heavily invested in this narrative of talking
down the economy, and talking about this Government's economic management, question
should be asked, who allowed these big systemically risky NBFCs to grow without any
concern for asset-liability mismatches, for any concern of their financials? | don't think
Mr. Chidambaram or anybody in the Congress party would want this debate to continue
because this 'dream team’ will have to answer very, very uncomfortable questions about
the UPA era Finance Ministry's regulations and negligence of these NBFC sector. Sir,
it is in this Budget that the Finance Minister has addressed the issue of NBFC
refinancing and has talked about opening a liquidity window for NBFCs. So, we are
addressing even today the problem that they left behind when they left in 2014.

Sir, one more point | just want to make. Since Mr. Chidambaram is not here, | will
have to just skip mentioning his name. Mr. Chidambaram spoke about the NSSO survey,
a survey for which he has expressed great admiration and has expressed support over
administrative data. Sir, | know that this is not a place to get into a debate on surveys,
but I want to gently remind him that in 2014, another member of his dream team, Shri
Montek Singh Ahluwalia, said, "The NSSO Survey does not always reach the right
conclusion." | will leave it at that. | didn't seem at that point rushing to the defense
of NSSO or anybody else, but obviously it is different strokes for different folks,
different standards at different times.

SHRI JAIRAM RAMESH (Karnataka): But the record was not suppressed then!
Also, please tell the context in which it is done. ...(Interruptions)...

SHRI RAJEEV CHANDRASEKHAR: Let mefinish. Sir, my friend and colleague,
Ashwini, also responded to the doctor metaphor that Mr. Chidambaram used to get
some laughs from his benches yesterday, to describe the economy. He referred to
doctor, ICU, but, as usual, fudging the reality. The real doctor scenario is this, since
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you are using doctor and ICU. If you go by his description of the Indian economy as

the patient, the truth is this. Atal Behari Vajpayee Government in 2004 left a very
healthy and robust patient, handed it over to a group of people who called themselves,
‘dream team doctors. Whether they were doctors or quacks, we will come to that in a
bit. Over the ten years, that robust healthy patient was reduced to being almost
terminally ill. It isthe Narendra Modi Government that took in the patient, revived him
and brought him back from the brink into a healthy person today. Yet, some pains
remain, accepted. Some more recovery has to happen.

SHRI BINOY VISWAM: What about the disease?

SHRI RAJEEV CHANDRASEKHAR: Those will be cured too. But, this is the
difference between their economic management and ours. The Prime Minister and the
Finance Minister are determined not to allow this patient to relapse again through over-
medication, wrong medication and playing to the galery, which is what you did in the
last ten years of your tenure. So, | will leave this issue of economic management here.
It is very clear that we have very different ways to approach the economy. We don't
do big bang. Thisis not about headlines. This is about systematic, determined working
for the benefit of the people, working to improve the economy for all.

Sir, I would like to touch alittle bit on Budget 2020-21, especially just one point.
My colleagues have aready discussed the Budget. There is one aspect of the Budget
| want to talk about, which is to be seen as a virtue. This Budget is a careful Budget;
it is a prudent Budget; it is Budget which has shown the very flashiness. There is a
reason for it. There are clearly global head winds, risks in the global economy. This
Budget is careful. | say this in the context of Mr. Chidambaram's constantly talking
about the need for triggering the demand. | will jog his memory again about his
Government's reckless rush into a fiscal and monetary stimulus in 2008-09, which his
own Raghuram Rajan then commented in 2012-13 as a Chief Economic Advisor in this
manner: "The stimulus in 2008-09 caused inflationary tendencies and consequent high
rates, impacted investments and caused a slowdown of the economy." So, Sir, thereis
a merit and value in prudent economics. | congratulate the Finance Minister and the
Government for being prudent and recognizing the downside risks that exist today.

Sir, let me end by saying the following. There was some mocking of the 5 trillion
economy. My colleague, Shri Jairam Ramesh makes that...(Interruptions)... For Shri
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Jairam'sinformation, it istrillion becauseit isin dollars. A 5 trillion economy will propel
the per capita GDP of every Indian to 3,500 USD range from the current levels of 2,600
USD per capita. The economy will add, as my friend and colleague Ashwini said, an
additional one trillion dollars of manufacturing and large numbers of jobs to the
economy. That should be our goal, to replace Chinese jobs with Indian jobs as we set
about the next four to six years as defining years for the goal of a five trillion dollar

economy.

| end by saying that we are off to a good, solid start with Budget 2020. | hope,
we can all work together to make this five trillion dollar economy areality. Thank you,
Sir, Jai Hind!

SHRI RIPUN BORA (Assam): Sir, this Budget is the longest Budget this country
has ever seen, but with the shortest expectations. The Finance Minister has categorised
the Budget in three parts. One is, aspirational India, the other is economic development
and the third one is caring society. As far as Aspirational Indiais concerned, it is said
that a target has been taken that by 2022 the farmers income will be doubled. For how
long will we hear this? Since 2014-2019, every year, we have been hearing that the
Government is committed to double the farmers income, but it is the same eyewash
again. How will it be possible? What is the mechanism? By cutting food subsidy, by
cutting fertilizer subsidy, without stopping distress sale of agricultural products, by not
implementing the MSP of the 50 per cent of the cost of production and by not taking
any steps to check the farmers' suicide, how will the farmers be able to achieve double
income of agriculture? Moreover, in the Budget, the Finance Minister has said that 100
water-crisis districts will be taken care of in the Budget and funds have been allocated
for that. But in 2019, your Government has made a survey in the country and identified
2055 number of villages which are having serious water crisis. But now in the Budget,
you are going to give financial aid only to 100 districts leaving out 1055 districts. How
will it be possible to double the farmers income? Again, our rural economy is the main
foundation of our Indian economy. So, by cutting ¥ 10,000 crores of MNREGA allocation,
how will it be possible to improve rural economy? So far as the ease of living is
concerned, how can a family live under ease of living? The purchasing power of the
people has decreased in such a way that we can't expect ease of living. There is the
trend of sky-rocketing prices of all commodities, not only essential commodities. In
every family there is unemployment. They have promised two crores of jobs. Six years
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have passed, twelve crores jobs have been accumulated. In the ease of living, they
spoke about Ujjwala gas. They said that it is free gas. How is it free gas? Every
beneficiary has to take Ujjwala gas by giving T 1200 per connection. It is not free. Only
one cylinder is free and that is the first cylinder. After that what happens? After
finishing the first cylinder, the woman beneficiary cannot afford the cylinder at the rate
of ¥ 800 or ¥ 900. So, the cylinder is lying at her kitchen and somebody is using it.
So, is this Ujjwala gas? Is this called ease of living? Similarly, under Swachh Bharat,
they have increased the alocation for Swachh Bharat also. | want the hon. Minister
to depute a parliamentary team to Assam. So far as low-cost latrines are concerned, it
is only to fulfil the target. The latrines have been constructed by leaps and bounds,
but it is a very poor quality construction and most are half-done and whatever
construction has been done, it has broken down within two months or three months.
Not only that, there is no water. It is now lying unused and it has created unhygienic
conditions there.

Is this ease of living? Our UPA Government had given rice to every poor at ¥ 3
per kg under the National Food Security Act. What is happening under your Government?
To cook, we are purchasing rice at ¥ 3 per kg and we need to pay ¥ 45 per liter for
kerosene to cook that ¥ 3 ricel We need to pay ¥ 120 to ¥ 140 for onion per kg to cook
that ¥ 3 rice! We need to pay ¥ 800 to ¥ 900 per cylinder to cook that rice! Is this ease

of living?

Sir, if you look at the Budget, there is tall and false claim. What is it? As far as
electrification of railway lines is concerned, in 2020-21, the Budget has set the target
of 27,000 kms. How isit possible? In 2019-20, the target was only 6,000 kms. This could
not be achieved.

The burning issue now is unemployment. We are not able to provide 12 crore
jobs. The only hope is skill development. Our young boys get training and they get
job in private sector or somewhere or they get loan from bank. But, what is the attitude
of the Government to unemployment problem? Sir, only ¥ 3,000 crores have been
allocated for skill development! Our country has a population of 130 crores. For such
a huge population, ¥ 3,000 croresis very, very meagre allocation for skill development.
Sir, my State, Assam, is avery small State. The annual Budget of our State is3 52,000
crores. A small State has a Budget size of ¥ 52,000 crores. And, alocation for skill
development for this entire country isjust ¥ 3,000 crores! Sir, now, you see the sincerity
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and commitment of this Government for resolving the unemployment problem. Not only
that, after undergoing training under skill development, the boys are not getting jobs
and loans. So, it is also a farce.

Asfar as Smart City programme is concerned, the Government has identified 100
cities as Smart Cities. This Budget has set a target to develop only 5 cities! This is
very laughable; thisis very funny. Out of 100 cities, you have alocated funds only for
five cities! And, Sir, in this Budget, there is no mechanism to monitor. Secondly, only
25 per cent of projects have so far been completed in all Smart Cities. Out of 1,286
projects, 515 projects have been completed and only 11 per cent of total allocation of
funds has been spent so far! So, thisis the picture of Smart City programme. Moreover,
the State Governments are not giving their matching share. As a result, Smart City
programme is also a flop. There is no mechanism to address this in this Budget.

Sir, lastly, | come to Assam and the North-East region. The status is same — it
is neglected, it is deprived and step-motherly treatment is given to Assam and the
North-East Region. It is said, in the Budget, that modernization of waterway from
Dhubri to Sadiya in Brahmaputra will be taken up. But, how can we believe this, Sir?
It was declared last year that dredging and de-siltation will be done in the entire
Brahmaputra and there will be express highway on both sides. But, not a single penny
has been allocated for it. How can we believe? Sir, Shri Nitin Gadkari went there in 2016
February. He laid the foundation-stone for a bridge on Brahmaputra, connecting Majuli
and Jorhat.

But, no DPR has been prepared so far; no sanction has been given so far. This
istheir commitment to Assam! Not only that, the Special Category Status to Assam and
to the North-Eastern Region has not yet been restored. Thousands of crores of rupees
have been allocated for the Namami Ganga and Ganga cleaning. But, not a single rupee
has been allocated for our great mighty river Brahamputra. This is a glaring example
of step—motherly treatment towards Assam.

Finally, the hon. Finance Minister has used 'SABKA SAATH SABKA VIKAS
sixteen times in her Budget Speech. But, how is it possible? The Survey of January,
2020 says that India's top one per cent richest people own 42 per cent wealth of our
country. And, Sir, you will be surprised to know that this is four times higher than the
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wealth owned by the 70 per cent population of our country. So, how is sabka saath
sabka vikas possible? By massive privatisation of the BPCL, IDBI, LIC, airports, big
public sector undertakings, how will sabka saath sabka vikas be possible? So, this
Budget is not sabka saath sabka vikas, but this Budget is aadarniya Ambani and
corporate ke saath BJP ka vikas. This is not sabka saath sabka vikas.

Thank you very much, Sir.

DR. NARENDRA JADHAV (Nominated): Mr. Vice-Chairman, Sir, | rise to
wholeheartedly support this prudent Budget. Every Budget has a very specific global
and national context. What was the global context for this Budget? The preceding year,
2019, has been the year that was marked by slowest growth in the world economy, in
the last ten years. In fact, in the three years, from 2017 to 2019, the global economic
growth slowed down by a full percentage point from 3.8 per cent to 2.9 per cent. In
addition to that, there were a number of uncertainties in the geo-political situation in
the world, including the US-Chinatrade war, the UN-Iran geo-political tensions, Corona
virus, and so on. So, it was under exceptionally difficult circumstances that this Budget
was presented. And, these circumstances warranted a very prudent Budget. And, that
is precisely what the hon. Finance Minister has done by presenting this prudent
Budget.

Sir, there was a talk about growth rate of 10 per cent. Punigji and many others
mentioned the growth rate of 10 per cent. The Finance Minister has explained, but it
was not understood properly, that 10 per cent growth was nominal growth for 2020-
21; and, that comprises real growth, plus the inflation. So, the inflation-adjusted growth
is not 10 per cent. Nobody is claiming that real GDP growth it would be 10 per cent.
It would be around 6 to 6.5 per cent, next year. And, the rest would be because of the
inflation. So, it is wrong to assume that the Government is working on an unrealistic
assumption of 10 per cent real GDP growth next year. There has been a slowdown of
growth. We all know that. In 2019-20, the growth rate was 5 per cent; and, in 2020-21,
the real GDP growth rate, as per the Economic Survey, is expected to be 6 to 6.5 per
cent. Admittedly, the current growth rate of 5 per cent isless than our potential growth.
| hastened to add that there is no recession whatsoever. The talk about mandi and
recession is completely misleading, Recession, technically, is a situation where the real
GDP growth rate becomes negative in two consecutive quarters. Only then, it can be
called recession. Are we anywhere near that minus growth rate? We are not. Although
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we are below our potential growth rate, a solid five per cent is an enviable growth rate,
looking at the growth rates of other countries in the world. So, | am not saying that
there is any room for complacency but it is wrong to say that we are in the throes of
recession or in the throes of mandi, because if irresponsible statements are made, there
isawaysarisk of it becoming a self-fulfilling prophecy. To avoid that, | think we should
have a redlistic idea. Our fundamentals are strong as it has been said. The FDI has
grown from US $ 190 hillion to US $ 284 hillion in the years 2014-2019. Foreign Exchange
reserves are about US $ 450 hillion, which is an unprecedented level. The Central
Government's debt has come down, and, more importantly, green shoots are already
visibleif you look at the Index of Industrial Production (11P). In November, 2019, it was
+1.8 per cent, but, jumping from negative growth. So, there are some green shoots
which you can see. The most important thing about this Budget is that while it was
presented in exceptionally tough circumstances, the hon. Finance Minister did not take
any short cut for economic recovery. The hon. Finance Minister faced the hard realities
squarely and transparently, without covering it up. For example, the fiscal deficit as the
ratio of GDP was expected to be 3.3 per cent in the year 2019-20, but it turned out to
be 3.8 per cent. So, there was a slippage of half a percentage point, in absolute terms
— the slippage of 63,000 crores, and that was because of the revenue shortfall of
¥113,000 crores and disinvestment shortfall of about ¥30,000 crores. This has been
admitted and presented with complete transparency, without fudging, that is what was
done earlier. So, there is no fudging; there is complete transparency here, which has
to be noted.

Now, the current financial year's fiscal deficit has been placed at 3.5 per cent.
Many people have said that this is unrealistic. |s the number unrealistic? One reason
that is often given is that the disinvestment target which is placed by the hon. Finance
Minister for the next year is ¥210,000 crores, which is apparently on high side given
the track record for the last two years. However, it is not properly appreciated. There
is alikelihood of an exceptionally sharp increase in direct tax revenues. Where would
that come from? That would come from Vivad se Vishwas Scheme. There are 4,83,000
direct tax cases pending in various appellate forums. Those who pay the amount of
disputed taxes before a certain date will get away without any penalty or without any
additional interest cost. This can bring in very large amount of revenues and that is
what would make this number, 3.5 per cent of GDP, quite realistic.
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There is another criticism that this Budget is not going to help the economic
growth immediately. Thisis simply not true. Actualy, the hon. Finance Minister's focus
in this Budget is on achieving durable and sustainable economic growth. The Budget
is directed towards achievement of sustainable growth and not any quick fixes. In this
Budget, there is an unprecedented focus on foreign investment which is most appropriate.
| have no doubt that this Budget will play a pivotal rolein restoring the Indian economy
back to the high growth path within the next two years.

Having said that, in al fairness, | must also point out something in the Budget
which | did not like. What | did not like or I am not too happy or excited about is the
fact is that the allocation for the welfare of Schedule Castes and Schedule Tribes has
not been larger than what has been provided for. It should have been much larger than
what has been provided for. For example, in the year 2019-20, the budgeted amount was
381,340 crore, the Revised Estimate for that year is going to be ¥72,936 crores which
means, Sir, that 8,400 crore less would be spent on the welfare of the Scheduled
Castes. In 2020-21, there is a target of ¥83,257 crores which is a very modest increase
of 2.35 per cent. So, adjusted for inflation, thisincrease would be, in fact, negative. So,
what is needed, Sir, is more effective implementation of the provisions which are made
for welfare of Scheduled Castes and Scheduled Tribes and larger provision needs to
be made for SCs/STsin future. Sir, | am very sure that in the years to come, in the next
year and the year after, that restoration will be done in the constitutional spirit.

With these remarks, Sir, | commend the Budget for passing. Thank you very much.

SHRI ABDUL WAHAB (Kerala): Thank you, Sir, for giving me time to speak on
the Budget.

| am totally opposing this Budget since we expected a better Budget at this time.
This Budget is nothing more than a usual speech by any hon. Finance Minister. This
Budget fails to bring a single welfare programme in the larger interest of common

people.

Just now, Narendra Jadavji mentioned about the SC/STs only. But there is no

welfare scheme for minorities also. He just omitted the minority part. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please.
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SHRI ABDUL WAHAB: Only one time, the hon. Minister mentioned 'minority" in
her Budget speech; only one time. It is totally neglected. | appreciate her Budget only
on one thing. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): No cross talk, please. Please,
please. ...(Interruptions).. Mr. Muraleedharan, please. ...(Interruptions)... Excuse me.
Order in the House is solicited, please.

SHRI ABDUL WAHAB: | appreciate her Budget speech only for one thing that
sheisgiving alittle relief for the low income groups of employees which they are trying
to get out of the income-tax net. Other than that, there is no advantage of any sort for
any section of the people. | was an NRI before, and we used to get 180 days to stay
in India. When you are supporting for investing in India, if we invest in India, we have
to come and see what is happening in our business. Now, with this '120 days, they
cannot come and, at least, the Board of Directors cannot come and represent in their
own Board meetings. That is what is happening for NRIs. For NRIs, it should be
restored to '180 days again as before. That is one of my requests. | hope that this will
be corrected by our hon. Finance Minister.

Now | come to some other issues, especially, the issue regarding value of Indian
rupee. We are talking about RuPay and all that. One dollar was 59.32 Indian Rupees
in 2014; 59.32. What is it now? Today, one dollar is 71.22 in these years of Modiji's
Government. So, what is RuPay? If devaluation is happening in this way, how can you
expect that RuPay will be effective in future?

About the minority representation in the Budget, what does this Budget offer to
minoritiesin this country beit linguistic, gender, religious, regional and racial minorities?
It is the minorities of the country which gives India the plurality that we celebrate. In
her long two hours and forty minutes speech, the hon. Finance Minister used the term
'minorities just once, but did not offer any new welfare scheme to protect their interests.
How is the Government going to protect the diversity of this country without giving
welfare schemes to these communities? It is my request to the hon. Minister that the
Government must allocate more funds, especially for the welfare of Muslim youth as
their educational attainment in Indiais worse than their fellow dalits and other backward
castes. | request the Minister for Minority Affairs to allocate more funds for these

projects.
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Sir, as| said earlier, NRIs play a pivotal role in the economy, especially in Kerala.
Now, in Kerala, the Government totally neglected them. The last two floods totally
devastated our economy, but the Central Government has not given any sort of
consideration to the State of Kerala. There are massive fund cuts. The Department of
Agriculture and Cooperation faced a cut of ¥ 28,581 crore. The Department of Food and
Public Distribution faced an expenditure cut by ¥ 77,000 crore, Ministry of Women and
Child Development, by T 3,000 crore, Department of Water and Sanitation by ¥ 1,656
crore, Department of River Development and Ganga Rejuvenation, by ¥ 727 crore and

Ministry of Panchayati Raj, by 43 per cent.

Sir, | would request the hon. Minister to pay attention to the Sansad Adarsh Gram
Yojana, SAGY, which is a good project initiated by the Prime Minister, Shri Narendra
Modi, but now, after five-six years, they are not paying much attention to the scheme.
Earlier, under the PMGSY, SAGY was given priority, but it is no longer the priority now.
| would request the Minister to give more consideration to the SAGY villages. All the
MPs adopted villages under SAGY, but there is no special consideration given to SAGY
at all. Thank you, Sir.

SHRI K.J. ALPHONS: Sir, | strongly support the Budget.

Sir, 2019 has been a very bad year for the global economy. The headwinds have
been bad. The growth rate has come down from 3.9 per cent to 2.9 per cent. So, there
has been a huge decline in global growth. The effects are also seen over India
Therefore, it has not been a bright year for India, but we have done pretty well. If we
look at the last five years, even though we grew only at five per cent this year, which
| think makes India one of the fastest growing economies in the world even today, our
five year growth has been 7.4 per cent, which still makes us the fastest growing

economy in the world over a five year period.

Sir, I would now deal with the macro-economic fundamentals of the economy. |
think they are extremely sound, but let me start with something on which the Opposition
has been attacking us. | have with me Volume-I| of the Economic Survey; | brought the

book itself so that people believe me. In Volume-1l, page 8, point no. 1.15, it would take
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me only half a minute to read this, please listen very carefully, it is said, "as per the
latest available data on employment, there has been an increase in the share of formal
employment as captured by regular wage/ salaried from 17.9 per cent in 2011-12 to 22.8
per cent in 2017-18". Then, please listen carefully, again, 'remarkably, the proportion of
women workers in regular wage/ salaried employees category has increased by eight
per cent, from 13 per cent in 2011-12, to 21 per cent in 2017-18, with an addition of 0.7

crore new jobs for female workers in this category.”

Sir, that rests the debate on employment. Based on the Economic Survey, the so-
called distinguished doctors, whom you called distinguished experts, have categorically
stated that there has been a dramatic improvement on the employment front. Now let
me deal with macro economic issues. Mr. Chidambaram rolled out many figures. He
belongs to the hit-and-run category. | never see him when we give reply. He said, 'No
money is being spent.’ In 2017-18, the Government spent ¥23,31,513 crores. Thisisthe
actual figure. In 2019-20, this amount increased to a decent 15 per cent, which is
326,98,552 crores. So, Mr. Chidambaram, sorry, you rolled out many figures, but we
have spent decent 15 per cent more money this year than what we spent last year. For
2020-21, we are going to spend ¥30,42,230 crores, which is an increase of something

like 12 per cent over what we are spending this year.

Now look at the DBT. Let's take what the then Prime Minister, Mr. Rajiv Gandhi
said, whom | hugely respect and whom | love. What did he say? He said, "For every
rupee which is spent, only 15 paise reaches people." Now, listen to this figure very
carefully. We have transferred ¥9,10,000 crore directly through DBT over the past five
years. Your Government, your Prime Minister had said that only 15 per cent of that
would have reached people? You know, how much would have reached people. It would
have been only ¥1,35,000 crore. Here, we have transferred 9,10,000 crore directly into
the accounts of people. Mr. Chidambaram, who is absent? Is it not a huge achievement?
Come on, tell us when we do good things. Now see the macro economics fundamentals.
Let me start with the worst figures, that is, inflation. Over the past five years, the
average inflation has been 4.5 per cent. Yes, we agree that in the last quarter the

inflation has been higher; it has gone up. The average inflation today is 7.4 per cent.



390 The Union Budget, [RAJYA SABHA] 2020-21

[Shri K.J. Alphons]

But what is the headline inflation. Headline inflation is total inflation minus inflation
on food and beverages. Going by this, it is below 4 per cent. We had floods and a lot
of our crops got completely destroyed. It happens in India because only a small
percentage of agriculture is dependent on irrigation and the rest is rain-fed. There was
a massive crop loss and, therefore, the prices of food articles went up. It will come
down dramatically over the next couple of months. Therefore, the retail inflation, the
CPl, is going to come down dramatically. What was the inflation when you were in
power? The average for eight years was 10.1 per cent. What was the food inflation?

It was 18.5 per cent. Seeing this, we are doing extremely well.

The next point is FDI. The net FDI in the first eight months of this year was 24.4
billion US dollaX What has been the money which came in the form of foreign equity
or portfolio investment? It was 26.1 billion US doll&X What is our foreign exchange
reserve? It is 470 billion US dolla¥ What is our fiscal deficit? People make a big thing
out of 3.8 per cent. When your inflation is low, when your average five years inflation
is only 3.5 per cent, you can afford to have a higher fiscal deficit. This is very basic
economic theory. Therefore, 3.8 per cent deficit is perfectly right. In fact, in my view,
it can even go up. | belong to the liberal school of economics. Your fiscal deficit can

even be higher. It does not matter because your inflation is absolutely under control.

Now | come to the direct tax collection. Mr. Chidambaram, our direct tax collection,
over the past five years, has gone up from 4 per cent of GDP to 5.9 per cent of GDP.
It was a dramatic increase. People have been questioning about demonetisation. You
know the number of tax payers we had in 2014. It was only 2.5 crore. Today, the total
number of people who pay income tax is 6.5 crore. Look at the dramatic increase that
has happened. These are the actual humbeX You people are interested in money. Let
me come to the money part. You say that people don't have confidence in our economy.
What was the BSE index when we took over? It was 17,448. What was the BSE index
in January 20207 It was 42,048. From 17,448, it rose to 42,048. Whom do the people
trust? They trust the Modi Government. They put their money where they have faith.
Public debt has come down from 52.8 per cent to 48.9 per cent. There has been dramatic

decline in the public debt. We are managing the money well. It is not only that. We
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have done in five years, what you people have not done in 70 years. You want me to

red out the numbers. If the Chairman gives me time, | can read out the numbers.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Your party has given you only

seven minutes.
SHRI K.J. ALPHONS: After we got Independence, in 1950,... ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Alphons, your party has

given you seven minutes.
SHRI K.J. ALPHONS: Yes, Sir. | will stop whenever you ring the bell.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Yes, just conclude.

SHRI K.J. ALPHONS: Sir, about agriculture, in 1950, what was the share of
agriculture in the GDP? It was 54 per cent. Seventy years of your rule and you know
what happened? When we took over, in 2014, the share of agriculture in the GDP was
below 15 per cent. From 54 per cent, you brought it down to 15 per cent. You want
the decadal growth. Sir, we have done very well. In 2014-15, the growth was 4.8 per
cent, in 2015-16, it was 5.4 per cent. We have done incredibly well. Sir, let me end up
with something about which we are very proud of: Enrollment of girlsin schools. That
is one figure about which this country can be hugely proud of. 93 per cent of girls
today have enrolled in primary schools, 81 per cent of girls have enrolled in high school
and a very large number of girls, | think 52 per cent have enrolled in higher secondary

schools. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Kindly conclude. We are proud

of that. Confine to the time, please.

SHRI K.J. ALPHONS: They have called us a virus. They have called us a virus
yesterday. We are human beings, we are not Gods. We could get affected by virus once
in awhile. But, you have ruled Delhi for 16 years. If Delhi people are giving you a big
zero today, what does it mean? That means you are the plague. | don't call you, plague,

they called you, plague.
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you, Mr. Alphons.

SHRI K.J. ALPHONS: It is not their problem. It isin their DNA. Thereisa problem
with the DNA. Change your DNA. Our DNA isright. We are with the people. We have
performed and this Budget is going to do dramatic things.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you, Alphongji. Now, Mr.
Mohd. Ali Khan.
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Now, Shri V. Vijayasai Reddy.
SHRI JAIRAM RAMESH: Sir, even the MoS (Finance) is not here.

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI
V. MURALEEDHARAN): Sir, he has just gone to the washroom and he is coming back.

So, | am noting down the points. Don't worry.

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, | congratulate the hon. Finance
Minister for presenting the Budget which touches upon all the broad aspects of the
economy and also tries to address the prevailing economic situation and the distressed

economy of the country.

| would like to bring to your notice that while initiating the debate on this Budget,
the former Finance Minister and the hon. Member of Parliament called our country's
economy as a patient in the Intensive Care Unit edging towards the collapse. This is
the description that he gave. | want to remind him that what works better is not only
the medicine but a so the hope. So, | hope that hon. ex-Finance Minister will understand
this. Sir, there exists an unbreakable hope for the economy irrespective of all the
negativity. Hon. Member, Mr. Chidambaram, told the House only one part of the story.
| have a set of facts which will give holistic picture of the actua situation of the

economy. | want the Treasury Benches as well as the Opposition Members to hear my
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averment. | will address each and every issue one after another. First, | will talk about
the fiscal indices. Coming to the fiscal deficit, Mr. Chidambaram has said that when he
was the Finance Minister, during 2013-14, the fiscal deficit was 5.2 per cent. It is a
revised estimate. Sir, it was 5.2 per cent of GDP for 2012-13, whereas, now, under the
hon. Finance Minister, Madam Nirmala Sitharaman, it is 3.8 per cent for the financial
year 2019-20. The differenceis 1.4 minus the fiscal deficit that was prevailing then. Sir,
coming to the revenue deficits, during Mr. Chidambaram's tenure as a Finance Minister,
the revenue deficit was 3.9 per cent of GDP for the year 2012-13. Now, for 2019-20, it
is 2.4, it is 1.5 per cent less. Sir, coming to the subsidies, during Mr. Chidambaram's
tenure as a Finance Minister, T 1.9 lakh crores of subsidies were given for the year 2012-
13. Sir, now, in this Budget, the offing towards the subsidiesis ¥ 2.62 lakh crores, which
is¥ 0.72 lakh crores extra. Sir, when it comes to the foreign exchange reserves, during
Mr. Chidambaram'’s tenure as the Finance Minister, we had foreign exchange reserves
worth 292 bhillion dollars, now, it is more than 450 billion dollars. Sir, coming to the
foreign direct investment, in 2012-13, during Mr. Chidambaram'’s tenure as the Finance
Minister, it had grown only by 5 per cent in 2012-13, whereas, there is a 16 per cent
increase in the foreign direct investment in the present tenure. Sir, regarding allocation
to MGNREGA, during Mr. Chidambaram's tenure as the Finance Minister, it was
¥ 33,000 crores, now, it is¥ 61,500 crores. Sir, coming to the average inflation, in the
five years when Mr. Chidambaram was the Finance Minister, during 2009-14, it was 10.5
per cent, adouble digit inflation. Now, the average inflation is only 4.5 per cent between
2014 and 2019. Sir, during Mr. Chidambaram's tenure, those who were earning about
¥ 5 lakh, they were paying an income tax of ¥ 30,000. Now, it is zero. Now, the income
up to ¥ 5lakhsis exempted. Sir, coming to the defence budget, during Mr. Chidambaram's
tenure, the budgetary allocation towards defence was ¥ 2.03 lakh crores, now it is
¥ 3.37 lakh crores. Sir, | am not defending the economic situation, | am not saying that
the economy is perfectly aright. But, it is far, far better than 2013-14, when hon.
Chidambaram was the Finance Minister. ...(Time-bell rings)... Sir, please give me two

more minutes.
THE VICE CHAIRMAN (SHRI TIRUCHI SIVA): No, only one minute.

SHRI JAIRAM RAMESH: Now, there is no need for the Minister's reply, Mr.
Rajeev Chandrasekhar and Mr. Vijayasai Reddy have responded.
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THE VICE CHAIRMAN (SHRI TIRUCHI SIVA): shri V. Vijayasai Reddy, you
please continue.

SHRI V. VIJAYASAI REDDY: However, | will also express some concerns to
satisfy my colleague and friend Mr. Jairam Ramesh. Sir, there are certain concerns a so.
Sir, the shift of reliance from tax revenues to non-tax revenues is not good. The target
for disinvestment receipts is more than three times, at a record of ¥ 2.1 lakh crores in
the year 2020-21. Sir, the real cause of concern is disinvestment of LIC. If, at al it is
done, it will be a historic blunder. Sir, the next point is missing of our tax collection
targets. It is quite missing in the Budget. Sir, direct tax collections for the current
financial year fell short of budgetary target of ¥ 1.65 lakh crores. The tax cut for the
corporates, last year, has not shown any results. In spite of that, the Government has
given sops, cutting costs to the extent of ¥ 1.5 lakh crores, which we have lost. Still,
there is no investment activity in the country, so far as investment is concerned. Sir,
| have one more point to make. | will slightly touch upon the concerns of Andhra
Pradesh. Andhra Pradesh has been suffering the GST revenue loss and the Government
of India is yet to clear the portion of GST for Andhra Pradesh for the month of
November and December.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please conclude.

SHRI V. VIJAYASAI REDDY: Sir, the reimbursement for Kolavaram Project
amounting to ¥ 3,283 crore is still pending. Right now, the hon. Minister of Jal Shakti
is present in the House. Secondly, Sir, the revised DPR with a cost estimation of
T 55,548 crores is still pending with the Government of India.

While concluding, | would say that the YSR Congress under the leadership of
Shri Y.S. Jaganmohan Reddy concurs with the Prime Minister when he says that the
Budget focuses on agriculture, infrastructure textiles and technology. Though the
Budget portrays a healthy future plan, it does not do much to complete the existing
projects and fulfill its previous promises. Thank you.

#ft ARV TR (IRES): AEIGy, Ud favg ufhg fede &, 59 Goldratt <t =
forar 8- The Goal. SH®T o=l aui oft amar ®, RrIdr 9M 2 @ed | 98ley, 89
forame @ ge a9 7% € & ' @o ff axd € 1 99 faw ugd e @ feiRa
T € fF 8 ST ®T ® 3R 98 @eT measureable terms # BT @1fRT, oI
B9 WY G, 3 AF 6 & ®el a% ugd T
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DR. AMEE YAJNIK (Guijarat): Sir, the hon. Finance Minister started her speech
with the words, "This Budget aims to have your aspirations and hopes addressed". |
think it means Indias aspirations and hopes addressed. That is what | get from the
speech. She further said, "Wish to open up vistas for a dynamic economy”. Sir, the
Budget is woven around three things. One is aspirational India; second is economic
development of India; and third is, a caring society. Sir, | will come to economic
development later but aspirational India means the aspirations of India and the Budget
needs to address the aspirations of India. Aspirations of Indiatoday in the current year
of 2019-20 or 2020-21 or the future are jobs. There is unemployment all around. Healthcare,
education, etc. are the issues. And you are talking about aspirations of India. Where
are the points addressing them? Where is the allocation in the Budget for enhancing
this particular sector?

Sir, after aspirational India comes economic development. | am just taking up the
broader issues before | come to the social indicators. Economic development has to
show that there is enough investment, both domestic and foreign investment, which
you are trying to attract in the country. That is what we are continuously compelling
ourselves globally. But we are forgetting the Global Hunger Index, the Democracy
Index, the Human Rights Index and the Global Gender Index. Where are we? We have
dipped down. When you are talking about attracting foreign investment and you are
mentioning it in the Budget saying that yes, you are providing for foreign investment,
these are the indices the world will ook at before coming with investments into the
domestic sector of the country.

In respect of economic development, what do you have to say about MSME
sector? There are six crore micro units where women go as labour. It is unorganized
sector. This datais not reflected when you are talking about GDP. When you are talking
about GDP, | would also like to mention here to the hon. Finance Minister that the
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whole Budget has gone on a GDP basis. You are talking about GDP but you have not
taken into account social outcomes which impact the economic growth of the country.
So, | think, the shift is missing. By continuously bringing the name — you are not even
naming — of former Prime Minister, who said that only 15 per cent reaches the last level
out of the amount given by way of socia schemes, what are you trying to say? You
have data which is not correct. You have fudged data. You do not have institutions
that give out correct data. So am | to understand or are the people of this country to
understand that there is no relevant correct data, truthful data, therefore, even that 15
per cent is not reaching? You have showed that: 'Yes, we are not able to deliver what
we are promising, whatever the Budget istelling.' And 2019-20 Budget, again, when you
mention that there is going to be investment in the industry, you are not accepting that
there is a slowdown. Let us not talk about the automobile sector. Six crore units of the
micro industries are closing down. Women are not able to go to the factories. They are
sitting at home. At one point of time, in 2016, you had taken out the savings of these
women by demonetization; the small savings, which she kept for her own self, for her
own well-being, for socia security, there is no mention of that demonetization. Neither
are you coming out with a remonetization plan that: 'Yes, we have taken away your
money. We would give it back to you in some form or the other." Maybe, | do not know
what the rationale behind bringing the demonetization was. So, micro industry is
completely in a flux. There is no plan in the Budget to revive that. Talking about big
industries, as the data goes, | do not know how authentic it is, but 5,000 high net worth
Indians have left the country. | am sure they have not gone with a bag or clothes they
have worn. They might have gone with their wealth. So, what is that atmosphere,
investment climate of our country, that these net worth Indians have to go away
abroad? Why can they not be here and continue with the businesses and give
employment to our children? Sir, that is economic development.

Now, | am coming to caring society. Caring society means, the phraseology is
unable to be understood. Caring for society, | think, that is what the Budget should
mean. Then, the caring society per se does not become caring because the society
needs nurturing. How do you do that? It is by social indicators. Which social indicators?
It is healthcare, education, women empowerment. Sir, | would only touch healthcare. In
2019-20, they said that they would bring 1.15 lakh wellness centres. | just did some
research. Primary Healthcare Centres were 1,14,000 and these Centres are being
transformed. That is their own data. So, which new Centres are you creating? Which
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are these wellness Centres? The Jan Arogya schemes, the health schemes of the Prime
Minister or of this ruling dispensation, are meant for hospitals. What happens to the
people who have non-communicable diseases and they want to go to a Primary
Healthcare Centre? They are not manned. They do not have medicines. So, what is the
Budget allocation for these wellness centres? What is the Budget talking about these
minimum healthcare systems that are required? This Budget is silent.

Sir, coming to the education part, in 2019-20, the allocation was 394,853 crores.
Now, it is 399,300 crores till 2021. About our education system, the new education
policy that was circulated by the Government, two lakh suggestions have come. That
shows the need to overhaul the whole system. Our children are dropping out of
schools. Girls are dropping out of schools. It was very nice of the Finance Minister
to show a data that girls are topping, the girls are studying more than the boys. That
is not the situation. They are dropping out. About the primary education facilities, the
schools are devoid of infrastructure. The schools do not have teachers. The children
are not getting education, so they are looking for skilled and unskilled labour. You talk
about Skill India but the Skill India schemes have failed. So, where do these children
end up? They become unemployed youth. Where is the roadmap? The Budget has not
allocated what should be provided for these children who dropout. Is there any safety
net? Would they go to school? Will they be employed even in semi-skilled places
because the micro unorganized sector, which is most available in rural economy, is
totally shut down? So, where do you want these unemployed children to go? To a
Whatsapp university? You talk about mobile phones, smart phones. You do not want
to give education. You are not allocating that money which is required. You talked
about China. You are talking about the percentage that goes into the education of the
economy. We are comparing with China. Let us also compare in the proper manner that
we are not doing this. We cannot selectively compare ourselves with foreign countries.
Sir, I would like to make one last point.

Sir, we are talking about women empowerment. The Nirbhaya Fund was created
in 2013. What was it meant for? It was not only for victims of gangrape but to have
training centres; to have one-stop centres; to have counselling centres and to see that
these young, small children who are molested should not be molested. They should
be provided security and safety. Today, that corpus of ¥ 1000 crores has become
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¥ 3,600 crores. This is as per areply in the Lok Sabha to an Unstarred Question, so
it is very authentic. There is no mention in the Budget. What are you going to do with
that money?

(MR. DEPUTY CHAIRMAN in the Chair)

That money is not going for the empowering of these girls. And, then, you want
that, yes, we want to rise in the Gender Global Index. We are slipping down. So, this
part of the society is a socia indicator showing that a nation is vibrant and economy
is very dynamic provided you have jobs for your students who come out of these
private universities because the Government universities have completely failed to
give, and mushrooming of private universities by giving them such high fees, | think,
is not solving the problem. There is no mention in the Budget about this. With this,
I would like to end with; one last thing that the words are very easy to say, "Ease of
Living". Ease of Living means access to everything; social safety net. You feel happy
while you are living in the society. You have access to education, healthcare. You have
access to employment. You feel happy when you go. That is Ease of Living. | think
the Budget speaks that 'Ease of Doing Business' is not mentioned anywhere. It looks
like Ease of Doing Business has miserably failed in absence of any data, in absence
of any investments coming here and in absence of any export-import data. ...(Time
Bell)... This shows that there is something missing in the Budget, and the Budget has
become an exercise rather than addressing the issues of this nation. Thank you very
much, Sir.

SHRI GV.L. NARASIMHA RAO (Uttar Pradesh): Mr. Deputy Chairman, Sir, while
| stand to overwhelmingly support the Budget, | would like to highlight certain economic
fallacies that the Opposition wants to perpetuate to augment their political narrative.
I will pick on a couple of issues and prove as to how the Opposition has been trying
to really spread rumours, indulge in fake propaganda for political benefit.

Let me first talk about the employment data. Unfortunately, a few people in this
country have the time to really go into any particular issue in great detail. Let me talk
about the PLFS Survey which the former Finance Minister, Shri P. Chidambaram, has
referred to. The entire Opposition has been propagating that the unemployment rate
in this country is at its highest in 45 years. This is something a lot of people have
bought on but this is a complete fake comparison. The PLFS Survey was done for the
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first time in 2017-18, and you cannot compare this with the Employment and
Unemployment Surveys of the NSSO which have been carried out from 1972-73. These
are two different surveys, two different methodologies, different data collection
approaches and different ways used for estimation procedures. | have been a Survey
Researcher all my life. So, | have gone into great details of it. Even when you change
the method of data collection, | think that can result in some non-sampling errors. So,
simply latching on to some data and then claiming that things are at its worst in 45
years is nothing but political propaganda. | wish the concerned Ministry itself came
out with clarifications in great detail because Government Departments don't come out
with vehement opposition because this, what was done was fake propaganda. | will go
into some more details about this later. The method of data collection was different. The
earlier surveys collected data throughout the year whereas this followed a different
approach, a panel approach. Earlier, pen and paper were used but now, data is being
collected on hand-held devices. New methodologies, new methods of data collection
have been issued and new estimation procedures have been used for making estimates.
So without referring to al this, you cannot simply make a comparison of apples and
oranges and claim that unemployment is at its highest. This is a very fake propaganda
and as a Member of the Standing Committee on Finance, | would certainly request our
Chairman to conduct a special meeting on these survey reports and really get into the
bottom of them. Mr. Chidambaram said that this report is not available. Let me tell him.
| just checked up, the entire report is available. This was posted on the Ministry of
Statistics and Programme Implementation a few months ago in May, 2019. We have
payroll reporting. Thisiswhat the whole world, the Western world, follows, the payroll
reporting. This is not sample survey estimation. We are adding seven million jobs in
the formal sector every year. This is based on payroll reporting surveys conducted by
Professors of 1M, Ahmedabad, I|M Bangalore and SBI Research Team. Seven million
people are entering the formal employment sector every year, whereas, we are claiming
unemployment at its highest. This kind of economic fallacies are being created only to
advance political agendas. Now, let me go into inflation. Everyone is claiming that
inflation is at its peak. Let me give you some humbers and before that on employment,
let me give some shocking numbers. From 1999 to 2004, every year, when Atal Bihari
Vajpayesdji was the Prime Minister, this country has added 7.76 million jobs a year, which
reduced to 2.93 million jobs per year in the UPA-1 and further reduced to 1.73 million
jobs per year from 2009 to 2011. Thiswas your performance. Job growth was the lowest
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in several decades in UPA-1. It was only 0.8 per cent and Mr. Chidambaram was the
Finance Minister of that Government. Another shocking number which should really
shock everyone is, between 2004 and 2009, millions of women went out of jobs in the
rural areas. | can give you the numbers. There were 83 million women employed in the
rural sector and by 2011-12, this came down to 72 million. A lot of experts have called
this defeminisation of labour force by the UPA Government. You actually pushed the
women out of employment when you were in power in absolute numbers. Whereas you
have defeminised economy, we have actually engendered economy. Engendered means
brought more women into employment. You have endangered women in employment
and we have engendered women in employment and you have for the first time a
woman Finance Minister who is leading the economy with a full fledge charge. While
Indirgji was the Finance Minister, she was only holding the charge for alimited period.
Now, let me look at your employment, inflation track record. On inflation, for the last
five years we have maintained 4-4.5 per cent inflation. But let me give you the numbers.
Under Shrimati Indira Gandhi, India had double-digit inflation for five years. Under
Mr. Rajiv Gandhi as Prime Minister, India had double-digit inflation for two years. Under
Shri PV. Narasimha Rao, for four years out of five years, India had a double-digit overall
inflation. Under Dr. Manmohan Singh, for four years out of ten years, there was
double-digit inflation. For fifteen long years, you gave double-digit inflation to this
country. For two years in these fifteen years, the inflation level was over 20 per cent.
In 1974-75, India had a CPI of 34.4 per cent. Annual inflation was 34 per cent in
1974-75 and it was 21.5 per cent in 1973-74. So if you look at your own track record,
we have performed rather brilliantly. In this Budget, there are alot of proposals to boost
investment. There are a lot of proposals to give relief to the common man and there
is alot of relief even to the Opposition. In the Budget, there is a proposal to settle
al direct tax disputes without paying interest and penalty. | know that there are a few
individuals even in the Opposition who are facing tax-due claims from the Government.
So, certainly, thisis a bonanzatime. Until March, 2020, if these claims are settled, you
can redlly waive off any possible penalty and interest. So, certainly, therefore, | would
like to call upon the Opposition not to spread only fake news, not to be in selective
amnesia, and not to exhibit intellectual arrogance, because every time, you point a
finger one towards this Government, there are four fingers pointing towards you,
highlighting your own inaccuracies, highlighting your own inefficiencies. Thank you,
gr.
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MR. DEPUTY CHAIRMAN: Next speaker is, Shri Syed Nasir Hussain. It is your
maiden speech. You take fifteen minutes.

3t de AIRR T (FIcd): R, AR I & AN, 39 dR & doic Pl oAb
ggd IWIGEl & WY IAGR BY g ¥, FifPh $H IR P geic, Ydh background H
present fHaT 7147 o1 3R I8 background @11 oM, 98 I f& GDPisall-time low; food
inflation is the highest in the last six years, investment growth is the lowest in the last
17 years, manufacturing is the lowest in the past 15 years, private consumption is the
lowest in the last years, tax growth is the lowest in the last 20 years.

TR, 919 9 background ¥ goie UY fHAT ST IET o, O AN Bl G IET T
fr o 3 foem < Srwelt oiR @FiF @1 I8 o 8T o fo U 7 faui smye, wiffd
I¥ 2019 & A & I8, 39 WHR B Ig ygal full-fledged I o7 | AR ST
Uel SR §9 S & UUH HA 7§ S b AN b A gA &b gad so dla by
o 5 ART I o1 R8T o7 o 9 THM dre, THM promises 3d ¥ BRI 3R $9 Fole
# IHI reflection BT, <fe YT 2T BRIl ¥R, doic U @A &1, §8H ARl &I
SEflel R g ar o)1 Bl A g e Q1 dave | e 8 Al

HElGY, qolc Bl S@d} U o J81 € fb v & Yeqe &l WeR 31 T8
21 M AN & 9T corporate sector ®I AGE &R @I d1d & &l 81 39 WIR
7 corporate sector P $F RI HRIS FUY Bl BE & Tl WIR TWIg Al W
concentrate @)= @I o, fY | corporate sector TX concentrate &% &l T

TeIgy, 3, ST Ugel e dTl BJP % Ud speaker &' I8 o {5 fake data
T 2 2 W, ORI g @1 uar € f6 @I fake data <1 ® QIR R dRE 9 fake
data HeTrl ST €1 I8t d b wad H WS BlbR AT $IYS W A dledl
T ¥ g MR B wRemsl B STe-arelT data 3R SIS 3fids iy T E|

...(TTE)...

it IURTURe: AT I AIRR A S, S SiT ¥es drell &, 98 Unparliamentary
21 MY FUAT Parliamentary W& &1 81 & N |

2t g TIRR AT 98y, 3 &1 W I TR Bl N8 W I e AT
ST |

HEIGY, AT-3TelT data 3R STel-3rel 3fids {7 MU 2, e erd 3
economy &1 St slow down &, economy @I il slow growth &, SEa&! F@i g
R B universities # 3R WY g1 7 B €T €1 AR, 45 99 H Ugell IR UAT g3
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T fp o & N 9 21 59 < # 3@ 3 BHIe ol BPL @ fore # add v
W R

Bl ol ® fb UPA &1 SRR o U fbar ok o= fban| # garn =mean g fb
A IO ARBR & B9 10 ATl § 14 BRIS AN BT BPL @ @1 & A1 F I3[HY
BPL & YT | $UR & @1 APL & XxaT # STefl T | 3777 3717 %8 W' & & taxpayers
g¢ &1 Taxpayers @&l 9¢ €, H IaM1 =Edl gl TIRI IWBR & FHI Al $H gY
9, I9 9HI BPL &I Y@ ¥ ISR @l dl APL &1 X@1 # STl AT o, I9H BRI
taxpayers ¢ €1 TRl & forv Rras o 9, 399 AR Skt 89 & BRIl U9l
T B ¢ 6 BAR MM # Ud @ gel SRl o1 b R gerei, wifehd sme
T BT ¥, b1 W § b TRiEl 1 gt | v Y o =T € B corporate
sector @1 R W 9elTS 81 I8! © 3R I9 sector dI T 1 WIIST UgART S
JET 8, 98 TRI§ o & WIrE F beldl BRP Bl o W&l 21 89 59 ¥ b INIE)
@I E1, 9fcd corporate sector & Nt ®I Ul I8 &1 Inflation &1 A1 H{E el
g T 21 fpT R dve @ 7EWE 961 €, SUST IgAN ol qREd o1l 9% 9w
QTS BI, T 81 AT 37 3R a4 Mt essential items &f, Siotet 81, USial 81 A1 49
Bl WEME O avE 9 AN § el 8, SUd (AR H 3@ Al Blg WIS Bl AT
UEIhR AT [HelSY iR SiaR-HaR UR <18 Ugd <8l & | gUIY & SHM H, IS geemel
TS A b &M Fed ¥ MR Y8l W 20 UA, 1 JYAT AT 8 A PT X A g M@
o, Il BAR 98d AN 3, Sl 3fTS1 #31 &9 Y €, 9 99 S H WISl $I ATl USaw,
RicfSY Ty SIAR-AdR R UEd S 9 | olfdhT 3R 37Tl HEs & Rac® iy &=-
U PRl B, A S9P HUR oSl axATS ol &1 9 students, ST TRTee ®Rd T,
ITh SR e SaR-Aa & T8, afed universities # W gEHR MfeEl SRE$ ST
&1 TR THRYH, i1 T JohY H¥GRT X &, S=i dren o 3 Mol AR ATt o |
SHP 918 & AN d§F AP el ARA & oy fred Tl

R, 3MST aspirational India @1 91 & BT €, <fdh & S8 I§ o &l &
fo ®El Mt aspirational India fa@Ts =€t ¢ <=1 8, d9fcw a® fUod da-oE A« &
suppressing India, unemploying India, ST3N-g®RI e, TR &I Aarsh sfear a4
T E| 3G U BT © 5 1824 AT @ W & Wl §AR JAF €, SIH 30 WE
A SaraT employed 21 39 S & 3 BX AT AT SRISMR &, unemployed & |

AR, # UHIE W HEAl ARl gl F BIS UhIE B a1 HR IET oA, H
<@ T o & WRIAR 8RR UdbeM W a1 &3 @9 {dar S R8T &, R derd
8 REl &, R¥d W S weidl 81 21 €, S99 I8 ol § & foldd T8l W
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VAT 1 & T ' &, the State is running away from its responsibility of funding
higher education in the country. TS university & B ¥ dlal ST <81 © f& Mg
AU G B BT FRI| AN SH! BN gl o &l 8, fiw a8 918 gRed &
B g1, 918 <Y B B 81| 59 B $9 W URICE &R €, d 89 W € SR
S &1 98 a1e SfareRdrd A8 JaRicl g1, e sar ffeerar seenfian FaRid
TR B eI g8 7, el ofgl BEll 7 fedey 39 W ufeee fhar € 98- qEf
S SR R enfedt € g sxars 18 8, 9fcd ihd 39h SUR MierT Wt aRuT
Y B AT T T IR BIs YRICT PRl &, d Sd A-3T T $olla Y
IT AT S IET 8, ISP FI-T4 9 coin fHY 1 IF &1 S AN B B qQIay
¥ Race TRIce &) @1 2, ool SN e Aol $El off I8l 8, SH Uel -erel
AT ST IET &, DS gho-ohe I 99 & & 21 I8 9% o gIr 8 fafwex
ArEd o i A1 & b SaERard g% JAaRicl § I8 S gho-gds N T, U
af e w1 AIRY | SEd 9] O S drfedl iR MR W dd} university #
ITH Ufel FRA & Y ug= Y| U AremaAradl B goig 9 A o d_E @l
wWeHed § W2 8, i RE o1 diversiona tactics 1991 Y2 €, SO UHSH ATH
2 fF 32 gg 98 & @ T 5 2014 3R 2019 & FF@ & <A W BH Rofe
f promises fFy &, f7aw +ff ae fPT 9, ITH ¥ B W R®T S B U T
3 B I8 I TR 98 WY Bl, THIR! 8, TIURIR &1, 3 <9 & ey o axE
FT RGO HRAT A8 I8 ¢, O dRE 9 89 @l @ attention divert wRa @t
PRI B Vg &, S9Y ST ST UhSH AT gl

8ISy, WiidhedRd Jdex # fhamt & 1o arie ey o, 89 W g9d! S |
2, SO 3P NIQ UHhSH A6 8| 39dh! S i fham aoer 8, e forw andt
PIs B & AT b 89 AN 7 39T SRNFE B ®) a1, 99 dey & § gamr
=TEdl & b 75 BOR HRIS B0 &1 Ui a1 a1 o1, «ifd S vareey o e
54 BOIR dRIS Y STdl 7Y, 39 W % 54 EOR axle S0 @4 6y 1u) fUwa
goic # Tfideay WX TIcd 3MScel H 1 &g, 38 B9k @xIe U dlet ¢ o, offdhe
S 30 BOIR BRI $U ®H @ by MY &1 39 IR & dolc Bl 1.42 AR S0
@1 YR 2, ofed 921 et oFrar fos Saer i @9 2hm, wifes fseft aR 30 B9iR
RIS T HH @9 fHY g1 PR @ 91¢ a1 §7d &% Waex # U4 few <=7 ¢,
Sl werdl 81 I €1 AT O @l estimated planning incorrect €, I WEl dXiG A
estimate planning T2t & U1 Y2 & AT fR I8 §9d! STl &, Flfdh ST estimate
B HEdl © 3R A AN @d §HY IR Bd 2| A AN Iolc & TG I8- I8 ard
PRA B, ol S Tagerdd @d &I d1d A © Al they are way behind it.
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ABIeY, 38 39 IR AR & B ¥ 10 89IR PxIs ¥ HH by & FR
# wXa RS #, S8t W) AR feAte 9 <@ €, @8l A Fekdl aRd S W g
40 T # 80 BUIR BRI $UY AIMRY, ST 3Pfl 71 §9IR B_IS $UY & ¢ & A=
5 s 39 W 9 TR FRIe 98 HH By 21 Food subsidy # fUsel xR 1 o@
84 BUR RIe UV AU 77 9, ifs S9H 75 B9IR @i vUU short fall &1 3@
wed ® N avE I U9 fear S el g, {Usell aR 8.9 g @RIs edtimated o,
A S9TPT 6.5 R HRIS (AT 7T €| IMMRIR B AT VAT reason & b S9dI 3T
HF U1 o T 87 399 9% SR} ® fb f5a9T tax collect &= AR o, I
tax collect &t fowar 7| Tax AT collect FET fdam w7am, @ifds economic growth
% T A tax collect &I & U1 32 & 3R WA &I T ¢ U ¥ €, WM & South
Indian States 1| &g STE YoUU™ H 4} 37T €, B S8 9849 4l g8 © & South
Indian States @1 B HH TAT & a1 €1 39D 9 T Bl address HIAT AIRY
fo5 amRaR®eR economic growth &H @t &1 &l €, tax collection &H wIT & &1 &
3R 9% estimates § &1 @ T &l 81 &l PR gAd oY I TAR assets I
Y® PR §, privatization AT FH PR G, Al IE Sl A8l ] A AN 7 hedlth
# PPP model @d? 317 €, B d&dl © f& &l ¥ AR 9R hospitals I9 T I
PR < /M airports @ 99 f&T &, A Indian railways @1 privatize #=9 O T E,
ol € fh wer S A7 sreroft Yerd W ge™ RN A LIC I privatize &R S
e A @A IS e P AR A AT I A T w g F
A & 9% W SIHT W8T TE BieT 9 €1 IREGR & 9§ AT HEl o V& T,
e T HA B, I8 WRAR b by HA 8, AR I dold & fb 99 70 A1 #
1 e €1 Y g Al S| € 6 g9 sied f9ER) gl St @l AReR Al o |
P grESE 70 A W BH AR A Sl assets W BT ¥, S institutions build up
frT &, 59 THH AN B R UBA 5-6 ATl I AT RT B Ig 82 70 ATd Bl
TART ST #gwd off, oMY 9T 9999 HR &l ¥ £

AR, # 5 trillion economy & axX # SAET TEI Ao Are T, dife sl aR
fagwex® w89 7 5 trillion economy gradually iR natural course #, normal course
# HY 99 FHhdl ©, Ig 98 Clearly 89 ART &I FHmAT o7 | {19 aRe 4, 9 IwR
A B9 AN 9¢ I €, PR GDP 9 ¥WId AR el 4-5 AT 9 TRHC FMAR &t
B, A1 89 & 5 trillion economy & U Hel Ugd el Ui | el g3-gx Hl
5 trillion economy fewmg &t & & €1 ST T AN # frustration 318 €, SAfT
9 TRE @I AT T I8, 3o ¥ I WX H TR YAt B, AR BT B,
EART TRIG ST Bl HSHM & [IY HSHIS WU FR I8 8 | 3791 Y g Bl Rofee
M €, SAH SR e @l fora Wt IR & oY, g9+ &9 @t & § et e,
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(31 g TIRR g4
IE 31T d1d B, olfbd seid dfed & Rrar ¥ SIfder &< off, 39¢ uer & a1 SAd
g #, AT ST 7 ST Sfad < e, wiifes wedts; Wiwur SR dfe @l e
TE Ferft| .(aem)...

st U HUAT 96 B 99 T | A g, wie |

it I TRR AT T81 TR s ey, N &R AR Sd1 Uit & AT 96
Uel &b, ITb Sl GEIN T ¥, 9 WS BleR MR, IRER did 2 o o g
W # recession Il Y& ®, UG IOl W EART economic growth slow &1 A &N
9o o € & S 7qeie Ris wed o WeR g el ol Sld UPA &1 aROR
off, 99 giar W) H S W ®g UM recession AT| GFRIT WR & AR, AT WX &
economists ¥ S <TsH AHHIE g A8d &I Ul &1 | S9 TgH S8 N aRg
H economy ® THS B IGN, IAA e & NN B B Wt dRE BT UgAR et
g fear f5 gfam W) recession 9« I8T €1 9 39 economy B IS TR A
T B ST PR Q| AT I§ d8MT A1 {6 T WX H recession 9a &l
2, SOfelT &9 8 9l # dekil 9 I8 &, g WX H recessionddl 8T &, §AfGY
dow growth &, T wR # recession @el I8l €, sy 84 SC/ST/Minorities &
U9 cut B, higher education # 91 cut &1, fHMT @t subsidy cut &3, fertilizers
# subsidy &H PN SR FSH Bl ITHT Sl U1 ST 8, SHH Heldl Hel, Jo1 o]
g % 98 99 & fIg U 981 21 I A dR-aR Ped &, 99 AP Ued 5 Ad
G BT ¥, 99 A {B T8I X U W I, 99 TEA I IR-GR FE 2 o fF M
70 Al ool fhar €, 39 5 A H 8 B9 AR dle ¥ bR o, FAY BH AN Pl
IR 5 A IMY| S dRE ¥ D! Ad b 441 g8 e 2 b gimr W o
recession 9el I8 &, $AfAY slow economic growth & 3R 3R &H TN ekl &Y
R €, 3R inflation €1 X1 €, 3R #EWE 9% X! €, dl AU & Ml Pl Al A
PR ST | 1 o7 & o 3 gAd & T8H WR Ud WU R4 § AR g9 & 9IS
SId PR SN UK ©, A GEMES Ged € | 9 B SFdl IRBR P RE o 8 T,
a8 IRIE A WRPHR F & BN | A fhaar W Al Bl VSl TJeEd gar o, e
W aues Reams a1d &_d 8, 3Mud Rgems URice &vd €, SHdl SRERl &8 o)
gl of, Afd S |9 Regwarh 2, 7 SRR A & S/UeT B, IHIE B, a8 WBR
AUHT Bl A WBR AR Bl |

7 39 SRIE & WY AU 91 WH BT &, (b 99 AR Wi e s
q1d N, Sarg N, IHH BH T economic growth @I tackle FX, IH WX I S1AT@
< 3R S9d w1 # S revised budgets 3R, I g9 THM aspirations &1 include
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AN AR T P TN IE RN 59 SHie & A § U ad @@ aRdl g,
g |

it 3o yay Rig (71 uQen): Stwufd #eElgy, # 9o & 9Hea # e faaRr
T B b g deq § @er gan gl

SUFHIURT HEIGY, YIRA ST &1 Fad faenel dAreditd <9 ¢ | faene dredite
A BF B BRU YBl W IET ATl B D dRE DI MUY B, IMHleg 1 ISP
e 3Md TRE @) fAfggay €1 fR{fdgar 9w & wWR W g, qW 'R WK T, G-
UF P WR W T, &89 d WR W & S 09 B DTS, UEAT BT U A1 A
PREB FoIC YA BRAT AT AT H U gAYl bRl & | # srexofian = w3 S
B g <1 AR & (b I T8 THR PN, gHE P 9gd GEGRl P A IR
AT & 3R QX AR BT AVETSNT P, SBT3 Pl 37U goic H FHIIE [BAT &SP
golc # URd & A &A1 & U g8 T $9 WA § R 9Rd H I8 drel |
a0l & [T gB T ®E A B

Hd I IR Fed H 39 golc & gRUEY # g9l Id I8l ¥l avg & f[JuR
I I B WX fqueh Aot eriel @ doAEISIal & A1 39 g9 &I ATAAT
A P 8, b MR 39 dolc &l TRl & Y <9, 9 89 dolc d Th HEI
SREPHIVT o 3T 21 # I9ic & Aidhs & UaT DI S FHeT a1 URdd BT, aAfdhe
goic # e S AFAE Uel 7, 9B § Wad & AW O] URgd B Bl YA

BT |

JaueH # P &= B gal GRS FIAT A8l g1 8 @l S & B EART
ARA P TeE < € SR ol | B &= H 60 UfRE AR ISMR U@ $Rd &,
b SiaT S BT SIRAT PV 21 AT PV &3 F Aol Al &, 9RA DI Wl Fga
BT &, T 60 Urerd AT T Siae S &l STRAT U 81T &, S9! ATell glerd geRe
2, 9! oRfe Rufd YRt 21 Fa1 # el SR WY S & g a7 ol
IEM GDP growth & dg¥ # ®er o f&5 GDP @I 9g <& 8, ofthd I9adT growth
rate Ic &1 & | 31 growth rate e &1 S G =M g o1, @ growth rate
DI HRF I @1 ST Fdhdl €, 99 99 fear Sy, a9 & see 7@ & o
D HAAfRT gl uSTH AR Nl & HIefod ge™ & fofw @R @t savings d@rt
ol | S &5 & o o Surg 'R faa $=5 S A fRY € 9 g=ft W & orged
fod 2| aifes g & <afed & g & 91 gem, SEat B wfed I, IHD! A
gl A e 9 SR FEe eI A STIRM AN Sl $ V@[ &b AR HRA B
SISt o1 Xe g | Y &= § grfior aRasr & e g Afdd B Ao o &
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fav o HIFaeR AoMg gqRT fad @3 St 5 WRgd @ g1 ST A Ho el
B @l § A AgDh GHET BRAT ATEA] G| AT BAR 9IRA P [BA Bl S Fqd T
AR &, 98 WeRU & G9RT & | 59 Wall, fGAr # garg &1 99 Ml ©, fhar
ISt o & oy S € a1 S dIST SR gd aMl W Held € SR o1 SHS! B
IR & 91t &, dl SHa! Bad i-U g/l # fda St 21 fRAE @ S\t #gd
BT AN Jed Al U T80 8l Uil | g8 sy Bl § il (A b U SRl
@ &al el B, Sk BRUI 98 AU WA Pl Bl ol I Ul 21 TH HH
S BRI a7 HA St 7 ugEr € SR @ <@ H difdl Afed iR SRl Bl &l
H gig B b (Y JARETSH I Bl S8+ UTg a1 & | F qHeian g o 39 uvarg
& AT | AU 8§ gATd WSRO dl @rawell a9, TS a1 3R Id AedH
A EART frd oo el &l 31fdd o e HERU & Ah T iR o9 9 3Ifod
A UK BN, I 98 B bl [l BRI

Teled, MeM & SIfaRed gax1 S w9 HifaaR] o far 2, ag ol fear
YeT 3R fHa I & da¥ 7 fhar g1 S S &1 S 2, S Bdd Sdrad sl
2, 98 Peal Al BI) © 3R 98 9gd Sieal WNWE 8 SN 81 S9fely e R gd W
I SqaT uRagd 7 fear 9w a1 feam! & S9ar W v T2t el urar 21 sxfifee
TR Yot @R fram S, o IhoRe™ @ araven enfl, SAd Aredd J gRagH
fopar STom SR gER fHam Wigdt &l SHS! & qed A Sed] oigl del W ISP
GHS Bl S qAT ST e [Helw, g8i d URgeT $Xdb S Jod Bl U BR qebil |

AP 3T TP [STel H T IeTe Yeb 3IR el AMSH R &I & | a1 =efell
g U-ESIS @, 91 gerc € 5 By & § 99 g 317U, SAF ATEIH q Ao
BT ISR THel, oifhd TU-seviol & & § 9ad g 98w I8 © & faa) f &5
¥ BIS W B ga TR AT # T Bl {6 gl-gewieT 98 R Waisd B} AP |
# YU & BT I&TERVl AN & YD SHM H BAR & H Wiewar! Ha @rell T o,
AP TR &5 & T 9 AT wEn § Scnfed g1 o1l Ao I gen fh aw
PRI &3 &l Wedar! fAd off, 6l ad 9 ds@sK Y Ald-al A dell 3R
AP 916 98 el § 81 TS, Rifh SHBT T T2l el urar o1 | dfh I8 S Ao
TR fa #30 St o 31E € - U f37alT, U Saured | afe v 57a & to & vad
Iarfed ehft a1 SH¢ MR R 99 ol § thlgei Rnfud 8 gahi iR S
WI-SSEIS ®l Y 1AW dedr J1dd e | S9d 91599 9 4 vl-sswe Y |aisg
BN SR Al B W STH B BT AHPRI Hed U BT |

Helqd, Ml IP B8H S, Ued 3R Jad AV & & f6AM a8 Feara &, il
3T BT IATGT BY, TN BN, oifp saRT fog 4= St 3 T vy g o §,
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f5aF mregm 9 g8 0 e dearm, S fostel &1 SdeT s | fasiel & &=

BT Sl ALIRAT €, IFD YT § AR (HAH 9Ig AED a9 A ¢ | SBi+ UKIa
e & fo fpamt o S @rel yfi €, S8 @rell Y R 3 4R o1l 3 Wil & Jeam
A ISrell @1 Sares S| S fASTell 9% ITIART B g, 9 TS STIRT N AR S
AfaRed fastelt 8, 39 faorell @ e & A9 9§ WaR @ed & fag IR 21
98 fa ¥ 7€t €, 99 R fopar Wig fsrell Scued & wu # ff g gfan # fafea
B, g g & A MG | gER we WAl Sft @1 deg © fF feamt o oma SR
P 7, Bs AN A 39 W U Gl 61 © & 59 BN [Jems g 9 g, a1 feamt
B AT f6d TIb A IAF B2 PV [P % b §F W EAE B AT I
eI BN | 3R Al B R S PR 8, Al By & AR W A o g

T ®/Y IUhH DIl US|

[SURHTETE (ST. AR Afedn) ForvdT §v]

PN & AfaRed Wt fFAH B §B T O M ST IS AR 39D 7 &R
faa = St 1 faweu fean € o5 fra et R Wit & A19-97e A9y Iaare
I, FADC U I, Y IUET I | I8 T8l W el Hifd BT W ve @rebl w_ga
fpar &, S AgaR Wig €, S fag W SIS IRgd ®F TS © 1 Se qU TERl
P A sHIE IS Tl § Rfud o= B IRad S 81 g9¢ qaegq | fhast &
sfaRed o ura gFft iR S9 ifaRad omg & #reds ¥, Wl fhar & Aess |
EAN e WSl @1 I S 8 Fadl!l & | $ad @, feaE € T8, gR faa
#H S A Q¥ B S & Uid S AR gfesdi e g, a9 AFadn w1 [y
wRed & & # ot fe@rlt a1 21 YW A B 9gd TG B ©, A SIS
ASHT BT Sl AH 8, SAH] IS D AMaTIGAT & | I8 AHSH HF Maeghal 8 o
SIS IS T aaeae 22 # o7 aRaer & a11ar g, 98 arior gRaer € 3k I
oRaer # 9 9gd 9 V¥ URAR < ¥ f5 99 uRaR # R R @ MR e
B! GHERT B oMY, fHdl @l BIC @l SiURTE Bl SRd TS My, &A1 &l 89 <gax
Bl S, fHl &1 $ex 81 oMy, f& 3t feedt w9 81 9y a1 fof @) o @R
P PIS IS Aol B AMATIRAT 81, T dRg &1 a9, 9 o, IR g BUT Pl
LIS Bl, Al TRId AGH BUTHl & | g8 AU Ja<il P HIEal &, AU RIS
B BT T | AR AT € fF R W U o U B, 1 # U Ul 1 ettt
PRI 4], IFH AT & Hg § TET I A1 98 YIS W AT 7, SO S J@
2, U TEA-OfaR 99l €, 30 IRA-HIS d9al ¥, dfh SUF w1 H I\dT uroft
A =l SIar € SR ag W HIe Bl S & | U Afdedl &y SIgw Al Ul




416 The Union Budget, [RAJYA SABHA] 2020-21

[ s uam Rig)
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gS ¢ ol g9 goic ¥ Wl U@ TR AV S-S s wnifid @R @ 99 wEl e
Tl ..(TT B EEN)... 39 -39 Bl & JeH | I B9R W 21fdd siwfer faaRd
B ST SR 9 A A 1% surgical equipment I g TR e Add €1 TG
B, Y e wes Ad Y| Fael s & 8l S99 RIS A B IR F oS
& fog e fad w3 9 oA golc # fIRE Suy @1 uEgE B 1L (T @t
HeY)... RN SUT & AIEIH ¥ WRd @ ST B Ui d¥E @ vaccines 3R 12
e P SIRAT A oS B ATHd < I 2 1 'R O 73 S 9 e §oie # fve

sfear &1 urgu fear 21

JUGHTEHE (ST. AIARRIN SAfea): 31 S, F99 YT &1 I8 2 |

it 3ot wag Rig: S five f$ar @1 it sea fvan 2, a8 991 Wxa e
g, SR ¥ e § 1 89 | S § o S %@l 81, 98 <% ¥ SfuAl SATET
IRTETH T UTUI, S I SITGT J8a) axid & a1 HY YIY, SAfT 39 dolc & HIETH
H BRI fadd #E S T WReT @ @7 WA, WY Ve B AWE R aR@Eigdt 4§ faw
g, T 9 < H ST SI1ET ¥ W6 GSRIAS INEH § 96 | 79 §o &g o
o9l B & & Rl a7 #43 Sff  f6d dX0d ¥ AFER eI &I s gofe d
FAAY fha § SR IdT I8 I qHdIdT 9 G-I ©, S § 39 g9ic & Iy
TSl § 3R 39 Ioic $1 THAT PRl g

it garg Rig aremar (USTE): ¥R, $9 golc IR 9gd AR financial wizards 3R ST
g8d IR FEASF] 8, S o faar v fay g, a1 # wean g e S s
et fam g1 f=ll 57w &, fopefl o7 fquer & S| ¥R, Hifs #X U <89 9gd
G

STAUTERE (ST. GIIRRY Sifedn): ©: e €1

it yarg Rig arotar s dre-s: fie Ry §

JUFHTEHE (ST. ARV Sifean): afey o fFe § ®1 SR
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SURTHTEET (ST. AR Sfedn): I8 #X 81 H 98! T
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it yarg Rig grom@r O § Py dR W) AT gone &R feaE o) argar
2l
JURITEIE (1. AR Sifean): [edd |

=it v Rig aroman AR, 39 A9 Ugel # I8 A Sdq Al &, (b e 6rel
#1990 A oIdHY AT dd, 30 ATl H THidedy Waex &1 S Sierdl # IR o, 98
30 TR¥E ¥ HH BB 13.9 WS I8 AT &1 3961 Adad € b 39 fUsel 30 et
# qadleT 16 W B g8 € 3R orll off 42 T employment fegwa & irat
# € 2| Wiral @t S gF6H ® SR S employment rate €, SU@T 984 Bd 7, AT
T8 W IS — B U] 38T B Bl BN P &1 & SR al I8 IR g
T & gAR) S ¥RA dec €, SABI W AlGT e dahdr 22 @), # ooy dR W
SYH] I qAMT dedl § b I8 S TP dee ©, for - fUsd 60-65 Al I <9 A
A SAET Beige 61, 98 US|, BRATN 3R dve JUl & BRI € | Il 3T
T F FUIE B T ET SRxd © | BIge e 9 # F81 [ORe dRAT ArEdn
g fRY IR W 4 4S9 $1 &1 qqr aed g1 U # A1 98 B 8 g © (b
ST Bis W SR &1 g, fhda &1 g1 {har T8t o1 amedi | 89R Ared
o WH & 916 Bl IELTS &Rd & 3R PIs 1Sl Bl 9N 8T 8, Bis A fer
ST RET &, Bly Jollels S T8 &, s JRIU o 8T & | W, o A vh el
gs, SUGWRde Sff, § 3udt fRy ea oefid @) @Edr g1 ve WSl gs, o
S 9 I8 919 9418 & B AT FaT ARG Uoiel 3799 8) J9DR, U STHIH IR,
R &9 A 9 W61 WR &Rd €, W bl ¥ o I8 21 Ugel e 9§ 37,
T Y I, 39 SHIE B AEe a1 3R g gUDl BIehY 98l Sl US V8l ©,
Faifer 3T BTerrd T & fob ARt =8t firer o & €1 89 9 & AR Sisay o2
&M T Bl SRd & | W), Mg B FERE 7 e wel @l {6 o ue A
# 27 BOR PRI UOMG B1 Xd=g <2 & dEx 47| Brain drain 41 €1 R8T €, AR
SNt o *2 2, 'R Sfded off 2 €, O gAR ve-ford Ao €, 3 9w sigaR
ST ¥2 €1 So, the Government has to seriously think over this as to what has to be
done. $Hd AT H IMUA IE ISR BRAT A8 & b o g9 THidear A &,
98 3% WU ¢ AR goic # Al S Tllhed gg, a8 Hl dasad Se-Ur 9 wRede
8% © | MaHE B, A&l Sl Bl TaHHE B UH AU & b S Sae bl SV | I8
Igd ! 91 €, IE I ARV | 'H TRAC dic wAr 91fRy, AR 99 foy o9
TP fTgEM & GWhideeR § &9 A & [T &9 A HH 15 IRHC P! increase a1
31Tcl, 99 dd BH IW I T X U | B9 99 feat & 9 €, g g fear
B! gg | TS 981 F BT W el & | BHR BIC Wi Minister of State for Finance,
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S fedmaa ueer 9 € I8 99 8 wife wa ey after s gt &1 99
TP IOIRY AR GO T & aR F €| R Sfl, I8 § ARy g 8T g1 M
BN HINY 6 IR < & f6am, ST ura gahs a1 S99 A1 & S arel €, S
I SHE R Wt BRa €, e Bfel ) 39 e ¥ G w8, 9 W R
FRAT # g[S 8 MG, A1 SUA Id! AHeHl d9¢ Addl & | IFH g Sl AR
41 g3 €, 98 BF 9 PHH 150 AT @1 BT AIRY | IHDT S UISH ©, 98 HH 9 Sl
BHT A1y, T 8ART S99 &1 ), 14-15 &ed Ul &, S la-de gRT fag S
& minimum wages & aXTER |l 09 81 © 1 RET €1 SFR AU AT 7'l ddl, dl
fx el $fear 7 a1 &9 g omu o IE @ ww

X, 9 NSSO @t Rule 2, S9d o9 $f$ar @1 i consumption €, & 8.8
RAe Wel gfear # fall g8 € 3R food consumption 10 WR¥T - 3§ €1 3R
g8l U1 g, a1 food consumption ¥ g¢ft iR SR fegRa & SN HArforat
S IS W 1 U | 59 |1, # HeA aredn g & S Food Processing Industry
2, 39 W Ry s Y| 98 weRl & Felve’] @l goid figedd @ w¥el doe
# S T1fevl SiEl UMdedk B, 981 sl 8l dife Bl fhad tidear W &Y
R TEH <rsH Haed] § B G |l U [OIRT Y |

W, TS WY § uoe @ A9 feAed T@a dEdr g1 s SRk
diversification @1 &1 # fegea & AR § Raawe H=A1 a_dr g1 g9 paddy
Ble gEd 2| ..(99F Bt §)... W, paddy ¥ WKl JHAE B & 21 B9 maize
D TWE S I8 T TARY TORY IF ¥ f Tae it $fear maize @1 faviy wuid
HY| 3N I8 Hb bl FUIC B, dl Uolid 39T WS SQIu| $qdh a1 ),
paddy @ t &1d €1 Chief Minister of Punjab = faRivex A1t Ared & forar & &
9 BHRT S I dFR 99 91T 7, O 8RNI 9eqMT 8l 8, Fife I AT I8 dEd
£ b UoTe SR 8RN & fHa WRIel & 3 &7 %8 &, 9Ty 4 5% oy Rrar
21 W, TR o 98 ¥ f& s fHae @1 ufd tes 2,500 TUF W oA 3,000
S0 T6 B @Al &1 o9 RgeaE # paddy o IE! ¥, 9@ I & ¥, I G
3R 3MMY paddy WX 100 $YF &1 999 Yare &7 <, df fx a8t &1 fam fdeqa
T WRTCl &l ST, I8 § usl favar faern aredr g1 (W @t Hd)...

qrey #, FAR WIS, I@rad e JEf 99 gV 2 Irad S, g9 UE aret #AY
ATEd, A el Sl & M W TP s AISHl J915 3R IFH A0 B: Wed 57GS
D, fp 91E, MU Ue B R B A | (aem)...

et wifeRT w3 (3 Tois Rig oEmEe): 91d )l §
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PR QAT B Py AT Ul MUAT TR IMUB] &A1, TSR 7 USIE BT uril fora,
I ST MUl aRT 37Tg, Al MU B4 18R Tl faam | 77 IR € & 3y g
BT |

SUTHTEIE (ST, IR0 SAfEAT): dTofar Si, 319 39 AT B |

2t yarg Rig aromEn are d, 7 te & Redwe € 6 g & food 1 34,000
HRIe BUAT Iedl 7, RTH 6,000 #RIS I & IX H 15th Finance Commission
W 7T € 5 a8 USE @ QAT © 1 STRI S, A B Sisax ¥ oy famd €
3IR 31U BART g8 ®I Wl B2Y & IS BT 6,000 BRI SUAT HUT B STeal QoY |
B terrorism & W &€ I ¥, B9 drugs ¥ W @€ @ € SR Ul o} fRga @
WER ¥ BART TS T8l g9d1 & | 3T HUT BN, AUH! Igd-9gd HevdHl | I,

agd-agd Yihar|

SURTHTEIE (ST, AIFRTIOT Sifea): i Murel AR Rig i, e ©: fme &1
AT | AERT T oISl B R T €, Wife |re 39 99 Relg 891 8, g9t
Jft BT FH SR BRI

it Murer IRTYT Rig ((MER): ST[WTET #8icy, 999 Uga # Te #3 off &R
fag #30 ST &1 g=yare SR AR & O S Al | goie @1 fawn S
D WRE U g IR T8 TARY spiayaven @ Ife dg &, M W gHd grow
BT T

AEIGY, 39 Ioic § S Aad ol YlAgrsed el 37 8q B8 1 B9 <l
2, SUfeY # IS g=IaIE 1 | 39 Ha SUIE] P R 4 e W 8, i g9y
qa¥ g1 SuAfH 21 Hife fFAm o R oy, R fham, Wiy wvigr & T8,
Wit R arel & TR, Wit woemeRd R ff SE @ ge €, SN g Sanes
8, A9l Iced B, 37 9 B v gfie # omw &, arfs St et ShEY '
3R IBI A R[AT BN, I BART SHFME! 3T flourish &R A< &, 34T &
Siel €, 981 W e, Hifd S S geic B AR < # T &) €, 89 uRkEH
<3l & Ahe & wU A WA B AE PR Yoll, ARl AR AMUR TR JERT goie
A €| BAN S BT IRH I FR B, TARI AT IBIT T §, THART economic
AT R €, S AR I8l 30 BN g9l A Fell 31 T8 &1 8F SHBI U &
d T8 ol €, % Ul & g IR ANl @I seHime RAfT Bl 9erd € iR yoiaral
AT Pl FEM DI BIRR PR &, NP Tl A H Bl A 1 b
g1 TP @RW Yol BT accumulation T BIAT €, SUA I8d 1 RISyl AT AT Sl
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g, S 9T B B H fl TR g9ie BT e U @d 8T € AR, §9R I8t
10 BOTR a81 & Uh JIAT Teil 31T X8l & b sHH! shiAiae yavey stable €, foTAd!
T WRA YPMME! BEd &1 &F Ml Ta H employment @1 9@ R € o a8
employment <&l a1, g1 employment 21 fTefl, 39 W IISMR ol 81 gal,
Afd M 519 Tfa # STEdT HRA SN Al AUB W AT BN b TE HT e
T Ifod employed ¥ | 89X I8t economic system # §AR T 984 g% fagam g
ST S 9 el o f fRegea™ @1 @fed o9 S 9T € a1 98 employed BT ¥,
AR I8l unemployment problem off &1 =181, <ifer 1 uf¥esdl <erl & foaReRT oM &
Fed it gRRefal cumsy g8, SUd "emd | FEl 9 det g 9§ 3w Refa
3 TS| ST T g BT eI PIY, Sid 3T g & 96 o < fob afe agf
Tdh SR @I population &, q¥ g # fFa=r i Icared g1 €, d ofud H dfc ax
Siigd @did SRd €, S W BART &9 T81 odl 21 9 Tifg # Sy, e gw
3T ST 1 919 < &1 8, 9 S0 T TGN & R 8, UH-GER DI Maegahdll
B R B & g a1 &1 S0 FaRen d g # S U7 B €, 98 Qe e &
dret e # dic H) U H gl vEd &1 S & Bl ofael I drel AR | et
219 T W M B € R W B AT &1 BF $H economy ®I ignore HR
g1 § U SareR0 oal g b o fieel & i B A wel Siey, AT @l Ao
DI GURT B FHAT 8, Al P BRA alell, dIel PIe drdll MR &Tel a1 arell g
g BT 21 o W I BIS WE et 71 Y 9 9 f BAeR &1 S 9gd a9
g, AIC AN BT B FHA &, Afbd P P dlcH 968 Bl 8, Sl IR gAN Is
qoell IAed H €1 39 99 =@l DI erl-eer dic & @ &, e g9 dri A
ST & M TR 3Tl X QAT 1 3R &H S9d! ShMHdd RAfT B STad HRA
B T PR €, A BAR ¥ B automatic W BN SR &F Yol bl TRE
TET S| 89 R AT Bl U A bR FUW g Abdl |

AIaR, SISl ®f 91d 8Idl 8, 31T 9drsy fb 70 ATl & 89 @Ff 1 39 W)
G BRI BT B golc gIve [hAT B S9 goic &I UHd Hel a1, % 50-60
RIS AN db B T 8T 21 70 F 80 PRIS T g H I8d &, S9P HW Dy
guTg T2t 8, SSIft & STuc Bl S9d FUX Pls IR 81 2, SId Hu¥ inflation,
deflation &1 P 3R &l €1 SABI Siad AT Ifd 4 9o Y87 81 3R gARY
dra 81 &9 ST S0 Fael Bl 9R-4R establish &Rd el A, @ G Q™ B
economy ¥ lower level WX ¥l |e¥ STET il SR g @ gy B &1 R
a7 H8TY®Y 8 €, 3R economica term H <@ A1 U {5 gAR FET HH e
H Af¥rpdd g@ @ UItd &I Fawer g o | uRadl Sl 7 & f& The more the goods
and commodities will be consumed, the higher will be the standard. AR J&F minimum
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consumption 3R 3AfeBad Hgfte & Faver g1 R fIa e-a¢ H8lyey 8U &,
MU T & P o SlIfTg, HEMR S &I of SlifSIQ| g ¢ a1 H gy, a7iie
Rerfer #, Tad=ar wiftd & 91€ <91 § St ==l gt f af¥@#t <2 @1 the more goods
qret RAgid R S, 9R I81 economists 7 faxTer fwam o f& If you want to have

maximum satisfaction, you will have to reduce your wants and increase your income.
At the equilibrium point, you will get maximum satisfaction. TR J&f AT T FISTT
g1 AIfey b S ¢ 39 9o # fe@s © W81 § f& Mg B aR® S, Md b
AN @I SHEM Bl g3& BT , $9b g § ggel g o @3 St &l g=ae
AT &1 &F AR BT Bl T Bl 97 T F A P UgR 9w 7 e @y |
< # Unemployment Sl o, € B9R a1 ¥ EAR! gdhAMT settled off, 1 &9
WA gHHM Bed 8, ITH Sl BT 3 &, Sl fapfaai g &, F9e § Folel I+
B3 &, IFDI BH 3 bR dcl, SIaU BY, Al B9 AHY SIAUHC I a1d R Add
g1 afe &8 gon, U9, eRen ok &R W g 9 SR S #1 FEl 6 U certain
block & 50-60 ®RI¢ A SATGT RN &I Fraam &l e Ui & 3R g9d1 gRomd 98d
T BIAT| HBlgd, a H S established employment 21, SH$ AN BIgHR WX 4
AT g 8, bS] WioM off 2 8§ 3R 3N Ush ¢ Ul 81 1§ fob emu |fe
faeell # IRY a¥d A Sfiaq adid & foT =9 & v te a6 iR a-% &f
25 ¥ 30 BOR YU HEMT @Ry, oifdd a8l 5@ Mg # o &, d 399! &l &R,
9 g9IR o Sa g1 dqgfte ok wifa faerdt €, oo faeel # sav st  +ff 391
TEt firer Ul €1 B9 Ud U AT 991 /T €, IS faRta Tia & @, T disguised
unemployment @gd g, 39 disguised unemployment &1 BIS&HR Aidl &= & forg
qER AR} M- TS 7 I'd € R v fhge Bl 2, R wen w9
B 21 ST gAR UeTe #3 ofiR o #3 Sft 9 aore @1 gfear faan & & g
B WE of SR SR Ta & it & Rafa & gy spft i 39 99 & ol aoie
#0919 T, RIfE a8 Y- W A UA FH 81 ET 8, Al TP A B gHEMAT
DI STAY FRA & AT AYD! fh=1 e a1 82 Ud &R population &I Ige H
& g Aafs ag 4, 5 AT 6 PRIS BUAT TG P od &, Al SAD! JaRAT Gg& &l |
<fdT TH R population ®I employment <9 & folT MBI 10 FOR, 20 E9IR
W 25 BOR d% $Ud1 @ &A1 g | 3 uRRefert S <91 # et W8 € ST a Araas
A SN BT M 9@ ARy iR ST & MR W B9 S P STAT IR Ahd ¢ |
THRWBI Yoll AR HI Saed B &H bl Al AU AN Bl 100 TR A el
B Thd & 3R T B SHHME Bl Sdoly B Tbhd & | sAfT goie St W Bl 31y
| BAR HEY®Y €, R AN €, A1 B8l 1 Hel 84 Sl GReHIvl Jaal TS|
RISy, 3Midhs 9gd & &R ¥ gIg F 3@ @ & Dol ¥ g7 W& € & @l sridst
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IR F 9T 8 2 P 39 9o, 390 °UCHI, $9hl SINU, S9a! Y, sad Reiee
F1 fierar 22 oifd Rofee a8 a1 € % oFTel I1at &9 @ fi St ol W =l
S B 1 g9RY S SoiAAe W 2, S TN & S HId B 91d 2, 98 ot &
TEdl 8, S99 i uRadd T8l BT €, SAfely el 9 Hel &4 U+l A daell araq
3R q¥ FHIST & AN b IR B B a1 Bl A1eg| § YH A I&TeRU § &
& b &9 T S0 9T gelres § ugd o, Al AR difedr Sff 9 g B )G €
ST far o {6 519 a6 w1ig & Rf T81 GaRAl, 99 d@ o9 3 Rfd 781 gara |
JE! AT BAR URed dearel SUTErd St Jiied Al & 9 W Y| W), J31 AS

g & 1962 H SAEEIG # |AYR DS 9 A1, A UlST STATeRdld g% Sl g8
H s T2 U AR dAifedn St 59 Raems oS 91 89 M 7 S99 Yol 6 oy I 4
TH]I Y8 © 9 dlel 89 <A}l 6l %@ €, fRY A€ B) We €1 ' Q€ Bl wHE
T ¢ P ag NI T9d § R 89 S 91 2 €, 98 Aifd 98 B, o W < @
Ul BRTT| 3o <RIT FHTSTare] & 9 R fha= iyt a9 18 82 a=yare] §49 s
, FHTSaTel 99 TS, U7 99 TS, 997 99 TS, offdhe S MR Fifd iR Rigia
I, IIP! BISHY 8 T URTH <9 B dsd W I I8 & ST 3RT Th I8
2 3R gema W & 5 R I8 BN @ oy S SR &) 919 Pl off W&, e
Th Pl ISl B @ T @ L, A F SUd In d =g fF G 63 S swe
=it 7 fopefl U o | oFR 5ae e UST HRal ©, S9d (oY M aga-Al ATl
¥ R @ gawen & 21 Aok T ¢l IRl & 8, 99 fhar g, Jfe amer i
production &1 I8T &, S9®! marketing @ i3 aven Faf v # f9grR &1 IR
< el gl ER 9§ Sgm onfe @ T8l €, 981 R b $N g A 981 R Fad
SgIE] g1 YT Bl €, #erbl UaT BIaT €, ¢ Ual BIdl ©, olieb g1 Wl marketing
2 & T8, fPuM R W @) J97 gl 21 R ' Ml @t ey et & A
S19 d% & $9 diSil BI purchase &R @1 SaRAT Fei 31, SAG IR & AR A
S el WIS, q9 b IqD! economic Rl A Gerfl? By a8 da oilufaal &
BT H T I &, FIARAT & T H Al Sl @ AR d=g # feiferg ot s Sma
g1 39 UBR T 99 BRI dvt §, 9 w® & s TE 7 €1 eefl e gfie
It 7, WAt & Ay # HrE ISl B, SAP! & # @ T 8, AfhT SHST ol |
[T B DI MaeH € | #EIGd, § U TERVl o I81 § | AMIG SR St ot
HATer # g #A | R A SRpia SR e @1 R emar| fag w# St A
A WYY # $F Y H garnm of| ([T Bl "l 3y RIv fH ufde <ut @
tourism & T TR AN HBl 3Md 8?2 d oled fhell Q@ A 8, Hgd AR S 3
€, 3TRT <@ 3Md €, YORAF <@+ 30d €1 oifh T gurT el fewgea # € ot
BRI AP Bl HAYd ATl & - 98 © dldied | ...(AHT B 6. < F a1




The Union Budget, [11 February, 2020] 2020-21 423

H 12 TS AN Y A dfed & 9 W ART RE G 84 8, AfPT ISP aN
# PIg fois T8 T 3FR B tourism BT ot € A1 BH ARGiad WIEE $ S A1
Sire @18y - a8l R U1 @9 8] @)A1 8, hadl S9 IRl Bl GIH RAT ©, I
W investment el €1 3y <RIT & tourism AW & M W -9 SR I Y
2, Agdy IRRA fhe R W 2, foewren fawufa faw smaR W g - sy weR,
FTef, geTad, I 91 gRGT Wgy, do-9¢ 9l WEY tourism & M WX develop I
RE €, 981 P! economy I HUR based T T BH AU golc H P HUR YOI
®U I WM ofd 8V % include @Y 3R 9 IRC Bl AR FIH AN | S99 &
# tourism ¢ I Y@ B employment @ gaver B8R, AT 981 WX automatically
STE, 4 @F ol § gw o wid e @i R @ 9 qf-qadel i) e
& fIT S €, 1 9 31U SMavIhAiet Bl BR § BlshY Sd & | SAfATT SHP] AHCHY
T DI WEIRT BT AT TR S| S/ WG & AT H AR gIaAE B gY W

TEUT BRAT §, TS |

TURHTEET (ST. ARV SIfedT): "YH Hag =T - I ST 2 | U gadl.
NSicEIST

PROF. M.V. RAJEEV GOWDA (Karnataka): Mr. Vice-Chairman, Sir, | have five
minutes. So, | will stick to five main points. Today is the anniversary of the tragic death
of Shri Deendayal Upadhyaya. The BJP always talks about Antyodaya as the philosophy
of Shri Deendayal Upadhyaya. | want to ask as to what is there in this Budget which
reflects that concern. Recently, there was a survey that showed that consumer
expenditures have dropped 8.8 per cent in rural India, for the first timein Indian history.
Poverty is worsening. Malnutrition is worsening. And, what does this Government do?
When we are at 102™ on the Global Hunger Index, they slash food subsidies in this
Budget. They cut MNREGA funding, which is a social safety net for the poorest of the
poor. This is what they do and turn to when they are desperate. Further, they don't
release those funds in time to the States to pay to those people, to whom this money
isalready due. Even for their new-found love for refugees, the funding for refugees and
rehabilitation has been cut by 78.6 per cent. They talk about 'aspirational’. They talk
about 'caring'. What is this story about investment in human capital? In Education
Budgets, the share of money going to education, as the share of the Government
expenditure, was 4.14 per cent in 2014. Now, it is 3.3 per cent. Is this how we are
building for the future? In real terms, there is no increase from the last year to this year.
There is this whole new Education Policy, and for that, there is no funding that is
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visible. '‘Beti Bachao Beti Padhao', another empty slogan, for that, last year's Budget
Estimates was at ¥ 280 crores, this year's Budget Estimates, has come down to ¥ 220
crores. We want to improve the quality of education and train the teachers, funding
for the Pandit Madan Mohan Malviya National Mission on Teachers Teaching is down
by 62 per cent, from ¥ 130 crores to ¥ 50 crores. What about Digital India? Another
term that is often parroted, has come down by 23 per cent, and funding for research
and innovation has also come down by 50 per cent. Sir, what does that mean in terms
of investment in the future? It is a real tragedy. Some of my colleagues have already
covered a range of topics, but, | want to further highlight as to what happens to the
States. We are the Council of States. What this Government is doing in terms and
conditions of the 15th Finance Commission and the manner in which the funds are
sought to be collected through cesses —which are not shared with States—all these
result in less and less money. Sir, only 30 per cent of the overall revenues are going
to the States. This basically means that while you try here to have some kind of control
over fiscal deficits, but, you are actually passing on that burden to the States, where
most of the implementation takes place. The overall deficit of Centre and States is
increasing and that will hurt the economy going forward. Sir, the Finance Minister has
the good fortune of being elected from my State of Karnataka, and what is the gratitude
that is shown to Karnataka in this Budget? After years, we had fought for my native
district of Kolar to get a Railway Coach Factory, Sir, it has been replaced in this Budget
with a repair workshop. If arepair workshop is what the BJP considers to be a coach
factory, |1 do not know in which world they are living in. This is part of their sale of
the Railways that they are first focusing on. We have been fighting across party lines
for having suburban rail in Bengaluru. Sir, an amount of 31,600 crores was announced
in the Budget for this, but, in the Railway-focus pink book, only % 1 crore can be found.
What is going on, who are you trying to fool? Bengaluru is the most productive city
which adds so much to our GDP. Sir, in the Economic Survey, there is a whole chapter
on trust. Trust is vital because only when there is confidence, will there be investment
and growth. Sir, this Government and this Budget suffer from a trust deficit and
credibility deficit. Thereis a massive infrastructure announcement. Sir, ¥ 103 lakh crores
was announced as the national infrastructure pipeline, that is, not a pipeline it is a
pipedream. In this, the Government is only putting in Rs 12,500 crores. In the kind of
environment that we are in today, where the revenues of India are the lowest in sixteen
quarters, when capacity utilization is extremely low, where are they going to find the
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private resources or the foreign resources to make up for that little amount that the
Government is putting in for Infrastructure? Sir, consumer confidence is at its worst in
fiveyears. ...(Time-bell rings)... and the largest problem is with data. If you do not have
proper numbers, if you do not have something to guide you, how are you going to
prepare a Budget, how are you going to take India forward? We are caught in a web
of deceit, as far as this Government and its numbers are concerned. Ultimately, Sir, this
is a very, very tragic time. In the Economic Survey, they had a whole section on
Thalinomics. They are trying to fool us saying that the prices are remaining the same.
No, the amount of food is going down and soon under this Government, people's thali
will be khali. Thank you very much, Sir.

£ HHREAT TS AT (34): b g, W) | # 3f1uept sM9Rl & & oo goi aore
W die BT Hiel f&arl # gsel hon. Prime Minister &1 g=iare <l g fd Sa!
@SR #, hon. Finance Minister 3 §vic 31 far g1 # Ugal &o fa9 919 g <&
o1, A1 I AT 3T o ureH ffer 71 UfSSRire tgw o & ad dEl fa ssfhaa-
PRI drell ST 8T &, 3961 U logical argument BT A1ET 3R 9 I9d T4 3R
9 & far IR 1 ursH AR @ ST AT ISP B, S9H §F Al Bl gelaN]
8 %8l 21 § "raar g f& hon. Prime Minister, 37t It S 31 W1¢ R ATd TSR
TFATG AR I HISRRT Bl a1 Bel S Bl €, I P W &AM 7 < §Y,
5 foforad Sfer @ 91 &8 I8 €1 S8 5 fofers Sk @ 919 %el 7, to be positive
and optimistic, S7&F Sl 5 fefer STk Bl @I a1d el 8, SWdT reflection
59 goic ¥ ganl ¢ | slifey § uigH MfRer @1 g=yare <ar § 6 S Big Ted
9 8T At § 3R BF N B 74T Arae & AU Ud JidT T 21 SRS Brsed
ffeex, st ffer SaRwoT St =1 &8 @t & fofg Sit aspirational India 3R "<IeaT
A, FIDT AP Bl A1 DI golc § geaegs (AT 8, 39 [0 § ITp! g=gare e
8| U8 ToIC TP A RI a9l € 3R I8 doic g9 all & g g 3T amgem | gar
rsd e 9 Q9 @1 g drel § SR 9 9 {El Bl QT | S AT HIsia|
B G dld 8 €, Y31 A8 ol & b g ANl 7 $9al YR ISl Bl BHT IR Y
Tfeq 919 & fIv HR @ 919 @ a1 2 1 3T IRIY, TRGR 7 AT A1,
Hap! fqer $I a1d diell €1 # BT a1d 78l 9l 8T §, 14th ®rg+d HRE 3
3R WS B &1 UF T 7

(SuavTafy wEed ol §Y)

Purchasing Power iR decentralization of administration TamId T 8ARI TaHS

AP TS B WX, B U 91 <@l 1 F U FRR F 9] B 8] o7 b fham, snfeandt
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[T SRS TTE T4

Bl B Fl FHE H 9gd a1 died © SR dgd dewl o A & HUR <A ol
g T fpam &1 a1 8Fm? &9 @t 9 <1 € f it Agriculture Credit comprehensive
measures 100 f$Rgaed # - Blue economy, Kisan Rail, Kisan Udan, One product -
One District Scheme, Jaivik Kheti Portal, Zero Budget Natural Farming, PM Kusum,
Village Storage Scheme, Inclusiveness of NABARD, 39 Sa# & @t €1 a1a arell
TS 21 FAR AFEG PN HA S Al J8i 988U €1 SRl <@ § {6 S gHen
BRAE & foed # & 9d el g1 g dolc § SgWE YR, TR, fihe $f$an, g
THFT DI <@ 21 A S S & e did 2 2, U & WS 91 @ &,
d P YHRWGT a1 4 X2 & | g3l I8 UGHR e o, Sid H Uel fp LAl B
IR T S| I8 U orsd H f&m &, S {6 @@ <= & Sal A gfad feemgm|
T IS fHa B 91 Sl arel Rt Y 9e 9 39 919 B Scoid A8l fhar
21 S uged # Foot Mouth Disease & 3fIR PPR in Sheep and Goats # &, WR&R
IADI 2025 THh GH BN | 39 91 BF AT fHdt 7 ==t Tt F1 | 39D Tat #F ST
ggd SNl ©, i BRA| B 9 die drel bl Foot Mouth Disease & dR #
A1 gremr =gy o1l § < HA S #1599 & [y gde BRal g b d Had
el & forg & fRifaa =gt €, afew oy & fag Wt R&ifoa € ok 59 9@ & I=F

goic ¥ Rucae W foar 2|

ST 86y, 39 <gq 7 5 fefore Sierk &f 91d dla el 89K UrsH ffex
7 B9 99 Bl Al €, v Rewe @I € 6 89 99 Tfed a1 did eR g3 $ieaT
SHHMT DT WRIE T B | BRI S ST SHEME! I Y8l 8, S8 i A+ el
21 g3 o ® P o SN we ¥, Alidw wed # e i @1 S ywia e,
S UHTT B 3 AR F WA BRI 81 87 W extremism ®I TH B DI 1
T W& T IR B «d W W W &1 ynE Aise ¥ s us ' g 99
T ¥ 6 I8 39 9ol & uifviied w9 T ¥

AR, BN TP IR A=R 1 diell &, S’ dgd Aidbs QU €, F 9 984
eSS JI &, § Bl A Aibs G BT A1 AR # afiws! F TE S @mear g1 F k-
S DI g1 W AT VB gl H T We | AT g, 981 A UP <ISH Udh HRR UISH
fafrex 9, o die & 9 urew fiffer 9, 9 S die 9 g8l o g1 9 s |ed
H ysel W A1 gHl § AR ol U HEQH el 83N (b BF ANl b IH 5T |
Bl UIsH HFREY o1| § [l B yiell Big Ao T8l R BT g, olfbd agd
TR ORI A T MMEH! AT, I UIsd AR a1 S UIsd [AReY g4 & d1e
T R W SIIET 89 S8 UR YHOT fhan, S8 UR PIs SdT Je! 1| |9 anT |red
g fop dldse # wifa €1 &, ARiswe § o Uleem gl gR ued MRy 9 98
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W SR 9gd B [Ha1 €1 # WRBR Bl g=ad1e ol § (b il g9 aofc d S =ora
B gd S B, I9H REErR @ e fear i g1 Reurr W sve 8, oEl
W 3feH FRYFCI, 3reH fhren &, R 600 Wl dd 91 fhar iR g8l 555
MfeATThe Hsed & 39F oy g4 @l 1 Raawe @ off, el TReR = 914
foar €1 SO} 98l W TRSY S BT, $9P R H B9 @RT 100 IR SR
gl

ITFHTIT HEIG, d8f IR drel THiHT & 1| 981 IR 3o ATl 9 9ISl extremism
J feved oE @ o7 3/ gEf R drel WiNie g €| "Gy, d98f dIel Ydhls gl
21 SUH 7 IR Bl g9 UsH fAf e U 91 981 & 5 ofRg W SISl ol T S
welcome T o7 | {31 &7l € & 399 89RT Ta=Hc &1 North-East # peace process
F1 Sl UBQ ®, SU U ddf el €1 89 N BAN ¥ A@ied I¢ € o 98 9 gAen
% AU extremists @ HRAT WA 1 SMQ| # =mear § f NSCN 8 a1 ULFA &1, d
N W mainstream # e E1H) &1 G 3R 981 A extremists &I FHRT B gHLM
& fog @@ o =Ryl

AEIGY, AR Home Minister, sft 31ffa 2mg Sit &1 strong leadership 3R Prime
Minister @1 guidance ¥ I¥ TRa®! & I8l © | 981 Ga Fsd FfFRex AEd S
TR $_$b AT B

W, {1 S g8l B S SR MR ofl, I finance @1 9gd problem 3T
oAl ol S goic URga fhar 1 8, S99 Ud 91d @ T 2 % Improved flow of
funds through online portal by the Government and greater access to financia assistance

of multilateral and bilateral funding agencies. S9&T doic # U@e™ f&ar Tl uge
S Sl B WO Bl el ofl, 98 I8 ol fF 31T Wl AW 8, 98 W ¥ Usd
SR AT # o SiR g8l ¥ fhR we # e &R R g'f ¥ fedl uigde
BUAl BT ST examination BT AST SIAT T, ifpT 31d Ig avAT Bl s & fb 39
X YR H We H B sanction BN 3R AT bad UAl b U & SR AR
H AT A 39 YR A F qHSET § b SR MR $1 strong §9H & g
Ig FRAT P TS T

W, gl o1 & & tourism & &F & AT §9 doic # 1456 dRIe BUY DI
alotment @1 TS €, A W 968 PRI BUY 34! release fHY MY | BARI TaHe,
NDA &1 Ta=He, 3Mexvid Aial Sif & wiged # North-East &1 941 &1 # 1T qeM
% T S T eR e €, Sb Y # Al St Bl gwgde oar g1 # oo faue
P A GER A gg |l HEAT A8l g, [$ goic Bl bS] H B <@ P god
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(3T BHERET TRATE T

TP vision & wY H goic Pl 9@ Y, Hifdh 39 goic d T Bl Sed AR I
# SR @ purchasing power oM & T T Ja¥ qawe &1 T8 21 9 waeal #
I8 TP 3781 gorc & | AW e AR St a1 &R |98 # 96 8Y &7 R TT
RiE SR St B A1 # g=yare <ar g1 § AR & MReR @ A1 g=are < gl

TEIed, § PEAl GEdl § $ad Aese & ey € T8, dfer SRR &)
AR & fHfFRex Ali-Sve MU s9d [y § g |94l ®I g=yare <dl g 3R 39 goic
BT GHIT PRAT g

MESSAGE FROM LOK SABHA

The Personal Data Protection Bill, 2019

SECRETARY-GENERAL: Sir, | have to report to the House the following message
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:-

"I am directed to inform you that Lok Sabha, at its sitting held on the 11th
February, 2020, has adopted the following motion:-

"That this House do appoint Ms. Mahua Moitra and Shri Manish Tewari to serve
as members of the Joint Committee on the Personal Data Protection Bill, 2019 in
the vacancies caused by the resignation of Prof. Saugata Roy and Ms. S. Jothi
Mani from the Joint Committee."

THE UNION BUDGET 2020-21 — Contd.

STt T TRt (A MR RI): AR SU[HIITT #EIGd, U qe1 goic TR dler
®T HipT &1, g9d o # Ul g=yare <l &1 # goic 99 2020-21 & support H
gier & [ @Sl g8 gl BAR <W & yg HAl, Al AR @@l S 7 9 9ol d
Td 9gd BT vision AT & TA1 W 98T STl aRE W AWdl T 2| $9d forg
F AT TG A S Qd A A HA S a S9! QR S Bl aga-agd auTs
<1 =mEd g

TeIgy, # SLUR BIC-BIC WESH &I I8, Hife a1 & & # ga% ax #
T80 SS9 a2 G R & SR S[aed 3R $el ICU AT HEPR Al H saren bellg
ST RET €1 # @ Arsdl g 6 Sl Al gaRn e BRI A, S W Y "
AeW ¥El 9 & T8 €1 9 I8 9 T Y, \ifd ST udr © fF gARnm & aw #
I IRE Bl BRG] T8 T, dfed 9 g & AT 8 Y g, I8 aRRefa 2
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HEIGY, TR 47 3al qwig Sft 7 S BIP & AR 6ewW €, S 984 37!
TRE W GHSINI, Wi & ITd! a1 Bl ATST AT AU TRIp A HEA1 AN B ShHM!
% IR ¥ ICU, ventilator, financial Corona virus 3f¢ I8 9 ®ET ST &l €, 98 Sd
1 €1 § P aredl g 6 waqga Sl g9 ICU o I € A1 ventilator W €, ST
A 5 SR Y| 3 &1 AR # Corona virus fagg # Uit eroflg Ot 8, S99
IdH) HOH el HRAl AIey, Fifs I8 #9d dren favay T8t gl

AEIGY, Y 2014 ¥ H < & economy & BIY-IR AR HHX dredy of T o,
TG ST 7 I BT AN &g BIP BT I, i I Wed I8 ¢ | I8 W & AU futuristic
Budget 21 $% 9 3fic A 9 doic &I @A @ AGd STl TS HIF BI, &4
SR AT P, e g9uq A politics el @I €, Wifd taxpayer ¥, SHY BH P
30 A ¥ ¢ T I® ©, Sy ATS-AIEN economic policies RSt # STl o |
3T HeI AT Id1 Fhdl & (& Sd $g H BT B ARBR 21, 34 years left ofl, uleH
et # oY, 10 years SIUAES T §, 9 200 ¥ 250 ¥ HUX &I factories fHraa d«
®I? B9 270 factories g5 81 &I | U factories fhAT da P2 S9! factories
¥ BU-R ded W Y | BIP WRGR UMM WAl U IS ¥ SR g9 urd wrdt
A g UM B BIR B IE &1 sl AT factories & Y- R Al B I Y
| Bkl B, 8 Alex, S.&. TId, Bangaakohmi ®fed, fiet onfa | g aramar
# BORT M 3R o APl g1 I R dg B g7 F YD g9b AR H qAT Abdl
g1 I8l W O N WA Th iR WA 2o el & aR 4§ i W8 1 § it
UH-Uh P gID! Bl b R H Fanl g (& el uikem e § w1 ged © |
[ AR T SR IR F IR H e &, gt e I & IR H# e A1,
ifbsT & Stg A dlerctl g, A1 A8l IR IE PEl WGl € [ AS We fore # €, wfd
3l gle WR TGl gl JE! €, IO ol Pls GO el didd qbIT | JFITaIon PR b
wd ey v € .t appropriate labour law 21 o1, & 39 HaTdl &1 @9 @Ryl
Jg golc HT 87 I8 doic ¥ - IUPR versus T | &1 fepR iR <R - 39
g B & [T S| I8 quality versus quantity &7 fawg &1 &% 39 I @l
B 9T Bl H garh g f 9 ¥ d Bl Bl SFEl R Al A @ AR
F W AN R AR U gelldedel dod B Bloe] ATH] dRE W gAMl AE? bg ARBR
P R R STeUde TR a9 SR T U Y81 8, R 3a97 01 gd HRAT IS
JET 27 4 i 81 WRI? Ugel WRPHR - 39 W A1 & I 8l A I8 WhR
stable Government &, 3T stable gvie 41 W& ! | el e # # No Confidence
Motion &1 27| I& QX 12 €S el ATl # Wl |H H ISP} <@l ATl 8 <
& 915 g #, ARd § 9 AN A d3 51 o 6 U@ $T SR heavyweight SRR
T @ SRNd ¥ 3R 3@ ger o ¥
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[S T el

W, B € O IMBHR versus TAT & I B g €, $9 U AT U T
MY {3 I gAY fF AR < # OF 98 ¢F 1 o @ 8, 99 ¢ arer ff =
BN 8, R T8l W T foa foey & doic & B9 @ 9id W &2 b I8l W
S AT goie TR Ui § e b IR H diddY do ¢ 9, AT AMTH OIRY SN A"
A & IRT AR ¢F g O I8 7, ofhe 3 g9 i died o I g,
AT ¢ R ST S I8 82 IS IMUBGR versus I BT 9ol B

TR, TAR < H R T 87 AR <9 ¥ UBS 8, S 8, AOYH & BAN <
# a1 e 87 TR <9 4 wqg ©| # S Arsdl g 6 saw w9 g $ g A
g1 WTel 9P gRoA H e @l Tl e T A7 R/ 39 WRAGR b AM b dle
W IRT Bl TR & &3 H T TR SRERM F9F &I YIeT Yo 83Nl 87 I,
WHR Pl WP A AR 9RA Bl T RO SRETRM T P YIS Y & bl

gl

T, goe BRA H TART ¥ 2014 # 65 AT, ST 3@ 34 ¥ JHUL 37 AT| Ig &4
B3T? BART BT YIS 9¢ Y81 8, F 39D goi8 A gIA? I8 DI g7 BH
=TET o7 3ATY BRMT| I8 WBR, fUSell IR 4, 2014 ¥ $HD! H=A1 91€ I8! AT | fagwr
I ORI AT 3MMAY 39 99 R A9 91 Ol &, 399 <91 Bl RIS Bl i) =T
TR facer # ferd o &R U1 &R A1 ot A 91 | 3Y HeI 9a1sy o a2 dierdran
# v e [AfeST #1 inauguration g3 &1 I8 Al RIAR g8 8, 39 W aRIS!
PR WY BY €1 A B U UIC SAeY Bl I8l &, PGl Ul Saey Bl 8 T,
gRES Wged W IaeU R g T T w R IF &2 R/ 3ad Gl 9 99 9l @
g 1 g8 At [Afedy <@m & foav fw J1d S & e @ Sk ofi? oFR 'H
U 39 BRSY WX Ugdl W &I o ol ®ART &R ¥ economical development &
SIAT | I8 Ugel & Sded & S|

ISy, b BIS! A 919 1 California § I8 <1 ®8T AT © - one district, one
product, # g9 AT amuel g Ared § & amu California # v W, wE! WY
Ud BICI-AT YW P ThSl bR SBR dl SRIY, AP S T8l <4 | a7 They

are careful about their pollen grain contamination. 3 contamination &7 a4t €19 @1
SITAT 87 3Nl 39 <% # I8 wie fdar i 81 € f& &9 one district, one product
W TR BN | e dgd GEvRd AMgfeAT €1 F€ natural traditional farming & gAR
S HT TIRG o7 IR B T W IR o I® ©

R, 987 Wl Ugel, § 1992-93 dI 910 BR e g, BH I g TUH P 13
# ST Ul AT B9 9 W |re R € b gH fbe AR fadw 7y, g fhat AR A
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B 5 gaR <o # 99 o+ At § A R sddT dereRd waf [gl gl 27 sdd
AT 91§ 3[d Bl BT B . (AET Bl =y

MR. DEPUTY CHAIRMAN: Roopaji, please conclude. ...(Interruptions)... 34T
Y GH B T B

SHRIMATI ROOPA GANGULY: Sir, just one minute more please. ...(Interruptions)...
#F TF BIST W 9T qA B (T AT BN TH HIAT AR gl WD 3T T8l W AR
fiscal deficit @ a1d H% I F1 & SN ARV oM g9 e o wHI e €
g9 s 9T © & fiscal deficit &1 feme fear &) sl §91¢ ¥9q & fov
T EH TRE & fIw S g9 R projects IYw BT Y 2, BT TET TG Hidd
BN & 116 projects a1 Iz & | T &9 399 UNAT @I 78l B2 AT W 7, IR
A el B qEId SRI9 B 7, (T B "), I YN YR F1ey A1 Tel?
# A g f5 g8 9gd 21 intelligent Budget &1 # o0 Wad! 3R HuE HIA S Bl

ggd-9gd 9g1s <l g1 Thank you.

MR. DEPUTY CHAIRMAN: Thank you. ...(Interruptions)... Now, Dr. Banda
Prakash, two minutes only.

DR. BANDA PRAKASH (Telangana): Thank you, hon. Deputy Chairman, Sir, for
giving me an opportunity to speak on this subject. With lots hope, we had gone to
the gallery of Lok Sabha and heard the speech of hon. Finance Minister on that day.
It was a very lengthy speech. Finally, she was also exhausted. After hearing everything,
people from Telangana were also disappointed. They had made so many promises for
the States earlier but they have deviated from that totaly. | totally endorse with what
our leader Dr. K. Keshava Rao spoke on the subject. That is how they have cut down
the grants, States' devolution of the funds on GST difference. | need not tell that again,
Sir. Madam took a lot of time on the Budget speech and on the subject which belong
to the States only. Agriculture, health, education, as per the Constitution, these all fall
under State subjects but if we look at all the things allotment-wise, it is totally negative.

| want to mention another important thing here. While making her speech, she
also mentioned about SC, ST, women and minority sections of the society. They would
fall under vibrant economy. They have exempted the name of the OBCs. Other Backward
Classesistotally exempted. Even in the Budget speech she has mentioned as Scheduled
Castes and OBCs Budget. If we search for entire thing in the Budget expenditure, there
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is no name of Other Backward Classes. It is zero. Backward Classes in this Budget are
totally thrown out of the total Budget. This is very unfortunate.

Our hon. Prime Minister is from OBC sections. We never expected such type of
treatment for the Backward Classes.

Another thing, which | wish to bring to your kind notice, is this. We had lot of
hopes on the A.P. Re-organization Act. We thought that they would fulfil the promises
in this Budget itself, that is, coach factory at Telangana, Tribal University at Telangana.
Last time, they alotted only 10 crores. It is not opened yet. So also Bayyaram steel
plant and good network for the railway lines, but they have totally ignored. | would
reguest the hon. Finance Minister at this stage also, please try to consider the demands
of Telangana. Please include it in the Budget. Thank you, Sir.

ST, 319N TOTURT (SR US): AT SUFTHIRT SfY, # 31T g=dare Sfud &)l
T fF ST goic SR TR ST W gSl dle BT SfawR 3T | AIaR, HETel
Tt St 1 w'T o B Sw B GEETel & IRl wWat iR wfereHl & d= 9§ gy
ST & | AR AIG] S Bl ARPR A Sb I ol HA DI WHRU] B gY Sl BARI
2020-21 BT IoIc WA fBAT &, I PN & &7 § FAqfad &IH T B BM (BT
AT & | I B AfF A 3ifres Glaeny firet, 29t HfY Saead 98, TR $va
e ATIaT 81, SHS! purchasing power dg, 9 fGeM H QRT &1 I@T M7 € |
AR, SHIfTY AT ug w301 St 57 2022 @ feam! @ g SR - &1 ok
form o1l 99 2022 T& T SN[ BRA Bl fHANTT B & UGe 59 Folc HI90T
# fpd W g1 sHd fU § STP! IR-AR IWREAT FRAT B, AR fa w5 @
CRICICECRIY

AR, IR g1 @ uredt T 99 snferdwern ¥ g 39 W Id ¥ Sl
& fewE 9 9 g $ g e 991 S €, dfdd onft e gfie | &H
g @t diedt dav 9t srferawen €1 YRA &1 yge faqeh A 2000 @ 2014 9@
190 billion dollar 2, ST 2014 ¥ 2019 # 9 &< 284 billion dollar 81 TIT| I8 &R
forg ika @ a1d € fo g9 U@ ¥ @ SuaRri- o fEt 4§ @ 9w b
ST T B AT 39 AR Aot W) W) ST & ST ane vl

AIaR, 39 991 ¥ 899 <9 & 271 million AR BT TR @1 I HUR SSM Bl
B 51, ITF SNaF-FR B uRA & HH {Ha1| TART S FHae [Tass o1
o, SFH AT AT TR DI XGT I SR SR A BT B fHAT| AR, 899 39
goic # Udh Hedrdiell MRT B SOl B g | BT U Agardhiel 9 & w9 H 3
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e &1 oey FuiRa o €1 &8 IR 519 yg w53 St 9 2025 T@ 5 trillion dollar
B economy T BT G1T DI, AT SHDI ABY BAR HAFT BT IO BT ¥, oAfhT o1
T A9 g9 el QE, A1 B9 g9 B I A2 Al 899 39 ol ¥ UH Acardien
IRd & iy @ fen § oew g T

AR, F9d fory gART omfdfe fawra 811 ga9 S aR1 e o o ~aqar A,
DT [AGRT, T U goic | A SAD! YT fhar €1 89R <1 &1 |qaifior faer,
TRl AP U doa B T8l 8, S WGR WU oF & oy BRI el ufieg
Tl S S9 AN waRereit B fear T g

ifed SFeaTe SUTEAT & 39 IR, "SvIgd" Bl IRGUT Bl ATHR B
& forg gote # 99 SUdHt & uRarfad fear T g1 e & Siftm BR W d391 St
AR &, D! A B YR, IFBT SIaT-WR dA GER, IqP Siiad dl ol IuAEH
TG 2, 7 W DA Iua &, IT TAR gfic H, e # @ 2, sl W %
MRET BR & fad HT &I H WA 8¢ AGAE! BHART doIc &, S g8 WR<lad
[EI

HARIER, 2022 T ST # wT 6 feamt & omg S a7 & folg 899 6.11
RIe fFaEt B BEd 91 ToHr W SirsH BT B fhar 21 39 a9 AT,
AYARIAT, UUTT & &3 H gA1 g doll & A1 fHaml & URT HRT BT T
foraT €1 89RT e & o 2022-23 T& &F < H 200 g Hifgd e Aoferal &7 Sare
B P | BART I8 YA & b AUl & 500 A SATGT AHE! Pl g1 PR &H
1 ARG BRIS F AT BT AT ufcrad S| g8 aoRiuTerd &1 faen 7 a8 dfey [MeiRd
fpar & Aa], § Wl § b 98 9919 81 FHM| AR U ¥ & Sl WrR
B €, Il acuee gw §, S 9dd A8di I §H 39 ded Bl UTW B DI |

AR, ¥ STed & &3 # ol % gHR ¥Rl 52.2 Hifgw ©F ¥ @I IwiEd
BIAT AT| ST IE[d &9 108.7 oG Hifgd < 79 & I4eA & aied FafRa faan
21 9 UBR B SR 9§ fdd gy Sded &1 ded @i B

HIRIAR, MRV, ¥q2odl iR STl & foly 69,000 HRIe U=amfad fd T 21 20,000
SRUATA WM HA ST SRIT AT A qRg PR 2,000 AR &9 A oI W
IUAY PR BT B B I8 © | AFGAR, 2025 db 39 < Bl Sldl Jad g9 Bl
I EART d& B WRey o feen # waid ware fhd o w7 21 2014 # SIS @
TR SO Ol BT HY AT, 98 52.8 UL o, ST 3l geax 48.7 TRA< & 7|
52.8 TRV ¥ 48.7 Wil =g H) TARI SHSIUI X o, 98 €T €, Ig Al U AxTeT
P 9T B
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[S1. 3TeNH TSI

ARy, o1 ¥ Pl fb armar & & § 311 fafore #ifce e SaeT axe
BT U AT I ST B & iR § werar g b Sl 89R <9 &1 W= Scured
2, S W 91 T IETEr SAGH BT T 9 IR B | S0 W gHRT Uy snfaraven
T BTN AT NS § MR I AT SR S g, AR S Y o1 B, 9 Fet

Jo1 Tl ®1 sriegaer Hoigd B8Rl |

UG A1 B ST 49 BT 6 'R g Sred & &d H 53.5 fAfomd Hifge
T | gedx 108 THferad Hifed e &1 ey U fovam 21 S 39 w8l fh 7y ured
& &3 H 2022-2023 & 200 ARG Hifcd € BT BT BRI @& & | 3,477 AR o=
TqAT 500 A UTeld SUTGH Sl & AgH ¥ RIS TRICe &1 I B
BU 2024-2025 dF HSell & AT P 9@ T oRI RIS SUA B BT ART e
21 PN IUEHA oM & o7 PN RS ...(A0T Bl °9)... A=9aR, 3 a1 &9 Yo
fram =1

sft SuzrTafer. A fEe 81 Y €, S 999§, S% MR & 9 oY | aret
T Sl 99 fedr €, # Sud AR 8l PR e 8§, Wilel, IiuRe BN |

ST, 3TNP Iroful: ST 3MUd! $°0T, |1 § 98 Sew
£ Tl U A Be R BN el €, AU U 91 briefs DY |

ST, 39N AoTU: &9 Y, RiEms & folg 1.7 g a_Ie S0 W9 IR & e
P | AT BT 3R TRt T & fIT 1.23 &g #RTs SU Gd R+ B YTae=
5 €1 8 R B 9 A T B YT B, 9D AU W 3 ARG, 60 BOAR BRIS
JIW Bl FIR doic § Bl TS T

fRrem & &= ¥ 99,300 PRI I, BII [dbT & & § I g9IR PRI o0
3R SERT 3R IS & & H 27,300 BRIS BUT Bl FdRAT B TS B

AR, I8 Udh Ufdgifie duic 8, 9= fod 93 St gRT udifda doic &1
H T PRl g

it faor urer Rig dR ([TR TR A IUFHIYTT 7RIS Y, U+ 931 S99 doic
W e P JgER &1, $9G (I # UD! gyarg ol g1 H <« P AR FHE
=, AR R WS AR St oiR 'RY A faa w3, shway feten e S
S U <a1 g1 =M 9 gut g, W9, feam, ga, qfean, onre-Ues, sfaa snfe
FIPT M GBI T IolC Pl U (b1 8, § 390 U I 9 < g
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AR, b F AR I8 FI4 7 371 W& &, FO AN &8 8 ¢ (& e
Refa dffceley W &, O @M ASHY 7 901 2 €, oY B AR qa@1 & T AW
®I i Refa o= 39 91 W &=l © % 89RT <2 SN uae <91 €| J8i iy
B BAd T © AT fFAMT 3R BN @1 Blaa fohal et 87 Sd Q9 ASNE gl
o1 A1 75 TR @M P A IS 8T I AR BN BT INEH < Bl Riegawen 7 51.8
WiIE! A7| AT I/ UBS 1750 AP b THI Bl BH o € Al (9% Pl Rl §
PN B ARG 25 BIAE! oA | I9 R (999 T A1, a4 G~ I AT | SIF A1
weT HAT AR S T W AHIell, S9 9T iV B ANGH QT Bl sRieawer # 14
BIE! | A AT B Bl W 98 © {6 ale g8 Uer eR qdr § al HeRor @l
ARRAT el &1 BAR BT 25 BRAS! M ASHR Tl ol & | R emeforar #
g7 BT 8, Sd91 IS AR I8 A doll ol § | Riars & «aeq 81 81 I8t
54 WIIET STHIM WA W= It oAt | Al Sft a1 |<r # 2014 # Y SR oM &
qe IBH ol & BT Y BTid &1 €| B9 U dod H Ao a1, A S9H g
T & A @ i SiMesil 20 8SIR BT Al & | 5/ #9 gol & < @
T 86 Wil Sl oY AT BT €, ¥l JAd AMaHl a1 §7 H ST guT
5 SN ST I e+ adTs ©, S99 dl a¥ 10 R¥c fHad W €, S 50 Widl
A SIeT S cultivate PR I8 €, 9 Far & St 81| #9 goT & org dia feami
DI SFd 3G fha €2 I=iM gl b S@! 3i9d 3fHa 6,324 $UY ATAMT
g, Sl fb U Aolgy W I @WR1E €| I BleId [bdd! dofe A gg? 50 AU qb <
B FAW I S ¥, IRH TG B, HAE B SIS goic T R T2 faar] ond
F BIR dgd 8 aR® dew, yd ¥ o 7= @ €, 9= P F fied af @
TRE U9 B9R RIS SUAT Y & {7 @1 11 o1, 59 o6 @9 (a1 v g a1
ER HRIS 29| # Feal g F & fiod t@ af # 6 a9 99 89k RIS
TUY SN W @ fom, Afeh a2 F1er 7 2009 ¥ 2014 dF, Ut aut # 1,21,082
FRIS SUAT WE RN & | AU+ Ufer st # 1,21,082 HRIS BUAT @I AT IR & U
gy # 1,20,000 BRI$ FUAT T B QAT

AAR, @9 R HH gA? AR 9gd Al AoEn Wl &, RiFal §8 ue an]
TET B €1 9 QY A1 el BRa € B Y HAl P AW A Bl 39 Usel ay
7 P & g HT 63,668 BRI TYAT @1 IT AT, WAfh $HBT d1& H I¢1 HY 86,000
PRIS BUY I $HUR o TT| 3P g1 7T, BRI WRGR 9 deriT| ud 97 H
W frdt AT 30,000 FRIS $UT W FUR et ugar | g WA S A 59 Al piy
IR UTHIVT fabT WR 2,83,000 BRIS BUAT W (AT 21 39 @8 4 fAM, BV AR
Tifa B wAfed W o €, s9d fau § S9e1 9gd g=de adl g R o fam
REIRCIRCEICICRIIY
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sft fasrar ot Riz deR)

AR, I8l 2], fUsd ufa a6l & WeR 7 S @ fe, fSad Qe o,
e 98 fam & o soil health card &1, 21 @R @Ff d@ soil health card Tgar
fen, |re 7 BIcs GRAT B, a8 T By Riarg ArSr 8, [ B9 40 89IR
FRI$ BUY BT corpus fund A1 F1T SR AR el wIeT dMET TSI 8, UThicd
JMUSTRIT H 50 WIFE] BHA UR Sl JHAM Fedl o7 33 WA A R, ITH $¢
T &9 BT B | fea &1 @ @iy Wia § w®n oAty e @ teEr @
|El &M e SQ | oMy |ART F WA @ R @1 ga1 B @l o, offdhd gHARI
UBell ARPR 7 AN BT $¢ 1 <M Iivd (a1, Iq@! Ar] A1 595 ramar §
IE PHEAT § (b WSRUI B 2GR B AMEY, WRIRFT PI AeRAT BT ALY SR ATB I
D raRey BN AT ] ST eNAM ¥ common trading platform a1 €, g9 d8d 585
HiSAT BT SISl AT & | S/ AT H B ATl [ A B Bl q@ Bl B fBAT
7| AR SRARE & fov fgu Red @R sprinkle system &1 g@raT <7 & ol arerT
A IoIc BT U™ AT TAT| Bel 9 Bl HSRU & (oY Ples o DI AT B
H1 BM fBar | F P AEdl g P 39 G W R® oie § THRgFR W R
1 BT P AT T €1 g G 39 91 B €, § 9uIg o Amedl g P @ld 'R
W 9 HeRU & U WHR UIAed R B HME BT dTedeqdd AR @ld WR
W S Mg a9Y S, g9 forg ff tieare @t i 91w & & fear 2

AR, HN *OT & wU ¥ Uoe A & Gdblael dd 11 Bl d g DI
21 15 TRg RIS $UY HY =T [GaRd &R &1 &g @l &, 99 & {Usel A1 13.5
ARG HRIS BUY o7 | # 59 fog N gwyare <1 @mEd 1 2022 I& fRaE @ o
SR B BT Sl A DT 7, 39 [y S fhae wWE [ @ ard o, a8 war
T 6 fae e Ay # 75 9R @RS BUY BT ic o, 54 BOR dRIS UAT
Y AT, SHB! 39 AT BH Hb 60 BOR BRIS ¥UYY R (AT 1T & | § I§ ol
aredl § o feae U yew €, e feam we [ @1 ar 781 e g W™
ST B, S WEE HA S @l A T8l |@red 8| U fha, e ok dle T8 g,
revenue record 3% 81 &, % Teldl Agd! fhd™ w1 &1 oy firen g, @e
g oY HWid fHa 8 a1 g1 f6ae 81 (99T &t "9, B TOR $Uy ATl
e P @ <9 &1 HW g 21 ugd VA &l el

AR, § TP d1d R FeAl dedl g & o A F' 8 o P 56 <y #
|9 9ot Bt | # qar aredn g {6 a7 wen & Ay 2009 | 2014 TE 43 ofed off
3R 2014 ¥ 2019 & dT& & 9,243 ofed I, WY &, 8,752 BIC! ofeq &+l | $7eb <TgH
# P IR0 F Y, 2000 I 2014 Tb 151.4 HRIS BUY QU MY SR TISIY &
TIgH # 1,553.88 dRIS IUY QU | UIGpfde amuarsit 9 fue & foy a6 <A
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¥ 12,516 BIIS BUT U 7T, TASIY & <89 H 32,208 HRI§ BUT QU 0| IR,
g R0l famt & T 5976 egd § dad 29 a9 QT 7Y, AR <rsH # 2.73
RIS AU Ul L (AHT Bl ES)..

2 ISTFUTIRT: AT AR S, deares BRY | SRS Te e Sarel 8 T
gl

st oo uter Rig dFR: 99aR, Yold ded 81 A1 s9hRedaR 8, o ey #
g81 80-82 BYIR fhaldiex 9918, I+ <sq ¥ 8A9 1 ofid, 22 BOIR fhalldiex g+
| a9 <=9 & 38 1,100 fhadier Yad drsd 991, Sd9 <d # 899 2,600
fretrfiey o1 €11 a8 QRO & AWl 81 39 doic § 3= I8 91d el €
& T Ve, A SeM - W), # I8 Fedl & & o flowers €, |l €, R
perishable €, ®al €, I @H &8 9 2| 96 oI Pleg RS & IR dI S
B! &, YId @l ARl dI S WEl 21§99 Bl BT 9gd well 8 dTall 7 | aifd
R e SR fhae =1 81T, S9a! ol Rerfar gerafl, a1 <wr @t amfdfer Rerfa
3O 3T FER S |

ft TSR TS (FeT UQEN): IR, $H id-dls WYY A Pls SN dGald Asl 8
e g1 # TR 9| dRar g o

TS ¥ A € T 98al T,
gd € IR f6 e 99 g,
AT B GEE R FHE 8,
g o 98 % H%A 9gar &

-1 ST A8IGY, g9 93 B SIAdl Bl JaARI & JATE a7 < &

ST BT 3mer, fagary qen faery &1 ufafes giar €, ofhd s9 d goic | <9 P
RISTIR Al ARDR &b §RT &l PG AMBRAT I A § AU 99 g 8T 8 3R
[P Bl Bl QAT DI Ge I8 § | TR, AR, THRi-gHe! 31 STRE0T, 3UH1
T, STUT PR TRl X2 € | < BT B Urd<iyul e Bl ISl qelrel el
g SR ANR® Brel &5 # A SN g9 g 2U¢ Wi § S 8 2, S oy g8 @rd
# 3 T e YEl ©l

- SUGUTIfT A8y, <9 # IRISHIRI d¢ Y8l 2, ISR & G 69 8id
ST I 8, BIe-Hsilal ST 49 8 X® ¥, 7 SaN & v feamt a i ot S
21 89N Dabhaura # &SIRT Uhs SHEIF off 8, oifh IS ¢ IeNT T8l iy Sff
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(37 TS gTe]

T 2l @ ug "lelt ue €, offed wdl 8! 8 @ ' ug 99 fey o1 @ €
usl @1 fagmos faan Srar €, dfehs @RIst JUY Wi agel & a8 Pls Wl qel sl
€1 T TR, < P Riegawe dlUe €1 REl 8, gAY IRB, WPR gRI UrE X
SfeR & U1 @ 91 I81 g1 AR SUHi ARIGY, TH-Uael-eNdRiS @t
R PICT T &l ART Sl JBT & | S IWRIF B b A Bl odbx Ugly Y1 B
g, Afed ISR et frem | w51 T8 9@ U, S@T Fol A% Tt 81 W8T B (e
B G 7 el & fav fagwr '8 w® £

=} ST A= TS0 IS i, 3 Wod B | 3MUhl I8y Wcq 81 T
gl

# ISERT U # Ugell R dld I8T g1 I IAUPT AREV AT

it SuTUfer: WX WEl 91 a1 W2 €, Jfed 'y & fov § g5 T8 ) |l
gy WieR B gA, R e I R R et S| oMy deaefs o |

# IASEART e AT STAHT HEIGd, H TP a1 Bl arsdl g (b RBR
Ig A & & census & fiell STHeRT Aewqol &Rt €, R wafa &1 & forg
feficd d@ie &1 st fbal 511 Te1 21§ WRSR I ST ared g & aRi
B gAH SO R TS BRSO I 82 ..(FT Bt "), 31 census H 3MEAT
BT Pl Sirel 9T, T T & 52 B! RN & AR @ I e 96, '
e | | AT ISUFIIT HEld, $e! vl & WY H I§ el dedl g ($ .(F6
P HAY)...

TRER B BISAl # TG BT HEH A g
TR ¥ 3fibs o ¢ I a1 feadt €,

=ff IUUMRT G- SR Ty Aol Sil, 31 Phddl TP d1d e Rble WX
ST | TS ST, SMUa! 91 8 Rbfe WX A8 S W8T B 1...(de)...

o} IromEfor ueer: *

(MR. CHAIRMAN in the Chair)

i} SR FHT A (FERT): ** MMER FHIULT ST, STUDT AR | § ¥ ABRTS
B TWE A IR Fa BT ITedl § i I J AGHT FRIST H eI a1 B

*Not recorded.
**Hindi translation of the original speech made in Marathi.
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BT Hiel fear| & |umafa S &1 W YR <ad dRaT § adifd Sei AIGETST # a1
B P T urcareT fean| 9 fawy W 919 B+ &1 Hid A, 39 & v aRd
ST Ut BT MR @ad bRl & | e g1 # e $1 SR §, 98 A g g
P HAT B © | T§ BN & ARG DI AT, ARG H U Irel dedi Bl AT
T B B AT [l TAM B dhd B © 3R AT U TMHY MMERU
YU, Reg qidt o 7 e HarRaer St o1 I8 9oic U9 R dleT f8ar | s9h
forg # a1 SMYR e Rl & | I8 RFAeR] Abadgad ¥ &)+ & fog § wdued
SIPI gRAE BRAT & SR Sei ol gl U A 2, I9 U wHel <ar g

HERT Y d SR, Id JHRM, Hd AMed, W AR A1 S Fal & faarT
A A9g & 9 JPRM BRI 1 U ale d Sl BT 8, S a8 &l Ufdd & AgAR
Al AR BT dofe o d3) S 7 U9 4 &1 g fhar € 3R 39 goic # dd
JHRM AERTST & WIa=1sll &1 AEe G@E usdl & | A7ldl IReR &1 dded, fod w3
e daRA St 7 o goie # fawrar g1 Ag QIET €, UM Iawrd & gRT e
SISy, 9 W& WA & qGHd el iR 98 S99 USR ¥ Siaa-a1as & |

ST AT & B Al Bl NS AIeR A &9 HHAA AMMBY | 312 AN A HAAT
83T 1 Y <l § AR SliaT ®l Wg BR ol & I§ 99 g P AT A Bl
W 9T BRAT B | G DI 1 THA I FAS] b AR GSHI DI IATBT S{a U Bl
T SN W b A GF BT ARy | VAT Al 7 BET| 3 FIER A ol Wk,

gecThiell YRd, faeRTea MRd &1 ddhed U9 fhar 21 faae 9 favamy ok fawams

I R 9ES 9901 2, 9 Aehl 1Y AddT [Jera U gidT 2

YR Afea™ & Rreuer S aered fsaY Sl & "State and Minorities”

59 g ¥ fer dferd T\ & oY 5 9 90l € - S, JISTIR, 12787, VeRu=IRRI,
3R STREAV| 39 5 Al & AER W ARG fIHN 8 Fhdl © VAl fava Sfaex
sRTEdER St 7 fam on | YFEE @1 g iR S W8d S S B SHIE BN, 39
[IeR | SHF &1 gaRT e 8FT A8V | $iY UeH 9Rd 4, 39 S| 9 81 |l
AT S waar € &R feam @1 g ufe < Ayl

A AR HY R ik wrior e & g 16 & Ao o 21 B
AR Riad & fog 1 o, 60 BN wXI$ B e 1 arde fhar g1 i fawr
IR TRl 191 & ol 1.23 g dRIe BUAT ATEfCd gAT €1 P I R 15 A
FRIE TUY| 3Tt & Wifed 100 et & forg aremn 21 A are & fofg et wifdy,
fPam ¥, T IS - e e, uH HeR, R UgEs IS Aeigd ge & | g
BT [IH TGT YT MK e WRA 99 I8T1 2 | Jarsil & ISR & I 100 R BRIS
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(37 PR TR A

BUY BT UG & iR A9y Gromrg €1 e, gsd i, Yord, aRagd, $i, R,
RO fefiied sfear &=t grT IoR fHEfor 8Rm | 59 a_% fog 9= Jeiear 3 &=
e 21 A8Iey, SUN & Uiedrsd & v Iy difeiRed ifd, Bl a9 2011
& B A G g3 & | Y Fellass Ael € | Uob f7err gep Seure Aifer, & geres
H&T AT BT AT S BT &I © | THHFT DIeTel b A1 F Urae derhs, 3Ad
qB 73.47 ARG AN BT UFTETor fer 1 €, SO UeRUIRMRT &l i fHerd |

SR & 19 fadiId IR fawrreiier <eif § a9 2030 T 8.52 FRIS KA HHAIRII
B A B B AHET & | 3AT HHART AR < BT &FAT AR <2 A T 39 fawm
# Sl Hew ST &, SHb o # o #@5 St @1 a=yare dwar g1 Rren ofR ufreror
& AU 3resT raes @ T B | SR Rien & Wk H gugR & forg Riem e H
facel foder @1 dicare= feam a1 €1 SC/ST/OBC <l &l sredt f2ren & forg sifemss
Rrem & Ao B

EpRRT seforoiw, Ser vAIfeRe, Jdifecd SonfaRa & T <= & uae
qqT BT U AhAld DI WAFSBAT T ST 81 &1 Salaiol deley &1 uaer ¢ |
fader & e A drelt & T a9 s od 99 Surg §9 g # 997 U 2
JTERUNT IIETATRE ARSHR Sl BT IR BT MREAVT | T4 I FANST H WG ©
9 dP Ig ARV Ay AR T IREvr A1 71 &, S9! Ul GIRA & folg

fafgy Jromrd g Anfeg | 59 S # aferdl & foly STReT IdT dedror, ST GRe
& fog A R gadg 8, VAT 50 GHT AdT A ATaRES Tl St q S
faeara e € oIk 39 99 & fJer & fore fam w=f feienm faweor st =1 < fawarg
feam, Sad {7 # STHT AR Fadd BT § 3R 9 golc & (g IAuAT qHdT
IFT BT § |

2 QUM SR TR off, W AR | R €T SN, ARG SR AT DI
O AdU T R g A g H T A M@ 7 B 9 R A % I A dra A
oATgl WINR AT G &1 U o, olfcheT SHa! Soxd 21 Ul | 8l e 37aTaet
Sft, e T T & vid © fob smu oY RSt & € @ifeTum | @ ey g W)
RIS & dret [bd &1 AUd Uy 2 BT 31 9Hy T

o} YMERT S|l GUUfa 98Iey,

"YW goic b [T BH HIS] WRAR &I @Hd B &,
Al I dTd X4 B
U & foIg B9 WA 2. (caum).. "
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4.00 P.M.
it |uTUfT: 3y provoke #d HIVY, & a fBR I full A9T § 37 S|
it IS IS
Qe & fIv 89 wRd €, gAY gAd # ey gRd g

I S 9¥ 2020-21 B doIC ©, I§ FAAET ANl DI e Wiy @ fawm #
o S drefl g9ic © | I8 doic afrd, nfeardl, fadm, SRR onfe & wifeq <o
Il goic © | ggd Wl gole MW ¥, offdhd I8 Sl doic @, I8 fdeN &1 feae 7
39 goic & Aegq A FRTe SIdRA S, S g9R) 9gd Uided ffeR ot €. SN
AR Raenfsat & forg ok |t &3 & &t & forg aoic # 9gq sresT wraue fea
T 3R safert § Rufeaed udt e fear &F Re I FHar WaRH it 8fik |
WHR Pl Blfad IR Fqd I &b (¢ TSl 83N & |

TAR ST &I S & ATl # 3R WY SaTeT goie <1 a1y, S fog # 73
9T =7 & forg w8t @er gon g oy N OMd € 6 gERT dees dRed &
fIg ST aolc o1, 98 2019-20 H 81,340 HRIe ¥UY AT, olfh EART 2020-21 HT il
golc 8, 98 85,000 RIS BUY BT guic | $HH IR BOR IS HI Gl D g
2| EART WIS = 3R ISR HAe™ &1 2019-20 & IoIc 8,885 o, ifdh
2020-21 # IEH 1,219 BRI B! dGI™I 88 © 3R 10,104 BRIS TUY &4 el € | Il
# gk AR® 3R feeairorl & fag 9,500 #RIs vud fiel €1 Sl RE Usges
oIS & oY 53,700 FRIS BUA HT goic | 3 dRE A 8% W & oy gore 4
SiI grae fHar T 8, S aRE Raee ¢ & faw W g9 sreet yrag fear
g1 39 goic 4 Afgensli & fofg, g=ai & oy ik weed & oy srsr yragr &
AT € 3R SACY 59 goic BT qHAT B & [0 § T I8l @el g 3R H 9

goic &1 FAAT B &1 H W urdl P R®Re F Audl W AR @A BT § (P
MU 31 &1 W& e HI AT Qa7 | g=ars |

MR. CHAIRMAN: Hon. Members, since today is the last day, | would like to
quickly dispose of the Special Mentions. Members may mention the subject and lay
their Special Mentions. Shri V. Vijayasai Reddy — hon. Member not present; Shri K.J.

Alphons — hon. Member not present; Shri Husain Dalwai.
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SPECIAL MENTIONS*

Demand to establish a Central University at Ratnagiri in
Konkan region of Maharashtra

SHRI HUSAIN DALWAI (Maharashtra): Konkan is a flourishing zone in
Maharashtra. Much of Konkan's development is halted due to lack of good educational
infrastructure. There has been along-pending demand for setting up a Central University,
as the Konkan flock has put it as their highest requirement.

The lack of a Central University can be better understood by all citizens who wish
to pursue their dreams to be well-versed and well-read. For students studying in
Sawantwadi in Konkan, the Mumbai University is almost 650 kilometres away and it is
difficult for them to travel that far for any study.

The plan of bifurcating Mumbai University has, in the past, been discussed many
times. The Konkan Region has 83 colleges from Sindhudurg and Ratnagiri, over which
Mumbai University has jurisdiction as they are affiliated to the Mumbai University.

It is also vital to have better professors assigned to this university who can take
it upon themselves to nourish young minds. A well-endowed library should be the least

of the demands that one can ask for.

The focus would be on bettering the quality of education, building infrastructure

and increasing the skills of teachers.

The educational infrastructure is a crucial step towards evolving good and
responsible citizens. | request for a Central University in Ratnagiri. It will prove to be
a boon for all students and education-aspirants alike.

Demand to include contribution of renowned per sonalities of freedom
struggle and social upliftment in educational curriculum

1. ARV ST (M UQ¥)): ** HEIGY, Q9 Bl W=l 3R T DI gReafa
& forg - Fergest 7 ot we@yel Ie [T fFEir 7 fean 8, STe |
DI AT IR G & oIy SHDHT AHGRT STHATT BT < & A1 81 aad= i
®I, BET I, ARl B b AT & SRE <7 B AEGISGAT 7 |

* Laid on he Table

** Hindi translation of the original speech made in Sanskrit.
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3T Hs ARBR e Ureahd H e WR & I HAAR Faed faw
B AFBRT Rieor & foy FeiRa &Y, R IR A 111w, AiRpicD, e a9g
PR MG FBIYON P U AU Pagdl Add B Ab |

"I FH-IR AN BT Qg TR HRAT AR,
el et & wRa fear 2

U Tl &1 R 59 99N ¥ A9 dd B AR BT 2 |

I A WRUT AT Bl ded Sl gl €,
SiI U ufad 9ot IR Bl 9 WRA ®I |G UeH &Rl g I

g A=A |

MR. CHAIRMAN: Dr. Ashok Bajpa — hon. Member not present. Shri K.J.
Alphons, you have come. Just mention the subject of your Special Mention and lay
it on the Table.

SHRI K.J. ALPHONS (Rajasthan): May | take half-a-minute to read it, Sir?
MR. CHAIRMAN: No.

Demand to re-structure bank loans to address crisisin cashew
industry at Kollam, Kerala

SHRI K.J. ALPHONS: Sir, for decades, Kollam in Kerala was a globally reputed
cashew processing centre. Over three lakh people, mostly women, have been employed
in the industry. Out of 834 factories located here, over 700 have shut down, leaving
the cashew workers in utter poverty. The factory owners are in deep debt and banks
have attached their properties.

I request the Government of India, the Ministry of Finance, and also the Ministry
of Commerce to intervene and restructure the bank loans so that factories can be
re-opened and workers re-employed.

MR. CHAIRMAN: Next, Dr. Sasmit Patra.
1. ARAT T (3NS9): IR, Bl 8 AT 7|

MR. CHAIRMAN: Okay. Then, Shri Tiruchi Siva — hon. Member not present.
...(Interruptions)... Subject hi nahin hai, Punia ji. | should know what the issue is.
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SHRI PL. PUNIA (Uttar Pradesh): | had given it yesterday.
MR. CHAIRMAN: Okay, what was the issue?
SHRI PL. PUNIA: MGNREGA, Sir.

MR. CHAIRMAN: Okay, it's same. Name of both of you — Dr. Sasmit Patra and
Shri PL. Punia— will be added.

Now, hon. Finance Minister to respond.

THE UNION BUDGET 2020-21 — contd.

THE MINISTER OF FINANCE; AND THE MINISTER OF CORPORATE AFFAIRS
(SHRIMATI NIRMALA SITHARAMAN): Thank you very much, Mr. Chairman, Sir. |
wish to thank all the Members who have participated in this discussion. | am told that
fifty-five Members have participated in the discussion and have spoken about the
Budget. | have stated from the beginning that my Speech in the Lok Sabha was fairly
long, | admit.

But it had so many things to say about because all of usin the Ministry and the
Prime Minister himself have spent a lot of time, between July, when the Budget was
presented, and now, to look at the various ways in which various sectors, which have
been interacting with us, can be engaged with and also to ensure that their aspirations
were met because many of them were facing alot of challenges. So, in my reply, having
heard many of the Members, and in my absence through the MoS taking the detailed
notes, | would like to respond to most of the speakers. But, of course, | will briefly go
through some of the initial comments that | have to make about what is our economy,

which most of you all know, but | would take this opportunity to highlight.

Sir, the nominal GDP of the country has increased from 2 trillion dollars in 2014-
15to0 2.7 trillion dollars in 2018-19, and it has reached 2.9 trillion dollars by 2019-20. The
macro-economic stability is something which all of us will have to keep in mind. The
average GDP growth has been at 7.4 per cent and inflation has been at 4.5 per cent.
Then, based on the RBI's estimates, the Central Government's liabilities have come
down from 52.2 per cent of GDP by the end of March, 2014, to 49.4 per cent by the
end of March, 2019, clearly showing a healthy trend in terms of liability to the GDP.
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Now, with al these and also the various steps taken between July and now, the
question often asked is: Are there any green shoots? What is your timeline for
recovering the economy? | would like to point out seven specific green shoots before
| get into details of answers to some of the questions. The global sentiment is towards
India, in avery favourable mood, and that is seen by the investments which are coming
from the foreign investors who are continuing to show confidence in India The net
FDI flows was 24.4 billion dollars in April-November, 2019-20, as compared to 21.1
billion dollarsin April-November, 2018-19. Secondly, the net FPI flowsin April-November,
2019-20, has been very positive at 12.6 billion dollars as against an outflow of 8.7 hillion
dollars in April-November, 2018-19. Thirdly, we have announced the National
Infrastructure Pipeline and in that, we have already identified projects worth 3103 lakh
crores for which 322,000 crores have already been invested in the India Infrastructure
Finance Company, and also a subsidiary of the National Infrastructure Investment
Fund. So, with these 322,000 crores and market being leveraged to it, we are sure that
¥1,00,000 crores can easily be taken for spending on infrastructure. Then, the industrial
activity has seen a rebound. In November, 2019, the IIP numbers have registered a
positive growth of 1.8 per cent as compared to the contraction by 3.4 per cent in
October, 2019, and by 4.3 per cent in September, 2019. So, the PMI manufacturing, that
is, Purchase Managers Index has registered a steady improvement, increasing from 51.2
in November, 2019, to 52.7 and 55.3 by January, 2020. So, it was 52.7 in December, 2019
and 55.3 in January, 2020. Earlier, | mentioned about manufacturing. Now PM| services
have also increased from 49.2 in October, 2019 to 52.7 in November, 2019 and further
to 53.3 in December, 2019. Sir, the next point is of the Forex, Foreign Exchange Reserves
that have been built up from 413 billion by the end of March, 2019 to 466.69 billion as
on 24th January, 2020.

Now, Gross GST revenue generation has been a matter of concern for everybody.
I would like to show that the revenue collection is really improving and consistently
improving. In the month of January, Sir, ¥1,10,828 crores has been collected. During
April, 2019-January, 2020, the Gross GST revenue collected has surpassed one lakh
more than six times and therefore pointing towards an increased economic activity
overal. Just to give specific, Sir, November, 2019 compared to November, 2018, there
is asix per cent growth in the GST revenue collection; December, 2019 compared to
December, 2018, nine per cent increase in GST collection; come to January, 2020 with
January, 2019, twelve per cent increase in GST collection. So, continuously in November,
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December and January, we have seen a collection increase and therefore the negative
growth which was seen in the GST revenue collection in September and in October has
been overcome. Now we have three steady months of increase in GST revenue.

Sir, then | go to the seventh point of green shoots in the economy. There is a
positive confidence on the Indian economy. The secondary markets continue to be
upbeat and the BSE Sensex increased by 5.6 per cent up to 31st January that | am
speaking over end-March, 2019. More than this, the lagged effect of the previous cuts
of Repo rate have started showing and therefore | see that also playing on the stock
markets. Nifty India Consumption Index has also maintained a positive growth.

Sir, then there are other indicators through which we can establish that there are
definitely a lot of green shoots. Now, | would want to go into the details of the four
engines of economic growth, which is normally referred here as "private consumption,
public investment, private investments and also exports. Before | go into that, the
whole set of details on that, as to what we have done for bringing impetus to each one
of them, | want to specifically go back to talking about the points that former Finance
Minister, hon. Member of this House, has spoken about, and al of us listened with
great intent and keenness to know what is being said.

Sir, permit me to say, there was more sarcasm than content in the speech. There
was more sarcasm than content in the speech, and, of course, some expressions which
were used have been very effectively rebutted. | am very grateful to Shri Ram Chandra
Prasad Singh, the floor leader of JD(U), for taking pointedly the issues which have been
mentioned about masses and classes. So, | would like to go point-by-point to say about
that, and before | go into that detail, just a light-hearted comment, if you would permit
me. When all of us were equally worried about delivering onions, questioned about
Government's intent on making things easy for people who have to consume onions,
all of us have been working on it and all of us tried answering earnestly, none of us
had avocado on our mind. But who had it, Sir? Not the masses certainly. So, with that,
| would also want to say that a lot of assumptions were being put on us. The
Government is predisposed in its attempt to be protectionist, predisposed against
FTAs, predisposed about the strength of the Indian rupee. So, one thing | concede,
Sr.

We are certainly pre-disposed about one thing, and that is, not to repeat the faulty
remedies which the UPA Government had given in 2008-09 when there was a crisis.
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None of that will be repeated by us. That is the pre-disposed mindset of this Government.
So, pre-disposed we are, yes, but not for those items which were listed against us, but

we are certainly for this.

Sir, there was this other thing also. The former Minister was very obsessed with
calling us very ‘incompetent doctors. ...(Interruptions)... | will tell you who the
'incompetent doctors were. Sir pointedly asked, ‘why didn't you come and consult us?

...(Interruptions)...
MR. CHAIRMAN: Please, Mr. Anand Sharma.

SHRIMATI NIRMALA SITHARAMAN: | will tell you who thisis now. Arrogant
we are, isit? Masses we are, isit? | would like to tell you this, Sir. | have listened to
every one of the Members and | shall definitely take each one of their comments and
suggestions and answer them, but not when they are constantly throwing barbs at us
saying, 'Oh! Very incompetent doctors, 'masses and classes. | would like to answer
this, Sir. What was the remedy offered in 2008-09, and what did it result in? We certainly
don't want that burden on the Indian economy, for today or for the future. And, | have

got specifics with which | would say this.

Sir, India was very fortunate, between 2004 and 2014, to have inherited the good
work of Shri Atal Behari Vajpayee as a result of which there was such a cushion

available. ...(Interruptions)...
MR. CHAIRMAN: Please, Anand Sharmgji...
SHRI ANAND SHARMA: *

MR. CHAIRMAN: Thisis not going on record. ...(Interruptions)... It is not going
on record. You are avery senior Member. You have been in Government and you would
like to come into Government. ...(Interruptions)... You can't sit and make comments.
Please; the Minister is......(Interruptions)... Former Minister......(Interruptions)... Nothing
will go on record, including what has been said earlier. ...(Interruptions)... Nothing will

go on record. | can assure you, nothing will go on record. ...(Interruptions)...

*Not recorded.
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SHRIMATI NIRMALA SITHARAMAN: Sir, therefore, | would like to list out
some of the diagnoses of what went wrong between 2008 and 2009 and the treatment
that had been offered here.

Sir, the twin balance sheet problem is something which we have inherited in 2014
as a result of which a whole lot of issues have cropped up for the health of public
sector banks, for the number of cronies who have run away from the country and whom
we are trying to bring back. So, that twin balance sheet problem is not something which
| would want to learn from those 'very competent doctors. That is one. Secondly, NPAs
ran into lakhs of crores of rupees. We are retrieving al of them and, in every Session
of Parliament, we are standing up and answering questions on how much has been
brought back and the number of people on whom we have taken action. NPAS ran into
lakhs of crores of rupees and, of course, the cronies have run out of the country. We
are getting them all back. That is another remedy offered during the crisis of 2008-09.

We certainly do not want to inherit or copy those remedies of ‘competent doctors.

Then, Sir, inflation was in double digits. Food inflation was aso in double digits,
and consistently at that. | have read out the figures, but | would talk about the fiscal
deficit also during that period. Today, the FRBM Act is being shown to us. Do you
know what it is? Do you know what you are doing to it? | would like to quote it back
to ask how much of FRBM has been violated in every year of the UPA Government,
but we have not done that. So, we have not taken the remedies offered by the
‘competent doctors. On handling inflation, we have kept it well under four per cent all
through our rule, and under Prime Minister, Shri Modi, food inflation has never crossed
the acceptable threshhold.

Sir, | now come to data and account fudging on which we are most often
questioned. | just like to highlight two things here. Between 2005-06 and 2010-11, every
year, there was an issue of oil bonds. The total value of oil bonds issued was ¥1,40,000
crore and that compared to the GDP then made up for 1.9 per cent of the GDP then.
Imagine what it would be today! But then it was 1.9 per cent of the GDP then. Even
today, we are paying every year ¥9,900 crore on these bonds as interest. That was the
total value of bonds for which we are paying interest. All right, Government borrow and
we have to pay interest. It is understood. Government's liability on oil subsidy is

something where we all have to see when we are talked down to fudging of accounts.
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Government's liability on oil subsidy was shifted to Oil Marketing Companies so that
their books appear nice and they don't have any kind of too much of overload. The
Oil Marketing Companies were kept with this burden. After we have come out in 2014,
we have taken that also. Contrast that to what we are doing now. This is the Budget
presented in 2020-21. We have shown both in the Expenditure profile and the Budget
Speech what extra budgetary borrowings are and where this extra budgetary borrowing,
particularly from the NSSF, for food security is happening. We have shown it publicly.
We have not hidden it; nor have we hidden it even from the Speech. We have said
that and clearly mentioned at the bottom as 'Capital Infusion of 70,000 crore for Public
Sector Banks in July Budget. It is also shown here. We have not fudged any of these
accounts; we have not pushed it on to Oil Marketing Companies;, we have not kept
our books nice, clean and pretty, but we have shown everything where they should
be shown. Therefore, Sir, we need to understand 'competent doctors.

Then | come to flight of capital in 2012-13. | will just read out net FDI flow in
crores of rupees or in US million dollars every year and the percentage growth over
the previous year. In 2010-11, it was 397,320 crore; in 2011-12, it was 31,65,146 crore
and so on. In 2012-13, the percentage growth was minus 36 per cent. Literally, FDI ran
out of this country between 2012 and 2013. It was minus 36 per cent! This is about
‘competent doctors' holding t he economy together. Then we were told, "You have a
predisposed mindset about FTAS, you don't want bilateral agreements, you don't want
FTAs." The FTAs which were agreed during that time have been reviewed not just by
us in the Ministry, but have been reviewed severally by several experts and have been
reviewed by the much-praised Chief Economic Advisor, who is often nowadays quoted
by the Opposition Benches. Even he has said that FTAs are harming many of us.
...(Interruptions)... It is all right, Sir. It was if FTAs drafted during that time, negotiated
during that time. | appreciate the Commerce Minister today, who is spending hours on
FTAs and the impact it is having on Indian industry. For negotiating such FTAS, |
would like to appreciate today's response in the ground for the competent doctors.
Today, no one wants us even to talk about bilatera because industries are scared,
MSMEs are scared, the effect of some of the old time FTAs are hurting them, and |
have no hesitation in saying that such people should have an interaction with those
who have agreed with those FTAs, competent doctors again. Sir, then | will come back.
The country is accused today, 'Oh, harassment. Harassment is happening. The
criminalization of IT Actsand so on." | will just quote the example of one Act. In 2014,
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| was the Minister of State in the Ministry of Finance. Since then till today, there are
a number of Amendments that the 2013 Companies Act is going through. You can ask
anyone in this House, anyone, here and there, about it. There is a huge amount of work
one has got to do for cleansing the Companies Act passed in 2013 which has such a
lot of criminal elements. Till today, al of us are bearing the brunt and our first five years
have gone in... ... (Interruptions)...

SHRI ANAND SHARMA (Himachal Pradesh): Repeal that law.

SHRIMATI NIRMALA SITHARAMAN: Yes, we are doing. ...(Interruptions)...
Repealing is what is happening. ...(Interruptions)...

SHRI ANAND SHARMA:*

MR. CHAIRMAN: Very bad, very bad. ...(Interruptions)... Sitting and commenting
is very, very bad. ...(Interruptions)... Everything, sitting and commenting will not go
on record. ...(Interruptions)... Nirmalaji, please carry on. ...(Interruptions)... Don't join
issue, unless | permit.

SHRI ANAND SHARMA: This is Parliament, this is not a primary school.

MR. CHAIRMAN: 'This is Parliament, this is not a primary School.' | am very
happy for the comment. Thank you, | welcome the comment. Remember that. Remember
that thisis not a primary school. A very important lesson to all of us. ...(Interruptions)...
Yes, to all.

SHRIMATI NIRMALA SITHARAMAN: Yes, when we are talked to, we have to
be like a good student. But, when the student gets up to speak, it is a bit difficult to
accept. | agree. Sir, | was also told, 'Oh, look, ClI today is telling you how to remove
criminalization from the various Acts. You must listen to them.' | wish to say, Sir, as
soon as | tabled the Budget, | went to a Cll Forum and invited the Cll to say, please
give me any suggestions which you want us to take up so that the crimina elements,
which have gotten into our statutes, will be removed. | have offered it. Please do
recognize that.

Sir, | aso wish to mention about what has been told that the Defence Budget is
very poorly alocated! We have not given much at al. And, the Ministry of Defence

*Not recorded.
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and the newly appointed COD, Chief of Defence Staff, should al protest. Such things
were mentioned in this House. 'They should protest to us, was mentioned in this
House. Sir, the entire Defence Ministry was paralysed. The Defence of India was
paralysed. They didn't have equipment. And, look at the way, bulletproof dresses were

not available! ...(Interruptions)...

SHRI B.K. HARIPRASAD (Karnataka): The CAG report says this.

...(Interruptions)...
SHRI RIPUN BORA (Assam): You go and listen to your report. ...(Interruptions)...

MR. CHAIRMAN: Nirmalgji, don't join issue with them. ...(Interruptions)... Please
speak.

SHRIMATI NIRMALA SITHARAMAN: The CAG report which says about
bulletproof vests for the soldiers, relates to what has not been bought during their time.
And, when | was there, | had ensured that every soldier gets bulletproof vests.
...(Interruptions)... And, what about Rafale? ...(Interruptions)... Why didn't they buy
it? ...(Interruptions)... So, having paralysed Defence of India, it's very odd.

...(Interruptions)...
SHRI KAPIL SIBAL (Uttar Pradesh): Sir, a point of order. ...(Interruptions)...

SHRIMATI NIRMALA SITHARAMAN: A former Minister wants the Defence
Ministry to protest! | am shocked at the way in which governance is being treated. |
am shocked. | can give details with record when the bulletproof vests were bought. It
was after Prime Minister came and he said, 'it's shocking. First make sure that our
soldiers get bulletproof vests. So, it is al right to quote. ...(Interruptions)... We were
made fun of again about toilets under the Swachh Bharat Abhiyan. Example of Madhya
Pradesh was given here saying that 46,365 toilets have disappeared. We were told that.
| just want to say that the State Government of Madhya Pradesh has initiated a formal
verification process and has responded to us to say, through the District Collector, this
is going on. So far, about 46,365 have been checked and it has been found that only
649 were actually missing. Since all financial incentives in Madhya Pradesh have been
paid through Direct Benefit Transfer (DBT) over the past three years, any gap will be
identified and filled on priority. Now, this is Madhya Pradesh Government responding
to us. "Appropriate action will be taken against al those found responsible for any
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missing toilet." Thisiswhat has been stated by them. Now, the Department of Drinking
Water and Sanitation is also following up. There was also this 'just as predisposed' was
attributed to us for three or four categories. | also heard the former Minister repeatedly
saying, "Ask usto believe'. | want the Opposition to believe their own State Government.
They have given this reply. Forty-six thousand toilets went missing! Oh, no! The
number is only 649, about which Madhya Pradesh Government is taking action. We
would like to believe them. | am sure they would want to believe them too.

Sir, with alot of sentiment, Mid-Day Meal was talked about. "You are not giving
food to the children! ", was thrown back at us. | would like to tell you with data. In
2018-19, the actual expenditure on that scheme was ¥9,514.34 crores. ...(Interruptions)...
All right. Our Government has been increasing allocations at every stage. We have kept
BE for 2020-21 higher than the BE of 2019-20. And, even the RE is considerably higher
than the BE of 2019-20. In 2018-19, we had made a BE provision of 355,000 crores, and
at RE stage, weincreased it to ¥61,084 crores. The actuals were even higher at ¥61,815
crores. Just contrast this with just one fact from 2011-12. The BE was 340,000 crores
then. The RE was 331,000 crores. An amount of 340,000 crores in BE comes down to
¥31,000 croresin RE, and actually what it was? Actualy, it was 329,215 crores. Sir, |
am not very good in Hindi, but somebody said thisis not even dikhawa; it is chhalawa.
| don't know but if thisis the way it is, | want to contrast this with the neeyat of the
Modi Government, where the BE, the actual and the RE are all increasing by stages and
the allotment for the BE and RE for 2020-21 are much higher. So, | want to tell you that
even the unspent balance has been kept in mind.

Sir, the other is on the Mid-Day Meadl. | hope | have cleared that by stating the
actual figures. The RE of 2019-20 has been kept at ¥9,912.21 crores. Where have the
unspent balances of about ¥800 crores gone? | am telling you. The unspent balances
of about ¥800 crores have all been adjusted this year itself and the allocation made
under 2020-21 is 311,000 crores, like the BE; not one paisa reduced on that. Sir,
Shri Madhusudan Mistry, who has got a lot of experience of looking into the Budgets
of Gujarat, yesterday, his elaborate speech very clearly highlighted very good points
on which | am duty-bound to answer. Sir, the differences that Shri Mistry talked about
are because of the difference between the gross expenditure and net expenditure, both
depictions are correct. For example, in the gross terms, the interest payments in BE
2020-21is¥ 7,33,203.15 crores. Thisreflects the total outgo from the Consolidated Fund
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of India. The approval of Parliament for this expenditure will be obtained at the time
of passing of the Demand for Grants and the Appropriation associated in the post-
recess phase of this Budget Session, that will explain it all. However, out of this amount,
an estimated amount of ¥ 25,000 crore which Shri Mistry correctly pointed out, will
come into the Consolidated Fund of India as receipts. These receipts accrue because
of the premium that the Government debt issuance commands. Therefore, there will be
that difference due to that premium. Further, the impact on the total expenditure and
on the fiscal deficit will only be the net amount and not the gross amount. Since, about
¥ 7.3 lakh crores were spent, while ¥ 25,000 crores are received back, the net impact
isonly ¥ 7,08,203.16 crores, so that explains the difference in the figures which appear.
Sir, | will come to the fiscal deficit related data. It is very important. Under Prime
Minister Modi, fiscal discipline is maintained all through between 2014-15, 2015-16,
2016-17 and down till BE 2020-21. | will just read out the fiscal deficit numbeX In the
year 2014-15, the fiscal deficit was 4.1 per cent; in 2015-16, 3.9 per cent; in 2016-17, 3.5
per cent; in 2017-18, 3.5 per cent; in 2018-19, 3.4 per cent, BE 2019-20, 3.3 per cent; now,
RE 19-20, 3.8 per cent, where we have used the forebearance in the FRBM Act, and,
therefore, used the window to escape Clause. We have shown a trajectory through
which the glide path is established. For, next year, i.e., 2020-21 BE, we have already put
it at 3.5 per cent. So, thisiswhat Prime Minister Modi and his Government respecting
the FRBM Act is showing as the deficit consistently, keeping it well within the limits
which are allowed by the FRBM. Sir, FRBM Act is there from 2003-04. Now, let us just
look at 2008-09, 2009-10, 2010-11, 2011-12, 2012-13 and 2013-14 figures. | have given the
trajectory between 2014 till today, so, let me also go back to look at those five years.
In the year 2008-09, it was 6.1 per cent; in 2009-10, 6.6 per cent, going up; in 2010-11,
4.9 per cent; | have read the future and present and then only | have gone there, Sir,
so, have the patience to hear it, in 2011-12, 5.9 per cent; in 2012-13, 4.9 per cent again;
and in 2013-14, 4.5 per cent. So, oursis aconsistent list of coming down and only when
this extraordinary year because of very many devel opments have we used the window
escape Clause which the FRBM Act gives us. Also, there was a concern expressed.
Your capital expenditure may go up, but, your revenue expenditure is going up a lot
more which will mean that you won't be able to spend on capital expenditure. Probably,
the former Minister forgot non-debt capital receipts and only looked at the revenue
receipts and, therefore, came to this conclusion. But | must here say, revenue expenditure

going up always is not negative because revenue expenditure also includes expenditure
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on schools and hospitals. They are spent for human capital and also in Government
of India, al Centrally-sponsored schemes, which total to 3.4 lakh crores of rupees are
booked under revenue expenditure, a part of which is used for creating capital assets
at the State level, and, that itself is 2.1 lakh crore of rupees. So, if, out of the revenue
expenditure of Centrally-sponsored schemes, which is 3.4 lakh crore of rupees, 2.1 lakh
crore of rupeesis going for capital building, thereis no way in which capital expenditure
is coming down. In fact, | would like to highlight the fact that overall expenditure of
Government of India has gone up by 16.5 per cent when we need this expenditure now,
given the situation. And, this figure is 2018-19 (Actuals) vs. 2019-20 (RE) and the
CAPEX has gone up, | am comparing BE to BE, by 21 per cent. Capital Expenditure has
increased by 21 per cent and yet, more importantly, Sir, we have kept the fiscal
discipline, and, we have not cut down, on the contrary, increased on capital expenditure,
and, that is specifically a typical thing, which | want to highlight of how governance
is given importance by Prime Minister Modi. Capital expenditure has not suffered.
Fiscal deficit has not been let loose. We are managing both, and, that is the discipline
which | want to be recognized.

Sir, there was specific question by hon. Member from Kerala, Shri K.K. Ragesh.
Borrowings by Kerala were decided on the basis of lower estimates. | need to inform
him that borrowings by Kerala were decided on the basis of lower estimates of public
accounts. This led to over-borrowings by Kerala, which has to be adjusted at the RE
stage. Hence, in 2019-20, the borrowings ceiling fixed were revised downwards from
2019-20. That is the possible explanation that | can offer. From ¥ 24,915 crore, it was
revised down to, as you said, ¥ 16,600-odd crore.

Sir, there are afew important points, which | would elaborate on the way in which
the Government has looked after the MSME sector. There are more than seven different
steps that we have taken. | am not sure if | should elaborate on it but | would like to
add one or two points, which are absolutely new. Since July, we have been making a
lot of attempts to make sure that the MSME sector is protected. The latest step which
is proposed in the Budget is that we have arranged for a quasi equity, fully guaranteed
through a Credit Guarantee Trust, which we can provide for the MSMEs. Although
given as a quasi equity, the MSME sector can use it, raise loans with it and will be
able to perform better. So, thisis fully guaranteed through the Credit Guarantee Trust
for the medium and small entrepreneurs. Because of this, we expect the MSMEs to have
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abit of relief and they will be able to carry on their businesses. Also, we have ensured
that the turnover threshold above which companies have to get their books or accounts
audited, has been raised from one crore of rupees to five crore of rupees so that
MSMEs can have a bit of relief given to them. Sir, we have also raised the customs
duty, making us appear as though we are protectionist, on severa items, which are
made successfully and in good quality by our own MSMEs. We don't want these
commodities coming into India, and, they are not raw products, they are not inputs,
they are not intermediary goods, they are final finished products which consumers buy.
Instead if they buy it from the MSMEs, it will certainly help, and, therefore, we have
bridged the customs duty on those items.

Sir, the Reserve Bank of India has also conceded to our request. More than five
lakh MSMEs have benefited by the extension of date which had happened earlier. Up
to March 31, 2020 they have extended that date further. Therefore, very many MSMEs,
which did not benefit earlier by the date extension, can now use it so that they will
not be declared as NPAs. Further, we have also made sure that a scheme of 1,000 crore
will be anchored by the Exim Bank together with SIDBI so that pharmaceuticals, auto
components and certain other such MSMESs can benefit from this. Finally, there shall
be aNational Logistics Policy which will help the e-logistics market. It will have asingle
window. Employment generation will be made sure by that and it will be making MSMEs
competitive. There are several measures that we have taken for Startups and youth as
well. But | would not go further on it, except to say, Sir, no one sector has had any

cut in their resources.

Just for our reference, | wanted to read out afew of the health-related achievements
that this Government has achieved. The maternal mortality rate between 2014 and 2015
was 167. Itisnow 122. Indiais appreciated for this faster rate of decline than the global
rate itself. When it comes to 'under-five mortality rate' per thousand live births, 45 was
the number in 2014-15, and today it is 37 which is a faster rate of decline than global
average. Infant mortality rate, which is again per thousand live births, was 39 in 2014-
15 and now it has come down to 33. Again, it is a faster rate of decline than globally.
On increase in the number of MBBS seats, the number of seats availablein 2014-15 was
51,127 and now it is 80,312. On increase in the number of Post Graduation (PG) seats,
it was 25,375 in 2014-15 and now it is 49,562. Health Human Resources Augmentation
includes GDMOs, ANMs, Staff Nurses, Specialists, AY USH doctors and paramedics for
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the National Health Mission. The number was 1.86 |akh crore in 2014-15 and now they
get 2.53 lakh crore, so that we improve on human resources for medical. For ASHA
workers, it was 9.07 lakh in 2014-15 and it has gone to 10.46 lakh now. The number of
Primary Health Centres (PHCs), which are working 24x7, was 9,131 in 2014-15 and now
we have 9,445. This is the last one. It has two very important points. One is the
incidence of TB cases in India per lakh population. Incidence was 223 in 2014-15 and
now it has come down to 199 which is 10.7 per cent reduction in the number of TB
cases in this country. Finally, the number of malaria cases was 11,02,205 in March 2015
and now it has come down to 3,34,693.

Sir, | thank you very much for giving me this opportunity. There are complete
details on every Ministry. No resources have been cut down for anybody. But | wish
to assure all the Members, who have participated in the discussion, that the Government
is keen to work together with everybody and we want the economy to gallop. Thank
you very much, Sir.

MR. CHAIRMAN: Shri Jairam Ramesh. One clarification only.

SHRI JAIRAM RAMESH (Karnataka): Sir, | have just one clarification from the
hon. Finance Minister. Yesterday, | had raised a number of questions regarding the
impact of Budget on State finances. This morning, a leading newspaper has the
following headline, and | wish to seek a clarification from the hon. Finance Minister.

The headline is that States will not get...

MR. CHAIRMAN: No, no. What is your clarification?

SHRI JAIRAM RAMESH: Sir, let me read it out.

MR. CHAIRMAN: You need not quote the newspaper. Seek the clarification.

SHRI JAIRAM RAMESH: It is, "States may not get GST compensation in full
says Finance Ministry". | would like to ask from hon. Finance Minister. Parliament has
passed a law which says that all States will get full GST compensation for a period of
five years. Is that policy going to change? Is that going to be contingent on the States
agreeing to an increase in GST rates?

MR. CHAIRMAN: Rameshji, please.
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SHRI JAIRAM RAMESH: Sir, this is an important issue about State finances. |
just want that clarification.

MR. CHAIRMAN: That iswhy | allowed you. You sought a clarification. She is
responding.

SHRIMATI NIRMALA SITHARAMAN: Sir, on the GST compensation for the
States, | have, in fact, answered questions during the July Budget Session, post that
and even now. | am not sure what the newspaper report is about. We have very clearly
stated. In fact, in the Budget Speech, | have given a clear paragraph to say that in two
instalments, | shall clear what has been collected till now, even dues drawing from the
earlier years in respect of compensation.

SHRI ANAND SHARMA: Sir, my clarification from the hon. Finance Minister is
about the fiscal deficit. The borrowed money figure which she has given for 2020-21
Budget is 3.5 per cent, if my understanding is correct, whereas the revenue deficit
which you haveis 2.8 per cent. That leaves only 0.7 per cent for the capital expenditure
out of the borrowed money. Please clarify this.

SHRIMATI NIRMALA SITHARAMAN: No response. | have stated al that | have
to say.

MR. CHAIRMAN: Okay. Then, Special Mentions.

*SPECIAL MENTIONS - contd.

Demand to address pension related grievances of retired
employees of banks

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, pension to retired bank
employees is paid out of Pension Fund contributed by the bank employees while in
service.

The Pension Fund so constituted is out of an agreement between Bank Employees
Unions and Associations (UFBU) and the Association of Indian Banks (IBA).

It is to bring to the notice of the House that the pension of these lakhs of retired
bank employees has not been revised since the past 20 years. The pension of the

*Laid on the Table.
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retired employees has not kept pace with the rising inflation and has created huge
disparity between the pensions drawn by the former employees of the same rank. The
retired bankers, who are approximately 6 lakhs, are left with no option other than to
approach the Finance Ministry to employees of the same rank. The retired bankers, who
are approximately 6 lakhs, are left with no option other than to approach the Finance
Ministry to change the system of pensions in the banking sector which is both
discriminatory and disrespectful.

With these facts, | request the Government to instruct all the banks to:

1. register the Pension Fund under Indian Trusts Act, thereby giving it alevel of
protection; (2) recognize the majority retired employees associations as negotiating
agents; (3) to appoint retired employees elected from the registered associations as
their representatives on the "Pension Fund Trust Boards' duly constituted under the
law; and (4) take any other such steps which could bring parity to the pensions
withdrawn by ex- bankers of the same level.

Demand to enhance posts of judgesto address huge
pendency of court cases

ST, 3N IO ([TR URT0): A FAHORT ST, U1 el ol © fo '<siRed
Rore 3o Wifed feigs' | 3§ o a8 = womeft &1 wifies Rigra 2, TR 719 &
PEEA 99 B I8 W1 &, Hifdh SId 89 S © [$ hacl GUM PIc H 59,859 JhaH
dftad &1 <9 & AR Sea IRITerl # 45.81 ARG Yded dfdd © a1 TR SR
STl fIe & IR 3.19 BRI gbeH A= RS <Irarerdi vd we-=Irredl 3 dfad
21 39 UBR of9d gaheAt @f e @i § iR o a1 favg 2

W A9 6 Suae S6il o @@ a1 JfeRud $9hRgdeR & 9N g%
e dvwa T8 § 1 Sy I8 e & 6 e &R JfSRid s3hrgaar 9er
S T GIRI AR Y Sf6ll B e a1 R e fair d dada g SToll Bl
U AR AT Ha-fIeR Ry S 9 @Rd Sl &1 A& 9giax dfed gaaH
B! foraRa fear <1 Faar 21 a9 97 # i 818 diel § bda 1,079 997 &
PRRT & | [T =rarerdli Ud Ae-~rrerdl | 23,507 ol &1 Fyfad 2 Wiphd urd
2, S Hael 18,144 TN AIRA & AT 5453 S6il & U Rad 2

Fated = & A% Red 7 tRIE FAS @ e W =i Sewd @ gfd
& forg foar ol R erRmEe @ @RT R SN WA & T BRe @ WA BIe
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BT 73T W fHAT S 8, W] I gHeHl bl A= FH A8l 8l I8l §, Ig o
&1 favg & gafeg a_71 fJwam € 6 dfdd gaedl & FRARO &1 10 Ue™ &1 &
forT ot & e 99T & UHATS Sul 8, 9dis |

Demand to address the issue of non-payment of wagesunder MGNREGA
to" Gram Rozgar Sevaks' in Uttar Pradesh

it 0. uet. gierRm (STR UQ9n): HEIed, F9RAT & A1 W AT URART ®1 100 AT
BT TR RASTIR &1 SI@r €1 39 @ BRIPH 4 IM Uad WR WR U ISR
JaP" g qfHHT AU €1 Weled, IR U # S 37,000 UM ISR AqH ¢,
g ufcrre 6,000 39 RY S0 1 YR WRGR & AR i 18 A1, 2009
& TR UM UaAId, Tl vard gd SRR R, 39 | Bl AiEfeld $Rd 8
AT A€ # SHUS R R S e RIR1 &1 @19 fear g, S9at 6 ufoerd uRmsta
o Ae # @d R Sl d meratie @9 9e @ geRIR 9 AU AN &
PIHBT BT AFGT ST YA [HAT ST " Afh SR yeel § (74l &1 Ieotad dd
BY S9d da9 Bl YA T BRb A Wl Pl Usel YRT [HAT 1 8T &1 $9 RO
BOIRI "UM ISHR HGH" B 2017-18 A daq &1 Yaa et fpar war| fady a9
2017-18 & 110 PRIS Ud 2018-2019 & 60 HRIS H1 YA 1D &, Said AT A
# g ® o e T # ARy siafiaant @ Rerd €1 e ud Aemd | OART
a2 5 SR Uy WRaR Afed o | Iwal & e ey 9id fo wemata
I H UL BB BT daq YA 8l | 1A gRT BT ST I8 3 AT T 31ST
far Sy qen ifafiaanet o Aed & oy feen-frder s fag Sdd

MESSAGE FROM LOK SABHA

The Constitution (Schedule Tribes) Order
(Amendment) Bill, 2020

SECRETARY-GENERAL: Sir, | have to report to the House the following message
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha—

"I am directed to inform you that the Constitution (Scheduled Tribes) Order
(Amendment) Bill, 2019 which was passed by Rajya Sabha at its sitting held on
the 12th December, 2019, has been passed by Lok Sabha at its sitting held on the
11th February, 2020, with the following amendments:-
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ENACTING FORMULA
1 Page 1, line 1,-
for "Seventieth", substitute "Seventy-first".
2 Page 1, line 3,-
for "2019", substttute "2020".

2| am, therefore, to return herewith the said Bill in accordance with the
provisions of rule 121 of the Rules of Procedure and Conduct of Business
in Lok Sabha with the request that the concurrence of Rajya Sabha to the
said amendments be communicated to Lok Sabha."

MR. CHAIRMAN: Thank you, Finance Minister and hon. Members. The House
stands adjourned till 1100 hours on Monday, the 2nd March, 2020.

The House then adjourned at fifty-three minutes past
four of the clock till eleven of the clock on
Monday, the 2nd March, 2020.
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